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LOK SABHA 

MO'tlday. June 9, 1980/Jyaistha 19, 
1902 (Saka) 

The Lok Sctbha met at Eleven of the 
/ ;'()('k. 

[MR. SpEAKER in the Chair] 

ORBITUARY REFERENCES 

MR. SPEAKER: Honourable Mem-
t;ers. as we meet today after an int-er-
'Val of two months, it is my sad duty 
'to inform the House of the passing 
away of Marsha) Josip Broz Tito, 
President ot Yugoslavia, Shri Aziz 
J mam, a sitting Member, and six tor-
iller Members, namely Sarvashri 
Ramanand Ti~ary, K. Chikkalingaiah, 
tetha LaI Joshi, Shamim Ahmed 
Shamim. Shiv Sharma and Mahavir 
T'yagi. 

Marshal Tito paSSed away on 4th 
"\lay 1980 at the age of 87 after a 
..,erious illness of about four months. 

His passing away is a loss that 
transcends the boundaries of his 
oeloved fatherland. Marshal Tito's 
Nas a towering personality. He was 
+ he last of the three great founder-
leaders of non-aligned movement, the 
,ther two being the late Pandit Jawa-
i)arla} Nehru and the late President 
. ~asser. One of its skilled exponents, 
Vlarshal Tito helped in building non-
alignment into a potent and cohesive 
l'orce in world politics, a force for 
e-asing international tensions. He 
worked incessantly for promoting the 
,'ause of peace and understanding bet-
ween people ~f the w.orld. In 19'14 he 
received the Jawaharlal NehrU Award 
for International U'nderstand1n,. 
30'1LS-20. 

2 

Father of modern Y"goslavia.ad 
the guardian of its unity, Marshal Tito 
won IfHIendary fame in World War II 
by organisi~g bis people against the 
onslauSht of fascism. Keeping aloof 
from the power ,blocs, he welded his 
people into a nation ~n' channelised 
their energies in buildi~g a moder~ 
industrial Yugoslavia. The present 
prosperity, industrial developm~nt 

and social well-being of the people of 
Yugoslavia are an eloquent testimonY 
to hia farsighted visiOn and unremit-
ting dedication to 1he service of the 
people. He was a revolutionaTy but 
not a slaVe of dogma, a staunch fighter 
for 'freedom and independence, a 
crusader for human justice and an 
architect of non-bloc policy. 

We pay our tribute to the me:qlory 
of this great statesman of our era who 
symbolised in himself the aspirations 
of contemporary mankind tor peace, 
freedom and international understand-
ing. In his death, YugoslaVia has 
lost a great leader and India a great 
friend. I am sure the House will join 
me in conveying our sorrow to the 
bereavea family members of Marshal 
Tito, the Government and the people 
of Yugoslavia. 

Shri Aziz Imam was a Member of 
the Fifth and Seventh Lok Sabha 
representing Mirzapur constituency of 
Uttar Pradesh. Earlier, he was a 
Member of the Uttar Pradesh Vidhan 
Sabha during the years 1952-66 . 

An agriculturist and a social worker, 
he was appointed as Parliamentary 
Secretary, Ministry of Education, Gov-
ernment of Uttar Pradesh in 1962-
He devoted his time and energy to the 
welfare of the labourers and uplift of 
the backward classes and the down-
trodden people. He was President of 



3 Obituarll References JUNE 9, 1980 4 
the Chapra Mazdoor sabha, Mirzapur; 
J:astern Hill Carpet Mazdoor Sabha, 
Mirzapur and Kasartbatti Mazdoor 
Sabha, Mirzapur. 

An active parliamentarian, he took 
interest in the proceedings of the 
House. He passed away at New Delhi 
on 30th April 1980 at the age of 55. 

Shri Ramanand Tiwary was a Mem-
ber of the Sixth Lok Sabha during 
1977-79 representing Bauxer constitu-
ency of Bihar. Earlier, he was a 
Member of the Bihar Legislative 
Assembly during 1952-72. He was 
appointed as Home Minister in the 
Bihar State in 1967 and 1971. 

A prominent social and political 
worker, he was Chairman, (i) Bihar 
Police and Jail-men's Association, (ii) 
All India Telegraphs Union, (iii) 
Bengal Coal Congress Mazdoor Union 
and (iv) Rashtriya Nav-nirman Maz-
door Sabha. He took keen interest in 
the welfare of working class people. 

He passed away at Patna On 5th 
April 1980, at the age of 71. 

Shri ~. Chikkalingaiah was a Mem-
ber of the Fifth and Sixth Lok Sabha 
during 1972-79 representing Mandya 
constituency of Karnataka. 

A freedom fighter, he took active 
part in the freedom struggle and suf-
fered imprisonment in 1940. 

An advocate and agriculturist, he 
was associated with several social 
organisations and educational institu-
tions at district and State levels. He 
was a Member of the Mysore Repre-
sentative Assembly for eight years. 

He took keen interest in the pro-
motion of education and modernisa-
tion of agriculture and joint-farming. 

During his membership of Sixth Lok 
Sabha, he also served On the Commit-
tee on Absence of Members from the 
sittings of the House. 

He passed away at Mandya on 8th 
April, 1980, at the age of 73. 

Shri Jethalal Joshi was a Member 
of the First Lok Sabha during 1952-
57 representing Madhya Saurashtra of 
the then Saurashtra State. Before his 
election to Lok Sabha, he was Deputy 
Chairman, Constituent AssemblY, 
Saurashtra, during 1949-50 and later 
Deputy Speaker, Legislative Assembly, 
Saurashtra, during 1950--52. 

A veteran freedom fighter, Shri 
Joshi participated in the freedom 
struggle and stdfered imprisonment i. 
1930 and again in 1942. An active 
social worker, he worked for uplift of 
the labour and the depressed classes. 
He started Seva Sangh in 1932 and 
was President of Labour Organisa-
tions in Saurashtra during 1944-48. 
He was Chairman, Council of Admi-
nistration of Rajkot State in 1948. 

He passed away at Rajkot on 10UI 
April, 1980, at the age of 78. 

Shri Shamim Ahmed Shamim was 
a Member of the Fifth Lok Sabha dur-
ing 1971-77 representing Srinagar 
constituency of Jammu and Kashmir 
State. Earlier, he was a Member of 
the Jammu and Kashmir State 
Assembly during 1967-71. 

An advocate and a journalist, he 
was editor of an Urdu weekly of Sri-
nagar. He was Member, Executive 
Council, Anjuman-i-Turraqi Urdu anll 
President of the Non-Gazetted Emplo-
yees' Union of Telephones and Tele-
graphs Department, Kashmir Circle. 
An active Parliamentarian and aa 
e1Tective orator, he took keen interest 
in the proceedings of the House. 

He passed away on 1st May, 1981, 
at the age of 46. 

Pandit Shiv Sharma was a Member 
of the Fourth Lok Sabha during 1967-
70 representing Vidisha. constituency 
of Madhya Pradesh. An eminent 
Ayurvedic physician, he was associa-
ted with a number of organisatioftl 
and institutions working in the field 
of Ayul'Veda at State and All-India 
level. He was President, All India 
Ayurvedic Congress, for a number of 
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years. Recipient of Padma Bhushan 
and Vaiaya Ratna awards, he was also 
conferred several other honorary 
degrees by various eminent institu-
tions. Pandit Sharma was Colom'bo 
Plan Adviser on Ayurveda to the Gov-
ernment of Ceylon in 1959 and was 
also Adviser to various Public Service 
Commissions in India and abroad. 
He also served as Honorary Secretary, 
Shuddha Ayurvedic Education Board, 
Government of India. 

He passed away at Bombay On 20th 
May, 1980, at the age of 74. 

Shri Mahavir Tyagi was a Member 
of the Constituent Assembly, Provi-
sional Parliament, First, Second and 
Third Lok Sabha during 1946-67, 
representing Dehra Dun constituency 
of Uttar Pradesh. He was a Member 
of RajYa Sabha during 1970-76. 
,Earlier, he was a Member of the Uttar 
Pradesh Legislative Assembly for nine 
years. An agriculturist and a veteran 
freedom fighter, he actively participat-
ed in the non-cooperation movement 
and was convicted several times. 

He served as a Minister at the Cen-
tre and held the portfolios of Revenue 
and Expenditure during 1951-53, 
Defence organisation during 1953--57 
and Rehabilitation during 1964-66. 
An active Parliamentarian he took 
keen interest in rural uPlift' and social 
reforms. He served with distinction 
as Chairman, (i) Public Accounts 
Committee-I 962-64, (ii) P & T Tariff 
Committee-I967, (iii) Study Group 
of Administrative Reforms Commis-
sion on Direct Taxes-1968 and (iv) 
Fifth Finance Commission-1968. 

He passed away at New Delhi on 
22nd May, 1980, at the age of 80. 

We deeply mourn the loss of these 
friends and I am sure the House will 
pOin me in conveying our condolences 
tto the ,bereaved families. 

The hone Prime Minister. 

THE PRIME MINISTER AND 
bAnER OF THE HOUSE (SHRI-
_ATI INDIRA GANDHI): I rise to 

pay homage to President Tito, whose 
death has been deeply mourned by 
India and indeed by the entire world. 

Josip Broz '!'ito was a man of extra-
ordinary achievements. He was the 
creator of modern ;Yugoslavia, an 
indomitable fighter against fascism and 
imperialism, a true exemplar of the 
spirit of national self-reliance and, all 
in all, one of the giants of our times. 
His quest for peace, and for equality" 
and justice in international affair! 
made a profound impression on all 
nations. He threw in his lot with the 
leaders of the newly free nations of 
Asia and AfriCa to evolve the concept' 
of non-alignment which would enable 
them to assert their independence and 
devote themselves to their own pro-
blems free of involvement with the 
rivalries of the power blocs of the 
post-war period. 

My family and I have known Presi-
dent Tito for nearly three decades. I 
remember in particular his close 
friendship with J awaharlal Nehru and 
Gamal Abdel Nasser. They were the 
three great men representing three 
continents but united in the vision of 
a world without war and exploitation 
of any kind. President Tito was host 
to the first formal conference of Non-. 
Aligned Nations which was held in 
Belgrade. It was a pleasure for me to 
work closely with him at the later 
non-aUgned summits in Lusaka. 
Algiers and Colombo. 

The people of India regarded Presi-
dent Tito as one of their true friends. 
We felt privileged to receiVe him in 
OUr country and in this very ,building. 
Yugoslavia and India haVe maintained 
excellent bilateral relations and have 
worked together in all international 
forums for larger causes. 

I haa the honotn" of representin, 
the people and the Government of 
India at the funeral of this great 
statesman and to offer to the people 
ot Yugoslavia the sympathy and con-
dolences of India Yugoslavia's loss is 
shared by the peoples of all countries. 
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se1a<lrn has any capital witJ'lessed auch 
a ~~enng of Heads of States, gov-
e~ents, international organisations, 
hi«h dignitories and many others. I 
w .. especi.Uy touched to see Presi-
dent Nasser'. children there. 

The ideas of great men Uve beyond 
their modal span. People will con-
tinue to be inspiJ;'ed by the spirit of 
)'esistance and reconciliation which 
President Tito symbolised with such 
elegance combined with determination. 

Sir, you have mentioned also some 
of the other important people and col-
leagues who have passed aWay in this 
interim period. They are all well-
known to all sections of the House and 
1 do not have to speak about their 
work Or about their personality. I 
should like to say specially a world 
about Shri Aziz Imam because he was 
a young man who came from a family 
of freedom fighters and whose father 
had made a name for himself and this 
tradition was carried On ,by the fami-
ly. He was with us to the very last 
moment. He seemed to Ibe well and 
happy and, therefore, the shock of his 
passing away was all the greater. He 
ha(i a bright future before him. I 
should like to extend my deep condo-
lences to his family. 

Shri Shamim Ahmed Shamim was 
another member who made a very 
special mark on this House and where-
ver he went. We can call him the 
stormy-petrel of the House. His 
speeches here were sometimes sharp 
but always full of humour and sym-
pathy tor tahe various causes. I 
Was really sad to bear the news 
of his passing away speCially as before 
that he had a very long and extreme-
ly painful illness. To the families of 
all these people We extend OUr sincere 
sympathies and deep condolences. 

SHRI CHANDRAJIT YADAV 
(Azamgarh): Sir, I myself and my 
party fully associate with the noble 
.entlments anrf the tribute which have 
been paid by you and the Prime Min-
ister to Mal'lhal Ttto. 

8 

Sir, the worlfl has lost ~,'I;eat .• ~tet­
man in the dea~ of Marm.D Titp. 
He was respected and loved. all oyer 
the w.odd. Particularly, the people 
in India had a special feeling of lo~e 
Ilnd respect lor Marshal Tito because 
he, along with our First Prime Minis-
ter, Shri ,Jawaharlal NehrU, made a 
very great contribution to world 
peace, to disarmament and to non-
a lignment. He rose from an ordin8.17 
factory worker to a position where 
he acquired the statUs of a world 
leader. This will continue to inspire 
the millions of young people all over 
the world as to how an ordinary 
worker, because of his convictions, 
because of his hard work and because 
of his understanding, can acquire a 
high position and respect and love all 
over the world. 

He was a person who, even at his 
very old age, was working with great 
passiOn for peace, for disarmament 
and for strengthening the non-align-
ment movement. Lastly, at Havana, 
but for him, perhaps. there would 
have been difficulties in non-alignment 
movement. In spite of his failing 
health be took a long journey, went 
to Ha~ana and saw to it that the non-
alignment movement at the Havana 
Conference gets greater stren'gth and 
greater confidence. 

Sir, I think that his contributiqn to 
the non-alignment movement will be 
always recorded in history as a con-
tribution of great glory and a contri-
bution to world peace. 

As regards our good friend, Shri 
Azeez Imam, 1 had the privilege to 
work with him as a colleague. He 
was a person who, because of his lov-
able nature, never annoYed any per-
son. He was always in his smiling 
faee and was a very openhearted per-
son. We have lost a very goOd social 
worker, a political worker and a pub-
lie man in him. 

So far as Shamim Ahmed Sham1111 
is concerned we all feel shocked 'that 
at a very young age cruel death laY 
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taken him away from us. He was a He assumed the name of Tito pro-
~t· jotat'naliaf and a v'f!!ey gOod lpat_ b,bly in 1935~34. His Jl8!ne was Jo~ 
lfatrientariaa: As the PriMe !ttiniitet :B~0'l. Like Lenin and Statin his ori-
has rightly said, Shamim, e-ven though ginal name went into the backgr~und 
was very sharp in his attack, nobody' and this naple became worl~-famp~. 
took ill of his sharpness. He was He became world famous IpersohaUty 
always a lovable person and was by the name of Marshal Tito. 
always humorous even in his shal'P 
att*ck. Others have also made their 
contributions. (Interruptions) I thank. 
my colleagU4!' for reminding me a,bout 
Shri 'l'yagi. 

Mah.vir Tyagi was also known as 
all, impor;tant parliamentarian for his 
contribution to the various fte~ds in 
our countl;'y. He was an ardent free-
dom fighter, along with thousands of 
others, for the freedom of our country 
and, as a Parliamentarian and as a 
Minister, he also made a mark. The 
House wi! crtainly join me in pay-
iIlg a tribute to Mahavir Tyagi. 

So far as other members are con-
cerned, I would like to associate my-
self and my party in sending our con-
dolences to the bereaved families. 

SHR! SAMAR MUKHERJEE 
(Howrah): Sir, I fully assoc,iate my .. 
self with the sentiments expressed 
here by you and the ·Leader of the 
House as also other friends. The 
loss of marshall Tito is a big loss for 
the world non-alignment movement 
which is assuming an anti-imperia-
lis.tic character. This is also a very 
big loss of a true friend of India. Of 
course, he is a very big object lesson 
f~ the others. He cam, from a very 
poor peasant family. He joined as a 
'Worker in factories; also he joined 
the trade union movement. Subae-
quently he joined the Communist 
:Movement and he became the leadel" 
of the Yugoslavia Communist Party. 
He had to under~o long imprison-
ments and had to' be eitemed: But, 
his na~ became 'fanious throUghOut 
th~t w~ld. 'When he strua1ed ~alnt1l 
tlle Fascist oceuj)attOn, that' was con-
,d~~ uDd!t:' hi8 ·l.~~ln yup. 
.sllViJl, Tl\e D.aIbi 'tftti WM' Ddt bit 
~\~ 

Sir, not only did he build up a mo-
dem Sta~ of Yugoslavia but alsp 
Yugosla\'ia being a country where so 
many nationalities live it is one of 
his big contributions that he united. 
all nationalities in the State, defend-
ing the identity of all the nationali-
ties and unifying them in a federa-
tion. 

Sir, his popularity and his persG-
nality was so big that even in Yugo-
slavia he was made the life President 
of the State whiCh signi1lea hit popu-
larty. So, the loss of such an out-
outstanding personality and such a 
very big organiser and leader off 
world strature is really a very big lose 
Yugoslavia-not only to Yugosalvi. 
but all the anti-imperialist ,people of 
the world and a v~ry big loss to the 
non-aligned. movement. So, I 1)81' 
great homage to this departed leader. 

Regarding the others I share all 
the sentiments expressed here and I 
request you to convey our senti-
ments to the familities of these de-
parted leaders. 

PROF. MADHU DANDAVAT& 
(Rajaipur): Mr. Speaker, Sir, I use-
ciate myself with the tributes paid 
by you, the Leader of the House 
and other bon'ble Members. 

Sir, I had the opportunity in 195i 
to go as a member of the socialist. 
dtflegation to Yugoslavia and discus~ 
many prob~ems of ideologieal contd ~ 
derations and socialist re-construc-
tion of YugoSlavia with Mat=shal 
Tito and I found that here was a 
d7narnic man who w.. trying to 
have social re-constructI-. of Yugo,. 
sld'ia, but at ' the same time lMi1Cl altb.... ... isJdjpIadent pe.tIL T" 
....,. ~:of:"""_~ 
tt.up; r acdih ttaato'u.. qoQId be 
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either sovereignty of the nation or 
there could not be the sovereiCnty 
of the nation. There could not be 
anything like limited sovereignty. 
That is the legacy he has left. 

Sir, myoId colleague Shri Rama-
nand Tiwary with whom I was asso-
dated in the J anata party and socia-
list movement began his life as a 
revollltionary in 1942 movement in 
which he led a POlice revolt and stra-
ngely enough the same pers.on who 
led the police revolt became the 
Home Minister in the Bihar govern-
ment. He was an activist but as the 
natUTe would have it this great acti-
vist suffered a paralytic stroke and 
was bed-ridden and died in a 
paralytic way. 

Sir, Shri Shamim Ahmed Shamim, 
as the Prime Minister has rightly 
said, displayed a great sense of hu-
mour both inside and outside the 
House. Once J ayaprakash Narayan 
had called a conference on free and 
fair elections. At that time Shri 
Shamim Ahmed Shamim said that 
we in Kashmir always realised that 
there were no free and fair 
elections but yoU in other parts 
of India have realised only now. 
Then one member asked him. How 
is it then that you were elected in 
1971? He replied that whenever an 
air crash takes place so many people 
die but some survive also and I am 
one of those who survived. While 
speaking on personal laws of the 
Muslims he struck a very interesting 
note and said: Why, you Hindus, are 
against the personal law of the 
Muslims? You people might not 
teel bored with one single wife but 
why do you want us to suffer from 
the same broredom? That was the 
sense of humour he displayed both 
inside and outside the House. 

Sir. as far as Shri Mahavir Tyagi 
'Was concerned, he was a great free-
dom fighter and very few knew that 
he faced court martial and that too 
under a foreign regime. Sir, I must 
also poInt out to you that he was 
alIo • close associate ot the late 

Pandit Jawaharlal Nehru, with whom 
he occasionaly differed-he claIhed. 
WIth hIm-but even then the affec-
tion of Pandit Nehru for Tyagi never 
went down. And there again he had 
a great sense of humour. Once, while 
they were sitting across the break-
fast table-prQbably the Prime Mi-
nister may recall-Tyagi ji told Pan-
dit Jawahatral Nehru, ·while you are 
trying to peel out the apples, you are 
really trying to remove that portion 
of the apples, in which there are 
vitamins. So, Pandit Nehru told Mr. 
Tyagi, 'You better concentrate on 
vitamins and I will eat the apples.' 
'That is how actually in spite of poli-
tical clashes there was a sense of 
humour and a sense of affection bet-
ween them. 

Sir, I join you and the other 
Members of the House in paying tri-
butes to the departed and I hope you 
will communicate to the Members 
of the !bereaved family our deep 
condolences. 

SHRD c. T. DHANDAPANI (Pol-
lachi): Sir, the death of Marshal 
Tito is a great loss to the non-alig-
ned countries as well as the entire 
world. Sir, he was an architect of 
modern Yugoslavia. His convictions 
and his independent thinking were 
applauded by all leaders of the 
world. 

Sir, as far as the other Members 
who passed away from us are con-
cerned I associate myself wtth the 
sentiments eXlPresed by you and 
the Prime Minister. 

Sir, I request you to convey our 
heart-felt condolences. on behalf of 
the D.M.K. party, to the bereaved? 
families. 

SHRI YESHW ANTRAO CHA V AN 
(Satara): Mr. Speaker, Sir. it is my 
and my party's soITowful duty, to 
join in paying our humble tributes 
to the great Statesman of the world, 
Marshal Tito, who passed away re-
cently. I think in his death it is not 
as though Yugoslavia alone has lost 
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a fatherly leader and father figure, 
but, the world has lost its statesman 
of insight who has made his contri-
bution to the solution of the world 
problems. 

Sir, I remember his first visit to 
India. He happened to reach Bom-
bay first because he came all the way 
from Yugoslavia in a naval ship. And 
a very proper welcome was arrang-
ed for him at the Gateway of India. 
And 1. saw him as rather a very 
interesting, but distant figure in 
tile splendorous admiral's uniform. 
In the course of the same trip, we 
had another occasion to receive him; 
and that was in Avadi, in the open 
session of the Congress, when more 
than half-a-million people joined in 
welcoming :Mar8h.al Tito. And there 
1 got a completely different impres-
sion and I saw that the distant State 
Offi.cial that I saw at the Gateway 
of India was a man of the masses and 
he identified himself with the people 
of India, with the causes of the 
Indian Ipeople. And that Avadi 
Congress Session is very important 
because that Congress session took 
a very impdrtant step rpledging 
ourselves to the cause of socialism, 
because for the first time, our 
party and the nation accepted the 
lOCialist pattern of society as its 
goal. 

Now, Marshal Tito was a product 
as far as Yugoslavia was concerned, 
of the resistance movement against 
the fascists. But the Marshal Tito 
that the world knows is a pheno-
mencl"\ of a post world war situa-
tion. lie was the first man who 
had his confrontation with the Stalin's 
regime. And that required a 
great courage of conviction and 
foresight. 

He along with Pandit Jawahar-
lal Nehru and Nasser, pioneered the 
great movement of Non-alignment. 

At that time even some wisest 
statesmen of the world were laugh-
ina at tbia remote thln, but later oa 

they came to realise what strength 
this Non-alignment movement had. 

Sir, some leaders and not only 
leaders of their own countries, but, 
in the course of service to the "'-
tion, thtey ,geil involved in worlct 
causes, in the problems of world 
peace and war. And Marshal Tito wM 
one of them. Therefore, he 
was not only a leader of hia 
COWltry, but he was a world 
leader, a world figure. In his death 
particulary we in India teel that we 
have lost not same leader of a dis-
tant country, but we feel that we 
have lost one of our leaders who 
had shown sym!patJly and friend-
ship for Indian people. Personally 
I had an opportunity to meet him. 
and discuss matters for some time 
and I found that he had got a very 
grealt capacity of asking penetrat-
ing questions and giving categorical 
advices. 

In the last few years, a question 
was asked allover the world: "What 
after Tito in ;Yugoslavia?". I am 
very glad indeed that Tito in his 
last lew years concentrated how 

Yugoslavia should function after 
his departure and he has inJtitu-
tionalised the idea of collective 
leaderShip in his country. He hu 
rrn.aPe a, permajnjellt contribution ,to 
the cause of the free world. I pay 
my very humble tribute to a man 
who was a leader of mankind. 

Speaking aJbout others, Shri 
Shamim Ahmad Shamim was a very 
well known member of this House. 
His humour, particularly his satire, 
his Urdu and English both, were 
so fine that he practically was friend 
of everybody in this House. 

As far as other members are 
concerned, I share the sentiments 
already expressed by you and by 
others on their loss. I would parti-
cularly like to mention about Shri 
Mahavir Tyagi and Shri Bamanand 
Tiwary. Shri Mahavir 'J.'yagt and 
Sbri Ramanand Tiwary were the 
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~ or the ~ WttiCIle of YUloslavia colla.P8e4 ~ ~ !to~ 
and, l»th had staried' their car&U ot carttSJ it is well to remeD;lbe;r that 
as police constables. It so happened, but for Tito the fate of Yu,gosla'Via and 
iq.cident~lly, that Shri ltamanand history might have been (ij,fferellt 
'fl.ary later on in 1961 beC8lJle the from what it is now. It Was he who 
Polic.;e ~ister of his St$,te in the organised a nation-wide partisan re .. 
S'Vl) Government. I h.~ to cJ.eal sistance which was conducted year 
with him as Home Minister at the after year in the mountains of Yugo. 
Centre, Before I n;let hjm I was slavia under' unimaginable diftlcultles 
wid that lie 'Was a c1ifJicult person, and against overwhelming odds be-
bull; whil.e, dealing with hiI,n I fQUnd cause of the Nazi invaders. Anel I re-
tHat he was a vecy reasona'Qle man call that at that time even the BritiSh 
ptdvided you are sincere with hi,m. Government under Winston ChurdJilf 
A'1J a member of this House also he was trying, by its own devious me· 
was very friendly to aU of us. thods, to prop up some other rival 

As far as Shri Mahavir Tyagi is 
concerned, he was one of the grea-
test freedom fighters. He was a 
member of the Central Cabinet and 
out colleague. 

We deeply gn~ve the dealth of 
these important Members of this 
House. I would request you to 
convey our lleelings to th~ mem-
bers of the bereaved families. 

SHRI INDRAJIT GUPTA (Basir· 
hat): Mr. Speaker, Sir, in the death 
of Marshal Tito, it is not only our 
country which has lost a good friend 
who had been working along with us 
fot causes in which we believed for 
the last so many years, but it is ob-
vious . from what has already been 
Aid here that he was a person ot 
world stature. That is the main 
thing. It has become a tradition of this 
House to pay homage to world figures 
who pass away after many many yeaII' 
whole lite long service not only to 
their own country but to the cause 
of world peace, friendship between 
nations ar d in this paricular case, the 
cabse of ron-alignment which is parti. 
cu1&tlY dear t~ us in tliis country. He 
died at thf1 age of 88 and fought as 
stubbornly and heroi-cally against 
deat}). for weeks on end as he fought 
th-rqughout his life for the causes that 
he titflieve6 in. UptQ the year 1941 
Ji"~f ~ atiYboat in . the world had 
hiard"I" Of his , lia~e. H~ was already 
a 2rUd.cfte-"4NJ man tllen~ But in ~941 
When i iKe' N'ia& ~cba y~osl.,Via 
aDd t1te bId ~e ali(ffthe old ariWy 

dissident groups in Yugoslavia again!l;i 
Marshal Ti'to. Mr. Churchill who wa..', 
always far-seeing man, appa~ntlY did 
not like the idea of Tito coming into 
prominence. Tito will go down in 
history undoubtedly as the organizE'l", 
leader and inspirer of one of the mos' 
heroic anti-Fascist resistance move 
ments that took place during th~~ 
period. 

As Mr. Chavan has said, fror~ f ht" 
role of being the leader of the parti 
san guerilla movement, he blossomed 
within a few years into the status of 
a world leader, partieularly due to ~ 
linking himself up with this new 
movement of non-alignment of which 
our Pandit Nehru was one of the out R 

standing leaders. He had brought 
national unity to his country which, 
in the days of the Austro-Hungarian 
Empire and before World War It was 
river and split by all sorts of ethnic 
rivalries, ditfrent racial groups ftah'~ 
ing against each other-the Serba, 
Croats, SJcuanes and the Macedonians 
Althouah Yl,lgoslavia is a smaU coun· 
try, it, was suftering to.r many y~ 
from this dis-unity 81llonl the differ· 
ent ethnic groups; and it wa. n.o 
who, for the fil. l time, on the basi~ 
of the socia;Jist poliUcal and economic 
order wbi.$ he coIWtruc.ted.. was aQ1e 
to bring about the unity of all sec ... 
tions of the Yugoslavia people. W(' 
h~ th~~ this legacy whicp, h~ ha~ 
1e,~:behi.n~, wtll be su~es~taPy l'~e· 
sei"~'4 111. t~'?se w"fto have su~"6Cl~ hi"':" I \ 1 , ,t' 'I 



I do not wish. to add to. or to repeat 
the other noble sentiments wh~ 
haVe been expressed here. He was a 
Communist. He might have had 
di1ferences at times with other sec. 
tions of the international communist 
movement, as they had witb him. 
But nevertheless we are proud of the 
facti that he was a Communist; and 
today, the ~aiue of Communists of 
YugOslavia who are bereft of his 
leadership and guidance, and the So .. 
cialist Federal Republic of YugoslaVIc:l 
which, after so many years, is without 
one who is considered to be its in-
dispensable leader, very much need 
the good wishes and sentiments and 
sympathies of all friends of theirs. 
Therefore, I associate my party with 
the sentiments which have expressed 
here, of deep grief and sorrow at the 
passi.ng away of this great man. 

1\ <; L' '"' ~ the other Members art! 
concerned, of course we are deeply 
grieved at the passing away, as we 
alwayc: are. of a number of Members 
who ciepart from us ,before we assem-
ble after a long time. We will miss 
Mr. Mahavir Tyagi who was not only 
quite a popular figure in Parliament 
but was a familiarl if I may say s~ 
rather eccentric, 'figure seen in the 
streets of Delhi, driving that old Vin-
tage car of his. I do not know what 
has become of it now. But it has be-
come quite a land-mark in Delhi. 

Mr. Shamin Ahmed Shamim who 
has been taken away at a very very 
early age, was always the life and 
soul of this Parliament. Whenever 
he spoke-one mayor may not agree 
with his views and ideas-he brought 
life and humours to the proceedings. 
For that, We will alwaYs be grateful 
to his ~e~ry . 

. Also we have mentioned here, par-
ticularly Mr. Ramanand Tiwary who 
must be reme.,.berec1, I· think above 
all for the contr.ibution wiuch' he 
made at ~ tiJn,e of the natWnal 
movement, the concluding stages of 
the Independence movement when 
c!itferewt' types of maSs aeti~ were 
alUlk'tti,. . ther" fO~tjn. (jf1 \lie 
BtlttahJ·GWtr!llMlt ltitr.~ ttb1W' c«MH~. 

At tha\ tirlse, it was Mr. Tiwary'lil 
l~ade"bip of the areat pQlice Itr~ 
in Bihar which contributed it. mite 
in shaking the power of the biggest 
imperialist Government in the world. 

We are also grieved at the passing 
away of Shri Asiz Imam at a very 
early age. 

We deeply mourn his loss and the 
loss of other friends and I would re· 
quest you to convey our deepest con-
dolences to their bereaved families 

sf\' II!\'f tqm ~ (;rt ~l: 
~~, ~cfi~~ ~~, 
~ " (I ~~ ~ ( ', 
~ ~ h'fT ~ cfi f'fit;fi 
Cfft~~~(, ~~~af;. 
~~hrri~~~~~Cfi'( 
'U@' ~ ~ (I '-'11 ~ ~ i:fil 
~ ~ ~ ~ If amfi £1 q;~ 
~ q F ift;f 1f" tf I anfr anft \1f-efi 
~ c:nr ~ ~ qr( amt tTl ~ ~ 
~~~~\wt'ii.6II.1~~~ 
'fT1 80ft ~ ~ m m ~t ~ 
~..rt fq; ~ F ~ ~ ~ 1flt, 
~1flf, arh:~~qfq;~ ~ 
~lf~t11f1 ~T~, ~~ ~a:iT, 
~~, ~~(I ~~C5 
;mr ~ ( fcf; ~ ~ tm1r cfi i!fi flfi (' 
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SHRI TRIDIB CHAUDHURI 
(Berhampore): May I join with you, 
the hon. Prime Minister and other 
distinguished Members who haVe al-
ready spoken about the departed 
Members, to whom we have paid 
homage. 

Marshal Tito, as we all know, started 
bis political life as a partisan in the 
Russian Revolution of 1917 when he 
was a war prisoner there and he join-
ed the Communist Party of Yugosla-
via and the international communist 
movement. Subsequently he became 
the leader of the Communist Party of 
Yugoslavia. He also became one of 
the most important leaders of the in-
ternational brigade which fought for 
the democratic cause in the Spanish 
Civil War and his subsequent contri-
butions in the fight against Hitler-
Nazism and fascism in his own coun-
try and in the unification of his own 
country and rebuilding of his own 
country after the ravages of war are 
well known. He was a Communist, 
but I must say that he was a Com-
munist non-conformist and by his 
steadfastness he won recognition 
from the socialist world and even 
from his opponents for the principle 
that every country has a right to 
build up socialism in its own way in 
the light of the conditions that ob-
tained in each separate country. 

He was one of the makers of the 
world as we know it today in the 
postwar period. He was one of the 
leaders of the non-aligned movement 
and as a matter of fact it is his com-
munist non-conformism that made I 

him break with the then Soviet Bloc 
of countries and join the non-aligned 
movement. I pay my homage to him. 

I also jOin with other 'friends in 
paying my tribute to the Members of 
Parliament who have palled away; 
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.,articularly I cannot help remember-
inl with great sentiments Shri Maha-
vir Tyagi. Shri Ramanand Tiwary, 
Shri Shamirn Ahmed Shamim and 
others with whom we had the honour 
to work in this Parliament, in this 
House. I request you to convey the 
feelings of this House to the members 
of the bereaved families. 

SHRI CHITTA BASU (Barasat): 
Mr. Speaker, Sir, I join you, the 
Leader of the House and other hon. 
colleagues of mine in expressing my 
deep sense of condolence and grief 
on the passing away of Marshal Josip 
Broz Tito, the unchallenged leader 
of the people of Yugoslavia and the 
President Of the Socialist Federal Re-
public of Yugoslavia. I also join you 
and others in paying respectful hom-
age and tribute to the hallowed mc-
mory of the departed leader. 

Josip Bros Tito, as you know, Sir, 
was the son of a blacksmith. He rose 
to the eminent position as the Presi-
dent of the Socialist Republic of 
Yugoslavia. He loined in his early 
days the working class movement of 
Yugoslavia and also joined the parti-
tion movement against the Nazi in-
vaders and liberated Yugoslavia from 
the thraldom of the fascist rule. 

Tito was one who not only saved 
his country from the slavery of fas-
cism but rebuilt it into a modern so-
cialist Yugoslavia. He was the 
founder leader of the Non-aligned 
Movement and struggled to his last 
dayS to preserve and further deepen 
the unity of the Non-aligned Move-
ment. 

He introduced a new system and 
developed it for workers' self-mana-
gement Of industrial production. I 
'Would only mention that those who 
want to bring into existence a new 
l'elation of production in society 
Would do well if thev emulate this 
system of workers' self-management 
of industrial production. 

It is known to the world that he 
was an ardent and true communist 
lind he lived a dangerous lite. He 

propoWlded a significant theory to 
the people of the world. 

"Marxism remains a valid doc-
trin, but it must be applied accor· 
ding to condition in any country 
and these differ everywhere." 

His significant contribution has en-
riched the experiences ot the com-
munis.t movement of the world. 

Sir, I join you and other again in 
conveying the Jeep sense of feeling 
and sorrow and grief to the people of 
Yugoslavia, who have been bereft of 
his leadership and want sympathy 
and support from the people of India. 

In regard to other important lea· 
ders who have departed from us, I 
would only join you and say that 
you please convey our deep felt Sym-
pathy and condolence to the bereaved 
families of all of them. 

SHRl EBRAHIM SULAIMAN SAlT 
(Manjeri): I associate myself and my 
Group with tributes paid by yOU and 
the Prime Minister to the personality 
of President Tito of Yugoslavia. I 
also join in the sentiments expressed 
regarding our colleagues, the fonner 
Members of Lok Sabha, who passej 
away recently. 

As far as the personality of Presi· 
dent Tito is concerned, his was the 
dynamic personality with high quali-
ties of head and heart. lit was actual-
ly Marshal Tito who was the archi-
tect of the Non-aligned Movement to-
gether with the late lamented Prime 
Minister of our country, Pandit 
Jawaharlal Nehru and former Presi-
dent of Egypt, Gamal Abdel Nasser. 
By his paSSing away the entire world 
has lost a great statesman, Yugoslavia 
a great leader and India a great 
friend. 

Regarding our colleagues, I will 
just say a word or two. Shri Mahavir 
Tyagi was really a great freedom 
fighter and man of great conviction 
and courage. 

'l1te memory of our friend, Shrl 
Shamim Ahmed Shamim and Aziz 
Imam is just, green In our heat1J. 
'they were with Us untJ1 reoently. 
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We cannot forset them. They were 

abl& par1iamentarians, as has been 
told, and have rendered great service 
to the country and the people in vari· 
ous fields particularly political and 
aociaL 

I quote an Urdu couplet: 

tr~~~q~~, 
~~'IT~~, ~~~~. 

They were really the life of this 
country, the life of this garden of 
Our country. They were really gems, 
8Ild India has become poorer by 
their sad demise. I would req uest 
you, Sir, to convey our condolences 
to the people of Yugoslavia On the 
passing away of President Tito of 
Yugoslavia and also our condolences 
to the bereaved families of our col-
leagues. 

SHRI GHULAM RASOOL KOCHAK 
(Anantnag): Mr. Speaker, I am here 
on behalf of my party and on my 
own behalf to pay tribute, as has 
been paid by the Prime Minister and 
others, to the memory of our late 
brothers and comrades. Some of 
them have been the leaders of great 
movements, some of them were our 
common fighters, but one thing is 
common that they all lived for the 
common man and they have contri-
~ uted all for the country. I do not 
::igree that they are dead. Physically 
they may be, but they will live L, 
history as fighters, as leaders and 
at,tesmen, and they have left las-
ting remembrances. Those remem-
brances are so great that they have 
lett a lasting impression on histoey. 
We cannot say that they are dead. 
Their actions are alive, their deeds 
are alive and their contributions are 
great. So they would not be treated 
as dead. 

So "far as Marshal Tito's life is 
co~emedl We get glimpses of many 
lessons that Marshal Tito left. He 
was the creator of a movement, he 
bqbt for it and Jived :for it. We 
__ to take. It up and p~ it ahead 
~~\ ~at~. In the sanle ~~~ 
.. .bCt1l.ML. I!. w __ . aa.. ot\t~, _ . 

founder. of nOll-aJitae~ rnov~t 
alon, with Pand.\~ J'tw,warla,l Ne~ 
and Gamal Abdel Nasser. It ~ 
unknown to the hi$tory at thai Um.e 
when he started. tlU.s n<m-a Uane4 
movement. It was a very dUJieult 
task a~ he strulif1ecl tor it and. be 
saw that this non-aU,ned. rno;v".at 
w'as a success. It was with t~ per-
spective that they started this move-
meut to see that big power blocs do 
not dominate the SD'J.aller countriea. 
So, if P~dit Jawahrulal Nehru and 
M'4u"shal Tito are not with us, the 
ideal of non-aligned. movement IE: 
alive. We have to make a success of it 
by our dedication and efforts and to 
see that the movement survives and 
is not lost from us. That would be 
the best tribute we pay to them. 

I again join the"'Prime Minister and 
the Leaders of the Opposition partie~ 
in paying my tributes to them. SoIllk 
of them have been lovers of freedom 
and many of them bke Mr. Aziz ImaIT 
and particularly my own brother" 
Mr. Shamim Ahmed Shamim, have 
served as successful parliamentarians 

About Shamim Mohd. Shamim. I 
would say particularly that our State 
has lost an intellectual giant, not 
only having forCe of pen but force of 
tongue also, He had a humourous 
touch, but it was a bitter touch. Her 
would always have his say, but in a 
very humourous way, and he would 
never hesitate to express what W8El 
true. 

About Mr. Aziz Imam. also, I found 
he was dedicated to the ca,use of the 
people. No doubt he was hUl'I).ble. 
but he never lived for himself. but 
lived only for others. 

So, I associate myself with the 
:teelin~ that have been expressed by 
th~ Prime Minister and the lea~r8 
of dift'erent groups and hoPe that nl)' 
sentiments would ~ conveyed to · the 
ber~av~ families. 

lQt. sp~: The HO!U$e rna) 
stand in silenc~ for a wl:»l. to exp~8S 
Our deep sorrow. 

The Member, th"", ,tnM in ritenct' rl.tat.:.. .... '. -~~ 
10,.< 4 1q(Vw. 
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MR.~: Prime Minister '0 introduce Members of the Cabinet. 

TH!J PlU!G MINlST.ER (SHRt-
MAT! l\NDlRA GANDHI) : Mr. 
Speaker, Sir, I have pleasure in in-
trociucin, to you, and through you 
10 the House, my colleagues: 

Shri Narayan Dutt Tiwari, Minis-
ter of Planning. 

Shri Kedar Pandey, Minister of 
Irrigation. 

Shri Vidya Charan Shukla, Mints-
ter of Civil Supplies. 

Shrimati Ram Dulari Sinha, Minis-
ter of State in the Ministry of 
Information and Broadcasting. 

Shri Dalbir Singh, Minister of State 
in the Ministry of Petroleum and 
Chemicals. 

Shri T. Anjiah, Minister of State in 
the iMiinistry of Labour. 

Shri Buta Singh, Y::inistcr of State 
in the Ministry of Shipping and 
Traooport. 

Shri Challdulal Cbandrakar, Minis-
ter of State in the Ministry of 
Tourism and Civil Aviation. 

Shri Vikram tMahajan, Minister of 
State in the Ministry of Energy. 

Shri Mallikarjun, DePuty Minister 
in the Ministry of Railways. 

Shri p. Venkata Reddy, Deputy Mi-
nister in the Ministry of Ind\J!~ry. 

Shri Mohd. Usman .Arlf, Deputy 
Minister in the Ministry of Works 
and Housing. 

Shri Vijay N. PattI, Deputy MinJI.. 
ter for the Departmente of 
Sclenee, 'Technoloey and Space. 
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Shri P. K. 'l'bungon, Deputy Mini&-
Ier in the Ministry of Supply and 
.Rehabilitation. 

8hri MagallIbhai Barot has to go to 
the Rajya Sabha now. I will intro-
duce him later 

WRITTEN ANSWERS TO QUES-
TIONS 

Wheat Procurement 
·1. SHRI AHMED M. PATEL: 

Will the Minister of AGRICULTURE 
be pleased to lay a statement show-
ing: 

(a) the total quantity of wheat pro-
cured during the last harvest season 
from each wheat producing State; 

(b) the quantity likely to be pro-
cured during the current season; 

(C) whether it is a fact that pro-
ducers are getting fairly high prices 
in the open market than the support 
prices; 

(d) it so, whether it will make any 
eftect on procurement target; and 

(e) if so, the steps taken by Gov-
ernment to meet the target? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI R. V. SWAMINA-
THAN) : (a) A t'3tatement is laid on 
the Table of the Sabha. 

(b) As reported upto 5-6-1980, the 
total procurement in the current 
Rabi season has been of the order of 
55.03 lakh tonnes. The arrivals of 
wheat are still continuing in different 
market3 and it is not possible to 
make a precise estimate of procure-
ment at this stage. 

(r) Yes, Sir. 
(d ) No target for the procurement 

of wheat has been fixed Iby the Gov-
~rnment as a 11 purchases are bein, 
made by way of price support. 

<e) l>oeG not arise. 
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statement 
Statewise Pl'IOe&remelllt of wheat 4U!'-
tac lint-SO Babi MarketlDe Sea80D 

(In '000 tonnes) 

State Quantity 

-----
Bihar 87'9 

2 Gujarat 0'3 

3 Haryana 1388 '7 

4- Himachal Pladesh I' 5 

5 Jammu & Kashmir !21,6 

6 Madhya Pradesh 100'2 

7· Punjab 4192 '3 

8. Rajasthan 301 '0 

9· Uttar Pradesh 1883'2 

10. West Bengal 3'4 

II. Chandigarh o· 1 

12. Delhi ll,8 
----

Al I India 7992 '0 

Grievances of Scientists of I.A.B.I. 
·2. SHRI K. P. SINGH DEO: 

SHRI JANARDHANA 
POOJARY: 

Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether some senior Scientists 
of the IAR! have refused to appear 
before interview bOards; 

(b) if so, what are their grievances; 
and 

(c) the steps Government propose 
to take to bring about a solution of 
the matter? 

THE M'llNISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI R. V. SWAMINA-
THAN): (a) Some representations 
were received by the Indian Council 
of Agricultural Research that cer-
tain scientists of the Indian Agricul-
tural Research Institute do not want 
to attend the 'personal discussion' 
(interview) for the five-yearly assess-
ment conducted by the Agricultural 

Scientists Recruitment Board. Th. 
representatiOll6 are not, however, 
from senior scientists. 

(b) The grievances mentioned by 
them are: 

(i) No proper criterialguideUnea 
of assessment for promotion are 
preSICribed so 'as to justify the uni-
fOrmity and equality in the promo. 
tions. 

(ii) Personal discussion was not 
confined to the work done as sti-
pulated in ARS rules and wa$ 
highly di.3couraging. 

(iii) Reasons for not granting 
promotion. so far have not been 
communicated. 

The grievances reported by theSE 
scientists are not genume. A fe\\ 
of these scientista haVe already ap-
peared before the Board for the 
personal discussion. Personal dis-
cussion is optional for the I3cientist.c: 
and it is left to the discretion ot the 
scientists themselves. The Board 
considered the Calles of all the scien-
tists who h 'd ;ubmitted their assess-
ment p' ()f('rmae whether they ap-
peared for p( 'sonal discu93ion or 
not. 

(c) In view of '1b' above, the que~­
tion does not arise. 

study Team OlD FOOd for Work Pr.-
A'ftmme In West Bengal 

*3. SHRl NARAYAN CHOUBEY. 
Will the ,Minister of RURAL RE-
CONSTRUCTION be pleased to 
state: 

(a) whether Government had sent 
a study team to West Bengal to makt" 
a study and give report on the food 
for work scheme in Tural Bengal; 

(b) if so, whether the said study 
team has submitted any report; and 

(c) the main points submitted i" 
the report? 

THE MINISTER OF STATE IN 
'!"HE MINISTRY OF AGRICUL-
TURE (SHRI R. V. SWAMINA-
THAN): (a) and (b) Yee, S;r. 
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(c) A .tatement containing the 
naln pointa of the report is laid on 
lhe Table of the House. 

statement 
Ma1n. points in the Report of study 

Team after viSit to West BeDpl 

1. The Food fOr Work Programme 
was being run in three di1ferent 
names, namely, Rural Works Pro-
gramme, Rural Reconstruction Pro-
gTarnme and FOOd for Works Pro-
gramme. While nodal responsibility 
()f Rural WorkG Programme was of 
the Development Department, of the 
Food for Work Programme and Rural 
Reconstruction programme it was 
that of the Relief and Rehabilitation 
Department. The State Government 
was making sufficient provision of 
cash funds for nut'al works pro-
gramme, !but for the FOOd far Work 
:Programme and Rural Reconstruc-
tion Programme hardly any such 
prOvision was made. 

2. The works execute under the 
Rural Works Programme were to be 
a durable nature. However, for 
works under the FOOd for Work Pro-
gramme durability was not consider-
ed necessary. This impression wM 
wide-spread particularly at the field 
levels. 

3. Tanks owned hy individuals 
were taken up tor improvement UD-
der the Food fOr Work Programme, 
contrary to the GuidelineG on the 
subject which lay down in the most 
unettuivocal terms that only the prO-
jects of community benefit can be 
taken up under this programme. 

. 4. Foodgrains allocated under the 
Food for Work Programme were uti-
lised fOr the reconstruction of indivi-
dual hOuses washed away during the 
flood.s. Also, sand deposits on the 
fields of individual farmers were re-
moved with the help of foodgrains 
giVen under the Food fOr Work Pro-
gramme. Both these were contrary 
to the existing instructions. 

5. The majority of works inspected 
by the team did not conform to the 

technical apeci.tkations and" prescrib-
ed standards. The link road" in ru::.-
trict Howrah were mostly very nar-
row measuring 4: ft. to 7 ft. at the 
top. Many of these roads looked 
like village pathways. In thb res-
pect guidelines issued even by the 
State Government have been defied. 

6. According to the Guidelines on 
Food fOr Work Programme, Steering 
Committee headed by district Magis-
trateslCollectors have to be set up at 
the district-level. Apart trom df8-. 
tricts officers concerned representa-
tives of the Zila Parish ad Or district 
Panchayats, all local members of 
Parliament and gtate Legislatures 
are members of this Committee. The 
Committee is required to plan and 
approve the works to be taken up 
under this programme and watch the 
progreSs of its implementation. But 
these committees have not 'been cons-
tituted so far in any dt:rtrict. The 
result is that there is no supervision, 
technical or administrative, over the 
works executed by the Panchayata. 
For this reason works executed are 
of low quality and sub-standard type. 

7. Neither the district level officers 
nor the hlocks level ofticem have 
been assigned any responsibility for 
the supervision and monitoring of 
the works executed under the Food 
for Work Programme. 

8. In the system being followed in 
West Bengal at present, the entire 
responsibility is left to the Gram 
Pradhan for the execution of works 
as well as the disir ilmtion of food-
grains without providing him neces-
sary admink;irative and technical 
support. Distribution is through thE" 
COUpen system. A novel institution 
of Job workers has been created for 
the distribution of coupens and exE"-
cution of worms. 

9. A number of specific suggestion. 
have been given in the tour note of 
the Study Team to rectify the 
various defects pointed out above for 
consideration by the State Gov~nt­
ment. 
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...... t at PIbDtIry Stare 
.'. SHIt! cHlrrTA BASU: 

SItiUJ4ATI dOTA 
MUKHERJEE: 

Will the Minister of EDUCA nON 
be pleased to state: 

(a) whether it is a fact that the 
dro~ut rate in the primary stage 
has been On increase; 

(b) if so, the reasons therefor; at, 1 

(c) the steps taken to arrest such 
drop-outs? 

THE MINISTER OF EDUCATION 
AND HE.ALTH AND SOCIAL WEL. 
FARE (SHRI B. SHANKARANAND): 
(a) No. Sir. 

(b) Does not ari'!e. 

~ c) A statement is laid On the 
table of the Sabha. 

statement 
In the context of Universalisation 

of Elementary Education, the State 
Governments were advised to take, 
among othersp Ithe following measures 
in particular: 

(i) Provision of multiple-point 
entry into any class in the entire 
elementary stage ( claSSes I-VIII) . 

(ii) Drastic reduction and elimi-
natiOn of stagnation sO that every 
child shall complete one cla.ss each 
year and will be promoted to the 
next higher class till he completes 
class VIII, but with adequate safe-
guards by way of periodic assess-
ment and evaluation on a continu-
ing basis. 

(iii) Improvement of physical 
facilities of primary and middle 
school!!. 

(iv) Improvement of quality of 
education imparted by the primary 
and middle schools through decen-
tralisation ot curricula making them 
relevant to the needs, life-situations 
and eD.viroru'nents of children in 
diverse social, economic, cultural 
1lnd geographical conditions. 
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(v) !mpr()'\1e'men.t of teacher qOm-
petence throuJh applicatiOn of bet-
ter .standards of educational quaIl-
fication and in-service training. 

(vi) Adequate provision of in-
centives like Mid .. day Meals, tree 
text-book. and stationery, free uni-
forms .and attendance scholarshiPs 
f()r the cltildren of the poorer .Iee-
tiona of the society. --

.( vii) Opening of primary and 
middle sehools within easy WP lking 
distance covering the need. ot all 
habitations. 

(viii) Appointment of woman-tea-
chers on a larger scale and provi-
sion of crecheslpre-schoolB as ad-
j uncts to primary and middle 
schools. 

(ix) Parental education to over-
come their apathy towards the edu-
cation of children especially girls 
and setting up of school commlttee'3 
in all schools particularly in the 
rural and backward areas, 

(x) Strengthening ot the super-
visory machinery and decentrallsa-
tion of administration of elementary 
education down to the block level. 

(xi) Monitoring of attendance in 
primary and middle schools. 

(xii) Greater UBe of mass media 
lor elementary education including 
teacher training. 

introduction or 10+2+3 system of 
edueatlon In states 

*5. PROF. NAR,~N CHAND 
PARASHAR: Will the Minister of 
EDUCATION be pleased to lay a 
statement showing: 

(a) whether Government having 
ensured a uniform system of se<!on· 
da'I'Y education by introducing 
10+2+3 system all over the coun-
try; 

(b) if so, the names of States 
alongwith the dates with effect from 
which the system has been introduc-
ed; 
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(e) the names of such States as are 
.un to introduce the system along... 
with the reasons for delay on their 
part; and 

(d) the likely dates by which the 
....... ajning states would introd~e tile 
DeW' system? 

THE .MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. sHANKARANAND): 
(8) to (d). The uniform pattern of 
Rboo] education recommended by the 
Jl:dueation Commission (19&6), was 
aeeepted as a part of the National 

I .. Andh:':\ P"aof'sh (In6q) 

3- Bihar (1981 ) 

5· Jam'11ll & K'l,hmir (1976) 

7- Ke''..l.la (1964) 

9- Mmipul' (1980) 

'II. Orissa (InRI) 

1.3- Tamil NaJu (1978) 

I~ V{e:-t Bengal (1976) 

1']- Arunachal Pl~ d··~h (1977) 

19· Da<1ra & Nagar IIavdi (1976) 

21. G,)a, D.un.111 & Diu . (1975) 

tl· Pomlich('rry •• 

Policy on Education. The Conference 
of Ministem of Education ot states 
and Union Territories held in Augud 
1977 recommended that the 10+3 
implemented all over the country be-
implemented all over the country be 
fore the end of the Sixth Plan . 

2. The following StateslUnion Ter-
ritories have adopted the new pat-
tern of edu<:ation and the year in 
which the first batch under the new 
pattern of education appeared lis 
likely to appear in class X examina-
tion 13 given in the parenthes is: 

2. Assam. (J976) 

<t. Glyardt (1976) 

6. Karnataka (1971) 

R. H:-: hnra~htra (1975,1 

10. NagaIand (1981 ) 

I!} • Sii.l illl (1!)77) 

11· Tripura (1976) 

16. Andam:r> & Nieob;'l (J~7i) 

lH. Chzl.dig ... l h . *(IS78) 

[;ZO. Delhi (1977) 

22. Lakshadweep (1976' 

• Intl'Oluction of +:z stagt' has ue<"n tleferred as th,. p"';ghbourin~ States of Haryana and 
Punjab have not switch{'d over to 10+2 structure of school education . 

... In MIlle (1964), Yanam (J91}9) 3nd KaraikaJ (1978). 

3. Besides these, all the schoolS! afti-
Jiated t() the Central Board lOt Se-
condary Education, including the Ken-

, driya Vidyalayas allover the coun-
try switched over to the 10+2 pat.. 
1ern of school education and the first 
batch under this pattern of education 
appeared in class X examination in 
11'l'1. 

4. ),{eghalaya and Mizoram haVe a 
P.re-University stage of two year, 
after ClaM X, while Uttar Pradeeh 
... an intermediate stage of two year, 
.., LS--I •. 

after class X. The states of Haryana. 
Himachal Pradesh, Madhya Pradesh, 
Punjab and Raja.sthan have also ac-
cepted the new pattern in princiPle 
but have not been able to take a final 
decision regarding the date of intro-
duction. The reasons for the delay 
in the implementation of the pro-
gramme, as conveyed by these Statel, 
are non-availability of tnlined tea-
chers, lack of proper laboratories and 
equipment, paucity of funds and. 
other administrative difBcultiel • 
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f.relephoae COIla_tao., t.". IDdUlihial 
Dtate of IULB.L., J'baasl 

*S. SHRI JAI NARAmN BOAT: 
Will the Minister Of. COMMUNICA-
TlONS be pleased to state: 

(a) whether there is any proposal 
under Government's consideration 
to provide telephone connections to 
ancillary industrial estate of BHEL, 
Jhansi for rapid industrialization of 
backward areas; and 

(b) the broad :features of the 
scheme? _ ,C~ 

THE MINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHEN): 
(a) and (b) The Jhansi Industrial 

Estate of BHEL is already linked up 
with the Jhansi Telephone Ex-
change by :four long distance tele-
phone connections. The question of 
additional connections has not arisen 
as there are no pending demand! 
from that area. 

MobUe Poet 0Ilees 1a vlllacea 

*7. SHRIMATI PRAMlLA DANDA-
VATE: Will the Minister of COM-
MUNICATIONS be pleased to state: 

(a) whether Government have in-
troduced any mobile post Offices in 
the villages having population of less 
than 2,000; 

(b) if so, the details thereof; and 

(c) if not, the reasons thereoi? 

THE MINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHEN): 
(a) Mobile post oftices have been in· 
troduced to provide postal facilities 
in some ()f the villages not having 
regular post offices. There is ll() 

criterion of population prescribed for 
selecting villages to be visited by 
these mobile post offices. 

(b) Under the scheme ot rural 
mobile post offices, the branch post-
master visits specified villages in the 
Y1clnity of his post office accompanied 
in -most cases by the delivery agent. 
])pring the halt at a village, the 
branch postmaster tran.acta postal 

business while the delivery agent 
attends to delivery of mall, payment 
of money orders and clearanee df 
letter box. I~ 

As on 31st MarCh, 1980, 37,124 
branch postmasters were providing 
mobile service to 91,677 villages. 

(c) Does not arise. 

IUse in prices of SUlar 

*8. SHRI M. RAM GOPAL 
REDDY: 

SHRI PIUS TIRKEY: 

Will the Minister of AGRICUL-
TURE be pleased to state: . 

(a) whether there has been !te8p 
rise in the prices of sugar in the 
count.cy; 'j • i 

(b) if so, the reasons therefor; and 

(c) the steps taken to brin, dow. 
the prices? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTUR.:. 
(SHRI R. V. SWAMINATHAN): (a) 
P:-ices of free-sale sugar which had 
shown an increasing tendency reach-
ed a peak level in important markets 
in the first fortnight of May, 1980. 
There was a considerable decrease 
thereafter and though there has been 
a rise sinCe the last week of May, the 
prices at present are lower than the 
peak levels reached earlier. 

(b) The rising trend in sugar 
prices is attributable mainl)1! to sharp 
decline in sugar production during 
the current season 1979-80 and the 
lower availability and high prices of 
other sweetening agents also, namely, 
gur and khandsari. 

(C) A series of measures taken by 
Government to check rise in sutar 
prices are indicated, below:-

1. Reduction in stock boldin, 
~ts of recQ~ed dealers; 

2. Strict enforcement of etoclc 
holding limits and intel'Uli1led de,.. 
hoarding operations thr~. a. 
State Government authorities; 



37 lVrifUta A~et'a' JYAISTHA 19, 1902 (SAKA) Written. A.nawer. 38 

a. .Restriction on sale of sugar by 
one wholesaler to another where 
the transaction is not accompanied 
b7 physical delivery of stocks; 

4. Restriction on recognised dea-
lers for turn-over ot stocks within 
10 days period; 

5. Monitoring ot information re-
lating to sale and despatch of free 
sale sugar by making it obligatory 
for sugar mills t~ furnish particu-
lars ot weekly sales and despatches 
to the concerned state Government 
authorities; 

6. Release of additional free-sale 
quotas for May and June, 1980; 
and 

7. DecisiOn to import two lakh 
tonnes of sugar. 

Allowance to Pla,el'8 att.endba, 
Natloaal Hockey Camp 

-9. SHRI K. MALLANNA: 
SHRI CHHITUBHAI 

CAMIT: 

Will the Minister of EDUCATION 
he pleased to state: 

(a) whether it is a fact that the 
hockey players, attending the 
National Hockey Camp in Banga~ore 
for selection ot Indian team for the 
Moscow Olympics, were sanctioned 
only Rs. eleven per day as the meals 
allowance; 

(b) if so, whether Government are 
.timed with the poar allowance 
wOieh a national player gets per day 
to maintain his standard of living 
when the cost of ev&ry essential 
commodities is rising; and 

(c) whether Government propose 
to raise this allowanCe for the 
national players and it not, the 
reasons thereof? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEt.-
IPA.RE (SHRI B. SHANKARA.-
MAND) : (a) No, Sir. The Govern-
ment allows a meals allowanCe of 
:at. 15}L. par daaIPer ~ day. In 
.1ew of the recent rise in the coat of 
lOme articlea of food, thia rate laM 

been revised to RB. 18/- in the case 
of hock~ caDlJ! at Bancalore,. 

(b) Does not arise. 
(c) The Government shall certain .. 

ly be willing to consider raising the 
amount Of allowance suitable for this 
purpose, if it is found justiAed on' 
the basis of the prevaili;ng prices and 
the requirements. 

, Dro.,.bt in States 

·10. SHRI SAMAR MUKHERJEE: 
SHRI BHEEKABHAI: 

Will the Minister of AGRICUL-
TURE be pleased to lay a statement 
showing: 

(a) the total area and population in 
the country affected by drought 
(State-wise); 

(b) the names of States declared 
droueht affected and the loss caused 
to crops (State-wise); and 

(c) the measures, taken both 
short-term and lon.term, to meet tht" 
Situation? 

THE :MINISTER OF STATE IN 
THE MlNlSTRY OF AGRICULTURE 
(SHRI R. V. SWAMlNATHAN): (a) 
and (b). Statement showing the popu-
lation a1fected and the cropped area 
affected state-wise is attached. (A 
and B). 

(C) The follOWing measures have 
been taken to provide relief in the 
drought affected States during 1979-
80 and 1980-81:-

During 1979-80:-
On the ·basis at 'the reports of the 

Central Team which visited the 
drought affected States tor an on the 
spot assessment and the recommenda-
tions Of the High Level Committee of 
Relief, the Government of India had 
approved' 'ceilings 'of additional ex .. 
penditure of Rs. 156.95 crores for pur-
poses of Central assistance to the 
eleven drought affected States. This 
includes provision for grant of gratui-
toUs relief to the tune of RI. 12.50 
crores 'to the destitu_ aDd RL •. 91 
cl"Ol'eS tar empl~ geD8l'atiQn 
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schemes to benefit able-bodied persons
among the rural poor.

A total quantity of about '25 Iakhs
metric tonnes of foodgrains under
Normal and Special Food f()r W('rk
Programmes had been allocated. Be-
sides, one lakh tonnes of foodgrains
had been made available to the States
for launching the FOod for Nutrition
Programme to cover the most vulne-
rable sections of the population such
as nursing and expectant mothers
pre-school children, old and i'1fir~
persons and physically handicapped
individuals. .

Short-term loans of Rs. 136 crores
for both Kharif and Rabi season of
1979-80 were sanctioned f()r providing
agricultural inputs.

SpeciaL Concessio~: The Govern-
ment of India allowed subsidy for
seeds, pesticides and fertilisers In-
eluding nitrogenous fertilizers for
.small"and marginal farmers not only
in areas covered by the special pro-
grammes of SFDA, DPAP aIld' IRD
but even in other areas where damage
to crops has been more than 50,per
cent. The subsidy on .nitrogenous
fertilisers for small .farmers etc. was
allOWedfor- the first time.

In order to give relief to small and
marginal farmers who are saddled
with sizeable burden of debt, the inte-
rest liability on kharif loans in areas
where ths crops loss was more than
50 per cent had been waived provided
the loans were repaid by the resche-
'duled dates, expenditure on this is
shared equally by the State Govern-
ment and fhe Government of India.

Exports of cattle-feed had been
completely' banned, Export of expel-
ler cakes of oil seeds and de-oiled
ricebran 'as well as compounded cattle
and poultry feed had been stopped.

ELectricity and Power" Supplies:
When the present Government took
over the State Governments'were ad-
vised that 'at least 50 per cent"of the'
diesel should be earmarked and

actually made available to the far-
mers for providing one or two critical
irrigations during the rabi season.
Since diesel is an essential inputs for
farmers during the Rabi season the
Ministry of Petroleum against h~avy
odds, made additional allocations over
and above the earlier quotas and a
substantial part of the additional
allocation had gone to the drouzht
affected States. ""

The State Governments have been
advised by the Centre that at least
50 per cent to 60 per cent of the elec-
tric power should be made available
to rural areas, if necessary by curtail-
ing consumption of pow'er-intensive
consumers like arc-furnaces, roiling
mills, etc. The Ministry of Railways
and the Department of Coal took steps
to increase coal supplies to the ther-
mal power stations particularly in the
northern region.

State Governments issued orders
staying the recovery of land revenue
and also for suspension of land reve-
nue/remission of arrears of land
revenue.

Du.ring 1980-81:-

On the request of the Governments
of Madhya Pradesh, Uttar Pradesh,
Rajasthan, Andhra Pradesh, Bihar and
Orissa, Government of India deputed
Central Teams during the April-May,
19,80 for on-the-spot assessment of the
drought situation. On the basis" of
the reports of the Central Teams and
the recommendations of the High
Level Committee of Relief thereon,
the Govt. of India have approved a
ceiling of expenditure of Rs. 177.37
crores for purpose of Central assist-
ance to these States. This amount
includes provision of Rs. 34.45 crores
for grant of gratuitous reliC'i and
Medical care etc., Rs. 79.59 crores for
employment generation schemes and
'Rs. 37.84 crores for drinking water
arrangements. Central 'I'eamg visited-
Gujarat and Himachal Pradesh also-
recently and on their Reports assist-
ance to these States will be consideret'l.
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Besides a total quantity of 6.~O Iakh
metric tonnes of foodgrains have been
made available to all the drought
.affectedStates as well as for the Union
Territories of Mizoram, Arunachal
Pradesh, A. & N. Islands during 1980-
81 under the Special Food for Work
Programme. This is in addition to the
normal Food for Work Programme of
S.IO lakh metric- tonnes of foodgrains.
The Food >for Nutrition Programme
launched during 1979-80 is being
continued till the end of September,
1980. A$, an incentive to the effective
implementation of the programme,
the State Governments have been
allowed to utiliss margin money for
counter-part expenditure. The l\finis-
try of SocialWelfare have also relaxed
the conditions of providing cooked
food in exceptional circumstances by
allowing distribution of uncooked food
where the organisational infrastruc-
ture is lacking.

The Central Government has made
available 2500 MT of edible oil and
1500 MT skimmed milk powder to the
drought affected States for feeding
women, children, etc.

The Government of India have
sanctioned short-term loans totalling
Rs. 38.60 crores for the 11 drought
affected states, for providing agricul-
tural inputs during kharif season.

The existing subsidy on agricultur-
al inputs, (including mitrogenous fer-
tilisers) to small and marginal far-
mers in the mono-cropped drought
affcted areas where no Rabi crop
could ,be grown has been extended
to the end of September 1980.

Drinking Water:

The drinking water problem is
being tackled on war footing in the
drought affected states. Central as-
sistance sanctioned during 1!}80-a!
included provision of Rs. 37.84 crores
for the states of Andhra Pradssh,
Bihar, Madhya Pradesh, Orissa Rajas-
than and Uttar Pradesh. -

42

Besides: Rs. 11 crores, has been
placed at the disposal. of Ministry of
Works & Housing for procurement of
indigenous rigs for supply to state
Governments for boring wells iD the
drought affected areas, augumentirig
the normal provision under the Accele-
rated Rural Water Supply Program-
me.

Further Rs. 4 erores has been plac-
ed at the disposal of the Ministry ot'
Works & Housing as counter part
f,unds for accepting to 10 rigs from
Sweeden on gift basis.

The Railways have made arrange-
ments for transport of water to the
drought affected areas in U.P. and
Rajasthan.

The Ministry of Defence is exten-
ding all possible assistance to the
drought affected States of Uttar Pra-
desh, Bihar, Rajasthan, Orissa and
Madhy 'Pradesh for transporting
dtinking water to the affected villages
by supply ot tankers, drums barrels,
canvas tanks, etc.

The Prime Minister's 12-POointPro-
gramme fOol' drought management
provides the basic frame work and a
plan of action to fight on a war foot-
mg the unproeedenteg drought condi-
tions prQvailing in the country. It
provides fOorappointment of full-time
relief officers in the most seriously
affected districts, setting up monito-
ring cells at the State and district
Ievels, strengthening of the public
distribution system for supply of food-
grains, edible oil and kerosene, de-
terrent action against anti-social
elements who try to exploit the scar-
city situation, smooth implementation
of FOod for Work Programme by
ensuring a shell of schemes at the
Panchayat circle level and mounting
a massive afforestation programme by
tying it up with the Food for Work
Programme, The Programme also
emphasises preparation and imple-
mentation of contingency plans for
supply of water to the affected vil-
lages 'and initiating advance action
for arranging tankers, trucks, drums.
barrels, etc. Apart trom relieving the
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oIiIt.... to human population, the 
JIl"OIraaune proVides for the setting 
up of cattle camp$. The Twel.-e-Point 
Patopamme fa being implemented. in 
l:'iIht earnest and. has galvanised the 
State machinery at all levels. 

Monitoring: 

A task Force in the Department of 
A,riculture as well as a Mointoring 
Group in the Department of Food 
have been regularly monitoring the 
movement of foodgrains. the alloca-
1ion ot diesel, drinking water ar-
rangements. etc. A Control Room 
has been set up in the Ministry of 
Agriculture to monitor the drought 
relief operations and assist the State 
Governments in getting the problem 
regarding drought relief operations 
looked into expeditiously. 

Long term. meaSU1'es: I1'7'iaation:-

One of the long term measures pro-
posed 'for minimising the drought 
conditions is to extend irrigation 
facilities. Out of estimated gross 
cropped area of about 1'10 m.M the 
area irrigated from major, medium 
and minor irrigation projects was 52 
m.ha, upto the end of March, 1978. 
It is estimated that by the e1\d ot 
J'une, 1980, the potential created 
throuJh all irrigation programmes 
would be 57 mllion ha. as against 
22.6 m.ha. in 1951. 

Ministry of ~ Energy and Irrigation 
have tentatively ProPOsed to have a 
potential creation target of 8.5 million 
ha. during the plan 1980--85 million 
from major and medium schemes. A 
potential of 8.5 m.ha. will further be 
created through minor irrigation 
schemes. The present long term 
objectiVe is to ereate an overall irri-
gation potential Of about 110 million 
ha. by the end of 2000 AD. 

Drou.gh.t-Prone AT'e4$ Programme 

SiAce 1&'1Q-71, ~,Gcwernment of 
lDdia have initiated the DrouJht-

.... Areu Programme which hu 
beeh. in. operation it1 74 diltri.ctl Ja 
these~tes and also in Ta:m.n Nadu 
and . Karnataka. The Proll'amrne 
seeks to improve the economy of these 
areas though a package of infras-
tructural and on-tarm developmentaJ. 
activities and has the ultimate aim to 
immunise these areas trom recurrinl 
droughts. The important elements ill 
the .trategy are: (i) development-
and management of irrigation sources, 
(ii) soil and moisture conservation 
~d afforestation, (iii) restructurlar 
cropping pattern and pasture deve-
lopment, and (iv) assistance to 
small and marginal farmers and 1ud-
less agricultural labourers trhough 
subsidy. ,I 

During 1979-80, the Central mare 
was Rs. 4177.50 lakhs fOr the Prog-
ramme and for 1980-&1 there is a 
provision of Rs. 3,960 lakhs. The cost 
of the Programme is shared betweea 
the Centre and the State concerned 
on a matching basi9. 

Desert Development Programme 

A Desert Development Programme 
has been taken up since 1977-78 to 
cover the desert areas in 18 districts 
in the States ot Guj~rat, Haryalla, 
Rajasthan, Himachal_ Pradesh (La-
haul, Spiti) and Jammu & Kashmir 
(Ladakh). the important compo-
ments of the Programme are: (i) 
afforestation, shelter belts, grass-
land development and sand-duJle 
stabilisation; (Ii) ground water deve-
lopment and utilisation; (iii) deve-
lopment ot water harvesting struc-
tures; (iv) rural electrification; (v) 
development of agr~ulture, animal 
husbandry and horticulturej aad 
(vi) individual beneficiary schemes. 
Rs. 15 lakhs per Block is provided to 
be shared equally between the Centre 
and the reapective States. The eea-
tral allocataion for the beneficiary 
sfate was Be. 9.7'1 crorH durm, 1879-
80 and Ra. 8 crores during 1"0.81. 
The state Govemm:enta are rlQuired 
to make aft equal matchia, ~tl'l­
b1I.tioA. 
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Stt~~ 
.,_,., .. ,., lIN ~ o§CMl _ 

P'Wt4 . iN 4-IH Igm-IG 

State Population Cropped 
• aB'ected area 

(l~) afcctcd 
(_ha.) ----------

I. Andhra Pradesh ISIS-0O ,,0'00 

2. Bihar "73'00 3°'00 

3- Haryana 3°'00 17-00 

4- Himachal Pradesh Q7-00 4'9° 
5· Janunu& 

Kashmir 2·6g 2' 13 

6_ Madhya Pradesh ~79'oo 88'00 

7- Maharashtra 53' I" 10'23 

8, Orissa 115'00 43' 18 

9, Rajasthan' 240 '00 30 - 00 

10.1 Uttar Pradesh 773'00 105'00 

II. West Bengal) 87'00 15'55 ------- ------
TOT_~L 2204. 83 385-99 

--------
STATEMENT-B 

DrQught Situation durin: 1980-81 

St.temmt ! showing the population 
cropped area affected 

aJltettd Qnd 

State Population Crops 
affected (Kharif 

(takb) affected) 
(lakh ha.) 

------ -----
I. Andhra Pradesh.;- 125'00 4 0 '00 

2. Bihar ~ "'33-00 3°'00 

3 , .. Gujarat , 60'00 11'24 

4· Himachal Pradesh 34-'00 4-'90 

5· Madhya Pradesh 267-00 90 '08 

6. Orilla 134'00 35'22 ,. RajuthaD .. ' 240'00 30'00 
;. II 

, ~. V\~ l'radeih· 77S'OO 105'00 

TOTAL , 1066'00 MB',M --------

V __ for ...... , .AIJIaa aa-,. , 1_ . 
*11. SHBI SOMNATR CHATTER ... 

JBE: 
SimI SAIFUDDIN CHOU-

DHARY: 

Will the Minister of EDUCAnON 
be pleased to state: 

(a) what stands in the . way tor 
hOlding Asian Games, 1982 in Cal-
cutta when the Chairman of the 
Organising Committee of 1982 Aaian 
Games, said "Calcutta will be an ideal 
choice and not Rai"; 

(b) whether Government are 
aware that before any other State or 
individual took interest, the West 
Bengal was the only State who first 
demanded holding the games in Cal-
cutta during the Janata Regime; and 

(c) if so, Whether Government 
propOSe to reconsider this matter? 

THE MINISTER OF EDUCATION, 
HEALTH AND SOCIAL WELFARE 
(SHRI B, SHANKARANAND): (a) 
It is the Indian Olympic Asso-
ciation and not the Organising Com-
mittee which is to recommend the 
venue for the ASian Gamea 1982. 
Taking into account the facilities 
8vail.ble and other relevant conside-
rations, the Indian Olympic .Associa-
tion sought the approval ot the Asian 
Games Federation in 1976 to allot the 
Asian Games, 1982 to New Delhi and 
the Asian Games Federation agreed 
and reaffirmed its decision at its 
meeting held in Bangkok in Decem-
ber, 1978. 

(b) Government of West Bengal 
o1fered in 19'76 to hold the 1982 Asian 
Games in Calcutta .ud the offer wa. 
renewed in 1978. 

(c) ~ ia no proposal front 
Ulf1ian ~ ~~OD - ;tor 
change the VeDUe of· the CemeI.. . 
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Release of more Sugar to arrest
Prices

*12. SHRI GULAM R:1.S00L
KOCHACK:

SHRI N. E. HORO:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether Union Government
took a decision to release more sugar
to halt the price rise;

(b) if so, the total quantity of
sugar released;

(c) whether in spite of this release
there was no effect on the prices of
sugar, which continued to rise;

(d) whether even now the price of
sugar has been increasing rapidly and
also. there is a dearth of its availa-
bility in the market; and

(e) if so, what other steps Gov-
ernment propose to take to resolve tlus
problem and also to check the rise in
its prices?

THE MINISTER OF STATE IN
-THE MINISTRY OF AGRICULTURE·
(SHRI R. V. SWAMINATHAN):
(a) to (d) In the wake of rise in
sugar prices witnessed in the second
fortnight of April and 1st week of
May, 1980, two supplementary quotas
of 50,000 tonnes and one lakh tonnes
.of free sale sugar were released on
fh,5-1980 and 13-5-1980respectively in
aaddition to the initial normal alloca-
~~~f 1.25lakh tonnes for May, 1980,
raising the total free sale release to
2.75 Iakh tonnes for the said month.
r:Jf~li9aun4}e9~980also 1.75 lakh tonnes
&fia¥te~8~f1lgr!9uotahas been released,
2'1¥~c.h,'rffie~H~~p.additional release of
50,000 tonnes. Thus, in all, 2 lakh
tonnes Of additional free sale sugar
h~ been released for May and June,

r::i'Mtl. Ili..6ffCWaYcor?f!c~etosay that this
!{)~dditl8HHf:>~~~~seiUaIlbot hava any

.8smsti 9(fj 10 strrrsv ,

effect on sugar prices. Immediately
after the release of second suNJle-
mentary quota of one jakh tonnes of
free sale sugar on 13-5-1980for May.
1ff80,the prices started declining and
by 21-5-1980 the fall in wholesale
sugar prices in important markets-
was: as high as Rs. 115/- to Rs. lOO/-
per quintal. As a reaction to this
steep decline" the prices subsequentJ;y
staged a partial recovery in the last
week of May, but even so the present
wholesale prices are significantly
lower as compared to the peak prices
reached in the second week of May
in important markets as shown in the
following table:-

,
s-

(Rs. per quintal)

Market Highest
wholesale
price

WhoIe5ale
prices
as on
3-6-1g8o

Delhi 670 620
(9-5-1980)(5-6-1980)

660 545-
(9-5-1980)

655 59~
(13-5-1980)(~-6-1980}

650 57.5,
(8-5-1980)(2-6-1980)

585 545
(2-5-1980)(4-6-1980)

Kanpur

Calcutta

Bombay

Madras

Thus, although there have been.
wide fluctuations in prices, the presenf
sugar prices ate lower than the peak
prices in the second week of May'-anti
there is no dearth of availability of
sugar in the markets.

'(e) Besides the additional release
of free sale sugar as mentioned above,
!ollowing steps have also been taken

• for keeping the prices of sugar under
check:- . f !

(1) The limits for holding of
levy sugar- stocks by recognised.
dealers have been reduced t<t a
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. muimum f1l 8f)G quiatals exeeptiaI 
4ea1er" of Calcutta who impor* 
8UIar :from outside West Be.pl, f~ 
whom the holding limit 18 3,GOO 
qUintaht 

(2) State Govermnetlt.!.h:ave been 
aa'k.ed to ensure strict enforcement 
of the etoc3c holding limits and Ut-

i tenmy dehoardiJIg operatioas ill 
their states. 

(3) Restriction ha_, been imposed 
on ~ale of sugar by one wholesaler 
to another wholesaler where such 
sale is not accompaftied by physical 
delivery of 19l1gv. 

(4) Recognised sugar dealer.! 
have beeJ\ statutorily prohibited 
from holding any stooke 01 sugar 
for a period exceedin, 10 days 
from the date of receipt. 

(5) The sugar factories have beell 
trtatutoriIy required to furnish 
particular8 of sale priCe al1d des-
patches of sugar to the state Gov-
ernment authoritiE!3 ot the State 
to which the sugar ~ despatched. 

A continuous waten is hemg main-
tained on the trend of sugar prices 
al\d its availability in thel market. The 
modalities ot disposal of 2 lakh tonnes 
of imported sugar by the State Trad-
ing Corporation of India are being 
worked out so as to ensure regular 
aDd timely supplietJ in various 
markets. 

.&.eadmeDt to Urban LaDd (Ceiling 
and ReguJatio.) A.et 

·13. SHru D. P. JADEJA: 
SHRI NAVIN RAVANI: 

Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether Govemment are C'on-
aidering to. amud the Urbaa lAuld 

(Ceiling and Regulation) Act in view 
of several implications; and 

(b) if so, what are the details i1\ 
that regard? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI~: <a) 
and (b) The Government of In.dia 
had set up a Working Group i. 
November, 1979 to review the work-
ing of the Urbal'l Land (Ceilin.g Slld 
Regulation) Act, 1976, keeping in 
view the difficulties experienced bY 
the State Governments in the ad-
ministration of the Act and the sug-
gestions made for its amendment. The 
Group has submitted its Report, which 
is under consideration of Government. 

Jute Seeds for West Bengal and 
other states 

*14. PROF. RUP CHAND PAL: 
Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether the National Se(;'ds 
COI1>oration has arranged 'for a re-
cord supply of fresh certified jute 
seeds to jute growers of West Bengal 
and adjoining States this season to 
help jute growing in 6,00,000 hectares 
as against 2,50,000 hectares; and 

(b) if so, the details thereof? 
:a.a.~.-_! 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SW AMINATHAN) : 
(a) and (b) National Seeds Corpora-
tion made arrangements for distribu-
tion of 27,055 quintals of fresh certi-
fied jute seeds during kharif 1980 
season in West Bengal and adjoining 
States which was sutIicent to cover 
about 5.4 lakh hectares as aganst 2.3 
lakh hectares last year. 

Details in this regard are given 1ft 
the •• cz~ _i_at. 
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Statement showing Arrangements Made by N~liol~1 Seeds Corporation for distribution of 
J ute Certified Seed • for l(harif 480. 

S. Variety Bihar West 
No. Bengal 

I. JRO-632 5,000 9,466 

2. jRO.S78 5,000 1,257 

3' JRO-7il35 1,200 :l,049 

4· JRO·52 4 . 1,000 1,003 

5· JRC-212 . 76 

G. JRC-321 14-

7· JRC-7447 

Total 12,214- 13,8.')1 

Production of Sapr aDd SuprcaIle 

-15. SHRI BALASAHEB VIKHE 
PATlL: Will the Minister of AGRI-
CULTURE be pleased to lay a state-
ment showing: 

-(a) the total production Of sugar-
cane during each of the last three 
sugar years (including the e~imate 
fOr the current ~ear); 

(b) the quantity of sugarcane 
crushed each year separately by 
three sweetening agents, namely 
sugar, khandsari and gUr manu-
facturers and also the quantity of 
sugar produced by Mills in each year; 

(c) the reasons for fall in produc-
tion of sugarcane and sugar; and 

(d) what measures have been 
taken or are proposed to be takell by 

(bl 

Year 

1977-78 

'978-79 
1979-80 

Ca.nt': utilisation for 
production of sugar 

(Q,TY. IN QTLS.) 

Assam ' Orissa Uttar Total 
Pradesh 

400 200 30 15,096 

100 to 6,367 

100 3,349 

!)O 2,°53 

JOO 176 

14 

500 350 I.:t 0 27,0[;,) 

Government to increase cultivation 
of sugarcane and production of sugar 
by Mills? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): 
(a) The producton of sugarcane 
durng each of the last three seasons 
is given below:-

(Million tonnes) 
---------.. --------

Year 

1 977-,B 

1978-79 

1979-80 

Estimated quantity 
of ("ane utilized for 
gur and lchandsari 

886· l 
78g·0 

NA 

Production 
in ternu of 

cane 

177. 0 

156'5 

N.A. 

(lakh tOMf'I) 

Production of 
sugar 

64'('2 
58· .t-4 
38'40 

(uptD 12-5-80) 
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(c) During the I88IOn 181'1-71, THm KINIS'J."BB, OF STATE IN 
there was a record prOduction ot THE MINISTRY OF AGRICULTURE 
sugarcane and sugar in the country. (SHRI R. V. SWAMINATHAN): (a) 
Thereafter, there has been a decreue No, Sir. 
ia the production ot sugarcane as 
well as sugar in the subsequent two 
year.. The reasons tor tall in pro-
duction of sugarcane and sugar are 
as under:-

(i) Deficient aDd erratic be~ 
haviour ot monsoons during 1978~ 
79 and 1979-80 affected the area 
and productivity Of sugarcane; 

(ii) Depressing prices of sugar 
and other sweetening agents at, the 
time of sowing of 1979-80 crops; 
and 

(iii) The decline in sugar pro~ 
duction was mainly dUe to the fall 
in sugarcane production. 

(d) It has been proposed to in-
cr.eaSe production of sugarcan~ 
during the 1980-81 season by (a) 
increase in area and (b) by raising 
the productivity. For increaSe in 
area the State Governments have 
been asked to extend sowin, period 
3:; far as possible. The productivity 
of sugarcane is proposed to be iB~ 
creased through the uSe of improved 
seeds. clean inter-cultivation, USe of 
chemical weedicides, sprayini against 
pests, optimum USe ot 'fertilizers, de-
monstration and efficient manage-
ment. The measures taken tor in-
creasing sugarcane production would 
have their effect on sugar production. 
For maximising production ot sugar 
in 1980~81 Government would alSo 
take appropriate measures to e1lSUl'e 
early start of crushing. 

* Ie. SHRr AMAltSINH KAmA.A: 
'Will the MJ.nister of AGRICUI..T'O'RZ 
be pleased to state: 

(b) if 10, the details thereof! 

(b) Does not arise. 

8aubtt Ulllvenltfes 

*17. SHRI HARINATHA MISHRk 
Will the Minister ot EDUCATION be 
pleqed to state the JW1le. of Sans-
krit Universities in the country and 
the steps that have been taken or 
are proposed ~ be taken for their 
all lrOund development? 

THE:MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL·· 
FARE (SHRI B. SHANKARANAND): 
There are two Sanskrit Universities 
in the country, namely, Sampurna-
nand Sanskrit V1I'hwavidyalaya, 
Varanasi and K. S. Darbhanga Sans-
krit VisbwavidyalaYa Darbhanga, both 
of which are State Universities and 
henCe their development is really the 
coftCem of the respective State Gov-
ermnents. However, they avail of 
such assistance as they are eligible 
for under the schemes of th~ Unlver-
sity Grants Commission. 

'""" 1fft V ~ 1Iil ~ 1IT IIRf 
~.r '"'!: tm 

* 1 8· 11ft....,. """ 1N"C(: ~ 
~ ffi q: ~ cnl fCIT ~ ft6; 

(Cfl) tm ~ ~ ~ ;f ~ lirof 
If-~~~<tft(, ~~­urn q;1 ~ Cfil(' {T ~ ~ ~.~ 

~ ~ ~ ~~ ~ a«Ii!(U1 ~ 
~£; 

'(~) ~~, at~ ~~ 
~; 
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"" '"""'" .r ~ ... ("" ~. -A. ""tft~i""'): (~) ~ (\f). 1979-
80cW~,~~~~ * v~~ ~ ~'- 46 ~ 0i141f'i31<:. 
f'cm tf I t~ oat>¥tfa4l ;f ~ 300 
fCi4ij~q;'f orr qmf ~ ~ ~ ~~ 
~ .. , '" ,~,.-t:lo-
• qq ('1 ~ q; \fbJjI~ q; Gft'(. tr :.t t ~I-

~~'t)lff~*~~~ 
~ ~ ~-~t:f ~ ~ 1l1i 
~ I t<fim;r ~, II~ enid! Jq < '!'lGl J' , 
~ sr~ ~ 3Jh ~ ar;:if 

~m~~~w ~ .r-
~~{f~~v.T ~~ 
~~q;1~tnCfiT~ ~ I 
~ ~ ~ 1· 4 ~ l{Cfit''fl atn: 
1.6~~~lt~3JT I ~ 
~ -m~ crtrr Slice r 41 Cfi ~ cfi futt 
1.3~~~~ l ~Z1~cfi 
m-tr w cp.f ~ ~ ~ cri ~ ~;f 
~ fcf;m: (l 

(~) arh (~). ~ ~ ~ 
'tH11~1( ~ if C6R1fi(~~ anm q-( 

~q"(~n~~~cfi 
~ ~ ~ If"U\ilf ~q-{ ~ 
~ ehlfaQi mer ~ qft ~­
f'"«r ctt "( I W-q;lc ~ r.fi ~ 
~ ~ arcfr.; ~ ~tITarl tf-
~ ~ ~ ~ arf''4Cfltf(Ql Cfii 
.,~" ~ mlH'GT ~ \fRTr (I 
~arnr~ ~ ~ci; 
aNr.r, ~ m, ~ ~ 
~ 1f ~ ~ ;:fi ~ 3I'm"T {ftn 
flb1~"It!liit ~ ~ ~ 3lh ~ 
~~~{f~qttm 
cr;T~e6~~~larh~ 
~ ~ ~ ~df);ft6fil (f~ ~ 
~~~~'(I ~~~ 
~ mtf'ffi ~ ~ ~ 'G\'h: ~ q1 
~~qtf~~~ 'SfiT 
~~~~I 
Scarcity of DriDklDg Water in Orissa 

*19. SHRI ARJUN SETHI: 
SHRI K. PRADHANI: 

Will the :Minister of WORKS AND 
HOUSING be pleased to state: 

'(a) whether the Central Government 

are aware that there i8 acute scarcIty 
of drinking water in drought affected 
villages of Orissa; 

(b) whether the Government of 
Orissa has approached for the Central 
Government's help in this regard; and 

(c) if so, the reaction of the Central 
Government thereon! 

'!'HE MINISTER OJ' WORKS ANI) 
HOUSING (SHRl P. c. SETHI): (a) 
and (b). Yes, Sir. 

'(c) The Central Government's 
reaction ia positive. The following 
8!8istance has been provided by the 
Central Govt. to the Govt. of Orisia: 

(i) 10 rigs requested by the Stute 
Govt. to drill wells in. hard rock 
areas have been supplied. It h. 
proposed to supply six nlOfe rig.3 
ill the coming months. 

(ll) A sum of Rs. 20Q lakhs has 
been released as grant in the year 
197~-80 under the Centrally ipon-
sored Accelerated Rural Water 
Supply Programme. 

(iii) Advance Plall aasistance as 
follows has been allocated for 
drinking water: 

197~-80 .... Rs. 300 Iakhl 

1~-61 .... Rs. 200 lakhs 

(iv) Guidance has bee. provided 
to the state Govt. in the prepara-
tion of Contingency Plan to cover 
all the villages. A check list has 
also been sent to the State Govern-
ment. 

'(V) The concerned Ministries have 
bee.. requested to make arrange-
ments tor hand pumps, pipes, 
cement, steel, etc. to be made 
available to the State Govt. 011 pri-
ority basis as and when requireci. 

'(vi) The State Government has 
allo been advised to liaise with the 
Command Headquarters of the 
Ministry of Defence a!1d s-eek ~~si:J­
tance of the Army for storage, 
trUllPOriatioft. etc. of drinking ........ 
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Aa1d bJe .... project lD Eamataka 
with Wor1c1 Baak Aid 

-20. SHRI P. M. SAYEED: 
SHRI M. V. CHANDRASHE-

KHARA MURTHY: 

Will the Minister of AGRICUL. 
TURE be pleased to state: 

(a) whether the Karnataka Dairy 
Development Project has undertaken 
an Amul type milk project in Karnatulta 
with the aid of World Bank tor the 
upli!tment of rural areas in eight 01 
its Districts; 

(b) to what extent the benefits of 
this scheme have contributed to the 
progress and prosperity of the people 
()f the state; 

(c) the total aid of the World Bank 
in this regard; and 

Cd) whether Government are consi-
dering setting up such projects on !he 
lines ot the Amul type project in other 
States? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL1~RE 
6SHRI R. V. SWAMINATHAN): (a) 
An integrated Cattle-cuM-Dairy 
Development Project based on the 
Anand pattern was sanctioned for 
implementation in Karnataka In 1974. 

(b) the milk producers of the eight 
southern district~ of Kamatnku "'Ire 
being benefited through better tee .li-
821 inputs, cattle feed, artificial inse-
mination. fodder seeds and veterinary 
aid for their cattle and assured remu-
nerative price for their milk. In all. 
1025 Dairy Cooperative Societies with 
},~7,525 members had been set up by 
the 30te April, 1980 and about 2,00,000 
litrles of milk are being procured 
everyday through the~ societIe~. 

(c) ,Aaaiast the total estimated 
:.roject cost of Rs. 50.99 crores, the 
World Bank aid will be Rs. 24.00 
elora. 

'~(1) The similar projects are under 
implementation in Rajasthan and 
Madhya Pradesh. In addition, Ope-
-tion I'lood n, an Integrated Da:ir.Y 
])evelopmen1 Project, based on the 
'Anod pattern, with an outla,. of Rs. 

485 crorea, has been sanctioned and 
will be implemented in around 155 
milkshed dJstr1cte throughout the 
COUlltry. 

Brratlc Water SuPP11in Baba Kharak 
starh Marll New Delhi 

1. SHRI MANORANJAN BHAKTA: 
Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether the residents of Baba 
Kharak Singh Marg, and K pocket 
Clive Square, New Delhi Multi storey-
ed fiats have recently submitted a 
Memorandum to the Government 
highlighting their problem of inade .. 
quate and erratic water supply; 

(b) whether the attention of the 
Government has alGo been drawn to 
the resentment shown by the residents 
On account ot recently adopted pro-
cedure by the Local CPWD Enquiry 
OffiCe to allow their casual workers to 
enter the Over Head Water Tank with 
muddy teet and sweating body to re-
gulate the water distribution, and 
thus making the drinking water a 
health hazard; and 

(c) it so, action Government pr.-
pose to take in this regard and the 
remedial measures Government would 
like to initiate to stop recurrence? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (a) 
The reply is in the affirmative. 

(b) No auch procedure has been 
adopted. In one instance only, a 
worker went into the nearly empty 
overhead tank at the instance of the 
residents to remove a suspected 
blockage. 

(c) Shortage of water supply i~ due 
to overall shorta,e of supply fl'om 
the municipal mains. The follo..,ing 
.tePa have been taken to augment 
water supply in. the area: 

1. A bigger connection bas beeR 
obtained from the New Delhi 
Municipal Committee on 31-5-1980. 

2. A tubeweU it bem, pro, .. ide4 . 
in Hayelock Square to augment 
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storage capaeity with F. c. I.sup'Ply of water (situation will fur-
ther improvo i! the quality of this
water is found potable).

a. 15 hand pumpj, have been pro-
vided in the Baba Kharaj; Singh
Marg quarters. .

4. New Delhi Municipal Commit-
tee has been requested to increase
the hours of supply to the extent
possible,

5. The workers have been ins-
trueted they could enter over head
tanks for some rectification of de-
fects only under the supervision of
technical staff.

Written Answers 60

2. SIffiI JANARDHANA POOJA-
RY; Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether Government haVe fram-
ea any plan to have more storage
capacity during 1980-81; and

(bj if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI R. V. SWAMINATHANj: (a)
Yes, Sir.

(b) A statement is attached.

Storage capacity likely to be added during Ig80-81.

Statement

S. Name of the agency
No.

J. Food Corporation of India.

~. State Warehousin" Corporations .

3. SHR! KRISHNA CHANDRA
HALDER: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether there is -any proposal
mlder the consideration of GO'vern-
ll5lent to connect -Asaneol-Durgapur,

Capacity
in I kh
tonnes

Remarks

. 5'85 In additior-. a ("pp city of al out
10 lakh tr r nes ;. Ph·T" t" be
added under A R D C Sehem,

2'00 In addition. ('WC will undee,
tr ke r onstruct n of c?racity
t~ t' e Exte+t of 'sa
lakh tonnes under the :Food_
grains "tor' ce Project which
has -een included in FCPII
target.

7 1'3 This is the total capacity to
be added bv the 16 State
Warehomin~·Corpor<to. n, -

Industrial belt with the national dial-
ling grid to! provide direct dialling
with other States;

(b) if so, the details thereof; and

(c) if not. the reasons thereof?

THE MINISTER OF COMMUNICA-
TIONS (SHRI C. M. STEPHEN): (a)
Yes, Sir.

{b) Statiollt!i like Andal, Burnpur,
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RaJIligaaj em. connected to the Asas-
'01 Group Dialling Scheme, Asansol
and !)urgapur axe connected to Asan-
sol TAX Through Asansol TAX, they
are connected in a limited way at
present to the National Dialling Grid
via Calcutta TAX. A direct link
between Asansol and Delhi has beePl
planned to be commissioned da the
current financial year. This will
further facilitate calls from the Asan-
sol-Durgapur Industrial belt to Delhi
to a great extent. There are also
plans to au'gment circuit:;; from Asan-
sol TAX to Calcutta TAX so that
National Dialling! facilities from the
Asansoj-Durgapin- [l11dustrial belt to
many other stations in India can be
further extended.

~c) Does not arise.

Banalla E:xp«trt; alld its content

4. SHRI A. NEELALOHITHADA-
SAN: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether the 1'ea1bananas (Nen-
~hran) produced in Kerala are at pre-
S$lt being exported from India;

(b) if 50, the value of such exports
bl the years 1976-77, 1977-78 and
1978-79; and a _,1(

(c) what are the fOod values of the
abOVevariety. of bananas as compared
la other important commercial varie-
ties of plantations in India?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI R. V. SWAMINATHAN): (a):
Ye!, Sir.

(b) Export data in respect of each
variety of bananas is not maintained.
However, the total exports of bana-
nas for the years l'!176-77to, 1978-7~
were as under:

Year Va-tue '(Rs. in lakhs)

1976-77

1977-78

'1978-79

12.3~

,0.17

5.3(1

(c) A statement is enclosed.
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GaUleliDea on BeservatiOD fOr NOD-
Mechanised FishlDc 

5. PROF. MADHU DANDAVATE: 
Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether the Union Government 
propose to issue revised guidelines to 
various States like Kerala, Tamil-
nadu,l Goa, Maharashtra etc. to reserve 
adequate distance from the sea shore 
for non-mechanised nshmg sO as to 
protect the interests of small fisher-
men from competition with mechanis-
ed fishing; and 

(b) if so, the salient features of 
these guIdelines? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
and (b) The Union Government iasued 
guidelines to the Governments of 
maritime States and Union Territo-
ries on 29th March, 1978, as follows:-

(i) Non-mechanised traditional 
fishing craft should be allowed to 
operate freely without any restr lc-

tion but waters up to 5 kms from the 
shore may be reserved exclu~lvely 
for· such fishing craft and no other 
fishing craft should be allowed to 
operate from that area. 

(ti) Mechanised fishing vessels 
should operate beyond 5 km limit 
from the coast. 

(iii) Off-shore and Deep Sea Fish-
ing Vessels, i.e. vessels of 25 gross 
tonnes and above which require to 
be manned by a skipper under the 
existing statutory rules should 
operate beyond 10 km from the 
shore. Normally vessels above 15 
metres length come under this 
category. 

There is no proposal to revise the 
guidelines. 

Social For.tr,. 

6. SHRI MANPHOOL SINGH 
CHAUDHARY: Will the Minister of 

AGRICULTURE be pleased to state: 
(a) whether the Centre have IUI-

geated to State Governments to take 
up social forestry to improve the eco-
logical system; 

(b) if so, the assistance proposed to 
be given to the States for this purpose; 

(c) whether allotment of land and 
financial assistance are being given to 
individuals who want to come forward 
to take up the programme of social 
forestry; and 

(d) whether any guidelines have 
been issued to the States for giving 
encouragement to those who pioneer 
social forestry and if so, the details 
thereof? 

THE MINISTER OF 
THE MINISTRY OF 
TURE (SHRI R. V. 
THAN): (a) Yes, SIT, 

STATE IN 
AGRICUL-
SWAMINA-

(b) No Central assistance is prO-
posed to be given to the States for 
this purpose in future as the SOCIal 
Forestry Schemes have been trans-
ferred to the State Sector WIth 
effe~t. from 1-4-1979 following the 
deCISion of the National Develop-
ment Council. 

(C) The required information is 
being collected from the states and 
will be laid on the Table of the Lok 
Sabha in due course, 

(d) 'Farm Forestry' i.e. planting 
of trees on private farms is one of 
the programmes to be taken up under 
"Social Forestry" as per the recom-
mendations of the National Commis-
sion on Agriculture. This programme 
has been recommended to all States. 
In order to motivate the farmers to 
take up farm forestry, the States 
have been requested to set up forest 
extension wings for educating the 
farmers of the importance of planting 
trees the right choice of species aud 
the proper technique of planting etc. 
The states have also been advised to 
ensure supply of adequate seedlings 
of the right species free of cost or 
on concessional rates. 
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bdIaa (JQQdI qf 41rJQu1tural Be- cia! General Meetings of the leAR 
seareh Society have been held. The dura-

7. SHRI JYOTIRMOY BOSU: Will 
the Minister of AGRICULTURE be 
peased to state: 

(a) which are the states and Union 
Territories that are represented on 
the ICAR society; 

(b) if there is any discrimination in 
the matter the reason therefor; 

(c) how many times the ICAR so· 
ciety have met and for what duration 
every time during last five years; 

(d) on what disdplines and spheres 
of agriculture the society has formu-
lated policies and guidelines to the 
Governing Body and how were they 
executed, and whether the matter was 
reported. back by the Governing Body 
to the society; and 

(e) if so, details thereof and if not, 
reason therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE. (SHRI R. V. SWAMINA-
THAN): (a) An the States are rep-
resented on the ICAR Society 
through their l'espective Ministers 
incharge of Agriculturel Animal Hus-
bandry, Fisheries. The interests of 
the Union Territories in the leAR 
are taken car.e of by the represen-
tation of the Union Minister of Agri-
culture and the Union Minister or 
State for Agriculture dealing with 
the ICAR, who are also the President 
and the Vice-President of the leAR 
Society respectively. 

(b) No, Sir, 

(c) During the last five years, 6 
Annual Gen~ral Meetings and 3 Spe-

tion of all these meetings was tor a 
day except for one which continued 
on the second day also. 

(d) and ( e) The ICAR Society 
has been making recommendations 
in the nature of policies and guide-
lines for action in the various disci-
plines of agriculture, animal sciences, 
fisheries, agricultural engineering 
and agricuttural education and im-
plementation of these recommenda-
tions is reported to the Society in the 
next General Body Meeting. The 
action taken on the recommendations 
of the ICAR Society was last report-
ed to the Governing Body and the 
Society in the meetings of the Gov-
erning Body held on 21st March, 1980 
and the Annual General Meeting on 
22nd March, 1980 as illustrated jn the 
statement laid on the Table of the 
House. (PLaced in Library. See No. 
LT 824180). 

Demands oj Delhi UDiveb.ity Tea· 
cbers' As8OOiation and Delhi 

University Karameharl UniOD 

8. SHRT SUSHIL BHATTA-
CHARY A): Will the Minister or 
EDUCATION be .pleased to state: 

(a) what are the demands of the 
DUTA (Delhi University Teachers' 
Association) as well as Delhi Uni-
versity Karamchari Union; and 

(b) the steps taken by the Govern-
ment thereon? 

THE MINISTER OF EDUCA-
TION AND HEALTH AND SOCIAL 
WELFARE (SHRI B. SHANKARA-
NAND): (a) and (b) A statement 
showing the main demands of the 
Delhi University Teachers' Associa-
tion and the Karamachari Union and 
the action taken there is laid on 
the Table of the House. (Placed in 
Libr.ary. Se~ No. LT-825 180) • 



71 Written AmweTs JUNE 9, 198& 

V ... t Plot of LeDc1lD PIlI BaD"", 
De1bl 

t. SHRl ABJUN SETHI: Will the 
Minister of WORKS AND HOUS-
ING be pleased to state: 

(a) wh-ether a plot of land situated 
en the main road in Pul Bangash,. 
Delhi which previousl:y housed a school 
is now lying vacant for the last more 
than 3 years; 

(b) whether this plot of land has 
become a dumping ground for filth and 
night soil, thereby spoiling the very 
atmosphere of the locality; and 

(c) if so, in what better way DDA 
prO»OlSe to utilise the same to alleviate 
the sufferings of the people residing 
there? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI) : 
(a) to (e) Part of this plot is be-
ing used for construction of a Pri-
mary school and some part thereof is 
encroached UJpOn by Jhuggis and is 
in a sub-sltandard cQIldition. It is 
'PToposed to USe this part of the plot 
for construction of a Hi,gher Second-
ary School after removal of the 
encroachments. The sanitation of this 
plot is attended to by Municipal Car-
poration Delhi once a week. 

AsIaQ Games 1982 

10. SHRI CIDTTA MAHATA: 
SHRI AMAR ROY PRADHAN: 
SHRI HANNAN MOLLAH: 
SHR~ SAIFUDDIN 

CHOUDHURY: 

Will ihe Minister of EDUCATION 
l:e pleased to state: 

(a) whether it is a fact that in 1982 
Asian Games would be held in India; 

(b) if sO. the details of the games 
and places where they would be play-
ed; 

(0) whether there is anv p!q)088l 
from Welt Benaal Government to the 

Central Government that Pootball, 
Badminton and Basketball games be 
played in Calcutta; and 

(d) if so, the reaction of Govern-
ment thereto? 

THE MINISTER OF EDUCATION 
AND HEALTH ANID SOCIAL WEL-
FARE (SHRI B. SHANKARA-
NAND): (a) Yes Sir. 

(b) The games will be held in the 
following 19 disciplines:-

(1) Archery (2) Athletic (3) Bad. 
mmton (4) Basketball (5) Boxing (6) 
Cycling (7) Equestrian (8) Football 
(9) Gotf (10) Gymnastics (11) Hockey 
(12) Shooting (13) Swimming (14) 
Table Tennis (15) Tennis (16) Volley-
ball (17) Weight lifting (18) Wrestl-
ing (19) Yachting. 

All these will be staged In and 
around New Delhi excepting Yacht-
ing which will be staged. in Bombay. 

(c) and (b) The proposal of the 
Government of West Bengal for 
holding 1he Games or some of the 
Sports for the Games at Calcutta 
cannot be considered because the 
Games have been allotted by the 
Asian Games Federation to New 
Delhi on the request of the Indian 
Qlympic Association and under the 
rules of the Asian Games Federation, 
these can be held only in and around 
New Delhi, except in the case of 
'Yachting' fer which facilities do not 
exist in and around New Delhi. 

Implementation 01 Recommeac1atlonl of 
NaUODaI Coann .... _ OIl Aplc1IU1I1'e 

COIltalDed In 19'78 Beport 

11. SHRI V. S. VIJAYARAGHA-
VAN: Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether it is a fAct that the 
recommendations of the National 
Commlssion on Agriculture contabaed 
In its 1Iftal report in 1978 have !lot 
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lteen implemented by a lar'e number _"tel; and 
(b) if so, the steps taken to see 

that these recommendations are im-
»lemented t 

mE MINISTER OF STATE IN 
THE !4INlSTRY OF AGRICUL-
TURE SHaI R. V. S'9IAMINA-
THAN): (a) and (b) Bulk Of the 
recommendations made in the 1976 
report ot the National Commission on 
Agriculture conceming the States 
have to be translated by them into 
appropriate programmesjschemes and 
implement them as part of the State 
Plans or through modification ot the 
existing schemes already in operation. 
The State plans for the Sixth 
Five Year Plan are getting ready 
and, therefore, it is diftlcult to indi-
cate at this stage as to how many 
States have taken steps to include 
proposals based on the recommenda-
tions of the Commission. 

According to the progress reports 
received from the various depart-
ments at the Centre till the end of 
May, 1980, the overall progress re-
garding implementation of recom-
dations is as under:-

Total number of 2:«)1 
recommendations of which: 

(a) accepted and being acted 
u~n lru4 

(b) accepted but action has 
yet to be initiated. 306 

(c) not accepted 25 
(d) under examination 416 

It will be seen that more than 
213rd of the recommendations have 
already been accepted by the Govern-
ment of India and 816 of thiem com-
mended to the States for implemen-
tation. The need to secure expedi-
tious implementation of reommen-
dations including the one commended 
to the States has been emphasised 
on the Chief Secretaries of the states 
more than once. The State Govern-
ments of Gujarat Rajasthan, Hima-
chal Pradesh, !'Wtjab, Maharashtra, 
Tamil Nadu, uttar Pradesh, Haryana 
and Bihar have set up implementing 
ageni.eS or have entrusted the 'Work 

to ODe of their elCiStin, agencies. Pro .. 
11"_ ~rte funJi.sbecl by these 
States indicate that steady progress 
in the inlplementation of recommen-
dations is being maintained. and the 
process of implementation is picking 
up. 

P_ 0Jl0es In V1lIapI of IIIrltllam 
DIItdot 

12. SHRI GADADHAR SARA: 
Will the Minister ot COM'.MUNICA-
TrONS be pleased to state: 

(a) whether Government are aware 
that many villages of Birbhum district, 
West Bengal do not have Post Otflces; 
and -(b) if so, the steps so far taken by 
Government to open Post Ofllces in 
the villages? 

THE MINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHEN): 

(a) Yes, Sir. 

(b) Rura,l post offices are being 
opened in a phased manner with 
reference to the targets assigned in 
the successive Annual Plans and the 
norms prescribed by the Govern-
ment for opening of rural post offi-
ces. In so far as the current year 
1980-81 is concerned, it is propOsed to 
OPen 15 rural post offices in Birbhum 
District. 

Applications pendinl' for TeleJIhMe 
CoIlIlectiou in MetropoUtall au. 
13. SHRI CHANDRABHAN 

ATHARE PATIL: Will the Mini9ter 
of COMMUNICATIONS be pleased 
to state: 

( a) the number of adlplica.tions f()c 
new telephone connections on the 
waiting list in the cities of Delhi, 
Bombay, Madras, Calcutta and Ban-
galore as on the 31st December, 19'78, 
30th June, 1979, 31st December, UtT9 
and 30th April 1980: and 

(b) the steps being taken to liClUi-
date the said waiting lists and hoW' 
long it wi:ll take to do so? 
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THE MINISTER OF COMMUNI-
CATtONS (SHRI C. M. STEPHEN): 

(a) 'A .tatement Civin, the number 
of wOrking eonnectiolll and applicants 
On waiting lists .. , annexed. 

(b) The existing exchanges are be-
ine expanded and new ones bein, 

optlned. It is : ,eneralIy expected that 

majority of the applicatlt. ~ 
tered upto 31-12-78 will be provided 
connections progressively by :end of 
1982-83; except in caf. ot • small 
proportion ot demand" in certain 
areas of these cities where' acqulsi· 
tion 'of land and construction of build-
dngs is involved fo~ opening of re-
lief exchanges. 
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15. SHRI AMAR ROYPRADHAI4': 

Will the Mlnister of COKKUNIQA-
TIONS be pleased to .tate: 

(a) whether Government have a 
proposal to reintroduce the Own Your 
~relephone Scheme; and 

(b) if so, the reasons therefor! 
THE MINISTER OF COMMUNI-

CATIONS (SHRI C. M. STEPHBN): 
<a> and (b). The O. Y. T. Scheme 
8S such was not stopped. Only new 
registrations under OYT were tem-
porarily suspended in Delhi, BombQ", 
Calcutta and Ludhiana with eftect 
from 15-7 .. 'lB. The facility of reglska-
tion under OYT was continu()Ully 
open in the rest of the cpuntry. The 
registration under OYT was suspend-
ed in the four cities in order to ex-
pedite the clearance of the lORC 
pending non-OYT cases in these ci-
ties. This object has been partly 
achieved and the suspension of re-
giLftration under OYT has since been 
invoked from 2-6-1980. It has also 
been decided to reduce the pet'cen-
tage allotment for OYT frOm 75 to 25 
all over the CQuntry with effect from 
2-6-80 so that non-OYT applicants 
may have a better chance of getting 
telephone connections. 

FocNJcraiDs Quota for West Ben,.1 

16. SHRI DINEN BHATTACHAR-
YA: Will the Minister of AGRI-
CULTURE be !pleased to state 
whether Government have considered 
the request of West Bengal state 
Government for a quota of one mil-
lion tonnes of food grains in addition 
to the two million tonnes in view- of 
the severe drought situation in West 
Bengal? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): A 
request was received from the Govt. 
of West Bengal in April, 1980 for des-
patch of about 24 to 30 lakh tonnes 
of foodgrains to the State during, 
1980. In keeping with this requNt, 
efforts are being made to arrange 
supplies of foodgraln, from Nc.rtb 
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Zo~ tp Weat Bengal at 2 to 2.5 lakh 
tonp" 'per month. 
.._, .. .....,.... to Wed ..... 

11. SHru SATYAGOPAL ~BA: 
WiU the 'Minister of AGRICUL-
TUBE be pleased to state: 

(a) whether the Centre had pro· 
roised to supply 150 rakes of food-
.... ins a month to West Bengal to 
meet its requirement; 

(b) if so, whdher Government are 
aware that the supply of foodgrains 
was 13 rakes in February, 122 rakes 
in March and the Centre is now fail-
ing, to maintain even the minimum 
supply of 3.5 a day; and 

(c) the reaction of Government 
thereto? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
Yes, Sir. Keeping in view the demand 
of the State, the target for move-
ment ot 150 Rakes per month has 
been axed. 

(b) The actual receipt during Feb-
ruary to May, 1980 has been 94, 122, 
116 and 112 rakes respectively. 

( c) All possible efforts are ,being 
made to step up the despatches from 
Punjab and Haryana from the pre-
sent of about 7.3 lakh tonnes to 10 
lakh tonnes per month as this alone 
can satisfy the requirements of States 
llke Bihar, Orissa, West Bengal etc. 
to the full extent of their progressive-
ly increasing demand projections. 

E1Cciae Duty on ImPOrted Coeoa 

18. SHRI K. A. RAJAN:, Will the 
Minister ot AGRICULTURE be pleas-
ed to state: 

<a) whether Government have de-
cided to withdraw the excise duty on 
imported Cocoa; 

(b) jJ so, whether Government are 
aware tbat this will cause harm to the 
Coe.a cultivators in Kent., Tatnil 

Nadu, Kamataka etc., who are nO!w 
facin, a crisis following surplus pro-
duction; and 

(c) it so, whether Government pro-
pose to reconsider its decision tG 
import Cocoa! 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SW AMlNATHAN): (a) 
and (b). '!be Hon',ble Member is per-
haps referring to the customs duty 
imported Cocoa since excise duty is. 
not leviable on imports. A seheme 
has been recently introduced under 
which imports are allowed, free of 
duty for the purposes of export pro-
duction. Under this scheme, expor-
ters of cocoa products can import 
cocoa beans free of customs duty. 

Imports under this scheme are not 
likely to haVe any adverse affect on 

• the domestic cultivators of cocoa sinCe 
the quantity imported is only meant 
for production ot fooci products meant 
for exports. 

(c) Does not arise. 

Thresher Accidents 

19. SHRI JHARKHANDE RAI: 
Will the Minister of AGRIULTURFJ 
be pleased to state: 

(a) whether Government's atten~ 

tion has been drawn to the rep(}rt! 
about the thousands of thresher acci-
dents in U.P., Delhi, Punjab, Haryana 
etc.; 

(b) if so, the details thereof and 
measures taken by the Union Govern-
ment to decrease the thresher acci-
dents and also to extend the Indus-
trial Safety Act to farm labour and 
to make compensation compulsory? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
Yes, Sir" the Government are aware 
of the Newspaper Reports on Thresher 
accidents. 

(b) Statement is enclosed. 
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1. N1IImber of Thresher Accidents: 

A number of reports appeared in 
May, 1980 in some newspapers 
mentioning a number of accidents 
from threshing machines. Reports 
mainly related to Haryana where ac-
cording to the Press Report, nearly 
1000 workers were maimed during the 
Babi harvesting season every year. 
Another press report indicated, quo-
ting a Haryana Agriculture Univer-
sity Survey, that 25 accidents occur 
in tfse of every 1000 power threshers. 
Another press report mentioned figure 
of 1200 persons being incapacitated by 
power threshers every year in the 
country. One press report indicated 
a marked fall in the number of thre-
sher victims received at two hospitals 
in Delhi. The reports about number 
of accidents in Haryana and in the 
·country as reported in the Press are 
incorrect. Reports from State Gov-
lernments indicate that the number ~f 
.accidents from power threshers has 
been ftuctuating from year to year. 
In Haryana for example, the accidents, 
according t~ the State Government 
were 280 in 1977, 281 in 1978 and 127 
in 1979. Similarly, Punjab has repor-
ted thresher accidents numbering 391 
in 1978 and 396 in 1979. 

2. To reduce the incidence of thre-
• her accidents following are some of 
the important steps initiated/taken by 
ihe Goverrunent of India:-

(i) Wheat growing States have 
been requested to launch campaigns 
before the barvesting season to 
organise training camps and use 
ex.tension and audio visual media 
for educating farme;s and users in 
the sefe use of threshers. 

(ii) States have been advised to 
consider legislative }measures for 
making it compulsory for the manu-
facturers, .eller. and users of thre-
shers to install/safety devices in 
threahers. 
(iii) Safety feeding devices have 
beeJl cleliped aJ'd developed and 

Indian Sta~dards InsUtution hal 
fonnulated relevant Indian Stand-
ards. Information on standard de-
signs has been f"rnish~ to the 
manufacturers. 

(iv) Cautionary posters JUld ex-
tension bulletins have been pre-
pared and distributed to the States 
besides posters and bulletins beil'll 
produced by the State Governments 
themselves also in regional lang\l-
ages. 

( v ) Instructional film on safe use 
of threshers has been produced by 
the Central Government and distri-
buted to the States. 

3. The Central Government has 
suggested to the principal wheat gro-
wing states to enact suitable legisla-
tion for compulsory fixation of lafe-
ty devices in threshers. Presently, 
there is no Industrial Safety Act and 
so the question of its extension to 
farm labour does not arise. Work-
men's Compensation Act, 1923 also 
provides for payment of eompelllatioll 
In case of inj uries resulting in disable-
ment or death by accident arising out 
of and in the caSe of employment of 
workers emploYed on wages not ex-
ceeding Rs. 1000 per month in cer-
tain hazardous employments inclu-
ding farming by tractor or other 
eontravinces driven by seam or other 
mechanical power or electricity . 

Govenupent Servaat. Co-epenU .. e 
~B~.~1~' 

V 01 :=-- VIhar, New DeW 
21. SHRI S. M. KRISHNA: Will the 

Minister of WORKS AND HOUSING 
be pleased to state: 

(a) whether the Delhi Devel",-
ment Authority peI'lllitted the GOY-
ernment servants Co-ope~tiv~. Hou. 
Building Society Limited, Va.eat 
Vihar, New Delhi to carTe out • 
additional plotl la V-nt Villar .. 
it had to pay Ra 10 lak'ba 'I.; eB-
h.need compe ... tioa; 
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allottees and the actual .ale Jroceecls 
therefrom and .how these weM 
accounted for by the Society; 

(c) whether this enhanced com-
pensation of Ra. 10 lakhs was in res-
pect of the Shantiniketan Colony of 
this Society and the Society did not 
adjust it against the sales proceeds of 
these plots but recovered it from the 
allottee, of the Shantiniketan Colony; 

(d) whether representations have 
been made to the DDA by the Bhanti-
niketan allottees to direct the Society 
to set of! the amount thU$ recovered; 
and 

(e) if so, the action the DDA has 
taken or propose to take in the 
matters? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (a) 
Yes, Sir. Permission was given to 
carVe out 82 additional plots in Vasant 
Vihar. 

(b) 0) The plots were not sold 
but were allotted by the Society. 

(ii) A list of allottees giving their 
names is at Annexure 'A' 

(iii) As per the report of the Socie-
ty, the plots were allotted for a total 
aum of RI. 13,58,190/-. The amount, 
as per report of the Society is accoun-
ted for as under:--

Paid to Government on account 
o.f surcharge in respect of nsw 
plots-Rs. 57,260. 

Credited to the development and 
Maintenance account of Society-
Rs. 18,Sl,588. 

Appropriated by the Societ7 to 
mfet the losses sustained by it in 
the process ot acquisition by Gov-

. ernment "Of certain areas purchased 
. earlier by the . Society from the 
I IIdnlatry of· Rehabilitation in 'Masjid 

M6th area and where the amount of 
. ·the compensation paid to the Society 

• .... 'leSll...;..Rs. 1,29.198. 

~ Kept \ in re881'¥e tor the meetinl 
eahaDcalent· which m.,. be aUowed 

by courts in reapect of compensation 
for the land in Vasant Vihar-
Rr.. 1,38,194. 

(C) y~s, Sir. 

(d) ;Ves, Sir. 

(e) This being an intra society dis-
pute, the Society and the Shantinike-
tan Association were advised to take 
up the matter with the Registrar, Co .. 
operative Societies, Delhi. 

ANNEXURE "A" 

GOVERNMENT SERVANTS CO-
OPERATIVE HOUSE BUILDING 

SOCIETY LTD: 

List of persons allotted additional plob 
carved out in Vasant Vihar 

1. Shri J. C. Agarwal. 
2. Shri A. P. Aggarwal. 

3. Shl'i C. L. Anand. 
4. Shri V. K. Bhatnagar. 
5. Shri S. M. H. Burney. 
6. Shri Dalip Khosla. 
7. Shri Daljit Singh. 
8. Shri V. R. Damle. 
g. Shri K. N. Dawar. 

10. Shri R. K. Dhawan. 
11. Capt. R. K. S. Gandhi. 
12. Major p. C. Goel. 
13. Major S. P. Gulati. 
14. Dr. G. P. Gupta. 
15. Shri I. P. Gupta. 
16. Shri R. D. Gupta. 
17. Shri Harbans Singh. 
18. Shri Harish Chandra. 
19. Shri A. B. Joshi. 
20. Shri Kal'tar Singh. 
21. Shri B. N. Joshi . 
22. Shri Kaushal Xumar. 
28. Shri R. It. Khande1waL 
24. Shri Lalit Mohan . 
25. Shri N, S. ·,Maini. 
26. Shri S. )Ialbotr •. 
2'1. Shri 1. p ... tlnll'. 
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•. Shri N. P. Mathur. 
B. Shrl Manohar Keshav. 
30. Shri Y. R. Mehta. 
31. Shri G. S. Minhu. 
12. Capt. S. P. Murgai. 
33. Maj. K. B. Partt 
3*. Lt. Parminder Sinah. 
3&. Shri A. P. Puri. 
38. Shri R. R. Pori. 
37. Dr. B. S. Sachdev. 
38. Shri T. N. Saraf. 
39. Shri Saran Singh. 
40. Shri B. Sen. 
41. Sbri R. P. N. Sinha. 
42. Shri V. Shankar. 
a. Dr. A. N. Sharma. 
44. Shri S. Sarup. 
45. Lt. Col. B. D. Tyagi. 
46. Maj. Gen. I. D. Verma. 
47. Shri S. C. Verma. 
48. Shri R. C. Sharma. 
49. Shri S. P. Mukherji. 
50. Shri Subhash Dua. 
~l. Shri Ishwer Singh. 
52. Shri S. Tandon. 
53. Shri O. p. Bhatia. 
54. Shri R. S. GangaI. 
55. Shri G. C. N. Chahal. 
56. Shri Pratap Singh Giani. 
57. Shri H. K. L. Kapur. 
58. Shri Rajendra Nath. 
59. Shri B. N. Swarup. 
60. Shri 8. R. Patel. 
61. Shri G. L. Sethi. 
62. Shri A. L. Dias. 
63. Shri M. L. Widhani. 
64. Shri Y. P. Khanna. 
65. Shri Zile Singh. 
66. Shri Pyare LaI. 
67. Shri M. R. Sharma. 
68. Shri V. H. Goelbo. 
69. Lt. Genl. S. N. Chatterjee. 
70. Shri S. S. Ahluwalia. 
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'1t. Shri H. S. Kapur. 
72. Shri S. C. ltapur. 
73. Shri D. P. Bahuguna. 
74. Shri T. Bakshi. 
75. Shri Justice V. BhargavL 
76. Shri R. P. Kapoor. 
77. Shri Chander Gupt. 
78. Shri B. S. Chauhan. 
79. Shri A. S. Cheema. 
80. Lt. Col. T. R. Chopra. 
81. Shri M. S. Gaur. 
82. Shri K. P. Jain. 
83. Shri N. C. Jain. 
84. Shri R. C. Jaiswal. 
85. Shri H. C. J arav. 
86. Shri R. K. Kochhar. 

Expenditure incurred on Sillm Clear-
.aee aad Low 00II* a ..... ' " 6e . .. ..,. 
22. SHRI SUBHASH CHANDRA 

BOSE ALLURI: Will the Minister of 
WORKS AND HOUSING be pleased 
to state: 

(a) the amount allocated and actu-
ally spent during the year 19'18-79 
and 1979-80 on slum clearance and 
low cost housing tor 10 oN income 
groups in the country; and 

(b) what is the State-wise break-
up? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (a> 
and (b) Housing is a State subject. 
Contral Assistance to the States for 
State Plan Schemes (including 
Housing) is released in the form of 
Block Loans and Block Grants for the 
State Plan as a whole and is not 
related to any particular head of 
development or scheme in the State 
Plans. The States are free to utilise 
this assistance in accordance with 
priorities and requirements to be 
determined by them. It is, therefore, 
not possible to indicate separately the 
amount of assistance given or utili.ed 
on slum clearance and low cost hous-
ina for low income groups. 
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AlJetaaeDt of Qoveram.t Aooom.me-
daUoa ,.. tile '1'.... I" ..... 

23. SHRI UTTAMRAO PATIL: Will 
the Minister of WORKS AND HOUS-
ING be pleased to state: 

(a) whether Government', etten-
tion has been drawn to the Director 
of Estates Circular No. 28(1)/77 
Cdn. I dated ]At I.. 1178 and sub-
sequent circular dated 24th August, 
1978 inviting applicatIon, tor GoVe1'R-
ment accommodation 01 Type 'A', 13' 
and 'C' for the allotment year 1st 
October, 1978 to 31st December, 1980; 

(b) if so, the reasons for fixine the 
allotment year of more than two years 
instead of one year; 

(c) whether Government pro-
pose to invite applications for the 
next allotment year from employees 
who have become entitled to the 
higher type of accommodation before 
1st July, 1980 and to whom allotment 
b to commence from 1st October, 
19'80; and 

(rl) if not, the reasons therefor ana. 
the remedial action Government prCl-
pose to take in this regard? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (a) 
No specific reference inviting atten-
tiC'll to the fixation of the allotment 
yeC\r has been received. 

(b) According to the allotment 
rules 'allotment year' means the year 
bQgi~ning on the 1st January or such 
other period as may be notified and 
as such, it is upto the Government to 
fix the period of allotment year as 
may be felt administratively conveni-
ent. 

(c) The present allotment year is 
upto the 31st December, 1980. Fresh 
applications will be invited for the 
next all()tment year as and when the 
relevant period and the basIC date for 
determination of the entitlement are 
Ilxed by the Government. 

(d) Does not arlse. 

TakIq OYer of Jura S...., JIl1l 

24. SHRI ANAND A PATHAK: Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) whether Government have 
received a representation .for taking 
over ot Jaora Sugar Mill (Madbya 
Pradesh) in view ot failure of the 
management to clear up the dues of 
the workers and sugarcane growers 
and thus hampering the production; 
and 

(b) if so, when Government con-
template to take over the Mill? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRr R. V. SWAMINATHAN): (a) 
and (b). A representation dated 9th. 
March 1980 was received from the 
Chini 'Mill Mazdoor Union regarding 
dues of the workers and sugarcane 
growers. As the grievances of the 
employees for non-payment of dUes 
were the concerll of the State Govt., 
the 1 epresentation was forwarded to 
the Govt. of Madhya Pradesh for ap-
propriate action. 

As far as cane dues are concerned, 
the Sugar Undertakings (Taking Over 
of Management) Act, 1978 provides 
for the vesting of management of 
sugar undertakings in Central Govt. 
for a specified period in specified cir-
cumstances after following the pres-
cribed procedure. The reply received 
from the Jaora Sugar Mills in res~ 
ponse to the Notice issued under the 
Act has been considered and the state 
Govt. have been requested to take 
necessary steps to ensure that the 
cane price due~ are further reduced 
by the undertaking especially in view 
of the high price of sugar at the pre-
sent time. The progress in this 
regard is under watch. 

"lease of Surar 'by Sqar 1JUlastrJ' 
lor Pree 8a1e 

25. SHRI P. K. KODIYAN: Will the 
Minister of AGRICULTURE ,be pleas .. 
ed to atate: 

<a> whether it Is a fact that the 
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open market prices of sugar has con· 
tinued to increase during recent 
months; 

(b) if so, whether it is a fact that 
the sugar industry hu refused to 
release sugar for tree %Sale resultinl 
in artificial shortage; and 

(c) if so, what action has been tak-
en against the indU1!tryT 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRr R. V. SWAMINATHAN): (aT 
Yes, Sir. But the prices ruling at 
present in many of the main Centres 
are lower than the peak level touched 
in the first fortnight of May, 1980. 

(b) and (c) The despa tches from 
the .factories have on the whole been 
satisfactory. As regards the sugar 
industry in general, according to the 
present rules, the factories are oblig-
ed to despatch a minimum of 20 per 
cent of the allotted quantity each 
week. In case of default, by indivi-
dual factories in this regard l action is 
being taken under the provisions of 
the Essential Commodities Act in 
l'egard to such factories, wherever the 
default is proved to be wilful. 

A.pJleati9" for Telephone CODDecU.:as 
in PaU, Rajasthan 

26. SHRI MOOL CHAND DAGA: 
Will the Minister of COMMUNICA-
TIONS be pleased to state: 

(a) the number of applications pen-
ding for telephone connection at Pall 
(Rajasthan) at present; anrl 

(b) the number of telephone con-
nections which Pali is likely to have 
by the end of 1980? 

ThE MINISTER OF COMMUNICA-
TIONS (SHRI C. M. STEPHEN): (a) 
The number of applications on the 
waiting list for telephone connections 
at Pali l\[al'war (Rajasthan) at pre-
sent is 191-

(b) About 32 connections are ex-
pected to 'be provided upta December, 
1980 which will take the total number 
of telephone connections working to 
1315. 

U is expected to provide another 9G 
connections by about June, 1981. 
fDiscusston with States Res Availa-
1I1IHJ of I'oodpaIDs aDd Sapr Price 

27. SHRI OSCAR FERNANDES: 
SHRI M. V. CHANDRA-

SHEKHARA MURTHY: 
SHRI GHULAM RASOOL 

KOCHACK: 
Will 1he Minister of AGRICUL-

TURE be pleased to state: 

(a) whether it is a fact that the 
FOOd Ministers of States and Advi-
sors to Governors in those states 
which were under President's rule 
have discussed the availability of 
food grain and the sugar price situ-
ation; and 

(b) if so, the decisions taken there-
on? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 

Yes, Sir. 
(b) After a general review of the 

a'iailabilitY positIon of essential com-
modities the Cunference on 24-4-1980 
d\s~Ussed in detail the offer of the 
sugar industry fOI voluntary price 
regulation in respect of free-sale 
sugar. The con~cnsus at the Confer-
ence was that the offer of the indus-
try for voluntary reduction in the ex-
factory price of free~sale sugar was 
not workable in view of the fact that 
some of 1he States are deficit while 
others are surplus and there could be 
no as~ured mov€ment to the deficit 
States without ftatutory control. With 
regard to food grains supplies the 
States were assured that with adequate 
food grams l'eserves the Central Gov-
ermnent will render all possible assis-
tance to ensure that the requirements 
of the Sta1 es are met to the utmost. 

Rigs in Drought Aftected States 
28. SHRI K. PRADHANI: Will the 

Minister of AGRICULTURE be pleas-
ed to state: 

(a) whether any assfstance 10 the 
drouaht a1!eeted State. hal been pro-
v Ided by the Union Government by 
providin, them rila; 
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(b) it 80, whether the Central Go-
vernment have also asked the Sta t68 
to mobilise all available rigs and to 
work them at least Gn two sllifts; ani 

(c) if so, the details regarding its 
proJ'l'eSB in Orisla State? 

States 

'I'BI JIIDrJ81ti OF STATIJ IN THE 
MJ.,hJ.d'J. ,u. ~ U~' AGRICULTURE 
(SHRI R. V, SWAMINATHAN): (a) 
and (Ib). The Union Government have 
provIded asdstanc~ to drought affect-
ed states by providing them rigs from 
the various SOUIces as indicated 
below:-

~·()U ces f10m which rigs m&!(~(' 
a, a'L1LIc----------_ ........ ------ .. 

P'JJCEF ('c:ltral FrOM 
Ground othel 
"'at~l Statl f 
BU<4rd 

----------- ,_--- ---~-- -. - . 

Bihar 

Madh {.l Pr ttlesh, 

Orisn 

Rajal'h 'n 

U Har Prade ,h 

The State Governments have placed 
indents for pun'pase of rigs through 
the Director General Supplies and 
Disposals. 106 rigs have been indent.-
Cd by D.G,S. & D. on the indigenous 
manufacturers. Out of these, the fol-
lowing rigs havE:' been supplied till 
now to the States:-

Madhya Pr:ldesh 
Bihar 
Uttar Pradesh 
Rajasthan 
West Bengal 
Ol'issa 

14 
11 
6 
5 
1 
1 

Government of India have been 
urging UPOn the states for utilisation 
of rigs eva;Jable with them on opti-
mum. basis. The States have also 
been l'eq".sted to work the rigs at-
least on two-shifts. 

;! 3 (, II 

:3 2 t7 52 

2 7 9 

2 '~ ') 

.! IJ 1.1 

HI 1( ' 

(c) The Government of Orissa have 
got 28 sOJ;hjstkaL'ed rigs, 262 calix 
rigs and 117 hand boring rigs. Gov-
crnment of OrIssa have made arrange-
mf;nts to monjto. the performance of 
each sophisticated rigs. From Jan-
uary, 1980 to April, 1980, Government 
(Jf Onssa haVe carried out 2774 bor-
jngS out of whkh 2666 have proved 
successful, and 2427 have become 
operational for :::upplying drinking 
water. 

sep&rate P & T Ctrele for Tripura 

29. SRRI BAJU BAN RlYAN: Will 
the Minister of COMMUNICATIONS 
be !pleased to state: 

(a) whether there is any demand 
from the state Government of Tripura 
as well as from. the public to set up 
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~a separate P & T circle for Tripura 
()nly; and 

(h) if so, what is the progress in 
this regard? 

THE MINISTER OF COMMUNICA .. 
'TIONS (SHRI C. M. STEPHEN) (a) 
Yes Sir, there was a proposal from 
the state Government of TI'lpura for 
formation of a separate P & T Circle 
for Tripura State. 

(b) The proposal was examined, but 
was not found justified in terms of 
workload. 

Warning to Supr Industry and Tra4e 
t. bring down Prlcesl of Supr 

30. SHRI INDRAJIT GUPTA: Will 
the Minister of AGRICULTURE be 
pJeased to state: 

(a) whether he had warned the 
Indian Sugar !ndustry and Trade that 
If they refused to behave and bring 
down the open market prices of sugar 
to reasonable levels the Government 
will not hesitate to resort to deterrent 
measures against them; 

(b) if so, whether the prices have 
come down thereafter; and 

(c) if not, what Cldeterrent·, meas-
ure, are taken agamst them? 

THE MINISTER OF STATE IN 
TIlE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
Yes, Sir 

(b) and (c). although the sugar 
prices showed a fluctuating, and rlS-
Ing tendency since the last few days 
of May, they were mUlCh below the 
peak prices witnessed in important 
maflkets in the second week of May 
from which level they were brought 
down considerably b;i a series of 
measures taken by the Government. 
The Government is keeping a cons-
tant) watch over the trend of sugar 
'Prices, and have recently made it 
obligatOry for the mills to furnish 
particulars of sales of free sale sugar 
to the concerned state Government 
authodties. Government is also 
contemplating to take further action 
_pinst au,ar mille, which do Dot co-

operate with it in supplying sular at 
reasonable prices, by excluding them 
from consideration for grant of in· 
centives for early crushing and li~e~­
ces for expansion Of existing capacl-
ties. 

Waitinr List for Telephone Oomleo· 
tioll under NOD-O.'f' .T. Scheme lB 

Delhi 
31. SHRI R. L. P. VERMA: Will 

the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether O.Y.T. Scheme has 
been re-started by the Delhi Tele-
phones; 

(b) the number of persons register· 
ed in various Exchanges of Delhi 
under Non-O.Y.T. Scheme at the time 
of starting O.Y.T. Scheme; 

(c) what would be the criteria to 
release connections in both the cate-
gories; and 

(d) whether the persons registered 
under Non-O.Y.T. category will be 
provided connections first as per com-
mitment of the Delhi Telephones and 
if not, the reasons therefor? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI C. M. STEPHEN): (a) 
The 'OYT' scheme as such was not 
stopped. Only new registratIons 
under 'OYT' were temporarily sus-
pended in Delhi with effect fl'om 
15th July, 1978 and the suspension 
Of new registrations under 'OYT' has 
since been revoked from 2-6-1980. 

(b) The total number of applicants 
under 'Non-OYT' category on the 
waiting list as '!)er the latest figures 
of 30-4-80 are 64431. 

( c) and (d) There is no such com. 
mitment by the Delhi Telephones. 
The applicants who are registered 
under 'OYT' upto 31-5-1980 will be 
given 75 per cent of the new lines 
which are released in various ex-
changes and consequen'ly 25 per cent 
will go to those Who are registered 
under 'Non-O'YT' category. Those 
who are registered under 'OY'r from 
2-6-1980 onwards will be given 25 per 
cent allocation of new telephone Un .. 
and the balance of 75 per cent wiD ro 
to the 'Non-OYT' applicants. 
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in Delhi 

33, SHRI G. Y. KRISHNAN: Will 
the Minister of EDUCATION be pleas_ 
ed to state: 

(a) the number of non-Government 
307 LS-4. 

aided, Private institutions running f. 
the capital of India; 

(b) who controls these institutions; 

(c) what are the rules and regula-
tions regarding their affairs and ad-
missions in these institutions; and 

(d) whether Government keep any 
watch in their affairs or they are 
wholly independent regarding the 
books etc. being taught in these in-
stitutions? 

THE MINISTER OF EDUCATION 
AND HEALH AND SOCIAL WEL-
FARE (SHRr B. SHANKARA-
NAND): (a) to (d) The required 
information is being collected and 
will be laid on the Table of the Sabha. 
Programme for Employment Poten-

tial for Scbeduled Castes/Tribes 

34. SHRr LAKSHMAN MALLICK: 
Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether his Ministry has 
drawn up any programmes with em-
ployment potential for the Scheduled 
Castes, Scheduled Tribes and weaker 
sections of the community; and 

(b) if so, the details in this regarcl 
and by when these programmes are 
likely to be implemented? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
and (b) The various programmes 
being implemented by the Ministries 
Of Agriculture and Rural Reconstruc-
tion have potential for generating 
direct, indirct and partial, employ-
ment for Scheduled Castes, Scheduled 
Trihes and weaker sections of the 
community. A statement containing 
the ]ist of some of the important pro-
grammes faning in this category is 
attached. . 

Statement 
A. Ministry of AgricultUre 
(1) 'Fish Farmers' Development Agen-

cies under the Inland Fisheries 
Project 

Out of 1,33,500 hectares ot water 
area to be covered, about 40,000 hec-
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tarea ef water a;rea has been proposed 
to be settled in favour of equal num-
ber of fishermen families belonging to 
Scheduled Castes/Scheduled Tribes. 

(2) Social Forestry Programme in 
Arunachal and Mizoram 

In 1979-80 an amount of Rs· 19.50 
laths had ~n eannarked for Tribal 
Areas as against the total outlay of 
•. 23.50 lakhs. 

(3) Minor Irrigation 

(a) Provision of subsidies under 
Minor Irrigation works to the weaker 
sections of the community, including 
Scheduled Castes and Scheduled 
Tribes, on the following pattern:-

(i) Marginal farmers having 
holdings less than one hec-
tar&-33-1/3 p.c. 

(ii) Small fanners having hold-
ings between one to two 
hectares-25 p.c. 

(iii) Medium farmers having 
holdings between 2 to 4 hec-
tares-20 p.c. 

(iv) Scheduled Tribe Farmers-
50 p.c. 

(v) Community works in respect 
of small farmers having hold-
ings below 2 hectares-50 p.c. 

(vi) Community. works for medium 
farmers harving holdings 
below 2 hectares-40 p.c. 

(b) Community wells/tubewells and 
individual borin~ operated by com-
monly hired pumpsets are being en-
couraged for extending irrigation 
benefits to small farmers. 

(c) Public tubeweUs are being 
constructed in areas whieh have pre-
dominance of small farmers. 

(d) There is a special sub-plan for 
extending benefits in the tribal areas 
in the States having tribal !population. 

(e) Minor irrigation works like 
storage ta:nks,. diversion channels etc. 
provide employment to weaker aec-
tiOIl,l and l'fe bein, encouraged. 

(") Command Area Development 
Programme 

(5) Crop Production 

A special scheme for Maize Demons. 
trations in Tribal Areas has been eX-
cluaively drawn for the benefit ~ 
Tribals. The 8cheme aims at increas-
ing the yield per hectare through 
propagation of recommended manage-
ment practices in the Tribal areas. 

(6) Dairy Development Programme 

The Operation Flood I and Opera-
tion Flood n, through which milch 
cattle owners will be enabled to rear 
their cattle better and increase their 
milk production, will benefit thoee 
members of the Scheduled castesl 
Tribes etc., who are eligible to be-
come members of the Cooperative 
Societies, in terms of gainful em-
ployment. 

(7) Animal Husbandry Programme 
All State Governments and Unioft 

Territories have recently been re-
quested to: 

(a) re.werve about .20 p.c. at the 
frozen semen doses for insemina-
tion of cattle owned by Scheduled 
Castes and scheduled Tribes; 

(b) reaerve 2& p.c. ot cros.t-lbred 
exotic rams produced in the state 
farms for distribution amonJrllt 
Sched uled Castes/Tribes; 

(C) allocate 20 p.c. of commer-
cial hybrid chicka produced in 
State Farms to Scheduled Castes/ 
Tribe .. (10 p.c. to Scheduled ea..te-
and 10 p.e. to Scheduled Tribes); 

(d) earmark 10 jp.C. of the total 
plan allocation tor the benefit ot 
Scheduled ~ and 10 p.c. fGr 
Scheduled Tribes under the Foot 
ad Mouth Diaeaae Cbntrol Pro-
~ .. 

(e) reeerwe 2,500 demonstratiOft' 
out of a total of 10,000 c1emoMtra-
tiona conducted every year tor 
Scheduled Castes/'I'l'ibee under the 
:MJ.Di!dt :DemOtUltratioft ~. 
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(If) .-we _ p.e. of th,e demoJr&-
.... 0IRied GUt ..,. the Begi_al 
SW;ftee for J'oraCe Production aad 
~tioR for the 1lelda belong-
_ te Sc~ eaae. aDd Soae-
ciMIed Tri18 :farmera 

B. MJdItrr of aUral ReooaJtruetloa 

(i) Iute;rated aural Develop-
m.ent Programme. 

(Ii) Drought Prone Areu Pro-
gremme. 

(iii) Small Fannera' Develop-
ment Agenciee. 

(iv) De&ert Development Pro-
gramme. 

(IV) Special Livestock Produ -t; ) , 
Programme. 

(vi) Minor Irrigation Programme. 

The expenditure incurred during 
1979-80 bY the Centre under the 
above programmes was Rs. 134.75 
crores. The bene1iciariea from Sche--
duled Castes and Scheduled Tribes 
under Integrated Rw-al Development, 
Small Farmers Development Agen-
cies and Drought Prone Areas Pro-
grammes number 7,17,.910 out of a 
total number Of beneficiaries of 
21,14,831 upto January, 1980. 

Q't"l,ql ( ,,~, ~ '«'" ~ 'fit 
t.f¥M tat un 
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Asian Games, 1982 

36. SHRI V. KISHORE CHANDRA 
S. DEO: 

SHRI S. R. A. S. APPALA 
NAIDU: 

WID the Minister of lCDUCATION 
be pleUed to ~te! 

(a) whethet" GevemmeDt ate eca-
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sider!n, a proposal to chanae the 
venue of the Asian Games. 1982; 

(b) the present position of the 
»reparations for the conduct of Asian 
Games in 1982; 

(c) the estimated expenditure for 
the same; and 

(d) whether the expenditure would 
lie borne by the Central Government 
or jointly with any other state Gov-
ernment? 

THE MlNISTER OF EDUCATION, 
HEALTH AND SOCIAL WELFA.RJl 
(SHRI B. SHANKARANAND): (a) 
There is no proposal to change the 
venue of the Asian Gamel, 1982, which 
will /be staged in and around New 
Delhi except yachtiftg which is to be 
held in Bombay. 

(b) The dates for the Games and 
the Sports to be included haVe been 
decided., the rvenue. for the various 
sports identified and the plans and 
designs fOr the stadia to be construc-
ted have been completed in most of 
the cases. Lists of equipment required 
for the Games have been prepared 
and proposals are under consideration 
fOr their procurement. Plans. for 
preparation for training ot Indian 
sportsmen and women have also been 
finaJised in many cases. 

(C) These are being finalised. 

(d) The expenditure would be joint-
ly borne by the Government of India 
and State Government/Union Terri-
tory involved in the organisation of 
the Games. 

Ie· A . R . Project in Tripura 

37. SHRI AJOY BISWAS: Will the 
Minister of AGRICULTURE be pleas-
ed to state: 

(a) whether the Indian Council of 
Agricultural Research has opened any 
project in Tripura and started any 
work so far; and 

(b) if so, the name of the projects 
taken up by the I.C.A R. there? 
T~ MINISTER OF STATE IN 

THE MINISTRY OF AGRICULTURE 

(SHRI R. V. SWAMINATHAN): (a), 
Yes,. Sir. Work on genn-plaam col-
lection and evaluation, adaptabilit7 
Of strains of arable and horticultural 
crops, agronomic and plant protectioa 
aspects has been started. Survey of 
plant and animal diseases has a]M) 
been initiated. 

(b) (i) Regional Centre of leAR 
Research Complex for North Eaatera 
Hills Region, at Lembucherra near 
Agartala. 

(ii) All India Coordinated Agrono-
mic Research Project (ExPeriment on 
Cultivatorst Field District) TriJ>ura, 
and 

(iii) Krishi Vigyan Kendra at 
Khowai. 

Sbort SUpply of Wheat to Flour 
~!ilJ~ in West Bengal 

38. SHRI SUDHIR GIRl: Will the 
Minister Of AGRICULTURE be pleas-
ed to state: 

(a) whether Government are aware 
that the production in the West 
Bengal state flour mills has been 
affected by short supply of ,uhE'nt re-
sulting in non-availability of flour in 
the market; 

(b) if so, the reaction of Govern-
ment thereto; and 

(c) the steps which Government 
have taken to improve the situation? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
and (h) The stock position of wheat 
in West Bengal as on 15-5-1980 waa 
120.3 thousand tonnes which is con-
sidered comfortable. As against an 
allotment of 55,000 tonnes per month, 
th". flour mill!'! havf~ actually lifted in 
March and APril, 1980 about 34,000 
and 39,000 tC\nne~ respectively. The 
production of wheat products in the 
State has been maintained on an 
avera,ge of 33,000 tonnes. Besides, 
there is no restriction on the move-
ment of wheat products from one 
State to another. 

(C) Taking into aCCOUftt the needa 
of the State during June, 1980, a 
movement plan has been drawn UP 
for despatch of 80 thouaand tonnes of 
wheat to West Bengal. 
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National Drought Policy

39. SHRr NIREN GHOSH: Will the
Minister of RURAL RECONSTRUC-
TION be pleased to state:

(a) whether Government have for-
mulated a national drought .policy to
prevent repetition of drought in
various States every year;

(b) if so, the details thereof; and
(c) if not, the reasons there!or?
THE MINISTER OF STATE IN

THE MINISTRY OF AGRICULTURE
(SHRI R. V. SWAMINATHAN): (a)
Government have initiated a few
sc., s v'z. the Lz ough, _J'U,le Areas
Programme, the Desert Development
Programme and the All India Co-ordi-
nated Dryland Agricultural Project
for development of areas frequently
affected by drought. These schemes
aim at minimising the severity, of the
incidence of drought and improving
ecological and production conditions
which would reduce the frequency of
drought.

(b) and Cc)Details of these schemes
are given in the enclosed statement.

statement

!Drought Prone Areas Programme

Drought has ,been a recurring
phenomenon in some parts of the
country. Prior to independence,
various problems that arose in the
wake of drought and scarcity, were
tackled on an ad hoc basis as and when
such distress occurred and as long as
it lasted. The widespread droughts
in the mid-1960s drew the attention
of the Government to the need of
tackling the problems of chronically
drought affected areas On an organis-
ed basis so that at least some security
could be provided against drought to
the population of these areas. In
areas identified as drought prone, RI

Rural Works Programme was started
from 1970-71,with the prmciple ob-
l'ective of gradually mitigating the
severity of scarcity conditions. Lab-
OUrintenstve and production oriented
Works were taken up under the Pro-
Srarnrne. These included medium

and minor irrigation schemes, soil
conservation. afforestation, roads and
drinking water projects. After the
mid-term appraisal of the Fourth
FiVe Year Plan, this Programme was
re-oriented on an area development
approach and redesignated as the
Drought Prone Areas Programme.

Government also set up a Task
Force on Integrated Rural Develop-
ment in October, 1971to spell out the
main elements of the broad strategy
of integrated rural development dur-
ing the Fifth Plan. The Task Force
reviewed and examined the content,
coverage and progress of ditfereni
special rural development program-
mes and made recommendations on
the approach and strategy of the
Drought Prone Areas Programme.
The Task Force suggested that the
main thrust of efforts under the Pro-
gramme which covers 74 districts,
partly Or fully in 13 States, should be
in the direction of restoration m a
proper ecological balance. Some of
the important elements of this pro-
gramme were identified as follows:-

(i) restoration 9f ecological bal-
ance;

(ii) development and management
of irrigation resources;

(ill) re-structuring of cropping
pattern and pasture development;

(iv) soil and moisture conserva-
tion and afforestation;

(v) changes in agronomic prac-
tices;

(vi) livestock development;

(vil) provision of drinking water
supply;

(viii) development of small and
marginal farmers and agricultural
labourers.

During the Fourth Plan, an expen-
diture of about Rs. 92 crores was in-
curred under the Programme which
helped in the creation of irrigation
potential of about 1.64 lakh hectares,
$00 conservation measures over 4.6:1
Iakh hectares, afforestation of about



Written Antwers JUNE 9, 1980 Written AnstDert 108 

O.M lakh hectares and construetion/ 
~aaat1on 01 about 980G tans. of 
roads. 

Durin, the P'ifth Plan (197"_"" 
en npenditure of about 'Ra. 289 
CI'Ores was incurred. During 1979-80, 
an expenditure of Rs. 38.40 crores has 
been reported till January, 1980. 
During 1974-79, i,rligation potential 
of about 2.51 lakh hectares was creat-
ed, about 12.53 lakh hectares of agri-
cultural land was treated with eoi1 
conservation measures, about 13.12 
hectarp~ were brought under affores-
tation and pasture development, 33.25 
societies of primary milk produ-
cers were (>stab1ished and 62.93 milch 
enimals distributed to small and mar-
ginal farmers and agricultural labou-
rerS. 1,008 Shep~ Co-operative Socie-
ties were established under the Pro-
gramme. Wage em;ployment of aboUt 
180 million mandays was generated 
during this period. During 1979-80 
(til] December, 1979), additional irri-
~ation potential of about 21,000 he~­
tares was created, aiforestation and 
pasture development was 'taken up 
over 1.65 lakh hectares and about 
83.000 hect~res were treated with soil 
and moisture conservation measures. 
329 milk producers' cooperative socie-
ties and 203 sh~ cooperative socie-
tjp<; were p<;t~hl;c;"'ed . 90417 milch 
animals were distributed and employ-
ment of about 20.65 million mandays 
generated. 

Desert Development Programme: 

For the development of desert areas,. 
the Desert Development Programme 
was started from 1977-78. This pro-
gramme covers 20 districts in the 
States of Gujarat, Haryana. Rajasthan, 
Himachal Pradesh and Jammu & 
Kashmir. Expenditure to the tune of 
about Rs. 18 crores has been incUlTed 
under this Programme in these states. 
Afforestation, irrigation, soil and 
water conservation, development of 
agriculture and animal Husbandry 
ere the mai'Or components of this 
Programme. In Rajasthan, develop-
ment of rural e1eetriftcation for ener-
gfation of tubewelJa hu alIo beeR 
taba up under thfa Progr&Jrmle. 

AU India CoordiMted Dry14ftd Agri-
et(.t~l Pro;ect: 
!'or ~e re .. ardL oft the pIl'O-

blem at drought and the uncertaln&y 
of rainfall, the lCAR started the All 
India Co-ordinated Dryland Agricul-
tural Project during the Fourtb Five 
Year Plan. There are 25 main and 
sub-centres under this Project. The 
primary objective of this project is 
to stabilise and enhance croP produc .. 
tion in the rainfed areas. To achieve 
this goal,. the following three be$ic 
principles haVe been developed:-

(i) to conserve soil and moisture, 

(ll) to make the best use of the 
conserved moisture for crop pro-
duction; 

(iii) to evaluate contingent plans 
to meet seasonal aberrations. 

Considerable !progress has been 
made during the last One decade in 
this Project. The maj'or achieve-
ments are in the form of identifica-
tion of suitable crops and varieties 
for dift'erent agro-climatic conditions, 
development of contingency plans to 
meet seasonal aberrations and dis-
semination of the latest dryland 
te~hnology. 

ACQuisition or Land Under Master 
Plan by D.D.A. 

40. SHRI K. T. KOSALRAM: Wil' 
the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) the total acreage of land ac-
quired under the Master Plan by the 
Delhi Development Authority for 
develcpment aT'l.d colonisation; 

(b) how much land hSJ3 so far been 
deveI~eC:, cokmsed and the number 
er houses built and allotted to re-
gistrants from flrst registrati.on on-
wards; and 

(c) how many registrants are still 
awaiting allotment of flats? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (a) 
The Delhi Development Authority 
have info~ that as per their re-
cords, an area of 80,439 acres bas, uP" 
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to 31st March 1980, been 80 placed at NatleUl Awanl for IIIatII SIlori-II.aat 
their disposal. 

(b) (i) 10,420 Il'Cres of land has so 
tar been developed and another 6,375 
acres is under development. 

(ll) The number ot 'houses/flats (in. 
cluding J.J. & m.w.s.) budlt and allotted 
to registrants from first registration 
onwards are as under:-

(i) No. of Hf)u~es/fht'i buH t 
upto 31-3-80 

(ii) No. of flats 80 fat· allotted 
under various categories 

(iii) No. of flats under process 
of allotment 

(c) Details of regis' rants still wait-
ing for allo:men , are as under :-

(i) Registrants from earlier 
registration schemes (i.e. 
registrf"'d uplO 1976) 16,.'1 

(ii) Registrants under Self-
Financing Schcmf", 6,880 

(iii) Registl'ant sundeI' the 
scheme on nUDCO 
pattern floated in 1979' 1,71,131 

Development of Acquired Land by 
D.D.A. 

41. SHRI K. RAMAMURTHY: Will 
the Minister of WORKS AND HOUS-
ING be pleased to state: 

(a) whether the Delhi Develop-
ment Authority has acquired 54,000 
acres under the ,Master Plan of Delhi 
and out of which only 5,400 acres have 
been developed and colonised sO far; 
and 

(b) if so, the reasons for the slow 
progress? 

THE MINISTER OF WORKS .AND 
HOUSING (SHRI P. C. SETHI): (a> 
No. Sir. 

(b) D~ not arise. 

42. SHRI KRISHNA CHANDRA 
PANDEY: 

6HRl NAND KISHORE 
SHARMA: 

Will the Minister of EDUCATION 
be pleased to state: 

<a> whether he is aware of the fa~" 
that hi.£hest record of 250 words per 
minute in Hindi short-hand has been 
established; 

(b) if gO, the incentive given by the 
Ministry to the person who established 
this record; 

(c) whether any national award is 
proposed to be given fOr Hindi short-
hand like other arts; and 

(d) if not, the reasons therefor? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND): 
(a) No, Sir. 

(b) Question does not arise. 

(c) and (d). There is nO such pro-
posal under consideration in this 
Ministry. 

Allotment Of Govt. AecoDaeda-
dation 

43. SHRI DAYA RAM SHAKYA: 
Will the Minister of WORKS AND 
HOUSING be pleased to state; 

(a) the total number of Type 'B' 
Quarters under construction in M.B. 
Road, Gole Market Area and in Sadik 
Nagar; 

(b) the total number of quarters in 
this category which are complete but 
have not been handed over to the 
Directorate of Estates for allotment; 

(c) the reasons for not handing over 
for allotment and when these are 
being handed over for allotment; an. 

(d) the total amount of loss Gov-
ernment have suffered. for not hand-
ing over the houses for allotment? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI p. C. SETHI): 
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tal 2,519 Type-B (Type-II) quarters 
were under construction in these 
-areas. 

(b) and (c). Out of these 2.519 
quarters, 90 quarters in Gole Market 
area have been fully completed and 
handed over to the Directorate of 
Estates. 

345 quarters in Gole Market area 
are ready, except for electric connec-
tions and completion certificates to 
be given by the Local Body. These are 
likely to be handed over to the Direc-
torate of Estates by the end of Jun€' 
1980. 

Similarly, 170 quarters in Sadiq 
Nagar, which are in an advanced 
!tage of construction, are likely to be 
handed over to the Directorate of 
Estates by the end of June 1980. 

The other quarters will be handed 
over immediately after they are ready 
in all respects. 

(d) In view of the reply to Parts 
(b) and (c) above, this does not arise 

Eradication of Slums in big Cities 

44. SHRI T. R. SHAMANNA: Will 
the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether Government are aware 
that in recent days large number of 
new slums are coming up in big 
citiei like BO~11b_y. Bani_lore etc.; 

(b) whether Government are tak-
ing adequate steps to assure that New 
Slums do not come up; and 

(c) if so, what steps Government 
propose to remove or improve or 
.hift the existing recognised slu.rn. in 
a phased time-bound ProiI'ammeT 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI) : 
(a) The Government are aware of 
the fact that the slum problem in th(> 
big cities is more acute. 

(b) and (c). The local bodies are 
already vested. with adequate powers 
to prevent and remove encroachments 

on public lands. The Schemes of 
Slum Clearance /Improvement and 
Environmental Improvement of Ur· 
ban Slums, whkh have been formu-
lated to tackle the problem of slum~, 
are in the State Sector and are im-
plemented by the State Governmenti 
out of theIr Annual Plan allocatioll"-
for these schemes. In Madras and 
Calcutta, slum improvement scheme~ 
have also been taken up as l' lIt u~ 
muJti-sectoml urban proJeds ~ntt' 
credit assistance from the Intel -
national Development A!;sociation, an 
affiliate of the World Bank. In addi-
tion to the two s'chemes, the Jhug~ I 
Jhopri Removal Scheme i~ also beinll 
operated in Delhi. In view of th,-
zvassive size of the 51um problem '11' 

the one hand and ('onstramt of rE"-
sources on the other, it is not pos'3ibl,= 
to lay down any time-frame for th .. 
implementation of these' ~cheme~ 

Government Accommodation for 
Central GovenuneAt Om~rs Se"lft~ 

at Bombay 

45. SHRT R. K. MHALGl: WIll tl .. 
Minister of WORKS AND HOUSING 
be pleased to st:ltp: 

(a) whether senior officers of Cez:-
tral Government in Bombay, htw .. 
been served with notices, demanding 
that they must apply for accommoda-
tion in houses built for them, by the 
Government; 

(b) if so, when the notices weT'" 
served and to how many officers; 

(c) whether a few years ago, the 
Government had asked the officers. 
having their own houses/flats etc. to 
move out of Government accommoda ~ 
tion, and as a result thereof all such 
officers had moved accordingly; 

(d) what are the reasons for issumg 
orders stated in (8) compelling the 
Government officers to apply for and 
haVe Government accommodatioft; 
and 

(e) is Government going To com-
pensate the losses such Government 
omcers are likely to incur, taking into 
account, the expenditure they would 



113 Written Answers JYAISTHA 19, 1902 (SAKA) Writ~en Answers ,114 

be required to incur in maintaining 
their own accommodation and the rent 
they have to pay for Government 
accommodation? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (a) 
and (b). No, Sir. In may, 1979, a 
circular letter was sent to all Govern-
ment Departments at Bombay, inter-
alia, stating that Government officers 
entitled to types E, E-I and E-II ac-
commodation should not be paid 
house rent aHawance jn case they do 
not submit applications fOr allotment 
of accommodation from the General 
Pool or after applying for accommo-
dation, refuse to a'Ccept the same 
when offered/allotted or after having 
accepted the accommodation. sur-
rl!, ,uel' it. It Was also stipulated that 
St 1 • 1 () 'v>, 'r hould not be paId 
house rent allowance without obtain-
ing 'no accommodation certificate' from 
the Es1ate Manager, Bombay. These 
orders v. erc also made applicable to 
the officers entitled to -type 'D5 aC-
commodation in April, 19801 

(c) According to a decision taken by 
the Government, hOUSe owning 
officers at different stations were 
declared ineligible for allotment of 
accommodation from General Pool 
in 1975. It was stipulated that those 
who continue to occupy Govern-
ment accommodation will be charged 
licence fee at market rate w.e.f. 1-1-
197ft. However, all the house owning 
officers did not vacate the Govern-
ment accommodation. With effect 
from 1-6-1977, the hOUSe owning 
officers have 'again been declared eli-
gible for allotment of accommodation 
from the General Pool but their date 
ot priority is reckoned from 1-6-1977 
or a subsequent date, as the case may 
be. 

(d) Government accommodation 
at different places has been construc-
ted keeping in view the demand for 
residential units in the General Pool. 
It was felt that if all the eligible Gov-
emment servants at Bombay do not 
apply for accommodation, the Gove-
rnment accommodation was likely to 

bE.'Came surplus at Bomaby and thE:' 
Government would lose revenue. 
With a view to overcome this, inEl' 
tructions were issued in May, 197f} 
that house rent allowance should not 
be paid to such Government officers 
till they get a 'no accommodation 
certificate' from the Estate Managel, 
BombaY'. 

(e) There is no bar it Governmtu1 
servants owning houses desire to liVE-
in the houses owned by ..ttiem but ir. 
that case they will not, be eligible to 
draw house rent allowance and the 
question of payment of compensatiOt t 

does not therefore, arise. 

Grants to Deen Dayal Researoh buIti.-
tute, Delhi 

46. DR. SUBRAMANIAM SWAMY' 
Will the Mimster of RURAL RECON-
sTRucTIoN be pleased to state: 

(a) whether the Ministry's agencle:-
such as People Action Development 
of Indian extended during (1977-80': 
grants to the Deendayal Research 
Institute, Delhi for projects in Gon~~ 
(U.P.); and 

(b) if so, the details ot the .same? 
THE MINISTER OF STATE 11\ 

THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (aT 

Yes Sir. 

(b) Amount san-ctioned for deve-
lopment ot irrigation potential tOl 

weaker sections in Gonda, (U.P.) 

Rs. in lakh~ 
(i) Salary of 60 social 

mobilisers for a 
period of two years 
@Rs. 500/- p.m. per 
worker. 7.20 

(ii) Revolving fund for 
purchaSe of equip-
ment fOr installa-
tion of shallow 
tubewells. 10.00 

Total: 17.20 
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Out of Rs. 17.20 lakhs an amount of 
Rs. 11.80 lakhs was released. 

B1p for DrilJiq in Pubhew&l 1Ilma-
ebalPndesh 

47. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) whether a rig which was being 
installed by the Ground Water Or,a-
nisation at Village pubbowal in Dis-
trict Una of Himachal Pradesh has 
since been taken away and the dril-
ling discontinued; 

(b) whether any protest from the 
local representative~ has been receiv-
ed by Government for not drilling to 
a sufficient depth; 

(c) if so, the reasons for disconti-
nuing the drilling WOl~ and takini 
away the rig; and 

(d) whether the rig would be re-
installed and drilling work resumed 
So as to provide water tor irrigation; 
and the llkely date by which it would 
be done? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 

Yes, Sir. 

(b) Yes, Sir. Shri Vijay Kumar 
Joshi, M.L.A. has represented for not 
drilling to a sufficient depth. 

(c) The dri]li~ was discontinued 
because it was found that at a depth 
of 100 m. Pinjor Stage of Shiwalik 
formations was encountered which is 
known to be non-water bearing. The 
drilling was stopped at a depth of 
117 m. after it was confirmed that the 
bore-hole was continuing in the same 
formation. 

drilling will commence as soon as all 
the storeslequipment shift to the new 
site. 

Fillancial ASSiStanCe to Privately 
Managed aile), Recopleed Ed1loaUoaaI 

J.DSt1tutlons 
48. PROF. NARAIN CHAND PARA_ 

SHAR: Will the Minister of EDU-
CATION lbe pleased to state: 

(a) whether Government are aware 
of the financial difficulties being faced 
by privately managed and recognised 
educational institutions like high 
schools, colleges etc., in various parts 
of the country; 

(b) if so, whether Government 
would ensure the provision of ade-
quate financial assistance to all such 
recognised schools and colleges as are 
anxious to secure annual grants etc., 
from the State/Central Governments; 

(c) if so, whether Government are 
aware that in certain States there is 
total ban on the grant of any finan-
cial assistance to these institutions; 
and 

(d) if so, the names of such States 
and the steps taken or proposed t.o be 
taken by the Union Government to 
ensure the survival and efficient func-
tioning of these institutions in view of 
the responsibility of the Union Gov-
ernment after the inclusion of the 
education in the Concurrent List? 

THE MINISTER OF EDUCATION, 
HEALTH AND SOCIAL WELFARE 
(SHRI B. SHANKARANAND): (a) to 
(d). The Government are not aware 
of any financial difficulties being 
f8'Ced by privately managed and re-
cognisd educational institutions like 
High Schools, Colleges, etc. in various 
parts of the country as maintenance 
grants tor running these institutions 
are provided by the respective State 
Governments in accordance with 

(d) Two more exploratory bore- their prescribed nonns. Only in 
holes one each at village Badhera and case of colleges falling within the 
Dalehr are proposed to be drilled in purview of the UGC,· Borne grants 
the Beet area ot Un'a district. The are given for developmental pro-

~------------~--------~-=~~~ ·University Grants Commission. 
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~ to ada Coll~. '!be bt-
clusion ot Eclucatlen in the Concur-
rent List does not devolve on the 
Centre the responsibility of financial 
assistance for runnnig the institu-
tioo.s. • 

Central Sehoeb 

.ff. PROF. NARAIN CHAND 
PARASHAR: 

SHRI JANARDHANA 
POOJARY: 

Will the Minister of EDUCATION 
be pleased to state: 

(a) the names ot the places (along-
with districts and States in which 
ihey are located) where Central 
Schools have been opened durin~ the 
last 3 years, year-wise; and 

(b) the names of places where 
Central Schools are proposed to be 
opened during the current financial 
year? 

THE MINISTER OF EDUCATION, 
HEALTH AND SOCIAL WELFARE 
(SHRI B. SHANKARANAND): (a) 
Kendriya Vidyalayas were opened at 
the following places during the last 
three years: 

1977-78 
1. Duliajan, Distt. Dibrugarh, 

Assam. 

2. Bokaro, Distt. Dhanbad, 
Bihar (Second School). 

3. Amjhore, Distt. Rohtas, Bihar. 
4. Barauni, Distt. Begusarai, Bihar 

(Second School). 
5. Ranchi, Distt. Ranchi, Bihar. 
6. Faridabad, Distt. Farid.bad, 

Haryana. 
'1. Pinjore, Distt, Ambala, Har-

yana. 
8. Bolta Camp, Distt. Palampur, 

Himachal Pradesh. 
9, Kundrem~ Diatt, Chlclana-

_ere, Kamataka. 

M. Sambra, Distt. 
IC'amataka. 

Belgaum, 

11. Oawalior, Distt. Gwalior, 
Madhya Prad.eIh (Secad School). 

12. Jabalpur, Distt. Jabalpur, 
Madhya Pradesh (Second School). 

13. Faridkot, Distt. Faridkot, 
Punjab. 

14. Rajpura Dariba Mines, Distt. 
Udaipur, Rajasthan . 

15. Jodhpur, Distt. Jodhpur, 
Rajasthan. 

16. Indu Nagar, Ootacamund, 
Tamilnadu. 

17. Mathura, Distt. Mathura, Ut-
tar Pradesh (Second School). 

18. Salt Lake, Distt. Calcutta, 
West Bengal. 

19. Khaprail, Distt. Darjeeling, 
West Bengal. 

1978-79 
1. CRPF Hyderabad, Distt. Hy-

derabad, Andhra Pradesh. 

2. Diphu, Distt. Karbi Anglong, 
Assam. 

3. Tezpur, Distt. Darrang, Assam. 

4. Bhandaridah, Distt. Giridih, 
Bihar. 

5. Masjid Moth, Distt. New Delhi, 
Delhi. 

6. Ahmedabad, Distt. Ahmeda-
bad, Gujarat (Second School). 

'1. Bantalab, Distt. Jammu, 
Jammu and Kashmir. 

8. Jyotipuram, Distt. Udhampur, 
Jammu and Kashmir. 

9. Indian 
Bangalore, 
Karnataka. 

Institute of Science 
Distt. BangalOl'e, 

10. Wellington Island Cochin-nr, 
Distt. Ernakulam, Kerala. 

11. Security Paper Mills, HoBhan-
gabad, Distt. Hoshingabacl, Madhya 
Pradesh. 

12. Mlanjkhand Distt. Balapat, 
Madhya Pradesh.' 
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13. Colaba, Distt. Coloba, Maha-
rashtra (Second School). 

14. Chandarpur Ordnance FDec-
tory, Chanda, Distt. Chandarpur, 
Maharashtra. 

15. Tuli, 
Nagaland. 

Distt. Mokokchung, 

16. Bhatinda Cantt., Distt. Bha-
tinda, Punjab. 

17. Avadi, Distt. Madras, Tamil 
Nadu. 

18. Ranipur, Distt. Haridwar. 
Uttar Pradesh. 

19. Rishikesh, Distt. Dehradun, 
Uttar Pradesh. 

20. Diesel Locomotive 
Varanasi, Distt. Varanasi, 

works, 
Uttar 

Pradesh. 

21. Shahjahanpur, Distt. ShahJa-
hanpur, West Bengal. 

22. Kancharapara, Distt. 24 Par-
ganas, West Bengal. 

23. Chukha Hydel Project, P. O. 
Chimakothi, Bhutan. 

1979-80 

1 Maligaon, Distt. Gauhati. 
Assam. 

2. Nowgong, Distt. Nowgol'ig, 
Assam. 

3. Malkapuram, Distt. Vishaka-
patnam, Andhra PradeSh. 

4. Paharpur Military Camp, Distt. 
Gaya, Bihar. 

5. Dipatoli, Distt. Ranchi, Bihar. 
6. B:SF Hazaribagh, Distt. Hazari-

bagh, Bihar. 
7. AFS NaliY'a, Distt. Kutch, 

Gujarat. 

8. Oil & Natura! Gas Commission, 
Ankaleshwar, Distt. Ankalesh-
war, Gujarat. 

9. Rewari, Distt. Mahindaragarh, 
Haryana. 

10. Nagrota (Army), Distt. Jam-
mu, Jammu & Kashmir. 

11. Samba, Distt. Jammu, Jammu 
& Kashmir. 

12. Mevalloor, Distt. 
Kerala. 

13. Kirandul, Baladila 
Project, Distt. Bastar, 
Pradesh. 

Kottayam. 

Iron Ore 
Madhyc' 

14. National Thermal Power Pro-
ject, Bilaspur1 Distt. Bilaspur. 
Madhya Pradesh. 

15. Sarguja, Distt. 
Madhya Pradesh. 

16. Ordnance Factory 
Ambajhari, Distt. Nagpur, 
I"Bshtra. 

Sarguja 

Estate 
Maha-

17. Ojhar, Distt. Nasik Road 
Maharashtra. 

18. Loktak, Distt. Loktak, Mani-
pur. 

19. Suranussi, Distt. Jullundur 
Punjab. 

20. Dandakaranya Project, KOJ h-

pet, Distt. Korapet, Orissa. 

21. Mount Abu, Distt. Sil'ohl. 
Roajasthan. 

22. Khetri 
Khetrinagar, 
Rajasthan. 

Copper Complex 
Distt. Jhunjhun1.J. 

23. Pratap Lines Jaipur Cantt 
Distt. Jaipur, Rajasthan. 

24'. Saraswa, Distt. Saharan pur 
Uttar Pradesh. 

25. Phulpur, Distt. Allahabad, 
Uttar Pradesh. 

26. Singrauli, Distt. Mirzapur. 
Uttar Pradesh. 

(b) During 1980-81, Kendriya 
Vidyalayas are proposed to be opened 
at the :following places subject t() 
availability of requisite physical 
facilities and acceptance of terms 
and conditions of the Kendriya 
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VidyalaYe Sangathan by the respec-
tive sponsoring authorities: 

1980-81 

1. Guntur, Distt. Guntur, Andhra 
Pradesh. 

2. Walt air, Distt. Vishakapata-
1Ilam., Andhra Pradesh. 

:to National Thennal Power Cor-
poration Ramagundam, Distt. 
Karimnagar, Andhra Pradesh. 

4. Bolarum, Distt. Secunderabad, 
. ~ndhra Pradesh. 

5. Silchar, Distt. Cachar, Assam. 

o. Chakradharpur, Bihar. 

7. Central Coalfields Ltd.. Dakra 
Hukbuka, Distt. Ranchi, Bihar. 

8. CCL Karo Spl. Project, Distt. 
Glridih, Bihar. 

9. Chandigarh. 

10. Preet-nagar, Shahadra. Delhi. 

11. Oil & Natural Gas Commission 
Mehsana, Dish . Mehs..Ina, Gujarat. 

12. AFS Bhuj, Distt. Kutch , 
Gujarat. 

13. Space 
. \hmedabad. 
Gujarat. 

ApplicatIOn Centre. 
DisH. Ahmedabad . 

14. Ambala Cantt.. Disti. Ambala, 
Haryana. 

15. National Aeronautics, Banga-
.ore, Distt. Bangalore, Karnataka. 

16. Central Plantation Resarch 
Inst. Kasargod Cannanore, Kerala. 

17. Pangod'S, Distt. Trivandrum, 
Kerala. 

18. !tarsi, Distt. !tarsi, Madhya 
Pradesh. 

19. Morar Cantt., Distt. Gwalior, 
Madhya Pradesh, 

20. CRPF, Nagpur, Distt. Nagpur, 
Maharashtra. 

21, Colalba, Bombay, Distt. 
Colaba, Maharashtra. 

22. Kohima, Distt. Jtohima, 
Nagaland. 

23. Cuttack, Distt. Cuttecli, 
Orissa. 

24. Chakki, Pathankot, Distt. 
Pathankot. Punjab. 

2~. Army Station, Di!tt. Srlganga· 
nagar, Rajasthan. 

26. Kalpakkam Reactor Researeh 
Centre, Distt. Chenglapur, Tamil 
Nadu . 

27. KK Nagar, 
Nadu. 

Madras Tamil , 

28. CRPF Rampur, Distt. Rampur, 
Uttar Pradesh. 

29. Oil & National Gas CommIs-
sion, Dehradun, Distt. Debradun, 
Uttar Pradesh. 

30. Memaura, DisH. Lucknow, 
Uttar Pradesh. 

31. Binaguri, Distt. Jalpaiguri, 
West Bengal. 

32. Balleygunge, Distt. Calcutta, 
We::;t Bengal. 

Commemorative stamps in RetJ)ect of 
Important PersonaUties 

50. PROF. NARAIN CHAND PA· 
RASHAR: Will the Minister of COM· 
MUNICATIONS be pleased to state: 

(a) the names of the important per· 
sonalities for whom the commemora· 
tive stamps were issued by Govern-
ment during the last three years, 
alongwith the contribution of each one 
of these personalities to the national 
life; 

(b) the occasions alongwith cates 
on which these stamps were released; 
and 

(c) the names of these personalities 
in respect of whom the requests for 
commemorative stamps were receiv-
ed by the Government but were re-
jected alongwith the reasons for re-
jection in each case? 
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THE MlNISTER OF CO!M.MlJNI-
CATrONS (SHRI C. M. STEPID:N): 
(a) and (b). Tile required infol'ma-
tion is aivein in Statement (I). 

(C) The ~ ~ is 
giveJl in Statemat (D). Tl_ pNPe. 
sala were duly considered by the 
Philatelic Advisory Committee and 
were net accepted by it. 

StatemeDt I 

L;,t of p~rsonalities on whom the Commemorative stamps have hC'f'n i!Soed d\'ring 1977, )978 
ard 1979 

81. N .me ()f tht' P<"fSona- Contribution to national Date of 
No. lity lue j~ue 

1. 

2. 

5· 

6. 

S 4 

Tarun Ram Phookun Freedom Fighter 
P.\fam~hnsa Yog.mallda Religious Jeader 
Fakhroddin Ali Ahmed Prrsident of India 
Narottam Morarjee Architect of Modern 

Indian Shpping 
Makhan Lal Chatur- Poet & Freedom fighter 

vedi 
Mahaprabhu Vallabha- Poet and Phil80pht'r 

mao::harya 

22-1 -1977 
7-3-1977 

22-3- I 9ii 
2-1-1977 

Occ~n of ISIIue 

5 

Birth Centenuy 
25th Death Anniversary. 
On hi<; dc~th 

Birth Centenary. 

10th year of his df'ath 

49f1tb year of hi! th 

7· 

8. 

Ana"lia Kentish Coo-
ma"aswamy 

G.lnga Ram 

Linguist & Philospher 

Engineer :lnd Social 
Reformer 

22-8-1977 Birth Centenary_ 

4-9-1977 50th year of his d~ath 

9. Dr. Ram Mmohar Freedom th;htcr 
I.ohia 

10. Kittur Rani Channam- Frt"edom fighter 23-10-1(177 !l(.nth yt'ar (If Birth 

I I. 

Bt. 

rna. 
Senapati Bapat 
Jotirso Ph ooley 

Kamta Prasad Guru 
Motker Pon(ticherry 
Nanalal Dalpatram 

Kavi 

Revolutionary 
Social Reformer 

Grt"at literary figure 
Saint 
Poet 

2R-II-I 0 77 

28-11- 1977 

25-J 2-1977 
21-2- J 978 
16-3-1978 

16. Surjya St"n Revolutionary 22-3-1970 
17. R .IJers• ,\ -Ii It di,lt)m:1t and buma"'i t 4-4-T9711 
18. Charlie Chaplin World farnous Comedian. 16-4-1978 
19. Deendayal Upadhyaya State man 5-5-1978 
20. Syama Prasad Mooker- Statesman 6-7-1978 

jee. 
21. E.V. Rama'Jami Revolutionary & Nationa- 17-9-1978 

Uday Shankar 
Leo Tolstoy 
Vallathol Narayana 

Menon 
C. Rajagopalachari 

Mohammed Ali Jau-
har. 

list 
Great Indian Danc~r. 
Writ~r 

Poet and Kathakali ex-
ponent 

~6-9-1978 

2-10- 1978 
15-10- 1978 

Patriot Statesman and 10-12- I 978 
Governor General of 
India 

Statesman and nationa- IO-I~-1978 
lilt 

10th death Anniversaq 
150th Birth ;>universal v 

30th yCH of DeatI 
Birth An'1jver~ry 

1 roth year ()f Bird. 

84th Rirth Anniversary 
. ('('th Rirtb Annivt'nan 
On his death. 
I uh Yf'ar of his df'ath 
25 th year of his death 

loath yrar of his bit th 

1st Death Annivt"rsar \ 
150th Birth anniversal Y 
looth Birth Anniversaq 

looth Birth Anniversarv 

looth Birth Anniversarv 

frana Schubert 
Bhai Pannanand 

Austrian composer 
Revolutionary 

18-12-1978 150th Death Anniveraar> 
511+-2-1979 IOlnd year of birth 
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a9· Albert Einstein Great Scientist 
30 • ~ahi Shahu Social Reformer 

trapat 
81 • Raja Mahendra Pratap Revolutionary and 

Patriot 
~. Jatindra Nath Das Revolutionary 

33· Guru Amar Das Religious Leader 

Statement D 

List of the personalities in respect 
of whOlrlll the requests for commemora-
tive stamPs were received by the 
Govt. during the years 1977, 1978 and 
1979 and were rejected by the Phi-
latelic Advisory Committee: 

1. Shriman Natana Gopala Nayaki 
SWamfn. 

2. Brij Kishore Prasad. 
3. S. N. Bose. 
4. }{ali Charan Verma. 
5. Gadge Maharaj. 
6. Mani Ram Dewan. 
7. Krishan Chander. 
8. Dr. Vishwanadha Satyanarayana. 
9. Remu Kalani. 

10. A. K. Gopalan. 
11. M. N. Roy. 
12. Maharaja Surajmal. 
13. Rahul Sankritayan. 
14. Master Rudra Narain Singh. 
15. Surda. 
16. Swadesha Bhimani Ramakrishna 

Pillai. 
17. Smt. Prabhawati. 
18. B. C. Roy. 
19. AMuJ. Qauyyum. Ansari. 
20. Chandra Sekhar Azad. 
21. Khan Bahadur Khuda 

Khan. 
22. Sri Prakasha. 
23. T. N. Chakravarti. 
24. Shyam1al Gupta. 

Baksh 

25. Swami Kran Q\and Darbesh. .. ~. 
27. S. Satyamurthy. 

4 , 

14-3-1979 lOOth year of his birth 
1-5-1979 105th year of Birth 

15-8-1979 On his death 

13-9-1979 50th anniversary of 
martyrdom 

~Z1-~-1979 500th year of his birth 

28. Paranvhattaraka Shri Vidhya-
dhiraja Teerthapada (Chattampi) 
Swamiji. 

29. Morthimotheus Archbishop. 
30. Kalaki R. Krishnamurthy. 
31. Rani Rasmoni. 
32. Hanuman Prasad Poddar. 
33. Rajeshwar Das Gupta. 
34. Dr. Ram Dhari Singh Dinkar. 
35. Shamji Krishan Verma. 
36. M. N. Saha. 
37. Begum Akhtar. 
38, A. Ramswamy Mudaliar. 
39. A. L. Mudaliar. 
40. Sai Baba of Shirdi 
41. Baba Danda Bahadur. 
42, Vishwanath Mishra. 
43, Baselius Mar Thoma Methew:;: 
44. Shair MohammBd Iqbal. 
45. Govind Narain Mishra. 
46. Kavya Kantha Vasistha Ganapatl 

Muni. 
47. G. S. Arundale. 
48. Yash Pal. 
419. Sir Tej Bahadur ~apru. 
50. Ram Prasad Bismil. 
51. Baba Raghavdass. 
52. Dharamveer B, S. Moonje. 
53. Asbfaq Ullah Khan. 
54. Roshan Singh. 
55. Ram Briksha BenipUIl'i. 
56. W. C. Banerjee. 
57. Deshakarmi Dr. Charu Chandra 

Chattopadhya. 
58. Mrs. Margaret Cousins. 
59. Chaltany.. M'ahaprabhu. 
80. Chandra Batdal. 
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81. Mahakavi Behari. 
62. Adi Shankaracharya. 
63. Sane Guruji. 
64. Paitdita Mama Bai. 
65. Mrs. Ida Scuddar. 
66. Rahana Tyabji. 
~7. Maharaja Hansh Chandra. 
68. Ramanujacharya. 
69. Madhawacharya. 
70. V arah.mihir. 
71. Mannathu Padmanabhan. 
72. Sri Mamta Shankaradeva. 
73. Maulana Mazharul Haque. 

74. Goverdhan Tripathi. 
75. Tribhuvandabs K. Gajjar. 
76. Abbas TayabJl Sayed. 
77. Mahadev Desai. 
78. Darbar Gopal Dass. 
79. G. V. Mavalankar. 
80. Indulal Yagnik. 
81. Khandu Bhai Desai. 
82. Premanad. 
83. Devid Bare. 
84. Hasrat Mohani. 
85. Shri Eknath. 
86. Tukaram. 
~7. Dhyaneshwar. 
88. Nath Pai. 
~9. C. Vijayaraghavachariar. 
90. Samant Chander Shekhar. 
91. Appayya Dhikanta. 
92. S. Guruswamy. 
93. Poykayilyohannan (Sri Kumara 

Guru Dewan). 
94. Phatak Gurujl. 
95. T. L. Vaswani. 

96. H. H. Sorfog Maharaj. 

97. Jayaprakash Narayan. 

98, Dr. Mohd. Iqbal. 

99. A. C. Bhaktivedanta Swamy, 
Pradhu Pada. 

100. Karya Kantha Vasistha. 
Ganapathi Muni. 

101. Prakash Vir Shashtri. 
102. Yeshpal. 
103, Ghoithram P. Gidwani. 
] 04. Vishwanath Kashinath Rajwada 
105. Narayana Guru. 
106. Smt. Indira Gandhi. 
107. Jal Cooper. 
108. Savitri Bai Phule. 
109. Arnar Shaheed Mangal Pandey. 
110. Lady Baden powell. 
] 11. Pitashri Prah.ma Lekhraj. 
112. Balwant Rai Mehta. 
113. Mother M. Tcref'a. 
114. Lord Bhudd'ila. 

115. Sumitra Nandan Pant. 
116. Bharthi Dasan. 
117. Mathew M. Kuzhivali. 
118. Poet Narmad. 
119. Bhagwan Bahubali. 
120. Elvis Presley. 
121. P. K. Parija. 
122. P. V. Kane. 
123. Swai Mansingh Maharaja of 

Jaipur. 
124. Veeramamunivar. 
125. Netaji Subash Chandra Bose. 
126. Seth Govind Das. 
127. Sant Ravidas. 
128. Narotam Gahia. 
129. Maharaja Sansar Chand. 
130. Chandra Dhar Sharma Guleri. 
131. Ram Singh Path aria. 
132. Dr. Hedgewar. 
133. Purushotam Das Tondon. 
134. Sardar Udham Singh. 
135. Rai Bahadur Saligram. 
136. Virat Pothuluri Veera Brahm-

endra Swami. 
137. Swami Haridasji. 
138. Dr. P. G. Solanki 
139. Aldo Moro. 

140. Rao Tula Ram. 
141. Jagan Natra a.lias Nana Shunkar 

Sett. 



lU. Pt. Omkamath Thakur. 
143. Sri Veena ~ 
1". P. S. XUIln&1'UW'8Jrly Ba3a. 
145. Bar Vilas Charda. 
146. Dbai Mahavir. 

147. Munshi KaU Prasad Kulbhaskar. 
148. Great Guru Vadhirlija Thirtha. 
149. Pt. Mmbika Prasad Vajpaee. 
150. Swamy Lila_ Shah Maharaj. 
151. Bhagwan Swamynarayan. 

152. Robert De Nobill. 
153. Swami Ram Tirtha. 
154. Smt. Basanti Devi. 
155. Prof. B. N. Prasad. 
156. Harinath De. 

157. Hakeem Sayyid Shamsullah Qadi. 
153. Mahatama Gandhi. 
1509. Ajatshatru. 
160. Ashoka. 

161. Pushya Mitra Shung. 
162. Kanishka. 
163. Samudragupta. 
164. Harsh Vardhan. 
165. Pulkeshan It 
166. Raj emira Chola. 
167. Prothviraj Chauhan. 
168. Akbar. 
169. Hazrat Bekhud Dehlvi. 
170. Lion Molvin Jones. 
171. Shubharay. 
172. Dr. C. P. Ramaswami Iyer. 
173. Giriraj Kishore Kapoor. 
174. Valerian Cardinal Gracias. 
175. Father Augustus Muller. 
176. Dr. Raghuvir. 

177. Mahavir Swamiji. 
178. K. P. Keshava Menon. 
179. Potti Sriremmulu. 
160. Thiyagi N. G. Ramaswamy. 
181. Pandithurai Thevar. 
182. PuJra Dada Chela Ramji. 

183. Veer Surendra Sa!. 
1M. M. S. Anq. 

18&. Deft Danji. 
186. Brahamchari Sheetal PrasadjL 
187. Sri Sayaji Rao Gailtwad. 
188. Kahayogi Lakalunamma. 
189. Pt. Sukh Laj Sanghavi 
190. Dr. Kashi Prasad JaiswaL 
191. Simon Bolivar. 
192. Balwant Pandurang Kirloskar. 
193. A. Vaidyanatha Aiyar. 
194. Bellary Raghava. 
195. General Zorewar Singh. 
196. Ganesh Damodar Savarkar. 
191. Dr. U. V. Swaminatha Iyer. 

Installation of Band P1mQts I.U D.U. 
Area, New Delbl •• 

51. SHRI MANORANJAN BHAK-
TA: Will the Minister of WORKS 
AND HOUSING be pleased to state: 

(a) whether a large number of 
hand pumps have been recently in· 
stalled in the DlZ Area, New Pelhl 
to meet the scarcity of drinking water 
in that area; 

(b) if so, the total number of hand 
pumps installed, the r.lame of agency 
through which these were purchased 
and the amount spent thereon; 

(c) whether it is also a fact that 
most of the hand pumps installed at 
Baba Kharak Singh Marg, Multi 
Storeyed Flats are de~ve and ot 
sub-standard quality; and 

(d) if so, the reaction of Govern .. 
ment thereto and the steps Govern .. 
ment propose to tak.e to make these 
hand pumps in working order and 
purposeful? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): <a> 
Twelve hand pumps have recently 
been installed in the . .colony at Baba 
Kbarak Singh Mark in DIZ. area. 
Tht-ee hand pumps have also been 
installed at the new locat1bn& 
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(b) The new hand pumps have 
been installed by two agencies name-
ly MIs G. S. Engineering and Shri 
P. R. Madan. Out of the total cost 
of Rs. 7,000.00, Rs. 3,100.00 have so 
far been spent. 

(c) and (d) These hand pumps are 
in working conditiOn and conform to 
C.P.W.D. specificatians. Their per_ 
formance is, however, still being 
watched by the CPWD'! staff. Full 
amounts will be paid to the contrac-
tors only after the performance and 
quality of the hand pumps is found 
fully satisfactory. 

Post OIlces In Villages In West 
Bengal 

52. SHRI SUSHIL BHATTACHAR-
YA: Will the Minister of COMMUNI-

Sl. No. Name of District 

CATIONS be pleased to state: 

(a) whether the Government are 
aware that many vIllages in West 
Bengal do not have post oftlces; 

(b) if so, the number of those 
villages, district-wise; and 

'( c) steps so far taken by Gov~rn­
ment to open Post Offices in the 
villages? 

THE MINISTER OF COMMUNI. 
CATIONS (SHRI C. M. STEPHEN): 
(a) Yes, Sir. 

(b) ,District~wis~ information of 
villages that do not have post offices 
is as follows: 

No. of villages which do not have 
P.Os. ---------------

1. Burdwan 
2. Bankura 
3. Birbhum 
4. Coochbehar 
5. Darjeeling 
6. Hoogly 
7. Howrah 
8. J alpaiguri 
9. Midnapore 

10. MaIda 
11. Murshidabad 
12. Nadia 
13. Purulia 
14. West Dinajpur 
15. 24 Paraganas 

(c) Rural Post offices are being 
opened in a phased manner in accord-
ance witp the targets laid down in 
the successive FiVe Year/Annual 
Plans and with reference to the norms 
prescribed by the Government. In 
~o far as the current year 1980~81 is 
concerned, it is proposed to open 
about 250 rural post oftces in West 
Bengal Circle. 

2008 
3123 
1842 
886 
385 

1486 
508 
50T 

9164 
1355 
1464 
924 

2081 
2829 
2742 

Direct Link betweou Asauol ••• 
De1h1 Trunk Au:tomatie Exehaps 

53. SHRI KR!SHNA CHANDRA 
HALDER: 

SHRI SA~(.\R MUKHERJEE: 

Will the Minister of COMMUNICA-
TIONS be pleased to state: 

(a) the pro~ ... pl!.s of the direct link 
betweea the Asansol Trunk Automatie 
Exchange and ~ne Delhi Trunk Auto-
matic Exchanie; and 



133 'Written Annber8 JY AISTHA 19, 1902 (SAKA) Written Answer, 134 

(b) the details thereof? 

THE MINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHEN): 
(a) and (b) The trunk automatic ex-
change equipment at Asansol and 
Nhi bas ~n installed. The ins-
tallation of the long distance equip-
ment for providing the required num-
ber of circuits between the twO places 
is on progress. The route is eXPect .. 
ed to be commissioned during the 
current financial year 1980-81. 

Vlllage8 without Post O1Ilees 

54. SHRI SAMAft MUKHERJEE: 
Will the Minister of COMMUNICA-
TIONS be pleased to state: 

(a) the number of villages of our 
country which do net have post 
offices; and 

(b) the steps so tar taken by Gov-
ernment to OP~n po~t offices in these 
villages? 

THE MINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHEN): 
(a) According to the latest informa-
tion available, the number of villages 
in the country enumerated in 1971 
census not yet provided with post 
offices is 4,57,721. 

(b) there is an ongoing programme 
for opening of post offices in normal 
rural areas as well as in hilly, back-
ward and tribal areas on a subsidised 
basis subject to certain norms of 
population, income and distance. 
Under this programme post offices 
are opened in a phased manner in ac-
cordanCe with the targets fixed in the 
successive Five Year/Annual Plans. 
As on 31st March, 1980, the total num-
ber of post offices in !ndia was 1,37,013 
out of which 1,22,857 were in rural 
areas. 

TIlDa FlIhiD.r 

55. SHRI A. NEELALOHlTHADA-
SAN: Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether at 'Present there is 
any orglll1ised Tuna Fishing .lD India; 

(b) Ji 80, the ager .. cY which is con-
ducting it; 

(c) whether the Central Govern-
ment are aware that considerable 
Tuna rishing is done in the Indian 
Ocean by vessels bejonging to foreign 
countries; and 

(d) it so, what is the value of 
catches of Tunft by non-Indian enter-
prises? 

THE MINISTER OF STATE IN 
THE MINISTERY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
and (b) The all-India Tuna landings 
as estimated by the Central Marine 
Fisheries Research Institute were 
13748 tonnes in 1978. Organised Tuna 
fishing, however, has been taken up 
by the Fisheries Department. of 
Lakshadweep Administration which 
has introduced about 191 mechanised 
,boats consisting of Pole and Line 
vessels, Long Liners and Trollinl 
vessels through subsidies and loan 
for purchase of boats by the fisher-
men for exploiting the tuna resour-
ces near the Islands. Of the total 
prodUction of fish near the Islands 
ranging from 2000 to 4000 tonnes per 
year, tuna comprises about 54 per 
cent. 

(c) and (d) The Central Govern-
ment is aware that considerable tuna 
fishing is done in the Jndian Ocean by 
vessels belonging to foreign count-
ries. According to the F AO fisheries 
statistics during 1977 about 1.65 lakh 
tonnes ~f tunas were caught in the 
entire Indian Ocean. The correspon-
ding figure of tuna catches in the 
western ~n<iian Ocean from the west 
coast of India to the east coast of 
Africa was 1.17 lakh tonnes durini 
1978. The value of the fish is diffi-
cult to estimate because of the varie. 
ties of tunas and their price in vari. 
ous consuming countries. 

DI8eUe8 Of CocoDut TreeI 
56. SHRI A. NEELALOHITHADA-

SAN: Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether any pemUlhent cure ot 
diseases of coconut trees in the 
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Kerala State has been found by re-
searches aUd studies made by the 
Government ot India's Coconut Re-
search station at Krlshnapuram near 
KayankuIam; and 

(b) the tota' amount spent as on 
1st January, 1980, On the said Insti-
tute? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
there are a number of diseases QIl. 
coconut. Of the important diseases 
satisfactroy control measures hav~ 
been evolved in respect of bud rot, 
stem bleeding and leaf rot. The 
'wilt' disease is a very complex pro-
blem and efforts are under way to 
find out control measures for this 
diseaSe and to limit its spread. 

(b) The expenditure incurred on 
the Kayankulam Station of Central 
Plantation Crops Research Institute 
during the five yearS from 1-4-75 to 
31-3-80 was Rs. 1,15,60,427/- while the 
total expenditure on this Institute 
and all its Regional Stations includ-
ing the Kayangulam Station during 
Mle same period was Rs. 5,74,06,507/-. 

Indian Institute of Technology 
Bomaby 

57. PROF. MADHU DANDAVATE: 
Will the Minister of EDUCATION be 
pleased to state: 

(a) whether a four point demand 
charter was submitted to the Director, 
I.!. T., Bombay following the dismissal 
of four students from the I.I.T.; 

(b) if so, what were the demands 
mentioned in the charter; and 

(c) what steps have been taken in 
response to this character? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKRANAND): 
(a) Yes, Sir. 

(b) The demands were: 

1. The four students who had 
been removed from the rolls of the 

Institute becaUSe of their consistent.. 
ly poor academic performance 
should be taken back. 

2. A student should be permitted 
to study in lIT for 8 years betorl' 
which he should not be asked to 
leave on academic grounds, and it 
required he shOUld be allowed to 
register ev~n beyond ",his time as 
a private student. 

S. Arrangements should be made 
to help students who are academi· 

cally deficient and require extra 
coaching. 

4. Students shou~J be &iven ade-
quate representation on all deci-
sion making budies. lhey would 
elect their own reprcsentatives wh) 
should have full vc ting rights. 

(c) The above mentioned demands 
were considered by the authorities of 
the Institute. Demands I. 2 & 4 were 
agreed to by them. ,Ample facili-
ties\arrang'ements 'tllTeady exist in 
the Institute to give help and support 
to academically deficient students. 
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Belease 01 Salary to Peo_ ADP..Qlated 
by ,nided Schools in Delhi 

59. SHRI CHITTA BASU: Will the 
Minister of EDUCATION be pleased 
to state: 

(a) the names of aided schools in 
Delhi during the last one year, in 
whose case no reply had been given by 
the Director of Education, Delhi to the 
schools concerned even after a lapse of 
three months after the particulars ot 
appointment of peons were communi-
cated to him under sub-rule (3) of 

rule 98 of the Delhi School Education 
Rules, 1973, and the appointments 
were approved by him ipso facto unde-r 
sub-rule (4) of that rule; 

(b) whether representations have 
been received from such peons and 
the concerned aided schools demand. 
ing release of grant-in-aid by the 
Director of Education to enable pay-
ment of salary to such peons; 

(c) the number of peons who have 
not received the salary for the last nine 
months for non-release of grant-in-aid 
in violation of sub-rule (4) of rule 98 
of the said Rules; and 

(d) the reasons for not releasing the 
g.rant so far? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND): 
(a) Replies were sent after the lapse 

of three months after the receipt of 
particulars of appointment of peon 
in the Directorate of Education in 
the following two cases:-

--- - --- ----- . -- - -_ 

St.. Name of tht" School 
No. 

Date of Date of Remarks 
receipt of reply 
the parti~ 
culars 

--------- --------
J. Jain Girls Higher Secondary 24-9-79 

School, Dharampura. 
] 6-1-80 The management was asked 

to adjust the surplus peon 
from Har~Court Butler Secon-
dary School in the vacancy. 

2. St. Anthony Boys Higher Secon- 4-10-79 
dary School, Paharganj. 

30-1-80 A surplus peon from DAV 
Higher Secondary School 
No. I, Gandhi Nagar was 
adjusted against the vacanc y 

.-------~----------- --
Both these IntStitutions are Mino. 

rity Institutions. 

As per decision of the Delhi High 
Court in their judgement dated De .. 
cember 5th 1975 in the case of S. S. 
.Jain Sabha' and Others Versus Union 
of India and Others, the Court have 
held that approval of the Director to 
an appointment made by the Manag-
ing Committee of Government Aided 

Minority School shall not be requir-
ed in terms of Rule 98 of the Delhi 
School Education Rules, 1973. Ob-
viously, the provision of lSub-rule 4 
of rule 98 ibid providing that appro-
val of DirectOr shall lbe deemed to 
have been conveyed is not applica-
ble. 

(b) Yes, Sir. From the ~divid~al 
appointed as peon in Jam Glfle 
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Hiaher Secondary School, Dharam-
pura, Delhi and its management. 

(c) The question does not arise as 
rule 98(4) does not apply to release 
of grant to Government aided mino-
rity schools. 

(d) Under Rule 16 of the Delhi 
School Education Rules, 1973 no 
school is entitled to grant-in-aid un-
1es3 its Managing Committee gives 
an undertaking in writing that it 
shall comply with the provision of 
the Delhi School Education Act and 
Rules framed thereunder and such 
instructions as may be issued from 
time to time by the Director with re-
gard to the grant-in-aid. The Mana-
gement of the Jain Girls Higher Sec-
ondary School, Dharampura, Delhi 
ha.3 refused to adjust the surplus 
peon as absorbed against the vacancy 
and hence approval was not accord-
ed to the appointment of the peon by 
the Management for the purpose of 
release of grant-in-aid and accord-
ingly, no grant-in-aid has been re-
leased in this regard. 

Coal Depot lJl Pasehbn Purl, New 
Delhi 

60. SHRI CHITTA BASU: Will 
the Minister of WORKS AND 
HOUSING be p1eased to Istate: 

(a) whether the DDA provided plot 
for a coal depot in Paschimpuri, New 
Delhi-63 and if so, the details thereof; 
and 

(b) whether licencee can use this 
plot to start or can make provision to 
start other business alongwith its use 
for residential purposes? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (a) 
The Delhi Development Authority 
have informed that three sites, each 
measuring 125 square yards, have 
been allotted in Madipur Paschimpuri 
Scheme but none in Paschimpuri Re. 
sidential Scheme. 

(b) No, Sir. 

TiCer Project and their Popula&loa 

61. SHRI MANPHOOL SINGH 
CHAUDHARY: Will the Minister of 
AGRICULTURE be pleased to !State: 

(a) the number and names of tiger 
projects working at present in the 
country; 

(b) whether the population of the 
tigers have shown any rise as a result 
of these projects; and 

(c) what further measures are pro-
posed to increase the number of 
tiger projects and effect improve-
ments in the existing project? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SW At..\1:INATHAN): (a.) 
There are at present, 11 tiger re-
serves u~der the Project Ti&er 

scheme. The names of these tiger-
reserves are as under: 

( 1) Manas Tiger Reserve (As .. 
sam). I 

(2) Kanha Tiger Reserve (Ma" 
dhya Pradesh-. 

(3- Corbett Ti2er Reserve (ut-
tar Pradesh). 

( 4) Bandipur Tiger Rese1've 
(Karnataka). 

(5) Similipal Tiger ReserVe (Or-
issa). 

(6) Melghat Tiger Reserve (Ma .. 
harashtra) . 

(7) Ranithambhore Tiger Reserve 
(Rajasthan) . 

(8) Palamau Tiger ReserVe .(Bi-
har). 

(9) Sunderbans Tiger Reserve 
(West Bengal). 

(10) Periyar Tiger Reserve (Ke-
rala). 

(11) Sariska Ti2er Reserve (Ra-
jasthan). 
(b) Yes, Sir. The population of 

tigeD3, as a result of these projects, 
has shown a considerable increase. 
Whereas in 1972, the population of 
tigers in 9 tiger reserves was only 
268, in 1979 it has Increased to 711 
in 11 tiger reserves. 
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(c) Due to the change in the pattern 
of financial assistance to the concern-
ed States, from 100 per cent to 50:50 
sharing basis, and the limitation of 
funds provided for the Proj ect Tiger .. 
as Central share of assistance, there 
is, at present, no probability of ex-
tending the scope of Project Tiger to 
new areas. Regarding the measures 
proposed to effect improvement in the 
existing project parts, the sCheme, at 
presen t, iG in full swing in all the 
Core areas. However, d.ring the 6th 
FiVe Year Plan, the emphasis wowld 
be to afford complete protectiOn to 
the buffer-areas within the reserves 
by taking suitable steps such as 
strengthening of fire-protection and 
anti-poaching measures, amelioration 
of habitat and elimination of adverse 
human interference. 
EstabU~ent of Urdu Acaclem,. at 

Delhi 
62. SHRI AHMED M. PATEL: WiIJ 

the :MInister of EDUCATION be 
pleased to state: 

(a) what is the progress in regard 
to establishing Urdu AcadE'my in 
Delhi; and 

(b) when the final decision is like-
ly to be taken in this regard" 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEI..,.. 
FARE (SHR!; B. SHANKARA-
NAND): (a) and (b) The establish-
ment of an Urdu Academy in Delhi 
has been accepted in principle. The 
proposal is bring progressed further 
in consultation with all concerned. It 
will be difficult to indicate any time 
limit in this regard. 
News Item 'Molmt Girls, get Promo-

tion' 
63. SHRI K. P. SINGH DED: 

SHRI JHARKHANDE RAJ: 
SHRI S. M. KR!SHNA: 

Will the Minister of COMMUNI-
CATIONS be pleased to state: 

(a) whether Governmeat'o:; attention 
has been drawn to the news item ap-
pearing in 'Hindustan Times' dated 
11th May, 1980 under the heading 
'molest girls, get promotion' which 
tells the sordid tale of a harijan tele-

phone operator being molested while 
on duty by the Assistant Engineer; 

(b) whether a full inquiry into the 
matter has been made; and 

(c) if so, the findings thereof and 
what punishment has been given to 
the culprit in this case? 

THE MINISTER OF COMMUNICA-
TIONS (SHR C. M. STEPHEN): (a) 
Yes. The News item was persued and 
a re-joinder was issued, through the 
Information Officer (P&T), PIB 
which appeared. in Hindustan Times 
dated 16-5-80. 

(b) and (c) The caSe of molestation 
was enquired into and no prima'" 
faCie case has been esta!blished. 

Jlarassment to Farmers at Procure ... 
ment TIme 

64. SHRI K. P. SINGH DEO: Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) whether Government are 
aware that at the time of prOCure-
ment the farmers are harassed by 
F.C.I. officials while grading their 
crop; 

(b) if so, what aaditional precau-
tions Government have contemplated 
to ensure that such haradsmentq are 
not there during the current rabi pro. 
duce procurement; and 

(c) how many officials were punish-
ed during the last 3 years for causing 
difficulties to farmers or extracting 
bribes fOll" grading under crops for 
procurement? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
No such complaint has been received 
during the current rabi marketing 
season. However, soma complaints 
of harassment to the farmers were 
received last year Which, on investi-
gation, were found to be either eX-
aggerated or baseless. 

(b) Special squads at the level of 
Regional/Zonal and Head Office have 
been formed for surprise visits to 
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the Procurement Centres during the 
rabi (1980-81) season to ensure that 
no harassment is caused to the far-
mers. 

(c) No Fe! official has been punish-
ed on the specific charge of creating 
difficulties or harassing them at the 
time of procurement. 

settinl' up Of New Corporation to 
take over Operations in Fertiliser 

and Sugar 

65. SHRI K. P. SINGH DEO: 
SHRI G. Y. KRISHNAN: 

Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether it is a fa~t tha~ Gov-
ernment propose to Get up a new cor-
poration which will take over from 
the Food Corporation of Indh its ope-
rations in fertiliser and sugar; 

(b) whether the financial implica-
tions of the scheme have been worked 
out and if so, the details; and 

(c) whether before taking a final 
decision Government ... lIJou)'1 ensure 
that the bifurcation does not go the 
way the Fertiliser Corporation of 
India has gone entailing huge losses 
year after year? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWJ\MINATHAN): 
(a) No, Sir. There is no such pro-
posal at present. 

(b) Does not arise. 

(c) The matter will be considered 
in all its aspects before any such de-
cision is taken. 

Work Charged Staff in C.P.W.D. 
66. SHRI NARAYAN CHOUBEY: 

Will the Minister of WORKS AND 
HOUSING be pleaSed to state: 

(a) whether the c.p.w.n. in Delhi 
appoint a large number of casual/ 
workcharged staff; 

(b) if so, number thereof for the 
,.ears 1977 to 1979 yearwise; 

(c) what are the ratio of wages for 
such casual/work charged staff for 
Class III and class IV staff; and 

(d) whether Government propose 
to absorb in permanent jobs such per-
sons who are working continuousily 
for years? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): 
(a) and (b). The Central Public Works 
Department in Delhi are at present 
emp)foying approximately 11,00() 
Workcharged Staff and roughly 2,000 
casual staff. The exact information as 
well as appointment from 1977 to 1979 
is being collected from the field units. 
The casual staff in Central Public 
Works Department are known as 
Muster roll staff. Their appointment 
is on short term basis. 

(c) The wages of casual workers 
known as Muster roll workers are 
fixed on daily basis whereas the 
workcharged staff in Central P.W.D. 
are appointed in regular scales of 
pay. FOr the muster roll labour the 
rates of daily wages range from 
Rs. 9. 25 per day to Rs. 14.95 per 
day dependmg upon whether it IS on 
unskilled, semi_skilled, skilled of 
highly skilled job and there are four 
rates in all. For the workcharged 
staff wherein we have 67 categories, 
there arle 7 scales ranging from 
Rs. 196-230 to Rs. 380-560. It is 
thus not possij)le to arrive at a ratio 
between wages of casual staff and 
those of workcharged staff. 

(d) As regards workcharged staff, 
they are already entployed on a 
regular basis. In respect of casual 
workers, there is no proposal to ab-
sorb them in permanent jobs for the 
present. 

Survey of the Existence of Commer-
cial OfBces in BeSldeDtlal Areas by 

D.D.A. 

67. SHRI NARAYAN CHOUBEY: 
Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) whether D.D.A. has carried out 
any survey to find 'Out the existence 
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of commercial offices in residential 
areas of Karol Bagh, Rajendra Nagar, 
Pusa Road and Patel Nagar, Delhi; 

(b) if so, the number of such es-
tablishments in each area; 

(c) the steps taken to shift such 
establishments to commercial areas; 

(d) the number Of offices shifted 
trom residential to commercial areas; 
and 

(e) the steps, if any, i'eing taken 
in the matter? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): 
(a) The Delhi Development Authority 
has intimated that a comprehensive 
survey was carried out in June-JUly 
1979 of residential areas of Karol 
Bagh and Pusa Road only. The resi-
dential areas li~ Rajendra Nagar 
and Patel Nagar are not under the 
jurisdiction of the Delhi Develop-
ment Authority. . .., ..... 

(b) In the Karol Bagh area, nearly 
2500 plots and in the Pusa Road area, 
19 plots are being misused as shops/ 
commercial/offices in residential 
premises. 

(c) to (e) There is no proposal to 
shirt such ~sta~lishments. However, 
action against the defaulters is being 
taken by the Delhi Development 
Authority under the terms of lease 
and the defaulters are being asked to 
stop the misuse. 

Amount from U.S.A. and Other 
APGeies for Modernl8atloJl 01 Edu-

catton System 

6&. SHRI CHITTA BASU: Will the 
Minister of EDUCATION be pieased 
to state: 

(a) the amounts so far received 
from U.S.A. and other private agen-
cies like Ford Foundation, Rockfeller 
Fpundation for the purposes of 
modernising the education system in 
OUr country; 

(b) the manner of utilisation of 
such funds in this country; 

(c) whether any performance and 
utilisation evaluation has since been 
made; and 

(d) if so, the results of the evalu-
ation? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL 
WELFARE (SHRI B. SHANKARA-
NAND): (a) to (d) While no foreign 
assistance has been received for 
modernisation as such of the system 
of education in India from the U.S.A. 
Or any private agency of that coun-
try, assistance has been 'received 
from time to time in the form of 
equipment, experts and training 
facilities for Indians for individual 
projects or in respect of specific pro-
grammes from several sources 
including those 01 United States. The 
details of such assistance received 
over the decades are not available. 

Drought ill Ba~sthaD 
69. SHRI JAI NARAIN ROAT: 

Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether it is a fact that 94 per 
cent rural population in Rajasthan 
has been seriously hit by the drought; 
and 

(b) if so, the steps taken by Gov-
ernment to provide relief measurE!6 to 
the people of the State? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): 
(a) The State Government has re-
ported that about 2.40 crQTes people 
have been affected by drought which 
comes to about 93.3 per cent of the 
total population of 2.57 crores of 
Rajasthan, according to 1971 Censu9~ 

(b) The steps taken by the Gov-
ernment to provide reliet measures 
include the following: 

(i) on the ,basis of the report of 
a Central Team which visited 
Rajasthan during 28-4-80 to 1-5-
80 and on the recommendations of 
the High Level Committee on Re .. 
lief, a ceiling of expenditure of 
Rs. 20.10 crores has been approved 
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fOr purposes of Central assistance 
for providing' gratuitous relief, 
nutrition programme and medical 
cover 'for human and cattle popula-
tion, drinking water arrangements, 
cattle conservation and fodder 
arrangements and employment gene. 
rations schemes. 1 1akh MT food. 
grains nave been allocated under 
the Special Food for Work Prog-. 
ramme and 100000 MT foOdgrains 
under the normal Food 'for Work 
Programme in April, 1980. 

(ii) Short-term loan totalling 
Rs. 4 crores haVe been sanctioned 
for the Kharif season for purchase 
and distribution of agricultural 
inputs. 

(iii) 5900 MT 'foodgrains have 
been allocated under the Food for 
Nutrition Programme fOr feeding 
3.90 lakh beneficiaries belonging to 
pre-school children, pregnant and 
nursing mothers, 011 and infirm 
destitutes, any physically handi-
capped individuals. Government 
has mobilised a number of rigs 'from 
various sources and sent them to 
Rajasthan. The Directorate Gene-
ral of Supplies and Disposal has 
been trying to procure 20 rigs from 
indigenous manufacturers; 

(iv) The Army authorities have 
been assisting the State Govern-
ment in providing drinking water 
supply in 4 drought affected dis-
tricts of Raj asthan . 

The State Government has also 
been providing relief by' granting 
suspension/remis'Jion of land revenue 
and Government dues, rescheduling 
short-term cooperative loans, orga-
nlsmg relief works for the able-
bodied and 'feeding centres for desti-
tutes, transporting drinking water 
through tankers and camel carts, etc. 

Postal and Telecommunication Facill .. 
ties In Tribal I'laces aDd Baqward 

Districts in Rajasthan 

. 70. SHRI J AINARAIN ROAT: Will 
the Minister of COMMUNICATIONS I 
be pleased to state the names of 

tribal places and backward districts 
in Rajasthan where Government pro-
pose to provide postal and telecom-
munication facilities on a priority 
basis? 

THE MINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHEN): 

Postal facilities: 
The backward areas of Rajasthan, 

which are eligible 'for opening pf 
post offices on the basis of the libe-
ralized norms, are as follows:-

Barmer District, J aisalmer Dis-
trict, Tehsils of Taranagar and 
Dunagarh in Churu District, Go-
gunda, Lasadia and Separa Tehsila 
in Udaipur District and Kushalgarh 
Tehsil in Banswara District. 
These norms are also applicable to 

the tribal areas in the State. 

During the year 1980-81, 5 vi11age~ 
in the backward areas and 18 in the 
tribal areas of the State are proposed 
to be provided with post offices. The 
names of theSe villages are given in 
the attached statement. 

Telecommunication facilities: 
The following areas in Rajasthan 

are treated as Tribal and Backward 
for the purpose of provision of tele· 
communication facilities on conces-
sional and liberalized terms and 
conditions: 
(A) Tribal areas: 

1. Banswada district. 
2. Dungarpur District. 
3. Phalasia, Khewara, Kotra, 

Sarda, Salumbar and Dasadia Tehsils 
in UdaiPUr District. 

4. Pratapgarh Tehsil in Chittor-
garh district. 

5. Abu Road block in the Abu 
Road, Tehsil in Sirohi District. 

(B) Backward Districts: 
1. Alwar 2. Banswada 3. Barmer 

4. Bhilwara 5. Churu 6. Dungarpur 
7. Jaisalmer 8. Jalore 9. Jhunjhunu 
10. Jhalawar 11. Jodhpur 12.. Nag-
aur 13. Sikar 14. Sirohi 15. Tonk 
16, Udaipur. ..). 
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Statement 

84Ckward Areas 

S.No. Hamt of the Village Tehsil District 

I. Sunarkhiya Purditan Pachpadra. Barmer. 

2. Kankrala -do- -do-

3· Motisara Siwana -do--

4. Saktawaton Ka Gurha. Sarara Udaipur. 

5· Chari. Dhariwad -do-

Tribal Areas 

] . Kherakhas. Banswara Banswara. 

2. Godawara Narang. Kushalgarh -do-

3· Sewara. Banswara -do-

4· Madelda. Garhi -do-

5· Sundni. Garhi -do-

6. Baman Parda. Ghatol -do-

7· Kubaliya. -do- -do-

8. Dhuwad. Dungarpur Dungal'pur. 

g. Sadariya. -do- -do-

lO. Kochri. Sagwara. .do-

11. Ambada. -do- -do-

12. Pohli Khatwan. Dungarpur -do-

13· Pagara. -do- -do-

14· Dodawali. Jhadol Udaipur. 
(Phalasia) 

-da-15· BernIa. -do-

16. Makradeo .. -do- -do-

17· Beechiwara . -do- -1.10-

18. Amliya. -do- -do-

,------ - -_---- ------
Education AJnong Tribal People 

71. SHRI JAI NARAIN ROAT: 
Will the Minister O'f EDUCATION be 
pleased to state the steps so lar taken 
to promote education to the tribal 
people in the country and ;fUnds 

allotted for this task, State·wlM, 
during the last three years? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARA-
NAND) : In accordance with- the 
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constitutional p~ovision, Central and 
State Governments have been taking 
special care for promoting education 
of scheduled tribes, both in the sche-
duled areas as well as outside these 
areas wherever they are residing. 
Free education at the elementary 
stage, pre-matric and post matric 
scholarship iacilities are available 
for the tribal students. Other finan-
cial concessions are also extended by 
different states Schemes for girls 
hostels, coaching facilities and 
scholarships for training abroad have 
been provided. 

All States with large concentration 
of tribal population formulate sub-
plan for the integrated development 
of tribal areas. Education sector 
occupies a prominent place in these 
plans. As a result of this, educa-
tional facilities have been expanded 
in the tribal areas and incentives in 

the form of free text-books and sta-
tionery, free uniforms, mid-day 
meals, attendance scholarships etc. 
have been provided by the states to-
promote enrolment in the institu-
tions. Ashram schools have also 
been opened. It is reported that the 
enrolment ratios of tribal - children 
have improved from 22.3 per cent 
and 3.7 per cent in 1968-69 to 66.4 per 
cent and 17.9 per cent in 1978-79 for 
classes 1-V and VI-VIII respec-
tively. 

Besides separate quantification of 
the targets and outlays in the State 
plans of education for the develop-
ment of sub-plan areas, s.,ecial 
Central assistance is given to the 
States to supplement their efforts in 
this regard. A statement gIvmg 
outlays provided by the State Gov-
ernments and special Central assis-
tance given to the States for educa-
tional development during the last 
three years is enclosed. 
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Bowes for Rural Poor 

72. SHRI JAI NARAIN ROAT: 
Will the Minister of WORKS AND 
HOUSING be pleased to state the 
number C1I. houses which have been 
provided to the rural poor (landless 
labol,J.f) and the number of houses 
which would be provided in the near 
future? ' 

THE MINISTER OF WORKS AND 
HOUS:ING (SHRI P. C. SETHI): A 
Central Sector Scheme for allotment 
of house sites, free Of cost, to land-
less agricultural workers in rural 
areas was initiated in October, 1971 
providing 100 per cent grants to the 
State Government and Union Terri-
tory Administrations to cover cost of 
acquisition of land and development 
of house sites. From April, 1974 the 
Scheme was transferred to State Sec-
tor and was later on made a part of 
the Minimum Needs Programme. It 
was included in the 20-Point Pro-
gramme announced by the Prime 
Minister in July, 1975. Subsequently 
the Scheme was extended to all 
landless workers/artisans in rural 

areas. The Scheme continues to be 
in the State Sector. 

2. The Scheme initially provided 
for allotment of house sites only and 
it was expected that the beneficiary 
would, on his own, raiSe a structure 
on the land so provided with the 
assistance received from the State 
Government under some other 
schemes or from voluntary organisa-· 
tions. A number ot State Govern .. 
ments haVe been providing such 
assistance as well. A statement indi-
cating the number of nouSe sites 
allotted and houses /huts constructed 
in various States/Union Territories 
as reported upto 31-5-1980 is at-
taChed. 

The Draft Sixth Plan (1978-83), 
contains a proviSion of Rs. 425 crores 
for giving financial assistance for 
acquisition of plot as well as house I 
hut construction; at the rate of 
Rs. 500/- to Rs. 750/- per site. The 
housing assistance under the new 
Scheme is likely to benefit 7 million 
landless workers in rural areas. 
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Complaints from Girls WorJdac Ia 
Delhi TelepbODe Eschan,e 

73. SHRlMATI PRAMlLA Dfu"l-
DA VA TE: Will the Minister of 
COMMUNICATIONS be pleased to 
state: 

(a) whether the Government have 
received complaints from the girls 
working in Delhi Telephone Ex-
changes; 

(b) whether it is also a fact that 
some senior officials belonging to 
upper caste have been vindictive to 
Harijan women/girls employees in 
these exchanges; 

(c) whether Government have in-
veltigated into these complaints; and 

(d) if so, the details thereof? 

THE MINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHEN): 

(a) Yes. 
(b) No. 
(C) Yes. 
(d) The allegations brought out in 

the complaint were found baseless. 

Uplift of Women 

74. SHRIMATI PRAMILA DAN-
DAVATE: Will the Minister of 
SOCIAL WELFARE be pleased 10 
state: 

(a) whether Government have any 
plan! to uplift the women who, have 
been victims Of the social evils; 

(b) if 80, the details thereof; 

(c) whether any appraisal bas been 
made of the working of these plans; 
and 

(d) il so, the details thereof? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRr B. SHANKARANAND: 
(a) and (b). Government has a Cen-
trally Sponsored Scheme for training 
and rehabilitation of needy and 
destitute women. Financial assistance 
is made available under this scheme 

to Voluntary Organisations 'to set up 
training centres for women in dis-
tress to impart skills to enable th~ir 
employment/self employment. 

(c) No. 
( d) Does not arise. 

fTodUCUOD of GUt aDd Surar 
75. SHRIMATI PRAMlLA DAN-

DAVATE: Will the Minister of 
AGRICULTURE be pleaSed to state: 

(a) whether it is a fact that the 
production of tur and sugar has been 
reduced during t~e first quarter of 
this year (1980) ; 

(b) if so, the details of productioJ' 
of all these during this period; and 

(c) the steps taken by GovernmC:1l1 

to increase thf:' production ot tht"St:' 
Items? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (f-l) 
to (c). So far as sugar is concerned. 
the production In the first quarter 't~f 
19801 i.e. January..Mar~h, 1980 i~ 
24.94 lakh tonnes as against 33 01 
lakh tonne~ in the same quarter ...... f 
1979. 

For achIeving mcrea::.ed production 
of sugar, measures are being taken 
by the Government to raise the pro-
duction Of l:iugarcane. These includ('-
requests to the State Government to 
extend the sowing period and raising 
productivity through emphasis 01 iln-
proved seeds, optimum use of fertl-
lisers, plant protection measures, 
efficient management and improved 
cultural practices. Further, to maxi-
mise the sugar production in tht· 
coming 1980-81 :;eason a scheme fo 
giving incentive to the sugar factorie:! 
by way of rebate in excise duty fOl 
early start of crushing 'Operation~. l~ 

under consideration. 

As regards Tur, it is a field crop 
and the estimate of production 
becomes available at the end of the 
agricultural year, for the year 1979-
80, estimates O'f production of tur are 
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expected to be available sometime in 
July-August, 1980. However, accord-
ing to current information the 
estimate of production of tur is 
likely to be marginally lower in 1979-
80 than the level of 1.91 million 
tonnes in 1978-79. 

Among meaSures taken :for aug-
menting the production of pulses 
including arhar, is the programme 
far Centrally sponsored scheme lor 
intensive puls(.."S development for 
which the outlay under the plan for 
1980-81 has been stepped up to 3.55 
crores against an anticipated expen-
diture of 1.37 crores during 1979-80 
Measures undertaken under this pro-
gramme inClude (i) strengthening of 
seed multiplication programme; (h) 
subsidy on certified and breeder 
seed' (iii) cultivation of summer 
moo~ in U. P. on a larger scale: 
(iv) short-duration pulse crops 
through multiple cropping and intet"-
cropping; (v) enhanced use of Phos-
phatic fertilisers; (vi) rehizobium 
culture' and (vii) plant protection 
measur~s. In addition Government 
has announced a price support of 
Rs. 165/- per quintal fOr arhar for 
the 1979-80 marketing season. 

EstahUshment of University at 
Manipur 

7f>. SHRI M. RAM GOPAL REDDY: 

Will the Minister of EDUCATION 
be pleased to state: 

(a) whether Government are con-
sidering a proposal to establiSh a 
University at Manipur; and 

(b) if so, the details therMf? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND): 
(8) and (b). No Sir. However, 
according to information received 
trQrn the Government of Manipur, 

the State Legislature has passed a 
Bill for the establiShment C1l. a teach ... 
ing, residential and affiliating uni-
versity at Imphal. 

Excise Rebate for Early CrulbiDr ej 
Sagarca.De 

77. SHRI M. RAM GOPAL REDDY: 
Will the Minister of AGRICULTURE 
be pleased to state; 

(a) whether there is any propolUl 
under consideration to provide excise 
rebate for early crushing of sugar-
cane; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMlNATHAN): (a) 
Yes, Sir. 

(b) The details of the sch~JDe are 
still under consideration. 

Free Feeding under "FOOd. for Work" 
Programme 

78. SHRI K. MALLANNA: Will the 
Minister of SOCIAL WELFARE be 
pleased to state: 

(a) whether the Central Govern-
ment have made arrangement to feed 
free under the "Food for Work" 
programme in the drought affected 
States; 

(b) if so, the number ot persons 
given such facilities at the names of 
such States; and 

(c) whether the Central Govern-
ment have sent team:; to the States 
to assess the extent of assistance need-
ed to tide over the severe drought 
situation? 

THE MINISTER OF EDUCATIOK 
AND HEALTH AND SOCIAL WEL-
:tARE (SHRI B. SHANKARA-
NAND) : (a) There is no arrange-
ment .. for free feeding under ,cFood for 
Work" programme. But under the 
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·'Food for Nutrition Programme", free 
supplementary nutrition is being 
given, once a day to the. most. vulne.r -
able sections of populatIon VIZ., chIl-
dren below 6 years of age, nursing 
and expectant mothers, the old and 
infirm, destitute and handicapped per-
sons in 11 drought affected States. 

(b) 66.70 lakhs beneficiaries are to 
be covered under this programme in 
11 drought affected States of Andhra 
Pradesh, Bihar, Haryana, Jammu and 
Kashmir, Madhya Pradesh, Megha-
Jaya, Orissa, Punjab, Rajasthan, Uttar 
Pradesh and West Bengal. 

(c) At the request of the State 
Governments, Government ot India 
have sent Central Teams to the states 
of Andhra Pradesh, Bihar, Orissa, 
Madhya Pradesh, Rajasthan and Uttar 
Pradesh which are covered under the 
4'Food for Nutrition Programme". 

Requirement of FerilUsers and Im-
Port 01 D.A.P. 

79. SHRI K. MALLANN A: Will the 
Minister of AGRICULTURE be pleased 
to state: 

(a) the estimated requirements of 
the States regarding the fertilisers; 

(b) whether in a bid to push up 
production of pulses and oilseeds, 
Government had made arrangements 
to impOrt Diammonium Pbosphate: 
and 

(c) if so, the quantity imported and 
whether with the import of the DAF, 
the phosphatic requirements of the 
'farmers could be fully met? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. sWAMINATHAN): (a) 
The ~ross requirements of fertilizers 
of aU States etc. 'for Kharif, 1980 
C February to JuJy, 1980) were assess-
ed at 25.87 lakh tonnes of nutrients 
(Nitrogen+Phosphates+Potash). The 
l'equirements of fertilizers for Rabi 
1980-81 (August, 1980 to January, 
] 981) will be assessed in consultation 
with the Rhte Governments in the 

Zonal Conferences on fertilizers to be 
held in the month of July, 1980. 

(b) Yes, Sir. 

(c) Nearly 8 lakh tonnes of DAP 
has been contracted for import against 
a little over 5 lakh tonnes imported 
last year. The increased availability 
of imported material plus the domesti-
cally produced phosphatic fertilizers 
like SSP, DAP, TSP and complex 
fertilizers should help ensure easier 
availability for the farmers. 

Shortare of Fe11Ulsers 

80. SHRI K. MALLANNA: Will 
the Minister of AGRICULTURE be 
pleased to state the details reg.arding 
measures Government have taken or 
propose to take to meet the shortage 
of fertilizers in the country? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. v. SWAMINATHAN): The 
Government have not come across anY 
report of shortage of fertilizers in the 
country so far during the se:lson. 
However, in order to ensure avail-
ability of fertilizers to the farmers in 
right time, the Government have been 
maintaining buffer stocks of fertilizers 
at more than 650 centres all over the 
country. In addition. Government haVe 
been continuing import of fertilizers 
to supplement the domestic produc-
tion. 

Capitation Fees 

81. SHRr K. MALLANNA: Will the 
Minister of EDUCATION be pleased 
to state: 

(a) whether Government are aware 
of the evils of the capitation fees 
system; 

(b) whether complaints have been 
l'cceived by the Central Government 
in this regard; and 

(C) if so, the reaction of Govern-
ment thereon? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARAN AND) : 
(a) and (b). Yes, Sir. 
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(c) The Central Government is op-
posed to the practice of charging capi-
tation fees and also does not approve 
of the g,l'ant of recognition to the 
colleges charging capitation fee by the 
concerned University and State Gov-
ernment. 

Erection of building for post oJllce 
at Bhatkunda 

82. SHRI SUSHIL BHATTACHARY. 
YA: Will the Minister of COMMUNI-
CATIONS be pleased to state: 

(a) whether Government have re-
ceived any representation regarding 
the erection of building for post office 
now situated at Bhatkunda on rental 
basis; 

(b) if so, the details thereof; and 

(c) the steps taken by Govern-
ment thereon? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI C M. STEPHEN): (a) 
Yes, Sir. 

(b) It has been represented that 
land measuring .08 acre was handed 
over by the District Authorities to the 
Department on 20-1-1979 but so far no 
arrangements have been made for 
starting construction. 

(c) Possession of land was taken on 
19·4-1979 but possession certificate 
and site plan from the District Autho-
rities are still awaited. 

Recently a review of the workload 
of this office, which was upgraded into 
Departmental Sub-Office in 1976, was 
undertaken according to which it 
comes to only 4 hours and 8 minutes. 
The COst of running this office is 
Rs. 807.28 per month as against its 
income of Rs. 106.85 only. As the 
workload is less than 5 hours and the 
loss is heavy, the post office may 
possibly have to be down-graded. 
Therefore, it is premature to plan 
construction of a Departmental build-
ing for this POSt office at this stage. 

Lack of DJUDe stamps and eeala iD. 
post oIlce at Bhatkunc1a 

83 SHRI SUSHIL BHATTACHAB-
yyA.: Will the Minister ot COMIW .. 
NICA TIONS be pleased to state: 

(a) whether Government are Bwa;e 
about the hardships of the local peop-
pIe because of lack of proper name 
stamps and seals in the sub-post ofUce 
at Bhatkunda village of Burdwan 
district as a result of which money 
orders are being returned to the 
remitters; 

(b) if so, whether Government have 
issued any instructions to the con-
cerned postal authorities to provide 
name, stamps and seal to the abovp 
su b-post office; and 

(C) the details thereto? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI C. M. STEPHEN): (a) 
Experimentalltemporary Post Oftice!'t 
are provided with stamps and seals 
bearing a code number of the offi<!e 
The Post Offices, which become perma-
nent, are supplied with stamps and 
sales bearing the name of the office. 
Since Bhatkunda is a temporary sub-
post office, it was provided with 
stamps and seals inscribed with a code 
number. Use of stamps and seals with 
a code number or otherwise in the 
office of issue of a money order has 
no effect on the payment of money 
orders by another post office. 

(b) and (c) Necessary stamps and 
seals bearing the name of the office 
have been supplied to Bhatkundl:f. 
Sub-Post Office. 

Memorandum from Students of 
National School of Drama 

84. SHRI SOMN ATH CHATT1'~ ~_. 
JEE: 

SHRI K. A. RAJAN: 

SHRI SAInJDDIN 
CHOUDHURY: 

Will the Minister of EDUCATION 
be pleased to state: 

(a) whether students of the Natio~ 
nal SchOOl of Drama, Delhi preseated 
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a. memorandum in support of their 
charter ot demands to him on 7th 
April, 1980; 

(b) if so, what are their demands; 

{c) whether Government have 
couidered those demands; and 

(d) if so, the steps taken thereon? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND): 

(a) Yes, Sir. 
(b) The demands relate to recog-

ltition of courses, provision of inde-
pendent campus, better hostel faci-
lities, Railway concessions, subsidy 
for the mess, vehicle for the school, 
increase in scholarship and book 
allowance, increase in school budg,et 
introduction of Drama Departments 
in the Universities, construction of 
auditoriums in the different parts of 
the conutry. exemption of drama 
performances from taxes and theatre 
halls for performances at nominal 
,'ent. 

(c) and (d) The National School 
of Drama is an autonomous organisa-
tion. The demands of the students 
cover a wide range. The Government 
and the School have referred the de-
mands to the authorities concerned, 
such as Railways and University 
Grants Commission. Others are being 
examined. 

Telephones system in Calcutta 

85. SHRI SOMNATH CHATTER-
JEE: 

SHRI DlNEN BHATTA. 
CHARYA: 

Will the Minister of COMMUNI-
CATIONS be pleased to state: 

(a) whether Government are aware 
that the telephone system in Calcutta 
is completely diSTupted; and 

(b) i'l so, the steps taken by Gov-
ernment to set right the whole tele-
phofte system In Calcutta? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI C. M. STEPHEN): (a) 
and (b) The Telephone system in 
Calcutta is not completely disrupted. 
But there is some deterioration in ser-
vice primarily due to large number of 
underground cable breakdowns and 
long duration power shedding in tele-
phone exchanges. In order to reduce 
the underg,round cable faults a Task 
Force has been recently created in 
Calcutta Telephones to tackle the pro-
blems. 

A number of measures such as-

(i) Laying cables in ducts 
(ii) Pressurisation of cables 

(iii) Laying Jelly-filled cables 
(iv) Introduction of digital micro-

wave system are under im-
plementation. 

For improving power supply the mat-
ter has been taken up with the Elec-
tricity authorities and improvement 
is expected. 

Low procurement of Wheat 

86. SHRI GULAM RASOOL 
KOCHAK: 

SHRI P. M. SAYEED: 

Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) whether it is a fact that the 
FOod Corporati on of India has not 
been able to procure wheat to the 
level on which it was during the 
corresponding period of last year; 

(b) if SOl, what are the main 
reasons for the low procurement of 
wheat during May, 1980; 

(c) whether it is also a fact that 
the wheat procured so far by Gov-
ernment is still lying in the open In 
Ma~dis and is .likely to be spoiled 
durmg the commg rainy season; 

(d) if so, the steps being taken to 
remove thil3 wheat to warehouses' 
and ' 

(e) what steps are being considered 
to meet the shortage of wheat that 
will be faced due to low proeure-
ment? 
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THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
Yes, Sir. 

(b) The main reasons for low pro-
curement are estimated lower pro-
duction resulting in less market arri-
vals, higher level of open market 
prices than the support prices fixed 
by the Government, brisk purchases 
made by the traders of consuming 
States, and withholding of stocks by 
the producers in expectation of fur-
ther rise in prices. 

(c) and (d). Wheat procurement is 
still continuing, and possibility of some 
of the stocks lying in open in the 
mandis cannot be ruled out. Instruc-
tions have, however, been issued to 
remove the procured stocks to food 
5torage depots within 48 hours of its 
purchase. Adequate steps to cover the 
"tacks with tarpaulins/polythene 
covers and other measures to avoid 
damage are taken on regular basis. 

(e) Under the Buffer-stocking 
policy the Government have adequate 
stock of food grains and the shortfall 
in wheat procurement is expected to 
be met out of these stocks. 

Free and compgJsory education upto 
ace of 14 yeaJ:8 

87. SHRI GULAM RASOOL 
KOCHAK: 

SHRI M. V. CHANDRA-
SHEKHARA MURTHY: 

Will the Minister of EDUCATION 
be pleased to state: 

(a) whether it is a fact that pro-

vision ot free and compulsory erlu-
cation to children uPto the age at 
14 as envisaged in the Directive 
Principles of the Constitution is still 
far from achievement; 

(Ib) if so, whether the Fourth Etiu-
cational Survey has pointed out that 
not even 20 per cent has been achiev-
ed by Government in this regard so 
far; 

(c) if so, what are the main reasons 
fOr this slow progress; and 

(d) the steps being taken by Gov-
ernment to see that this is achieved. 
during the Sixth Five Year Plan 
period? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND): 
(a) to (c). Yes, Sir, it is fact that the 
Constitutional goal of free and cOm-
pulsory education is still far trom 
achievement, But it is not correct that 
not even 20 per cent enrobnent has 
been achieved. The position of enrol· 
ment at the elementary stage (classes 
I-VITI), according to IVth All India 
Educational Survey, is as given in the 
attached Statement. 

(d) The Sixth Five Year Plan 1980-
85 is still under formulation. Appro-
priate measures will be taken to in-
crease enrolment and reduce drop-
outs. It will be too early to indicate 
the nature and extent of the me .... 
sures. 
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Sharu.e of dr1Dldna water 
88. SHRI GULAM RASOOL 

KOCHACK: 
SHRI P. M. SAYEED: 

Will the Minister of WORKS AND 
HOUSING be pleased to lay a state-
ment showing: 

(a) whether there has been acute 
shortage of drinking water In \/an\1l.1. 
States, especially those whIch are 
badly hit by drought and declared 
as such; 

(b) whether a central Study team 
had visited such states to -;tudy the 
probl\!m; 

(c) if 80, wheth .. the team had 
sllbmitted its proposals to the Gov-
ernment and identified the States 
\\.llJ.ch Cil'e affected by shortage of 
drinking water; and 

(d) if so, t.he details of the pro-
posals of the Central Study team and 
the Government's reactions thereto 
in regard to their implementation? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (a) 
Yes, Sir. 

(b) to (d). On the request of the 
drought affected States, the Govern-
ment of India deputed the Central 
Teams for on the spot assessment. On 
the basis Of the reports of the Cen-
tral Teams and on the recommenda-
tions of the High Level Committee 
on Relief, the Government of India 
approved ceilings of additional eX-
penditure for purpose::; of Central as-
sistanc'e. These include provision 
for Drinking Water programme also. 
The Prime Minister's Twelve Point 
Programme also lays emphasis for 
preparation of contingency Plans for 
SUPply of water to the identified vil-
lages and advance action for arrang-
ing tankers trucks, drums diesel, 
etc. Furth~r the Central' Govern-
ment have mobilised rigs and made 
them available to the States for tak-
ing up the drinking water program-
me On war footing for boring and 

deepening of wells in the m051 
seriously affected areas. 

.RevIew Committee on distrtbutlOll .f 
Flood Relief in States 

H9. PROF. RUP CHAND PAL: Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Review Commltt~ 
set up by the Centre had visited WP4 
Bengal to investigate the distributioJl 
of flood relief and its report to the 
Centre said that "apparently, how-
ever nothing seems to be wrong 
about it"; and 

(b) whether the Centre had sent 
the Review Committee to any oth('l 
State than West Bengal? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN); (a; 
and (b). Government of India had 
decided, in pursuance of the recl)m-
mendations of the Public A('counb 
Committee, to depute Review Tcamt;1 
to the States for reviewing the utili-
sation of Central assistance given to 
them for relief of distress due to 
natural calamities. Such Teams will 
be visiting all the States concerned 
after firm figures of expenditure in-
curred are available. So far no Re-
view Team has visited any state 
However, the Central Teams which 
visit the States to assess the damage 
caused by natural calamities, makf" 
to the extent possible broad review 
of the progress of expenditure of 
Central ac:;c;istance made availabl<: 
earlier. A Central Team which \i is! 
ted West Bengal in February, 1 <)7tl 
had reviewed only some asperts (',f 
the progress of expenditure met out 
of Advance Plan Assistance for flood 
relief and Suggested necessary read-
justments in the ceilings of expendi-
ture. This Team did not have finan-
cial expenditure statements of the 
West Bengal Government and there-
fore had not come to any conclusion 
with regard to utilisation of funds in 
a proper manner or otherwise. 



179 W.,.itten Answers JUNE 9, 1980 Written Answers ISO 
,OpenlDg of new Post OftJ,ces in rural 

areas 

90. SHRr BALASAHEB VIKHE 
PATIL: Will the Minister of COM-
MUNICATIONS be pleased to state: 

(a) how many new post offices 
have been opened in rural areas dur-
ing 1977, 1978 and 1979 (year-wise); 

(b) whether Government bave any 
Pl'oposal under consideration to pro-
vide additional postal facUiti~ i'[\ 
rural areas by opening new post 
offices as near as possible to the 
villages, and 

(C) if so, how many such post ofllces 
are proposed to be opened during 1980 
and 19B1 respectively? 

THE MINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHEN): 
(a) The practice in the P & T De-
partment is to compile statistics ac-
cording to the financial years. The 
number of post offices opend in the 
last three years is as follows:-

Years No. of post offices 
opened 

(1) 1977-78 3,297 
(2) 1978-79 5,753 
(3) 1979-80 5,663 

(b) Rural post offices are opened 
with reference to prescribed norms 
in a phased manner according to the 
targets fixed in the successive Five 
Year / Annual Plans. Wherever a 
post office is sanctioned taking into 
account the combined population of 
a group of vil'k\ges, care is taken to 
see that a central vil1a~e is selected, 
for locating the post office. 

(C) It is proposed to open about 
5 000 post officE's in rural areas dur-
i~g 1980-81. This is subject to modi-
fication in the light of the revised 
Five Year Plan 1980-85 as may be 
finally appro~ed by the 'Planning 
Commission. The' number of post 
offices proposed to be opened in 1981-
82 will be known when the revised 
FiVe Year Plan 1980-85 is finalised. 

Price of Sugar durinr last three years 
91. SHRI BALASAHEB VIKHE 

PATIL: Will the Minister of AGRI-
CULTURE be pleased to state the 
month-end prices of sugar in impol'-
tant markets of the country during 
the last three years, upto and inclu-
ding May, 1980? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): A 
statement giving the required infor. 
mation is laid On the Table of the 
House. [Placed in Library See No. 
LT-827/BO] (During this pel'iod, 
sugar was under decontrol from 
16-8-1978 to 16-1Z-1979. The prices 
shown relate to free-sale sugar dur-
ing the period of, control, and for 
the entire sales during the period of 
decontrol) . 

Drought in Gujarat 

92. SHRI AMARSINH V. RAT-
HA W A: Will the Minister of AGRI-
CUL TURE be pleased to state: 

(a) whether it is a fact that certain 
parts of Guj'arat State are also facing 
drought and famine; 

(b) if so, the details thereof; and 
(c) the help rendered to these areas? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
and (b). Fourteen districts of Guj_ 
arat have been affected by drought 
conditions of varying degrees, of 
which 3 districts of Panchmahals, 
Banaskantha and Sabarkantha have 
been the worst affected. The total 
cropped area affected by drought, aC-
cording to the State Government is 
about 11.24 lakh ha. • 

(C) The State Government has 
been providing relief to the drought 
affected areas by organising relief 
works as well as works under the 
Food for Work Programme subsidi-
sing the distribution of fodder, ar-
ranging transportation of water, 
deepening of existing wells, - sinking 
new wells, re-orienting agricultural 
strategy through soil conservation. 
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dry farming and water management 
practices. The State Government also 
proposes to provide cash doles to 
2 lakh indigent persons who cannot 
be covered under the Relief works 
programme. The State Government 
has also re-scheduled the short-term 
co-operative loans and waived the in-
terest liability in respect of short-
term loans given to small and margi-
nal farmers in the drought affected 
areas. At the request of the State 
Government a Central Team visited 
Gujarat from the 19th to the 2]st 
May, 1980 for an on-the-spot asses.,-
ment of the drought situation and re-
C'ommending Central assistance . The 
State Government bas been allocated 
10,000 MT foodgrains under the Food 
for Work Programme in April, 1980. 
On the basis of the report of the 
Team, Central assistance will be re-
.teased very shortly. Government of 
India have already allocated short-
term loan of Rs. 4 crores for purchase 
and distribution of agricultural in-
puts during Kharil season. 

PumeDt of Salary to Teachers of 
K.S.D. sanskrit University 

93. SHRI HARINATH MISHRA: 
Will the Minister of EDUCATION be 
pleased to state: 

(a) whether it is a fact that K.S.D. 
Sanskrit University, Bihar, is a re-
~ognised institution by the U.G.C.; 

(b) whether teachers of Sanskrit 
colleges and Vidyalayas affiliated to the 
University are either not receiving 
their salary according to norms pre-
scribed by the State Government, or 
receiving no emoluments at all; and 

(C) if so, the number of teachers 
involved and the steps that have been 
taken or are proposed to be taken to 
remove their grievances? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARA-
NAND) = (a) Yes, Sir. 

(b) and (c). As the Sanskrit Col-
leges attlUated to, and the Vldyalayas 

recognised by, the KSD Sanskrit 
University receive financial assistance 
from the Government of Bihar, the 
State Government has been reques· 
ted to look into the matter. 
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1fl' Qft arh 1979-80 q1 ~ 1J"f q1 
~~~~~1979-
80 1i'" 14 .40 ~ Cfft 8th ~ ~ 
(I 1977-78 arh 1978-791f" ~ ~ 
~ Uiij I <'i q1 ~ 1f- Cfi1ft c6 ~ ~ 
~""(141 ~ cfi ~ ~ If-~ ~ 
~I 
lleUvery of Suear by SUpr Mills In 

North Bihar 

96. SHRI K. M. MADHUKAR: Will 
!he Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Government are 
dware of the fact that Bihar Govern-
ment bas expressed dissatisfaction 
d .. er the deli very of sugar by sugar 
'nills in North Bihar; and 

(b) if so, the measures proposed by 
_-;'ovemment to control such sllgar 
mill owners? 

THE MINISTER OF STATE IN 
fHE MINISTRY OF AGRICULTURE 
~SHRI R. V. SWAMlNATHAN): (a) 
md (b). The lifting of sugar from 
ractories on behalf of Bihar Govern-
ll1ent is undertaken by the Food 
Corporation of India who have repor-
t ~c1 non-delivery Inon-despatch of 
1evy sugar by some of the sugar mills 
in Bihar on grounds of non-avail-
ability of sound stocks with the mills 
released out 0'1 1978-79 seasons pro-
duction and refusal of delivery due to 
'10n-payment of market fee levied by 
t he State Government. 

On receipt of the complaints from 
J.'.C.I. regarding non-availabilty of 
.,ound stocks out of 1978-79 seasons 
production the concerned factories 
have been permitted to deliver sugar 
to the extent of shortfall out of 1979-
tiO seasons' production. The validity 
ucriod of all allotment orders issued 
hoth from 1978-79 and 1979-80 ~ea­
,ons' production for the months of 
December, 1979 to May, 1980 has 
.1Iso been extended up to 30th June, 
1980 to enable the F.e.I. to lift the 
f'ntire allotted sugar from the fac-
tories. In regard to non-payment of 
market fee by the factories, thp mat-
ter bas since been settled and suitable 

instructions have been issued to the 
F.C.I. in this regard. 

Proparatfon and development of 
Sauskr1t 

97. SHRI T. R. SHAMANNA: Will 
the Minister of EDUCATION be 
pleased to state: 

(a) what are the steps taken by 
Government regarding propagclt1(~n 

and development of Sanskrit; and 

(b) whether Government propose 
to ,aive priority to learning of San.-
krit in schools and colleges? 

THE MINISTER OF EDUCA'rION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARA-
NAND): (a) A statement is attached. 

(b) Most Universities offer Sans-
krit as a subject of study in the first 
degree course. Some universities 
have specialised COurses in Sans!uit 
language and literature. The consti-
tuent and affiliated colleges of these 
universities also haVe the same facili-
ties. 

In Central Schools Sanskrit lear-
ning is compulsory 'from V to IX. 
Provision for teaching Sanskrit also 
eXIsts in classes X to XII. Sanskrit 
can be offered by any candidate both 
at the secondary and senior secondary 
stages of examinations conducted by 
the Central Board of Secondary Edu-
cation. State Govts. have also been 
providing facilities for learning Sans • 
krit in Schoo1s and Colleges, keeping 
in view the local demands for such 
facilities. 

statement 

SCHEMES FOR PROMOTION OF 
SANSKRIT 

1. Rashtriya Sanskrit Sansthan 
One of the main objectives of 1,he 

Sansthan is to coordinate, standardise 
and improve Sanskrit Education and 
Research in the country. At present, 
it dirE'ct1v controls six KendriVR 
Sanskrit· Vfdyapeethas functioning at 
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Jammu, Delhi, Allahabad, Puri, Tiru-
pati and Guruvayoor. 

The Sansthan also performs the 
functions of an examining body. In 
addition to its constituent Vidyapeet 
has, 14 Institution have been tem-
porarily affiliated for presenting their 
students to various examinations be-
ing conducted by the Sansthan. The 
Sansthan also provides Research faci-
lities to a larger number of students. 
Sansthan also provides Research faci ... 
search & Publication programme. 

The Sans than is also runing a 
Correspondence Course in Sanskrit 
through the medium of HindijEng-
Ush fOr students in India and abroad. 
2. Voluntary Sanskrit organisations 

engaged in the Propagation and. 
Development of Sanskrit 

Under this scheme, about 600 regis-
tered Voluntary Sanskrit orgauisa-
tionsjinstitutions are given grant-in-
aid to meet the expenditure on salary 
Of teachers, scholarships to students 
furniture, library, Research Projects, 
Construction work and other activi-
ties ancillary to the development and 
propagation of Sansk.rit undertaken 
by such institutions. 

3. Scholarships to the products of 
Sanskrit Pathshalas, Post-Matric 
Sanskrit Students/Shastri and. 
Acharya Students. 

The Rashtriya Sanskrit SaL1sthan 
has been operating the following 
schemes of Sanskrit Scholarships:--

(a) Resea.rch Scholarships to the 
Products of Sanskrit Pathshalas,-
Monthly stipend of Rs. 2501_ is 
given to the Research Scholars for 
a period of two years which can be 
extended upto 3 years On the merit 
of each case. 

(b) Post-Matrie Scholarsh.ips.-
Under this Scheme, students who 
are studying Sanskrit as a Special 
subject in Intermeiate, B. A., M. A. 
and Ph.D. courses in modern U ni-
v~rsities, are awarded scholar ... 
ships. 

(c) National Scholarships to stu.-
dents 0/ Shastri and Acharua 
Classes.-This Scheme provides for 
award of stipends to students in 
Shastri and Acharya Classes of the 
Traditional Pathshalas all over the 
country. The students under this 
scheme are paid scholarships at the 
rate of Rs. 75!- and Rs. 1001- p.m. 
respecti vely. 

4. Production. of Sanskrit Literaturf' 
Grant-in-Aid to Decca.n. CoHeye. 
poona. 

Financial assistance is being l;)rOVl -
ded to Deccan College, Poona fOJ 
preparing a Sanskrit Dictionary bas-
ed on Historical Principles which 
will help the Research SchOlars in 
the Interpretation of 01., difficult 
Sanskrit texts. 
5. Adarsh Sanskrit Pathshalas. 

With a view to Setting up of Model 
Sanskrit Institutions for effective and 
standardised de\-elopment of Sanskrit 
in a meanin:~ fll ~ manner, the !dinis-
try has formulated a scheme of 
Adarsh S- ilskrit Pathshalas -,vhich ('n-
visages the l',:;cc ""nition by the Cent ( 
of Volw~: ' \Ty Institutions conducti'lg 
recognised courses of tradition)1l 
Sanskrit Educations and fulfillh I 

conditions regarding prescribed mim-
mum strength of students, standard 
of result of examinations, qualified 
staff etc. etc. The grant-in-aid 1:--
given @95 per cent of approved re-
curring expenditure and 75% of ar;· 
proved non-recurring expenditul't: . 
Seven institutions are being assisted 
under this scheme. 

6. Production of Sanskrit Literatur£'. 

The Chief objective behind this 
scheme is to render financial assis-
tance to individuals/organisations/ 
research institutions 1 universities for 
the publication of works re1ating to 
Sanskrit language and literature. Prin-
ting of critical editions of rare Sans· 
krit manuscripts, printing out-of-print 
Sanskrit works and bringing out Sans-
krit Journals, for the propaglltion ot 
Sanskrit language and literature. 
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7. Central Scheme for the Develop ... 
ment &f Samkrit. 

The Schemes under this broad cate-
gorise are as follows:-

(a) Financial assistance to emi-
nent Sanskrit Pandits who are in 
indigent circumstances.-The total 
financial assistance available under 
this scheme to a selected Scholar 
is Rs. 1800/- per year. So far about 
1200 Pandits are getting assistance 
under this Scheme. 

(b) Award of Scholarships at the 
rate oj &. 10/- P.M. to students of 

High/Higher Secondary Schools 
studying Sanskrit.-'l'he purposa be-
hind this scheme is to arrest tht' 
dwindling interest in Sanskrit 
among the students and to encou-
rage them to study Sanskrit ~angu­
age and literature which has a 
tremendous impact in Indian Cul-
ture and civilisation. 

(c) Providing facilities for teach-
ing of Sanskrit in Secondary 
Schoots.-Assistance is renderd to 
~tates for introducing Sanskrit in 
~~condary Schools which includes 
assistance for app~intment of Sans-
krit teachers, and purchase of lib-
rary books. 

(d) Modernisation of Sanskrit 
Pathsnalas.-Financial assitance is 
made available to State Govern-
ments for the appoinment of tea-
chers who are trained in subjects 
like English, Mathematics Social 
Studies, General Sciences,' regional 
languages/mother tongue. 

(e) Assistance to States at 100% 
for formulating and implementing 
schemes designed to develop and 
promote Sankrit. At present ]3 
States are receiving assistance under 
this Scheme. 

8. Other Schemes for promotion and 
PopulariB4tion of sanskrit. 

The three important programmes 
that are being implemented ;Ander 
this category are; (i) Holding of an 
Annual All India Elocution Contests 
for the students of Sanskrit Path-
shalas in the country; (ii) Holding of 
Vedic Convention for Vedic Scholars 
of Vedapathins well-varsed in diffe-
rent branches of Vedic Samhitas; and 
(iii) Preservation of tradition of 
Vedic recitation. 

9. Award of Certificate of HonoHr to 
S'Lnskrit Scholars and monetary 
grant of Rs. 5000/-per Annum. 

This scheme which was originally 
implemented by the Ministry of Horne 
Affairs, envisages giving President's 
Award on 15th August, every year to 
six Sanskrit Scholars plus a mone-
tary grant of Rs. 5000/- per annum. 
Apart from this, Scholars are presen-
ted with a Robe of Houour in thE 
form of Shawls at the Inventihll'~ 
Ceremony. 

Percentage of Drought affected 
Villages in Orissa 

98. SHRI ARJUN SETHI: Will the 
Minister of AGRICULTURE be pleas-
ed to state: 

(a) whether Government have coo-
d ucted any survey regarding the per-
centage of villages declared drought-
affected in the Stat(' nf Orissa; 

(b) whether Government have made 
any assessment regarding the loss of 
crop; and 

(c) if so, the details ihereo! district-
wise in the State of Orissa? 

THE MINISTER OF STATE IN 
TIlE MINISTRY OF AGRICULTURE: 
(SHRI R. V. SWAMINATHAN): (a) 
and (b). According to the crop cut-
ting experiment conducted by the 
State Government during 1979 .. 80, 
:nearly 51 % villages in 13 disttiets 
suftered crop loss of SO';' and more. 
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(el The district-wise details are as 
follows:-

Nalll\~ of di~t, kt N'l. of Nn. of 
vill \~es viUaf!es 
in the declared 
di'ltrj('l to h,)\'(.' 

('rop lo's 
of 1)0% 
and mort' 

;;. Ra1l.'!nt"e 43",3 1048 
2. Ihlcln~ir dlog 2~o7 

3. Cnttack 66fh 3~) J I) 

.t. Dhenkanal 3167 2806 

:). G:ll1jam 41):1:.2 1416 
ri. Kahh'mdi 2812 230 3 

7. Keonjhar 2048 1782 

~\. Ko-aput 5766 108!) 

,). Mayurbhanj 3972 296 1) 

10· Phldhani 46/~q 718 
11. Puri 3968 1501 

2. S;1 mta! pllr 359R 2835 
I '.{. S'lnd:-r~, rh IO{'4 1468 

----_ .. _------
To~ AI. 5()854 '26'r,3 

Shoriare of Sugar 

99. SHRI V. KISHORE CHANDRA 
5. DEO: Will the Minister of AGRI-
CULTRE be pleased to state: 

(a) whether it is a fact that the 
I;.~xisting stocks of sugar in the coun-
try are far ghort of the demand; 

(b) if so, what arrangements have 
been made to meet the shortage of 
..:ug-al' till the next season; and 

( C) the steps being proposed to be 
taken by Government to increa.se the 
Production of sugar in the next sugar 
season? 

THE MINISTER OF STA TE IN 
THE MINISTRY OF AGRICULTURE 
~SHRI R. V. SWAMINATHAN): (a) 
and (b). The existing stocks o'f sugar 

in the country are not short of de-
mand for the remaining months of 
the sugar season. There is adequate 
avai:lability of sugar to meet the rE'-
quirement of internal consumption till 
the end of the current 1979-80 season 
at the normal monthly levy and free-
sale release of about 4 lakh tonnes. 
The demand for sugar in rainy sea-
son is lower as compared to that in 
other months. 

(c) To maximise the sugar produc-
tion in the coming 1980-81 season and 
to ensure Jarger avaiJability of sugar 
in early part of the season, a scbeme 
for the grant of incentives to the 
sugar factories by way of rebate in 
excise duty for early start of crushing 
operations, is under consideration. 

~1'd tm ~ (~) ~ ~ Cfi1R=r 
~. 

101. ~ -mn mr: CNr. ~:ft 
~ are-r;r ~ ~ ~ fcfl: .. 

(Cfi) "1f @1~4i"1"," ~ ~ ~ 
~sm~~~ofi~ ~ 
~:~ 

(~) ~ Cflf Cf1 ~ ~ ~­
~~~~~'Cll1~-OO­
~ ~ @i~4intl ~ m-r Cf4T (? 

~ ~~ ~ ~ (~ iAT(. 

tft' . "'ff''''tr.r): (Gfi) ~ «(>31" hi41 
e6 ~ 1-5-80 enT @i~4i'"'1l CfiT ctr:(:f 
at'1¥iif'1d ~ ~ 137 ~ ~ 
'&I"'~I ~ hm ~ ~ ~m 
(Cftff~~~~+t-~~ ( m ~ ef: @i~lIlnt ~ ~ ~ If" 
~~(I ~~~~m­
"(QT ~ crw.r ~ 1f ~ocrcrr ~~ 
~ amn tn: f;nh" GfmfT ~~ ~ ~~ 
arqf~r.fi~1f~~~ ( 
~ ~ ~ q1 tffiT fth~6i;;;j ~T­
~'f~~~1 

(@") \i~ 5-6-1980 ~ ~~ 
~1f1ff(, ~ ~~ ~ 
1980-81 * Uu;r ~ 55·03 m~ 
~c;r~~~~~1(1 
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~ hrIrr wi '-r ~ 'I1Qf1f ~ 
a;t~~ 

102· • ~ ~: ~ ft."" *" 
:q-~ ~ tprr ~ ~: 

(<<6) rm ~ ~ ~ Cf1if- tf 
":'!Id'ii4-==r:::ijl'll'( ~ ~ ~ ~ CliT ~ if. 
.1IJSR ifi ~ If am:Rf ~ qfl ~ 
1fi'i1;n n fcr:im: Cfi{ ~ (; am: 

(.) ~ {T, at ~ ~ h~<r 
__ (~~~~mrl(~ 
.1(Rl:q ~ ~ Cfi1 ~ (? 

hrm (NT ~ ~ lf1fl1t' ~ 
~ (sft 1ft eic""",): (q:)) ~, ~r I 

(.-) ~~~I 

-..era.lion 0( Counes by Unhrer. 
~ o. adoptiOn of 11+'+3 Patten. 

.. J:dUf!ation 

)03. SHRI CHITTA ,MAHATA: Will 
lobe Minister of EDUCATION be plea-
5ec1 to state: 

(a) whether it is a fact that Go-
ve-snment have asked the Universi-
"ies tG trake steps for modernizin, 
"their course following adoption of the 
dV+~+3 pattern of education; and 

(b) if so, the details in this retard 
:.nd the reactiQJl of the Univemities 
lbel't"to? 

"rHE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARA-
NAND) : (a) The University Grants 
-Commission has, in September, 1978, 
-emulated certain ~idelines to the 
Ulliversities for re-organi8ation ot 
~ourses at the + 3 stage. 

( b) The guidelines suggest that the 
'li1'5t degree courses should be of 
lhree years duration, but during the 
t .ransitory period, Universities may 
del' a two-year pass course. Those 
-..bo complete the two-year paS!! 
~our5e will be eligible for admission 
.te post-graduate courses only after a 
.ridge course. The opportunity pro-
V_ed by the introduction ot the new 
... nern should be utilised by the Uni-
'Venities to update and diversity their 

31'l LS--&. 

course.!, introduce flexibility in th. 
combination ot subjects in ditferent 
courses, ensure that first degree cour-
ses are relevant to the development 
neechJ of the community by linkinl 
them with practical or field exper-
ience, etc. As for the content of 
courses, the guidelines suggest four 
important areas, namely, (i) a set of 
foundation courses which are designed 
to create an awareness of different 
areas; (ii) a set of core courses which 
witl give the student an opportunity 
to acquire broad familiarity with 
chosen d~ciplines, including study ot 
one of them in depth; (iii) some ap-
plied studies/projects/field activity; 
and (iv) involvement in extension 
proggrammet;. The Commission has 
a Iso emphasised the need for appro-
priate reorientation 01 teaching me-
thOds and techniques, reforms in 
examination sy~tE'ms, etC. 

The5e guidelines are for the consi-
deration of the academic bodies of the 
Univer.sities while introducing JleCeS-
sary changes. The Commission is also 
initiating the process of monitorint 
information on the reorgarus1\ion ot 
courses by th .. Univer~itie~. 

10~. PROF. MADHU DANDAVATJ:: 
Will the Minister ot RURAL RECONS-
TRUCTION be pleased to state: 

(a) whether the Planmnl Com-
missien's Programme Wwluation Or-
ganisation conducted a survey in 
AUgHst-c ';~l..llJer, 19'71 re,ardlng the 
employment provided through ~he 
'Food for Work' programme; 

(b) if so, what has been the per-
centage of the increased employment 
due if) this programme; and 

(C) of the total n~ber ot beneft-
£iarie. studied, what are the ~­
tive perceatagea of agricultural lab-
oure.ra, cultivators, non-aJl'ic1l1"al 
la'kmer! aDd elbers? 
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THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
Yes, Sir. 

<b) Additional employment gene-
rated through the Food for Work 
Programme during 1978-79 over the 
previous year per selected' household 
of the sample villages varied from 3 
mandaya to 187 mandays. The extent 
of additional employment generated 
over the last year ranged :from 0.7 p(I"r 
cent to 76.1 per cent. The overall 
percentage increase in employment 
for all the selected beneficiaries in 
the villages investigated was 10.9. 

(c) Of the total beneftciaries, 50.6 
per cent were agricultural labourers, 
22.4 per cent cutivators, 19.07 per cent 
non-agricultural labourers and 7.3 per 
cent others. 

Vocati·mal C(.)oUl"se& at Wrher SecoD-
dary Si&ft 

105. SHRIMATI GEETA MUKHER-
JEE: Will the Minister ot EDUCA-
TION be pleased to state: 

(a) what is the number of institu-
tions and seats offering for Vocational 
courses in the secondary stage, State-
wise, and actual enrolment in those 
in~titutions during the last thre,e 
years; 

(b) what are the openings ~fore 
the boys who come out successful in 
the Higher Secondary examination 
in Vocational stream with regard to 
either jobs or higher educetion; and 

(c) what machinery is sought to be 
evolved for establishing linkage bet-
ween industry and educational 
authorities in the States for securing 
co-ordination between man power 
planning Bnd VQCational education 
keeping the special needs of the re-
gion in view? 

THE MINISTER OF EDUCA'l.'ION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARA-
NAND): (a) to (c) The information 
is being collected and will be laid on 
the Table of the Sabha. 

Leanabtr ........... 
106. SHRlMATI GZETA MUKHllR-

JEE: Will the Mini.ter of EDUCA-
TION be pleased to state: 

(a) how the principle of 'learninC 
while earning' is being soupt to -
implemented in the Sixth Plan; a.IUi 

(b) what facilities fOr part time 
education are proposed to be giv_ 
to the students Gf economically wea-
ker sections in colleges located in die 
working class areas and small toWD8! 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHR! B. SHANKARA-
NAND): (a) The principle of 'Learn-
ing while earning' is being imple-
mented through a net work of part-
time education at aU levels of educa-
tion, particular ly in Higher and 
Technical education, where facilities 
for correspondence courses, evening 
colleges and other forms of part time 
education are proposed to be encour-
aged as emphasised in the Draft Sixth 
Plan. 

(b) The policy of the Central Gov-
ernment has been that the increasinC 
demand for higher educatiOn should 
largely be Inet through provision of' 
facilities for part-time courses, corres-
pondence courses etc. Such facilities 
wherever provided are also availabl; 
to the econornicaU'y weaker sections. 
The identification of colleges for in-
troduction of part time courses is 
however a matter for the State Gov-
ernments to decide in consultation 
with the Universities cQiacerned, keep-
ing in view various factors ]ike ade-
quate demand for enrolment in part-
time courses to make them viable. 
availability of teaching staff for part-
time classes, etc. 

Mid-claJ Meals Pl'OfnDlme 

107. SHRlMATI GEETA MUKHEK-
JEE: Will the Minister of EDUCA-
TION be pleased to state: 

(8) in view of the importance or 
the Mid-day Meals Programme at t_ 
primary stage for the universaU.a-
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tion of primary education whether 
the steps envisaged by both the Union 
and the state Governments to cover 
all the primary schools under the 
scheme, especially in the educa-
tionally backward states like West 
Bengal; and 

(b) what has been the actual 
coverage of the scheme in the States 
with reference to the number of 
schools, number of schools covered, 
number or pupils enrolled number 
of pupils covered, funds ' alIocated 
and spent on this. head from the 
Centre and the respective States in 
course of the last three years? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL \VEL-
FARE (SHRI B. SHANKARA-
NAND): (a) The Mid-day Meals Pro-
gramme for primary school chIldren 
is aimed at covering the needs of the 
children of th(' weaker sections of the 
community, below the poverty line. 
The Sixth Five Year Plan for 198()-85 
is being formulatf'd. It i~ too eally to 

indicate the precise nature and extent 
of coverage in the Sixth Plan. 

(b) A statement giving information 
on the coverage of Mid-day Meals 
Programme for 1978-79 in the States/ 
Union Territories is attached (State-
ment n. 

There is no separate allocation of 
funds from the Centre to the States 
fOr this programme. Central assistance 
to States flows in the forms of block 
grants. Allocation of provisions to 
particu1ar programmes is made by the 
State Governments themselves in their 
budgets. 

The outlays recommended by the 
Centre for the Nutrition Sector, wli.ch 
comprises the mid-day meals and the 
special nutrition programmes, arc de-
tailed Statewise in thc statement 
attached (Statement II), 

No informaion about the funds 
actually provided and sprnt by the 
States under their Plan and Non-Plan 
budgpt'i :is avalJablc. 

Statement I 

SI.No. 
------------ - - ---

Nllml><'r of 
Primary 
Scho<>}s 

NUO\l">c1 01 PI.mary 
Primary c.;chool 
~lhonl,> (·l1loIJl1.( nt 
covell'(1 
by MDM 
(,~th All 
India 
:t~d\l( .ltil))).l l 
Survey 
FigIlICC;) 

N,unbn of 
}'upils 
covC'IPd by 
M D ~I 

------------- --- - -----
2 :3 -1 5 6 

.. - ... _-- ---------
I Antill!.\ l'l.'l.d('<,h 31),696 JO,~b4 49,25,484- 9,65,000 

2 A ... salll :H,61 5 754- .8,1)7,608 !\l.A. 

3 Blhal 50 ,067 591 ().!,fil,477 6,3' ,750 

4 Gujarat 10,525 '1,20 5 4°,12,()O() 3,76,000 

5 Haryana 5,38,.. 2,014· J. ,73,0:l1 4,O~,5I)O 
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- --------_._--------_. __ .. _----_ .. _-- --------- ------

6 Himachal Pradesh 

7 Jammu & Kashmir 

8 Karnataka 

9 Kerala 

I () Madhya Pradem 

11 Maharashtra 

12 ManipUl' • 

13 Meghalaya 

14 Nagaland 

15 Orissa 

16 Punjab 

I 7 Rajasthan 

18 Sikkim 

19 Tamil Nadu 

20 Tripura 

21 Uttar Pradesh 

22 ""est Bengal 

23 A. & N. Islands 

.:!4:0 Arunachal Pradesh 

25 Chandigarll 

26 Oadra & Nagar Havt"1i 

27 Delhi 

28 ('.n>a, Daman & Diu 

29 Lakshadweep 

30 Mizoram. 

31 Pondichr-rry 

U(DIA 
----------------------------------
"N.A." stands for 'NGt Availattle~.' 

3 

4,4 16 

7,130 

22,39 1 

6,970 

53.572 

1,114 

'59 

95( 

473 

4:<,) 

6.368 

5,835 

7,654-

1.97 1 

2,197 

7,058 

228 

26,632 

21j 

37 

5 

4,9"',737 

4,95,000 

"'°,25,6°7 

32,30 ,612 

...... ,33,918 

78,go,000 

2,03,010 

1,95,587 

1,29,618 

2782,000 

21,06,055 

25,33,2 ... 5 

37,582 

61,21.498 

2,09,836 

6,865 

78,33 1 

6 

N.A. 
10,50 ,000 

17,89,00. 

10,57,75· 

7,85,g26 

Nil 

3,09,oel 

",,00,500 

3 1 ,225 

20,25,00. 

Nil 

2.,7 1,00. 

17,008 

13,44 

1,38,30• 

18,,,,16 

8,61 5 

5,00. 

-------... -..---------
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Statement II 

/UHmrnmi14 Fi""nei.l OutlQysfor tAl NlllriJifTl8,,"'f" JI"JlM4 1878.791 I 97s-80 ."t 
IgS0-81 

fR.a, in tUbs) 

s, \to, State/UAiQD. Territory .11''''79 1~,g.80 1980-81 

1 Aodhra Pradesh .Je·.o ,,0'00 30'00 

2 Bihar M'e., 7!~' 00 85'00 

3 Oujarat J3'~" IO'~~ 15'05 

4: Himachal Pradesh '.'10 9'00 13-00 

5 Karnataka. J!5'eo ~15'oO 80-00 

6 Ketal a Je'ee 15'00 J64-00 

7 Madhya Pradesh Igg'eo ~u9' 00 70'00 

8 Maharashtra 1~I·ee 7~'5'" 120'0(') 

9 Mcghalaya !,;J·oo 4'00 

10 Nagaland .,'~e 2'00 ... ·00 

11 Rajasthan J.'6)& 

12 sww. ?'~e "'50 10'00 

13 Tamil Nadu :3"'. 1'76 
I", Uttar Pradesh .·ee 3~'50 39'00 

15 West Bengal -Q ..... ~8j·oo 168-00 

16 Aurnachal Praclesh f'''· .-31 i'oO 
17 Chandiprh ...... g'oo :u-66 

18 Delhi J~". J5' 00 J5-00 

19 Goa, DamaJl It Diu S'·· 4'So 5'00 

21) Mizoram 1;1'." 0' 50 I' 00 

21 Pondicherry A',5Q 2'50 2'50 

-fru1icatl"s pro~ramrne covered under non-P)am. 

Eligibility for FiaaaOial Assistanee 
in Adult Education p,.,..mme 

108. SHRIMATI GEETA MUKHER-
JEE: WIll the Minister of EDUCA-
TION be pleased to state: 

(a) whether trade unions, Kisan 
Sabha Youth Organisations, Mass 
Organisations of the Rtudents and 
teachers as well a" All India Cul-
tural Organisations arc not eligible, 

at present, to get financial 'assistance 
irom the Umon GJvernment for 
organising adult education pro-
gramme; 

(b) if so, the l'easons therefor; and 

(c) i1 Govel'nment envisaged it as 
a mass progromme how Government 
intend to involve' the p'Jpular or-
ganisations in this work? 
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THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL 'WEL-
FARE (SHRr B. SHANKARA-
NAND): (a) to (c). Politieal parties 
and their mass organisations of 
women, youth, workers and peasants; 
all·India cultural, religious and youth 
organisations; and federations/as socia· 
tions of teachers. students, trade and 
industry, are not eligible tor financial 
assistance under the Scheme of Assist .. 
ance to Voluntary Agencies working 
in the field of Adult Education. While 
incorporating the above provision in 
the adult education programme. it was 
envisaged that these organisations 
could instead play an important role 
in the creation of an environment for 
the success of the Scheme and to 
motivate the persons engaged in Adult 
Education. A Committee was set up 
in October, 1979, under the Chairman-
ship of Dr. D. S. Kothari to review 
National Adult Education Programme 
in all its aspects. The report is under 
consideration of the Government. 

H_dlcapped Students in Govern· 
ment 8ehOOls, Delhi 

109. SHRI PIUS TIRKEY:-Will the 
Minister of EDUCATION be pleased 
to state: 

(a) the present number of handi-
capped children studying in Govern-
ment schools in Delhi; 

(b) what financial Qssistance Go-
vernment are providing tQ such chil-
dren for better or higher studies in 
Government schools; and 

(c) if no assistance, is provided by 
Government to such children, whe-
ther it is under the consideration of 
Government to" provide them free 
books etc. in the schools? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARA-
NAND): (a) 59 (Fifty nine). 

(b) There is a centr.ally sponsored 
scheme for 'integrated education for 
the handicapped children in Delhi' 

under which tour categories of handi-
caPs Are c'overed; 

(i) Partially sighted 
(ii) Orthopaedically handicapped 

(iii) Mentally retarded 
(iv) Speech impaired 

Children admitted to Govt. school 
under the scheme are given assistance 
as follows: 

Rs. 25/- per month for 10 months 
towards transportation cost. 

Rs. 150/- per year toward the cost 
of books and stationery. 
(C) Does not arise. 

Delhi Secondary SchO'ol ExamillatieD 

110. SHRI PIUS TIRKEY: Will the 
Minister of EDUCATION be pleased 
to state: 

(a) whether English Paper I (course 
A) for Class X of the Delhi Secon-
dary Scoool Examination this year 
was extremely difficult and whether 
there has been a deviation in the 
setting up of the paper from the 
past practice; 

(b) whether the level of English 
question paper I (Course A) for All 
India Secondary School Examination 
was lower than that of the paper 
which was meant far Hindi medil1m 
schools; 

(c) whether attention of Govern-
ment has been invited to the letter 
to the Editor appearing in different 
newspapers Times oj India dated 15th 
March, 1980 and Evening News of 
Hindustan Times. 

(d) whether a copy each of the 
English question papers I (Cuufse 
A) fOr Delhi and another for All 
India will be placed on the Table of 
the House; and 

(e) the reasons for testing two 
sections of students with different 
level, working on the same syllabus? 

THE MINISTER OF EDUCA'.rION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARA-



BAND): (a) There w_ no deviation 
tbi.s rear in the pattern of question 
papers from that ot the last ,ear. 

(b) to (e). The Question papers of 
English Paper I (Course A) for the 
All India Secondary School Examina-
tion and the Delhi Secondary School 
Examination were of comparable 
standards. 

As soon as the complaint cited in 
the newspaper came to the notice of 
the Central Board of Secondary Edu-
'Cation. the attention of the Head 
'Examiner was drawn to the complaint 
and due steps were taken to ensure 
'that no hardship was caused to the 
students. 

Copies of the Question Papers have 
been placed in the Parliament Library 
'for reference. 

AdJDlallOD of haIldleapped ddJdre. lD 
Govel'llJUllt aehooll DeIId 

111. SHRI PIUS TIRKEY: Will the 
Minist('r of EDUCATION be pleased 
to state: 

(a) whether any quota for admission 
in Government schools bas been fixed 
for the handicapped children in Delbi; 

(b) whether it Is a fact that PrineJ-
pals/Education Officers c! Government 
schools ignore admitting such children 
in Government schools because 01. their 
8isability; and 

(c) if so, the steps taken by Gov~rn­
ment to educate such handicapped 
children in the Government schoob in 
J)elhi? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND): 
( a ) All children of school going age, 
whether handicapped or not, seeking 
admission are accommodated in 
schools run by the Delhi Administra-
tion. In the four Government Model 
SChools ten seats per school in Class I 
are reserved "or handicapped children. 

(b) No, Sir. 

(c) Does not aris •. 

u.lftClatl4a ., D~" .,.... ..... 
112.. SHRl GADADHAR SAHA: Will 

the Minister of COMMUNICATIONS 
be pleased to state the steps taken by 
Government to upgrade Daskalgram. 
Branch Post Office of Birbhum Dist .. 
rict, West Bengal taking it out from 
Burdwan Postal Jurisdiction and plac-
ing it in Birbhum FfOstal Jurisdiction? 

THE MINISTER OF COMMUNICA .. 
TIONS (SHRI C. M. STEPHEN): 
Daskalgram branch post office is at 
present not eligible for upgradation to 
the level of a departmental sub post 
office under the prescribed norms. 
The question of transfer of the BrancH 
Post Office from Burdwan Postal 
Division to Birbhum Postal Division 
is under consideration ot. the Post-
master General, West Bengal Circle. 

P.C.O. at ))aakal(l'aDl ID Blrbhum .. 
West Belllal 

113. SHRI GADADHAR SARA: WHI 
the Minister of COMMUNICATIONS 
be pleased to state the steps taken by 
Government to provide telephone con-
nection at Post Oftlce (P.C.O.) at 
village Daskalgram in Nanoor Block 
in Birbhum District of West Bengal? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI C. M. STEPHEN): The 
'Proposal for provision of a Public 
telephone at village Daskalgrarn is 
under process of sanction. 

Dloucht and reUef measuriD&, la states 

lUr. SHRI CHANDRABHAN 
ATHARE PATIL: Will the Minister 
of AGRICULTURE be pleased to 
state: 

(a) the details of areas in each Stat~ 
hit by drought this year as well .. dlLl'-
ing 1979 indicating the Dopula!lon 
affected in eaCh area, year-wise; 

(b) the detallit of usiatanoe-both 
ill auh and ~lDd afftD .ach ,.~.tl" '0 
eacll state separately; 
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(C) tile detaUI of food.raina (com .. 
Jflodity-wise and quantity-wise) ,l\len 
to each State UDder '7ood for Work" 
»l'O(Cramme; 

(d) whether any assistance has been 
avaned of In this behalf from th\! 
'orei.cn voluntary agencies atatione(l in 
Jndla; and 

(e) it 80, the Dame. of such volunt-
ary .,.nel. and ~.e extent of lastat-
aftce ,I yen by ... ! 

THE MINISTER OF STATE J1!I' 
THE MINISTRY OF AGRlCULTtJRE: 
(SHRI R. V. SWAMINATHAN):. (a) 
The details are funlished in State-
ment I Be II attached. 

(b) and (c). statement nf aacI 
IV gives the details. 

( d) and (e) . The information is 
being collected and will be placed .. ~ 
the Ta'ble of the House &eparately. 

State_eat I 

1979-80 

------~ - ---------~-

State Population affected Cropped area aif(" c ted.. 
(lakJu) (lakh l\a.} 

3 

I. Andhra Pradesh 

2. Bihar 

3· Haryana JO'OO 17' .c 
-t-. Himachal Pra<1esh 27'°0 

5· Jammu It Kashmir . 

6. Madhya Pradesh :219'00 88'~c 

7· Maharashtra 53' 14 10'23 

8. Orissa 

9· Raja.tthan 140 '00 ~O'(K 

10. Uttar Pradesh 773' 00 

II. West Benaal 

TOTAL 
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I. Andhra Pradah 

~. Bihar 

3. GuJarat 

Stale 

Stat ••• at II 

-- ------------- ---------
Population affected 

(lakh) 
Crops (knarifaffeC"tell) 

(lakh ha,) ----.:....--
!.: 'i 

-~ --..- -~--- --
US'oo 4{-0-00 

-43S- 00 3°'00 

fie-oo 11'24{-

4. Himachal P,adealt • 94-00 4-90 

5. I.Iadhya hadeala 

i, Orilaa 

7. Rajasthaa 

8. Uttar Plad_ 

Name 0' S1at~ 

1. Andhra Pradesla 

2. Bihar 

3. Haryafla • 

4. Jammv It Kashmir 

5. Madhya Pradf!n 

6, Maharashba . 
7, Orissa 

8, Rajasthan 

9, Uttar Pradesh • 

10. West llengal 

I I. Himachal Pradt'~l 

TOTAL 

267'00 9°'08 
134'00 35'22 

2~-OO 30 - 00 

'1'1S·oo 105'00 

~066·oo 845'44 

Ceilings Short- Food for Work Programme Food for Nutritioll or term including ~peciaI Food for Programmf' 
cxpendi- loan work Programme 
tore (in Idh M.T.) 

I ......,_.._--...... ~_.._ ..... ----............. -.._,.--. ..... 
Wheat Rice Total Wheat Rice Total 

(i. aOles) (In M.T.) 

~ 3 4- S 6 7 8 9 

2~'05 18 ' 00 2'25 2'25 6700 6700 

Il'ft2 10 ' 73 2'43 I' 03 3'46 .')00 12000 12jO(} 

.'50 7 00 0'6. 0'06 0' 70 «200 42O() 

~'79 0,80 0':.125 0 ' 225 0.450 3500 3500 

22,80 8'97 I' -475 2' 625 3'.5°0 SOOO 15°00 2(,:«(,,0 

8'54 7'vO v 85 0'50 J' 36 

J4'05 5'00 v'345 J 965 2'3 10 67(0 ('7~ () 

28'75 9 00 3 (6 3 06 5000 goo 5900 

34'9 1 33'00 3'70 ~'(J9 5'79 5150 ~fl3~,(' ~':):, t (/ 

J3'o", 13 00 0'45 l ' 70 2' 15 67('0 ( 7( () 

3'70 J '00 ()' )H5 o 110 0'295 _..., ______ _,.._____...~_....._.-.l-~---_________ __"Il--, .............. 
156 9:l 113' 50 13'370 1P95525'325 1 9850 79850 ! ! jl(, 
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&tatemeat--IV 

SIGlnnlnJ slJ.wint iet.us .f.ssisl«1lCl in CM!. ai ltiU II drw'fIAI4Jttl1ll SMtt.f.,.,., rg80-th, 

N •• e- .rSute Ceiling Sh.rt- Food for Wotk Pr1:,amme PQ()d for NutritibJl 
of term inc1ul1ing Sepcial ood ProgfJlIlJr.t't 

eq,endi. loan for Work Programme 
ture (In lakb M.T.) 

(I. c.'C6~S) 

Wbeat l\ice Total Wheat Rice Total 
(In M. T.) 

2 3 4- 5 6 7 8 9 
.._~ 

t r A1'ldhra Pn.desk fg'6.! 5'00 0,63 0,63 The State Govemmellts 
have been informed 

I!, "'\hal" 20{ ' 82 4 00 O'2'J 0'8ft 1'10 that the foodru::: 
.UocatM to them urhlC 

3, Cujarat • 4'00 0' 087 ('1' 01 3 o 10 1979-80 would oondu\'c 
.' Himachal Pradesh 

.... 0'10 0'016 00·64- 0'080 to be available forutUi-
sMa tdhya Prade!h 47'90 2'00 0'398 .' 59!;! ·'00 ation tUl el\d of ~ 

,',Orisa 0,82 0,82 
tember, 1980, 

17'39 5'0. 

7, ltIfjastha" 20 10 .. (){) 0'9625 ()" 1375 J' )0 

I, Uttar l'(ad~"Sh '4:7' 5z 8'00 ll' 58~ )'365 "95 

_..--------~_..--.--~ ....... - ..... - ..... - ....... - ...... --..... _....--_...~-.... 
TOT.\L 177' 37 32 '10 2'~685 5'301 5 7' 77 ...... _----...... --.-..... --.--_ ....... -__..---~ 

------.----------------------------------------------------------•• Celltral Team vi!lited the State ofHirnachal Pradesh from 27th to 30th May I~, Central 
a1Ii~h.ce will h:"'rel~a~d afta High Levd Committ("(" on Re1it'fapprove th~ recommendations ofdu· 
Central Team. 

f[~ ." ~ ~ ~ f{i~ 

115, ~~~~: ~~ 
~ ~ ~ t.fft ~ Cfiftf f'cfi: " 

(~) ~ ~ ~ ~ fer; m:Gf)T{ ;:f ~­
~ ~ Cf1 ~ ltCfi ~ ~ T..T ~( 
3th ~ cni ~ ~ ~ ~~; 

(~) ~ ~7 ffi' ~ ~ Cf7n 
~; 

(lJ') ~ ~ ~ ~~ fa,:; fmi ~: tf.1 
~ If ~ crtF ~ 011 (l,j'+f ~' If" 
.'J!f~"fr ~l;;f (ifiT ~<iT 6~; 

(fJf) lf~ ~ 7 ~ ~ ~ ~crr r;; 
(&') Cf7fT ~ ~ ( f'Cfi ~ ¥Tn 

f;rt;fr~ Cift ~ ~ Ci)'1t«r ~ fqrm;; 
~(; aTh " 

(;;f) lf~ ~ I err w ~Cf +f-W~ 
on1 ~ 'S{f~ ~ (? 

~ ~ 1f m1f ~ ('" 8fr{. 
aft . ~) (Ffi) ar~ (@') 
~ ;f ~ mlf ~ 
~ 1980-81 q1 m mo 
~ ~ ~ ~ i=.fil m,i' ~I c?, 
~ 117-~, mf~~ ;~ 
~~ ~ ~ ~rr col ~ arh· imre-
en; ..rrnr ~ ~ tf{ ~ ~ fuTT ~ 
c:nl ~ ~ ~rfrn' r~ qft ~~~ c:r1 
~ ~ ~~ ~ ~tf 
(.~<'l~1(1 iiill ~~ ~1<i~l<1 cr1 
~~( I 

(11') iift ~ I 
(~) ~ ;f- Cfi;f ~ SIh ~ 
~~~~(I 
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(~.) ~~~fqr(w~ 
~~Ut(~ttC 'Ii 
arf~ ~ ~ Cift ~ .rt 'IV '( I 

(~) ~ ;f Gi1~ ~ ~t;r 
~'-r~~(1 ~1fq-l~ 
~ ~ ~~ ~lfl q-{ arcrth ~ 
~~~~(I ~~1f~ 
~~~tR:~~~ ~ 
~ ~ ~ ~~ cfi ~ ~t;; 

~ ~ ~ tnn r[ ~~ tre'm 
\Wn(~r(~;;~~~ 
~cnrq;uqrof~~~~ 
~ lft ~ ~ (I 5-6-1980 ij1f) 
iFr ~lf q7' ~ 5 5 ~~ ;ftGO e.r ~ 
Cfft ~ itt crn:fr -q)l \lIT ~ (I 

116. SHRI DINEN BHATTA-
CHARYA: 

SHRI SUDHIR KUMAR 
GIRl: 

Will the Mini~ter of WORKS AND 
HOUSING be pleaRed to state: 

( a) whether Government are aware 
that due to non-availability of Steel, 
Cement, bitumen and wagons, the 
urban development works in the West 
Bengal are seriously atfected; 

(b) if so, the details thereof; and 

(c) the steps taken by Governm(.'nt? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI p. C. SETHI): (a) 
to (c) The Calcutta Mctropoltan 
Development Authority has brought 
to the notice of this Ministry the 
shortage of steel, cement, bitumin and 
wagons for their development pro-
gramme. The matter was taken up 
with the Ministries concerned who 
looked into the requirements and 
have met shortage to the extent pos-
sible, keeping in view the overall re-
quirements of such materials in the 
country. 

ReIeue of ....... o.,UaI of Ker. 
AJI'O-IDc1atrI. CorJerafloa 

117. SHRI A. NEELALOHITHA .. 
DASAN: Will :the Minister ot AGRI-
CULTURE be pleased to state: 

(a) whether tile Managing Director, 
Kerala AlTO-Industries Corporation bal 
reques~ Central Government to re-
lease Rs. 55,71,600 bei.Da the share 
capital contribution of Central Govern-
ment to the Kerala Agro-Indusb fes 
Corporati<)n for the years 19'7-'18 ad 
1978-79; 

(b) if so, what action has been taan 
by the Central Go.vernment in thIs res-
pect; 

(c) whether the Central Governme.t 
have already released the amount; 

(d) if not, the reason therefor; and 

(e) whether the Government propose 
to release the amount at the earUest? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
Yes. Sir. 

(b) to (e) The matter is under 
consideration. 

Post aDd Telel1'aDh Ollces DroJOSed 
to be OpeDed lD Mabarashtra 

118. SHR R. K. MHALGI: Will the 
Minister of COMMUNICATIONS be 
pleased to state: 

(a) the number of postjtelegraph 
offices proposed to be opened in the 
country during 1980-81; and 

(b) the number of post/telegraph 
offices proposed to be opened in 
Maharashtra State (District-wist» 
during 1980-81? 

THE MNISTER OF COMMUNICA-
TIONS (SHRI C. . M. STEPHrn : 
(a) The proposal at present is flo 
OPeJI approxim.tely 5,000 post oftlees 
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and 2500 telegraph oftlces in the 
Gountry during 1980-81. These 
Agurei afa subject to modification in 
the light of the revised Five Year 
Plan IG80-85 as may be finally ap-
proved by the Planning Commission. 

(b) The number of post otftces ten-
tatively proposed to be opened in 
Mabarasbtra state during 1980-81 dis-
trict-Wise is as follows:-

S.No. 

J. Ahmednap r 

2. Aklb 

3· Amra~ati 

4· A,'Jranpbad 

5· Deed ., 

6. Buld.na 

7, Blland.ra 

•• Chanda 

g. Dhule 

10. Jaigaon 

I I. Kolaba. 

12. K,olhapur 

11 Napur 

14. N&n4ed 

15. NalJik 

16. Osmanabad 

17. Parbhani 

18. Pune 

19. Ratnagiri 

20. Sangli 

21. Sat2rl 

!lIZ. Sholapur 

.23. Thane-

24. Wardha 

25. Ye..,tmal 

No. of Po,t oRice~ 
propoaed t I be opened 

7 

}O 

10 

10 

13 

SO 

5 

go 

35 
12 

to 

3.5 

J7 

10 

18 

The number of telegraph offices 
tentatively proposed to ,be opened in 
Jlaharashtra State District-wise 
durnig 1980-81 is glv~ below':-

Sl. Dhtrict No. of telecral'h 
offices proposc-d tl> bt-

op('ned 

1. Ahmednagrr , 
'2 .,' 

2. AUral'lgabad 10 

3. Amr.1~atj f ~~ 

-t. Alibagh 6 

5. Akola , 
7 " 

i. Bb.andar& • '12 

7. Bbir 12 

8. Buldhau 8 

~. Ohande E! 

10. DhuJia 25 

11. Jalgaon 26 
12. Kolhapur 25 
13. Nanded ~ ) 

14. Na2pur 12 

15. Nasik I..J-
16. Oimanabad 19 
17. Parbhani 10 

18. Pune I 5 
19. Ratna"iri 25 
20. SangU 20 

21. Satara ]7 
22. Sholepur 
23. Thana TO 

24, W adh. l~ 

25. Yeotmal 13 

:Bxtra aepartmeatal warkers 

119. SHRI SATYAGOPAL MISHA: 
Will the Minister of COMMUNICA-
TIONS be pleasd to state: 

(_) whether Gcwel'nment are aware 
of the fact that a large number of 
extra-departmental workers of post ar.d 
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tele.rapb department are workina 
within a slave system of service aud 
geUing very poor remuneration against 
their work; 

(lJ) whether it is also a fact that these 
e'ftra-depnrtmental workers are J!priv-
ed of the general facilities of the service 
(I.)ndition:; which other sections of 
ployees are enj oylnl; and 

(c) the proposals of the Government 
to relUlarise their services and '0 1m· 
prove tbeir service conditions? 

THE MINISTER OF COMMONI-
C.~TIONS (SHRD C. M. STEPHEN) 
(a) It i~ not correct to say that the 
Extra Departmental Agents are 
"working within a slave system ot 
service." They are free to resign from 
bervice at any time at their option. 
Th~ remuneration of the Extra De-
partmental Agents is fixed, taking 
lOt.o cOnsideration their workload and 
responsibilities. The remuneration 
payable to them is also reviewed 
once In two years and the last up-
ward revision was aone as on 1-9-
1979. The Government, therefore, 
doe~ not accept that they are getting 
very POor remuneration. 

(b) The Extra Departmental 
Agents are part-time employees and 
they are free to take up other avoca-
bons. Their service conditions cannot 
be the same as those of full time em-
ployees of the Government. 

({') There is no proposal to absofib 
all the Extra Departmental Agents as 
l'egular employees of the Department. 
Adequate opportunities have already 
been provided to Extra Departmental 
c.mployees for their selection to Group 
'1). posts and posts in postmen's 
cadre. The Government is also alive 
to the need to improve the service 
eondit;ons 01 Extra Departmental 
Agents and they are subjected to 
constant review. 

Budin, oyer of tile 'l)'aTaaco .. __ 
to Kerala Govel"JUDeD.t by the C.tre 

120. SHRI K. A. RAJAN: Will the 
Minister of WORKS AND HOUSING 
be pleased to state: 

(a) whether the Kerala State Gov· 
emment has requested the Centre to 
hand over Travancore House m New 
Delhi to the state Government; and 

(lJ) it so, the decision ot the unloa 
Government thereon? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETInI): (a) 
Yes, Sir. 

(b) The matter is under considera-
tion. 

Closur. of C1alIUa, Plau. ud MaIl.-
facture of Milk Prod. eta by DeW 

Mllk SeJae_e 

121. SHRI K. A. RAJAN: Will the 
Minister of AGRICULTURE be pleas-
ed to state: 

(a) whether nearly 30 chUUn& cen-
tres in U.P., Haryana and Rajastha. 
for processing and pastutisin, mUk 
for the D.M.S. have been closed down; 

(0) whether the manufacture of 
D.M.S. products like cheese, butter, 
ghee and ice cream have been stopped; 

(c) whether some of the plants anti 
machinery of the Delhi Milk Scheme 
bas been either auctioned or trans-
ferred to Amul Dairy at Anand ill 
Guiarat; 

(d) if so, the reaSOns therefor; anti 

(e) whether Government haVe aay 
proposal to wind up the scheme? 

THE MINLSTER OF STATE IN 
THE MINISTRY OF AGRICULTUllE 
(SHTII n V. SWAMINATHAN): Ca) 
Twenty Chilling Centres in U,P., 
Haryana and Rajasthan, were clo.~ 
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~wn between 1962 and 9-1-80, with 
progressive increase in the supplies of 
milk to D.M.S. undertaken by the 
respective State agencies. 

('b) The manufacture of butter and 
ghee still continuing. The D.M.S did 
not at any stage undertaken the 
manufaeture of cheese. The manufa-
cture ot ice..cream has been stopped. 

(c) and (d). The equipment and 
machinery of D.M.S. that was either 
surplus or unserviceable was entrus-
ted far disposal to the best advantage 
of D.M.B. through the Indian Dairy 
Corporation. The cheese plant was sold 
to the ,Amul Dairy which offered the 
highest price. 

(e) No. Sir. 

Prospeets of Pra WD Resourees 

122. SHRI K. A. RAJ AN: Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) whether it is a fact that recf'nt-
ly a team of Scientists which had in-
vestigated the Prawns resourCes in 
India's Coastal Waters have indicated 
that prawn fisheries therein have to 
face acute ~hortage in the near future; 
and 

(b) whether the Government pro-
pose to lay a statement detailing the 
conclusion of the investigations on 
the Table of the House? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMlNATHAN): (a) 
and (b). In March, 1979, the Govern-
ment 0'1 India aPPOinted a Committee 
under the Chairmanship of the Direc-
tor, Central Marine Fisheries Re-
search Institute, on conservation of 
shrimp and other resources in the Ex-
clusive Economic Zone. The Com-
mittee is yet to lubmit its report to 
the Government.. 

Grameea D1aIIiD. S1stem in VllIa •• 

123. SHBI STffiHASH CHANDRA 
BOSE ALLt1RI: Will the Minister of 

OOIOWNICATIONS be pleased to 
state: 

(a) whether it is proposed to intro-
dUce Grameen Diallina system in vil-
laaes; 

(b) if so, the details in this regard; 
alld 

(c) to what extent this scheme has 
been introduced in Andhra Pradesh'? 

THE MINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHEN): 
(a) and (b). A general scheme for. 
providing wherever feasible inter-
dialling facilities amongst telephone 
exchanges in rural areas is under for_ 
mulation. 

(c) A limited scheme for inter-
dialling amongst 113 telephone ex-
changes in Andhra Pradesh has been 
mtroduced on an experimental basis. 

ShorUaU In Wheat Productio~ 

124. SHRI SUBHASH CHANDRA 
BOSE ALLURI: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) whether Government are anti-
cipating or there is a shortfall in the 
production of wheat in the country 
due to failure of the monsoon last 
year; and 

(b) if so, what are the details in 
this regard and how the Government 
propose to meet the situation? 

THE MINISTER OF STATE IlN 
THE MINISTRY OF AGRDCULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
and (b). Final estimates of production 
Of wheat during 1979-80 have not yet 
become available from all State Gov-
ernments. However, according to cur-
rent assessment, there is likely to be 
a fall in production of wheat ill 1979-
00 by abollot 2-3 million tonnes co~­
pared to a level of 35.0 million ton-
nes in 19718-79, Tile slight shortfall 
in production of wheat is not likely 
to present a problem in view of the 
comfortable stock position. 
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I1lYol,,_t of Teaa la NaUoul 
IIaIIdIDI ActIn,to. 

125. SHRI SUBHASH CHANDRA 
BOSE ALLURI. Will the Minister of 
EDUCATION be pleased to state: 

(a) whether there is any plan under 
Government's consideration to involve 
the youth in the country in the na-
tional building activities; and 

(b) if so, the details in this regard? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCI.AL WEL-
FARE (SHRl B. SHANKARANAND): 
(a) and (b). For the development 
of the country, it is indispeooable 
that students and youth are involved 
in nation building activities. Some 
of the important schemes in this re-
gard are:-

1. National Service Scheme 
which aims at enabling student'3 to 
involve themselves in social and 
Mationa} service activitics; 

2. Nehru Yuvak Kendras through 
which non-student youth, primarily 
in rural areaG, can participate in 
nation-building activities; 

3. Na.tional Sel'vice Volunteer 
Scheme which provides opportu-
nity to students, after completion 
cit their first degree, to involve 
themselves, on whole-time basis, in 
Ron-formal education and rural 
development activities; 

•. Financial assistance to non-
government organisations includ-
ing promotion of scouting and 
gUiding; 

5. National Cadet Corps which 
ltaa introduced in reeent yearC! a 
lIigniAcant elemet'lt of social ser-
Vice; and 

6, Support and encouragement to 
the Yuvak Mandala aIld Mahila 
Mandals. 

Construction of ROUses under RUDCO 

126. SHRI SUBHASH CHANDRA 
BOSE ALLURI: Will the Minister 
of WORKS AND HOUSING be 
pleased to Istate: 

(a) what is the number of houses 
that are likely to be constructed dur-
ing the year 1980 under HUDea 
Scheme, State-wise; and 

(b) what are the other details in 
this regard? 

THE MINISTER OF WORKS AND 
HOUSING (SHRr P. C. SETHI): 
(a) and (b). HUDeO normally does 
not undertake construction of houses 
but provides funds to the construc-
tion agencies all over the country to 
construct houl3es for sale to general 
public (in rural and urban areas) as 
well as to the corporate employers 
in the public and private sector for 
housing their employees. A State-
ment (Annexure) showing the 
houses sanctioned by HUDeO so far 
is enclosed. 

The pace at which houses are cons-
tructed by the HUDeO's borrowing 
agencies depend on several factors 
like:-

(i) availability of building mat~­
riaL,; 

(ii) Pl'OVlfUOn of essential ser-
vices like water supply electricity, 
13ewarage, etc. by outside ngencies 
like Municipal Corporation, Elec-
tricity Board; 

(iiii) seasonal factors and the 
consequent disruption in construc-
tion activity; 

(iv) problems with contractors 
and delays due to rendering of 
works etc, 

It ~3, therefore. not possible by the 
borrowing agencies to asse5s exactly, 
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"e Dumber of house. that will be 
constructed through HUDCC)' s finan-
cial aS3istance during 1980. How-
ever, a rought estimate of total num-
ber of dwellings that are expected 
to be completed during the calendar 
year 1980 are likely to be around 
50,000 belonging to different income 
categories, 

Statt"/U. T, 

Amlhra Pradesh 

Assam 

Bihar 

Gluarat 

Haryana , 

Himachal Pradesh 

Jammu ~ Kashmir 1 
Karnataka 

Kerala 

!\bdhya Pradesh 1 

M:.tbarashtra 

O.lssa 

Punjab 

Rajasthan 

Tamil Nadu 

U ttilf Pradesh . 

West Bengal 

Chandi«arh 

O~lhi 

Gn, D4man & Diu 

)ndicherry 

rotal : 

Loan San- No. of 
ctioned Residen-
(Re, in tial Dwel-
crore<.) lings 

sanctioned 

45 6~ GS4-!l7 

2 19 1076 

18 30 ()7g6 

74'54- 9677 1 

2)' 29 157(9 

3 00 I.f.()l 

4'90 240 3 

35'°7 Jl~42~ 

27 56 6:3B41 

30 95 20883 

36 32 3~155 

16'44 115g8 

15' 12 16018 

4 1 '83 3~659 

57'90 53 13 1 

68 77 5+f.32 

23'39 11829 

II 86 7·4:13 
19 82 I32S r 

0'22 SZ126 

o' '7 J.~ 

559'!l8 & la60 I 

N......,. ... ., W ... , lalarr et,o te 
Work ... of I_ora S.tar MUb 

127, SHRI ANANDA PATHAK: 
Will the Miniliter of AGRICULTURE 
be pleued to state: 

(a) whether Government are aware 
that the management of Jaora SUlar 
Mills. Jaora (Madhya Pradesh) have 
not paid the wages, salary. bonu., re-
taining allowance, overtime allowance 
to the workers of the mills for months 
and year together; 

(b) if so, the amount involved on 
theSe accounts and what steps Gov-
ernment have taken to realise this 
amount and pay to the workers; 

(C) whether Government are alse 
aware thnt the management of.. the 
said Mills have not paid the dues t. 
Sugarcane growers; and 

(d) it 80, what is 1he amount Qt du. •• 
and what action Government have 
taken to reali~e this amount and pay 
to the sugarcane growers? 

THE MINISTER OF STATE IN 
THE ,MINISTRY OF AGRICUL-
TURE (SHRI R, V. SWAMINA-
THAN): (a) and (b). Accordinl to 
representatiOn dated ~ March, 1981 
received from the Chini Mil) Malt-
doOr Union, Jaora the manaiem.t 
of J &ora Sugar tMilla had ncn paid 
wages, .:;a,lary etc. to the extent m-
dicated beloW':-

(Rs. in Jakhs) 

"(I) Sevt"n month ... N~.Y fc( m 
Auguc;t, I g7Q to February, 
1960 . 1!l,OO 
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R.s. in lath, 
2} ... for four year. (rom 

197~ to 1979 .... go 

;3) Retainln, all ow II nce from 
197' to 1979 ,. 64 

(+) Overtime from 1976 to I gOo 

(~) Due. of Compulsory Deposit 
Scheme . • • 

(6) Amount of the Prov;dent 
Fund • 

(7)Gratuity of tbe retired 
employee!! 

1 A.I Gratuity of 1200 ("mplo,ee~ 
working in Mill '. 

• {II Tout dUf"!I induing th(" 
grautit'Y' of worker., . 

to) D.A. on account of the in-
crease in the price index 
undt~r the U.P. Board ard 
the amoun t of the family 
pen<;ion, also required to be 
paid to the workt'rs in addi. 
tbn to the abov~ amount" 

(. 20 

65'00 

The representation has been for-
warded to the State Government for 
necessary action, as they are the con-
(.'erned authorities. 

( C) and ( d ) . According to return 
submitted by the Jaora Sugar Mills, 
the total cane price dues a.:; on 22nd 
March, 1980 was Rs. 30.80 lakhs. The 
Government of Madhya Pradesh 
have been requested to ensure that 
the cane price dues are reduced. 
quickly, particularly in view of the 
improved priCe of free-sale sugar. 

Ameadment to Urban LaDd CelIiD&' Aet 

128. SHRI NAVIN RAVANl: Will 
the Miniater of WORKS AND HOUS. 
ING be pleased to state: 

(a) what measures have SO far been 
taken to strictly implement the Ur-

307LS-9. 

ben Land Ceiling aDd Befu1aUOIl 
Act; and 

(b) wbat is the present position Of 
implementation ot this measure in 
various States. particularly in metro 
pol1tan cities? 

THE ,MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI). <8> 
and (rb) . Immediately after t~ ur-
ban Land (Ceiling and Regulation) 
Act, 1976 came into force, a Central 
Coordina.tion Committee consisting 
of tht: representatives of the States 
and the Government of India was set 
up to monitor the implementation of 
the Act. As a result of the deUbe-
rations of the Committee, several 
guidelines intended to clarify doubts 
and to achieve a broad measure of 
uniformity in the implementation of 
the Act were issued to the States. 
In January 1978, the G<lvernmen.t of 
India replaced this Committee by 
four Regional Committees under the 
Chairmanship of the Secretary, Mt 
nistry of Works and Housing. Thes4 
Committees are intended to revie'W 
the progress of implementation of 
the Act in each region, discu!6 prob-
lems and suggest measures for solv-
ing them. 

The progress made in the imple-
mentation of the Act by the States I 
Union Territories is indicated in J the 
statement attached. No city-wJ.e 
details in this reprd are available. 
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Sltlllntlnl 

As on sust AJwil IgBO 

Propss o!impkmmf.tltion oflht Urban Land Cftling Art i" the States and Union 
Territories 

Seedoa 6 
/ ----------------------------------------------------------------------
S. No. Name of State No. of No. of No. of 

statt"mrnts 
finally 
dispQSed 

Estimate Extt"nt of 
V3C?nt land 
accJuired 
and vested 
with the 
State Govt. 

statements statements 
of excess scrutinised 
vacant land 

of ('xcC'ss 
"acanl land 
aft('r scrutiny 

I. Andhra Pradesh 

2. Assam 

3. Bihar 

4. Gujarat 

5 Karnataka 

6. MlLharashtra 

7. Madhya Pradesh] 

8 Orissa 

9. Punjab 

10. Rajasthan 

I I. Uttar Pradesh 

Union Territoriers 

I. Chandigarh Admn. 

2. Delhi Admn. 

'1, Pondicherry 

Cantonment Arf'&~ 

TOTAL 

r~ceivr'd 

2,193 

164-

8,097 

716 

3.906 

127 

57,21 3 

t 6,735 

86 

1,586 

86,21 5 

(In Hcc.) 

2 160 

142 64,662' 00 

196 I 1 ,471 ' no 

122 53,522' co 

86 

301 

3 

1.908 

6,817' 46 

13,,84' 10 

12,977 ],7 1 ,P(4'(O 

(In H~.) 

49'94 

()' 21 

10'5° 

9,1572 

210'37 

Nit 

..................... _.,._,._ ...... _-..-----------------......----
DelhI Telephones Assistance Services 

129. SHRI NAVIN RAVANI: Will 
the Minister of COMMUNICATIONS 
be plt'ased to state: 

(a) whether Government are aware 
that enquiry, assistance, directory 
number enquiry numbers of Delhi 
telephones like 199, 197, 198, etc. are 

not working properly and subscriber 
haVe a number of complaints against 
operators; 

(b) if so, steps been taken to disci-
pline the Delhi telephone outfit and 
satisfy the telephone users; and 

(C) haw many new exchanges were 
opened this year in Delhi and how 
many planned to be opened and how 
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many pendin, new appl1cants given 
connection? 

THE MINISTER OF COMMUNI .. 
CATIONS (SHRI C. M. STEPHEN): 
(a). No, Sir. 197 and 198 service3 
are working fairly satisfactorily. 
Only '199' service has some com-
plaints due to excessive load on the 
service. 

(b) 15 additional Po:utions have 
been added in 199 Service Orders for 
installation of 9 more positions have 
been issued. 

(C) Three new exchanges Tis 
Hazari '23' RaJori Garden II, '50' and 
J anakpuri '55' have been opened 
sinCe January, 80 and these are the 
only ones planned. Faridabad ex-
pansion by 900 lmes, Chanakyapuri 
expansion by 700 lines. BadIi expan-
sion by 200 lines has ,been effected 
during this period. New Exchange 
:rtajouri Garden III 10,000 hne3 ex-
Janakpuri 700 lines, Badarpur expan-
sion 100 lines Alipur expansion 100 
hnes has been planned for this year 
11,185 pending new appllcants have 
been given connections during 1-1-80 
to 30.4-80. 

Shootmr of Partridges and Rabbits In 
Sawal Madhopur, (Rajasthan) 

130 SHRI P. K. KODIYAN: Will 
the Minister of AGRICULTURE be 
please({ to state: 

(al whether it is a fact that under 
the Wild Life Protection Act, 1972 
killing of partridges is a crime~ 

(b) whether Government are aware 
that about a dozen of partridges and 
few rabbits were shot in the forest 
of Sawai Madhopur (Rajasthan); 

(c) whether the Forest Department 
Workers haVe flIed a complaint in the 
matter; and 

(d) if so, the full details thereof? 

THE MINISTER OF STATE IN 
THE M INIS'l'!tY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
Muntinu of partridges iB not an 

offenCe if it is done under a huntin, 
permit issued by the competent 
authority. 

(b) to (d). The information is be-
ing collected and will be placed on 
the Table of the Sabha. 

A»omvai of ibe IIq oat pIaDa 01 &be 
colOlllee to be I:\WIIIaItIed by D.DA. 

131. SHRI P. K. KODIYAN: Will 
the Minister of WORKS AND HOUS-
ING be pleased to state: 

(a) wlhether objections/suggestions 
received regarding draft layout olans 
of unauthorised colonies to be regu .. 
larised have been examined by DD.A.; 

(b) if so, the number of such ob-
jections/suggestions received from 
(i) individuals and (ii) Blo~k Socie-
ties in the matter, from Laxmi Nagar 
and Shakarpur; 

(c) the number of suggestions/ob-
jections accepted/rejected; 

(d) whether final plan will be pub-
lished; 

(e) whether D.D.A. has sent notlces 
to those who are COIlstructing houses 
now, asking them to demolish their 
construction if so, the rea8cma there-
of; and 

(f) whether notices have also been 
c;ent to those people whose plots are 
not affected by the layout plan and 
if so, the reasons thereof ? 

THE MINISTER OF WORKS AND 
HOUSING (SHRJ p. C. SETHI): (a) 
No, Sir. 

(b) Delhi Development Authority 
hac; intimated that separate data about 
the number of objectiolllSlsuggestions 
received from (i) individuals and 
(li) Block Societies has not been 
compiled. However, about 3300 and 
1600 suggestionslobjectlons have been 
received in respect of Laxmi Nagar 
Complex a.nd Shakarpur Complex 
respectively from individuals as well 
as societies. 
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(c) Does not arise in view of (a) 
above. 

(d) The layout plan will be noti-
fied after sug,estiontljobjec:tions 
have been considered and the plan 
is finally approved. 

(e) and (f). The Delhi Develop-
ment Authority has intimated that 
notices are being sent to those per-
son'3 who have constructed houses 
in developnlent areas after June, 1977 
without obtaining their pennission 1 

approval as according to the policy 
for regularisation of unauthorised 
colonies residential structul"e6 in 
these c~lonies which had lbeen cons-
tructe(} upto 30th June, 1977 only 
are to be regularised. 

Eleetrlc cGIUlectiOlls In :aesettle .... t 
eolellles of Delbi 

132. SHRI P. K. KODIYAN: Will 
the Minister Of WORKS AND 
HOUSING be pleased to state: 

(a) whether DDA has given some 
amount to the nellil Electric Supply 
Undertaking for giving electric connec-
tions to the residents of Resettlemltnt 
I!olonies in Delhi; 

(b) if so, the details, thereof; 

( c) the terms and conditions on 
which eledric connections will be 
given; 

(d) whether they have been ex-
empted from paying development 
and estimate charges and security de-
posits; 

(e) if 10, the details thereof: 

(f) the number of connections 
given so far in different resettlement 
colonies; and 

(g) the number of applieations re-
ceived and those still pendlaa? 

• THE MINISTER OF WORKS AND 
HOUS:t;NG (SHRI P. ,C. SETHI): (a) 
Yes, SIr. 

(b) Rs. 2.2 crores. 

(c) to (e). The Delhi Electric Sup-
ply Undertaking has reported that 
the p'rospedive consumers are re-
quired to submit formal application 
on the prescrihE-d form along with 
proof of lawful occupancy aDd se-
('urity depOsit of HIs. 801- per K.W. 
subject to a minimum of Rs. 401- for 
getting electric connections in the 
electrified portions Of the Resettle-
ment Colonies. Subsequently, ser-
vice line charges ® }tis. 1101- per 
c'lnnection are also payaJble bv them. 
However, they are not required to 
pay any development charges for 
getting electricity connections as 1hc 
same are being ',borne by the Delhi 
Development AuthOrity. 

(f) and (g). The Delhi Electric 
Supply Undertaking has reported 
the position of applications received, 
connections energi'3ed and under exe-
cution in respect of four Resettle-
ment Colonies where general elec-
trification work has been carried out 
partly towards the end of April, 1980, 
to be as under:-

---- _._--_._-
Namt' of Colony 

-------_._--- _. 
M'ingolpuri 

.T ahangirpuri 

Sultanpuri 

nakshinpuri 

Nn. of (':'mnt'd;oll!l ~onrec'i(lns 
applk ltion<J f"nf'r~i'wd und("r 

rrcr-ivt'd ('x('('ution 

_. _.---.,. 

22fO 738 l.t62 

r6P.o 2 97 1383 

378 378 

838 30 5 533 
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The Delhi Electric Supply Under-
taking has also reported that the 
following Resettlement Colonies are 
already electrified and electric con-
nections are being given there on 
completion of usual commercial for-
malities:-

1. 'R Block Ragl\Ulbir Nagar 
(Najafgarh Road). 

2. 'E' Block Raghubir Nagar. 
3. Shakurpur Phase I & II. 
4. Chaukhandi. 
5. Khayala. 

DemoUtions In ABIla Nqar, New 
DeUd 

133. SHRI P. K. KODIYAN: Will 
the Mmister of WORKS AND HOUS-
ING be pleased to state: 

(a) whether D.D.A. and other au-
thoritiE:S concerned demolished Jhul-
gi-Jhopries in Anna Nagar, New 
Delhi; ~."!f II 

(b) if so, the tull details thereof; 

(c) whether they were given ad-
vance notice; 

(d) if so, when; and 

( e) whether they have been given 
some other alternative place for their 
shelter? 

THE MINISTER FOR WORKS 
AND HOUSING (SHRI P. C. SETHI): 
(a) YeB, Sir. 

(b) The Delhi Development Autho-
rity removed on 16-5-1980 a cluster of 
about 150 jhuggieB named Anna Nagar 
constructed in the month ot January-
February, 1980 on Delhi Development 
Authority's Nazul land within the 
Vikas Kutir Complex (near D.D.A.'. 
Engineering Wing). 

(c) and (d). The Delhi Develop-
ment Authority haa reported. that as 
these 'W'ftre frelh encroachment.. of 
temporary nature, nO notice· was 
liven. 

(e) No, Sir. 

""" IIh: II"f qd ... WWW ~. 
1St 1IN1 a'"",,, 'Ii ~ 11ft • ..., 

1 34· .sft 't'f ..,. W1'I11: CIRT w.m 
t!ft' "" c6 \i'iI' q'd ii ;mit '6T .. aTif 
~1Ji'tfT~~~~~~ 
~ ~ ~ tNT ~ m- far;Irr ~ 
~T(f 

nR '"" ( ••. ~. ~) : 
~ "" ~ r.. "" f{1f\! d q'd ant ~;:;#\' 
~ ~ ~ ~ al~Cfi if{ h;1n' \IT 
~(:- ." 

1 . arT1ro 

2· at (fi '= It" 4 
3· ~ 
4· \('11(1;"4 

5· ~ 
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7· ~ 
8· ~ 
9· ~ 

10· ~ 
11 . ~ 

12· ~ 
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22· Ifi!1fi 
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23· ~ 
24· q',<lq._" 

25· ~ 
26. <t",fch}Hl 
27.~ 

28. ~ 
29. ~ 
30.· ~ 
31· ~ 
32. ~'q<'''I« 

33· ~ 
34. ~ 
35· ~ 
36. Gl4itA\< 
37· ~ 
38. ~ 
39· ~ 
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61. ij«1 <'f~., ( 

62· ~ 
63. ~4if(1'~ .. < 
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66. ~ 
67· ~ 
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Review Of National Adult Education 
Pro,ramme 

138. BHRI INDRAJIT GUPTA: Will 
the ,MiniGter of EDUCATION be 
Pleased to state: 

(I) whether QQveaunat by. 

made any review of the National 
Adult Education Programme perfor-
mance so far; 

(b) if so, the details thereof; and 
• (c) what measures have' been taken 

to make the programme more effec-
tive? 

THE MINISTER OF EDUCATION, 
HEALTH AND SOCIAL WELFARE 
(SHRI B. SHANKARANAND): (a> 
to (c). In October, 1979, Government 
had appointed a Committee under the 
Chairmanship of Dr. D. S. Kothari to 
review the National Adult Education 
Programme in all its aspects. The 
Committee submitted its report on 
13th April, 1980, which is under con-
sideratiOn of the Government. Mea .. 
1.3Ures to make the programme more 
(\ITective, if necessary, would be taken 
thereafter. 

Cadre of Pilot in Directorate of AgrI-
culture Aviation 

139. SHRI INDRAJIT GUPrA: Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Government have 
a proposal under consideration to set 
up a permanent cadre ot pilots in 
the Directorate of Agriculture Avi-
ation in his Ministry; 

(b) if so, lhe details thereof; 

(c) whE:ther the Association of the 
Unemployed Pilots had represented 
the Minister against the system of 
deputations from the Indian Air Foree 
to the Agriculture Aviation Wing; and 

(d) it so, whether Government 
proposE:' to recruit pemnaneat cadre 
of pilots only from the unemployed 
pilots? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRlCULTURE 
(SHRI R. V. SWAMINAHTHAN): 
(a) Yes, Sir. 

(,b) The detaila have Dot,.t bien 
ftnallucS. 
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(c) Ye:s. biro 
(d) No, Sir. 

".."... Nallab between EsIes farm 
I'&otorJ aDd raneah_ Park, 

New DeW 

1"0. SHRI R. L. P. VE&'\iA: Will 
the Minister 0'1 WORKS AND HOUS-
ING . (be pleased to state: 

(a) whether the storm wa1er 
nallah along the Outer Ring Road on 
the Sarva Priya Vihar side between 
Essex Farm Factory and Panchsheel 
Park, New Delhi has been lying 
Kaccha tor the last 10 yearR or so; 

(b) if so, which agency of the 
1lelbi Administration i.e. M.en. 
D.D.A. P.W.D. (Delhi Adrnn.) is re-
sponsible tor the construction of 1I:i.e 
same; 

(c) whether these agencies of the 
Delhi AdminiBtratioll have received 
a number of representations from 
various Associations/Cooperative 
House Building Societies/residents of 
the area in that behalf, and if so, the 
details thereof; 

(d) whether all the authorities 
under Delhi Administration have 
denied responsibility for the con-
struction ~ the nallah, and 

(e) if so, who is responsible for 
the construction Of thE same anrt by 
what time the construction of the nallah 
is Ukely to be started and completed? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. ggrHl): (8) 
Yes, Sir. 

(b) to (e). The Delhi Water Supply 
and Sewage Disposal Undertaking 
have informed that they can construct 
this Nallah if the beneficiaries deposit 
the proportionate cO\!t of construction 
with them, in advance. The Govern· 
ment baa, however, requested the Lt. 
Governor of Delhi to decide the 
authority who wUl construct this 

Nallah and direct the same to initiate 
action. 
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Developmeat of Small and Medium 
ToWDS in the COUDil7 

142. SHRI LAKSHMAN MALLICK: 
Will the Minister of WORKS AND 
HOUSING . be pleased to state: 

<a> whether there is any propolal 
\Inder Government's consideration to 
develop small :md me~liurn towns- in 
the country; and 

(b) if 80, the details thereof? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (8) 
A Centrally Sponsored Scheme hat 
been introdu~ed for the InteJrated 
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Development of Small and Medium 
Towns in the country. 

(Ib) The main details of the 
scheme, are:-

(1) the scheme would cover 
towns with a population of 
1 lakh and below on the basis 
of the 1971 census. 

(ii) The selected towns will be 
either the District Head-
quarter towns or the Sub-
Divisional towns or Mandi 
towns or other important 
growth centres. 

(iii) The level of expenditure per 
town will on the average, be 
upto Rs. 1 crore, out of which 
Central assistance upto 
40 lakhs will be released for 
identified work during the 
plan period. 

(IV) The Components ellgible for 
assistance are:-

(a) Land Acquisition and De-
velopment for Residential. 
Commercial and industrial 
schemes. Residential sche-
mes will include sites and 
services with or without 
Core housing. (This is ex-
pected to benefit the econo-
mically weaker sections). 

(b) Traffic and Transportation; 

(c) Development of mandis1 
markets, industrial estates 
and the provision of other 
services and processing fa-
cilities for the benefit of 
agricultural and rural de-
velopment in the hinter-
land. 
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Drouht In Aadamaa and Nicobar 
Islands 

144. SHRI MANORANJAN BHAK-
TA: Will the Minister of AGRICUL-
TURE bE' pleased to state: 

-.._ 
(a) whether Government are aware 

of about seve~ drought In the U'uon 
Territory of Andaman and Nicobar 
Islands and if so, the action Govern-
ment have taken to meet the situa-
tion there; 

(b) whether any Senior Central 
Officer was deputed to study on the 
spot and assess the required relief 
measures-if not, the reason thereof; 

(c) whether water suppJied by 
Government to the droUiht stricken 
people was free of cost or charged 
throuahout the country; and 

(d) jf so, why water supply in 
drought areas in Andaman was 
charled? 

THE MINISTER OF 'STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRr R. V. SWAMINATHAN): 
(a) Due to inadequate rainfall, An-
daman and Nicobar Islands experi-
enced drought condition. According to 
the information received from the 
Union Territory administration, aibout 
15000 persons residing in 75 villages 
of Andaman district were alIected by 
drought. Another 166 villages were 
affected only marginally. About 3604 
ha. ot land under paddy was affected 
by drought. The UT administration 
haa allowed remission of land revenue 
for the year 1979 .. 80 in '15 villUes . _ 



Written Answers JUNE 9, 1980 lVritten Answers 

and arranged reliet programmes and 
drinking water supply, Supply of 
seeds and pesticides on loan are also 
under consideration. The Government 
of India allocated 758 MT of food 
grains under Food for Work Progra· 
mmes for providing employment t(' 
the rural labourers. 

(,b) No such request was received 
from the Andaman and Ni'Cobar ad-
ministration. 

(c) and (d). It has been the 
practice in Andaman & Nicobar Is-
lands to supply drinking water in 
summer months and charge for the 
supply at Re. 1 per drum of 200 litre~ 
so as to ensure economy in the use of 
water by the public as the availability 
of water during summer months is 
very limited. In view of the drought 
conditions, the administration re-
duced the charges to 50 paise per 
drum. In view of the plentiful rain$ 
since 10th May, 1980 there is no 
shortage of drinking water now. 

Foodgrains to Tripara 

145. SHRI AJOY BISWAS: Will 
the Minister of AGRICULTURE b{\ 
pleased to state: 

(a) whE'ther Government are 
aware that the foodgrains are not 
reaching Tripura in time: 

(b) whether Government are also 
aware that the people or'l'ripura are 
facing serious crisis; and 

(c) if so, the steps taken by Gov-
ernment to supply the foodgrains and 
essential commodities to Tripura? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHR! R. V. SWAMlNATHAN): (a) 
to (c). Some representations were re· 
celved from the State Government. 
After investigation, the factual posi,:, 
tion whiCh was found to be generally 
satt.factory hal been duly intimated 
to the State Oovtl'lmWlt. 

Against the average monthly deli· 
very of 7133 tonnes of sponsorei food-
grains to the state during the year 
1979, the average monthly delivery 
durnig January to May. 1980 ha, 
been about 7187 tonnes. Necessary 
steps to increase the despatches by 
rail from the North Zone have also 
been initiated. The position is under 
constant watch. 

Wages to Muster Roll workers 01 PAT 
Department, Tripura 

146. SHRI AJOY BISWAS: Will 
the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether the Mustel Roll 
workers of the P & T Department in 
Tripura are getting the same rates 
of wages like Must~r Roll workers 
of the State Government; and 

(b) if not, the reasons thenafor? 

THE MINISTER OF COMMUNI .. 
CATIONS (SHRI C. M. STEPHEN): 
(a) Yes, Sir. 

(b) In view of (a) above, this does 
not arise, 

Satellite Communication Centre in 
Tripura 

147. sHRI AJOY BISWAS: Will the 
Minister of COMMUNICATIONS be 
pleased to state: 

(a) wnether there is any proposal 
to, start a project for Satellite Com-
munication Centre in Tripttra; and 

(b) if so. when the project will be 
completed? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI C. M. STEPHEN). (e) 
Yes, there is a proposal to start a 
Satellite Earth statiori at Agartala in 
Tripura State. 

(b) By ear111H1. 
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CGIIdlUoaal oller b:r Surar IBdUltr" to 
Pee Retail Prices or Suaar 

148. SHRI CHHlTUBHAI GAMIT: 
Will the Minister of AGRICULTURE 
be pleased to state: 

(a) whether it is a fact that the 
sugar industry has made a condi-
tional offer to the Government to 
peg the retail price at around Rs. 5.25 
a kg. in 13st March; 

(b) if so, what were the conditions 
attached and what was the Govern-
ment's stand on this olTer; and 

(c) what other steps have been 
taloe,n to reduce the free market prices 
of sugar during last 4 months? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
and (0). The representatives of 
the sugar industry who were invited 
by Union Minister of Agriculture on 
31st March, 1980 to review the rismg 
trend in sugar prices and find out 
ways and means to stabilise prices at 
reasonable level, agreed to voluntarily 
limit the ceiling of ex-factory price 
of free-sale sugar (without excise 
duty ) to the level of Rs. 430 per 
quintal. While making this offer, they 
put the condition that the quantum 
of excise duty shOUld be r~duced to 
the level prevalent on 31st Marchi 
1980 and also urged for reduction in 
the bank margin on levy sugar from 
2'5 per cent to 5 per cent. 

The proposal of the industry was 
considered in detail in the Confer-
~nce of State Food Ministers and 
f\dvisers to the Governors held on 
24-4-198G where the consensus of the 
State Governments was that the offer 
made by the sugar industry regard-
ing voluntary reduction in the ex-
factory price of free-sale sugar was 
not workable in its present form tS 
SOme of the states were deficit while 
athers were surplus and there could 
be no assured movement of sugar to 
the deficit States without statutory 
control. 

(c) Government have taken a 
series of measures to bring down the 
prices of sugar in the free-market. 
These are:-

(i) ReductiOn in the stock hold-
ing limits of recognised dealers; 

(ii) Intensification of de-hoarding 
operations; 

(iii) Restrictions on sale of sugar 
by one wholesaler to !IDother 
wholesaler where the transaction is 

. not accompanied by physical deli-
very of sugar; 

(iv) Turn-over of stocks by re-
cognised dealers within 10 days 
period; 

(v) Monitoring of information re-
lating to sale and despatches at 
sugar; 

(vi) Release of addltional quotas 
of free-sale sugar for May a"1d June; 
and 

(vii) DecisiOn to import 2 lakh 
tonnes of sugar. 

ImPlemeD,ti.tiOll of Land Reforms 

149. SHRI CHHlTUBHAI GAMIT: 
Will the Minister of RURAL RE-
CPNSTRUCTION be pleased to state: 

(a) whether implementation of 
land reforms Law like Tenancy 
(Amendment), Act and Land CeiUng 
Act (Amendment) was stopped by 
the previous Government in Gujarat; 

(b) the position at present; and 

(c) steps been taken to start again 
implementing these laws including Mi-
nimum Wages Act for alrarian 
labour? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
and (b). The previous Government of 
Gujarat ha~ apPOinted a State Land 
Commission in November, 1977 to 
examine the totality of land reform 
measures in the State and suggest 
necessary chan,ea in the liIht of the 
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:;pecial conditions prevailm~ in Guja-
rat. The State Government kept in 
abeyance the implementation of sec-
tion 32(1-B) of the Bombay Tenancy 
and Agricultural Lands Act, 1948 
(whiCh dealt with restoration of ?OS-
session of land to tenallts illega Uy 
ejected between 15-6-1955 and the 
coming into force of ~he Amending 
Act 5 of 1973) and the acquisition '\nd 
distribution of surplus land under the 
GU~larat Ceiling on Agricultural Hol-
dings Act, 1960. The Government of 
India had suggested that holding up 
the implementation of the ceiling law 
in anticipation of changes was not 
proper, but the suggestion was not 
accepted hy the state Gavt. During 
the President's Rule, however, steps 
have been taken to implement land 
dorm laws in the State under a time 
bound programme on a priority basis 
and orders have been issued to take 
over and distribute the lands already 
declared surplus. 

( C) Additional revenue staff has 
been a~ointed to expedite the imple-
mentation of land reform laws and a 
special drive launched to detect evic-
tion of allottees from ceiling surplus 
lands in order to restore these l~nds 
to them. The Gujarat Government 
have also take steps for fixing mini-
mum wages for agrarian labour and is 
implementing the Minimutr. Wages Act. 
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Lack or proper name stampS and 
seals In sub post ofJlce~ 

151. SHRI KRISHNA CHANDRA 
HALDER: Will the Minister of COM-
MUNICATIONS be pleased to state: 

(a) whether Government are aware 
that becaUSe of lack of proper name 
stamps and seals in the Su~Post Offi-
ces, the Money Orders are being re-
turned to the remitters: and 

(b) if so, the steps which have 
been taken to remove this difficulty? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI C. M. STEPHEN): (a) 
An experimental Post Office is denot-

ed by a number in the stamps and 
seals unsed by it. The name of the 
Post Office is indicated in the stamps 
and seals only when it is made per-
manent. 

Payment of money orders does not 
depend upon the type of stamps or 
seals used to indicatE' the Post Office 
of issue. There are hundreds of 
experimental post offices in the coun-
try denoted by a number in the 
stamps and seals used ,by theJil. and 
the money orders issued by them are 
paid without any difficulty. 

(b) Does not arise. 
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National Population Education Project 
152. SHRI K. T. KOSALRAM: Will 

the Minister of EDUCATION be 
pleased to state: 

(a) whether Government have for-
mulated national population educa-
tion project; 

(b) if so, the salient features there-
of; and 

(c) the steps being taken to imple-
ment it? 

THE MINISTER OF EDUCATION, 
HEALTH AND SOCIAL WELFARE 
(SHRI B. SHANKARANAND): (a) 
Yes, Sir. 

(b) The Naticmal population Edu-
cation Programme is designed to jn-
troduce population education in the 
formal system of education. The 
programme will have the following 
objectives: 

(i) to he~'P students develop an 
insight into inter-relationships bet-
ween population growth and the 
process of social and economic 
development at the individual, 
family, SOCiety, national and inter-
national levels; 

(ii) to make the children and 
teachers aware of t~~e population 
situation in the countr.)' and targ~ts 
and efforts of the Govt. of India in 
solving this prOblem; 

(iii) to institutionalise population 
education in the formal education 
system, including universities and 
non-formal education programmes, 
at the national and state levels; and 

(iv) to develop desirable attitudes 
and behaviOUr in the teachers and 
students as well as the community 
at large towards population issues 
so that they may take rational deci-
sions about their family size and 
the quality of life that they would 
lik~~ to have. 

The programme seeks to realise its 
objectives through development of 
curriculum, preparation of instruc-
tional material, research and evalua-
tion; it envisages the setting up of 
population education cells at the 

national and state levels, incorpora-
tion of population education in the 
training activities of the National 
Institute of Educational Plarihing and 
Administration and, introduction of 
population education courses univer-
sities. 

The Ministry of Education will be 
the implementing agency. At the 
state level t the 'Programme will be 
implemented by the state Government 
according to a plan approved by the 
Government of India. The National 
Council of Educational Research and 
Training will provide technical assis-
tance. A National Steering Commit-
tee will be set up with overall autho-
rity for coordination as well as imple-
mentation of the programme. 

(c) The programme is to be imple-
mented in a phased manner. Ten 
State/U.Ts. which are to be covered 
in the phase during 1980-81 have been 
selected. These are Bihar. Chandi-
garh,. Gujaratt Haryana, Kamataka, 
Madhya Pradesh, Maharashtra Pun-
jab, Rajasthan and Tamil Nadu. A 
separate plan of action for each State 
has been prepared. 

After a detailed consideration of all 
the implications of the programme, it 
has formally been approved !by the 
Govt. of India. The Natiooal Steer-
ing Committee is being set up. The 
State Governments concerned have 
been advised to-

(i) set up a State level Steering 
Committee; 

(ii) set u,p a population education 
cell in the State Institute of Educa-
tion or the State Council of Educa-
tional Research and Trai.ning; 

(iii) identify and post full ilca-
demic and administrative staff in 
the population education cell; and 

(iv) identify the academic staff, 
including key persons, for intensive 
training and orientation. 

Action to arrange far 
budgetary provisions has 
initiated. 

necessary 
also been 
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AppUcatlon for Telephone CODDectlon 
under Various Schemes 

153. SHRI K. T. KOSALRAM: Will 
the Minister of COMMUNICATIONS 
be pleased to atate: 

(a) the number of applications for 
telephone connections under different 
schemes (scheme-wise) that were 
pending as on the 31st March, 1917; 

(b) the number of telephone con-
nections given upto 31st March, 1980; 
and 

(c) the steps being taken to expe-
dite the isSUe of telephone connec-
tions? 

THE MINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHBN): 
(a) The number of pending on 
31-3-1977 was: 

O.Y.T. 
Non-O.Y.T, 

Total: 

42043 
141469 

183512 

(b) 3,97,5'58 telephone connections 
have been added during the period 
1-4-77 to 31-3-80. 

The total No. working on 31-3-80 
was about 20.14 lakhs. 

(c) The existing telephone exchan-
ges are being expanded and new ones 
opened. The production of exchange 
equipment, telephone cables and other 
equipment is being augmented. 
About 1.7 lakh telephone connections 
are expected to be added during 
1980-81. 

Telephone Exchaii&'e in Bombay Muni-
cipal Corporation Area 

154. DR. SUBRAMANIAM SW A..'VI.Y: 
Will the Minister of COMMUNICA-
TIoNs be pleased to state: 

(a) whether the Government have 
any plans to open new telephone ex-
changes in the Bombay Municipal 
COJ1)oration area; and 

(b) if so, the details thereof? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI C. M. STEPHEN): (a) 
Yes, Sir. 

(b) The following new exchanges 
have been planned for progres$ive 
commiSiioning during the three Jear 
period 1980-83; 

1. Prabhadevi 
2. Mazgaon-I 
3. Borivli-ll 
4. Ville Parle-I 
5. Wadala-I 
6. Marol-I 
7. Cooperage-IV 
8. Mankhurd-I 
9. Ville Parle-II 

10. Mulund 
11. Mazgaon-ll 

10,000 lines 
10,000 lines 

4,000 lines 
10,000 lines 
10,000 lines 
10,000 lines 
10,000 lines 
10,,000 ~ines 

10,000 lines 
10,000 lines 
10,000 lines 

Additional exchanges are planned 
at Bom.bay CTO, Malabar Hills, 
Cumbaia Hills, Bori Bunder, Worli, 
Bandra, Kandivli, Goregaon, Seon 
and Ghatkopar and are exepected to 
be commissioned l(iter during 
1~83-88. 

Semloar in Integrated COBtrol of Posts 
of Irrigated Cotton 

155. SHRI K. RAMAMURTHY: Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) the recommendations of all India 
seminar on integrated control of 
pests of irrigated cotton; and 

(b) the action taken thereon? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
The All India Seminar on Integrated 
Control of Pests On Irrigated Cotton 
was held at Guntur (Andhra Pradesh) 
from 9-12 February, 1980 under the 
joint sponsorship of Andhra Pradesh 
Agricultural University and Univer-
sity Grants Commission. • The recom-
mendations of the seminar have not 
been received by Indian Council of 
Agricultural Research SO far. 

(b) Follow up action will be _en 
on receipt of recommendation from 
the Sponsorers. 
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Seminars on Semi-ariel Troplos helel at 
SOlan 

156. SIiRI K. RAMAMURHY: Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a) the principal suggestions of 
the international symposium hosted 
by International Crops Research Ins-
titute for the semi-arid tropics held 
in Solan on February 15, 1980; and 

(b) the action if any, proposed to 
be taken thereon? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 
On the basis of information furnished 
by Associate Director, International 
Crops Research Institute for Semi 
Arid Tropics, no InternatIonal sympo-
sium was hosted by ICRISAT at Solan 
on February 15, 1980. 

(b) Does not arise. 

Wlndin, up of Centre for Studies In 
Science Polley. JawaharJal Nehru Uni. 

verslty 

157. SHRI K. RAMAMURTHY: Will 
the Minister of EDUCATION be 
pleased to state: 

(a) whether it is a fact that the 
Centre for studies in Science Policy 
in the school of social sciences of 
Jawaharlal Nehru University has 
been wound up; and 

(b) if so, the reasons for the same? 

THE MINISTER OF EDUCATION, 
HEALTH AND SOCIAL WELFARE 
(SHRI B. SHANKARANAND): (a) 
and (b) According to information 
furnished by the Jawaharlal Nehru 
University .. the Centre for Studies in 
Science Policy was ~stablished in 1970 
with certain objectives. With the pas-
sage of time, it was felt that the ob-
jectives were not achieved and that 
the Centre had virtually ceased to be 
a viable academic umt. The Univer~ 
sity set up a Three-Man Committee 
under the Chairmanship of Dr. V. S. 
Jha, to review the working of the 

Centre. The report of the committee 
was considered by the Executive 
Council of the University at its meet-
ing held on 20th February, 1986 :.Lnd 
the Council decided that the Centre 
for Studies in ScienCe Policy as an 
administrative structure be suspended 
until such time as the need for reviv-
ing it manifests itself. 

Criteria tor Out Of Tum Allotment of 
GoV8l"Dllleat ACOOIDIDOdatIoa 

1'58. SHRI DAYA RAM sHAKYA: 
Will the Minister of WORKS AND 
HOUSING be pleased to state: 

(a) the names of diseases on the 
basis of which Government used to 
allot out of turn quarters to the Cen-
tral Government emplo~ees five yeari 
ago; 

(b) the names of diseases on the 
basis of which quarters are being so 
allotted at present; 

(c) the reasons for which aU"tmmt 
on th(' baSIS of dic;eases at (a) above 
was stopped; 

(d) whether Government propose 
to allQt quarters on the basis of all 
those diseases; 

(e) if not, reasons therefor; and 

(f) the names of the hospitals the 
certificates of which are acceptable 
for such allotments in Delhi? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (a) 
A list giving the information is at-
tached. 

(b) (i) Pulmonary tuberculosis (in 
active phase with risk to others). 

(ii) Cancer. 

(iii) Physical handicap (employee 
himself)-blindness, deafness and 
orthopaedic infirmity). 

(c) The modificatiOn was made on 
the basis of the recommendation of 
the National Council (JCM) to ':'es .. 
trict such ad hoc allotments. 
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(d) No, Sir. 

(e) The enlargement of the list of 
dieseases for ad hoc allotment purposes 
1s not considered desirable as it '",ill 
adversely affect the prospects of the 
large number of Government em-
ployees awaiting allotment of accom· 
modation in their normal turn in the 
context co! the acute shortage of ac-
commodation. 

(f) Medical certicates from Govern-
ment T.B. Hospitals/Senatorium, 
Local Bodies T.B. Hospitals/Clinics 111 
case of T.B. and in case of Cancer 
and Physical Handlcap, certificates 
from Government hospital., duly 
~ountersigned by the competent m~­
:Hcal authority are accepted. 

LIST REFERRED TO IN REPLY TO 
PART (a) OF LOK SABHA U.S. 
QilllSTION 1NO. 158 FOR 9-6-1980. 

1. Tuberculosis 

(i) Pulmonary tuberculosis 
(in active phase with risk to 
others). 

(H) Pleurisy with effusion 

Tubercular meningitis. 

l. Maligant Neoplas'h 

Cancer 
Sarcoma 
Leukaemia 
Hodgkins' Disea ..;e. 

3. Disease of Blood 

Hereditory Haemoloytic 
Aneamia 
Aplastic Anaemia 
Purpura 

4. Mental Diseases 

Psychosis 
Schizophrenia 
Paranoid State 
Mental Retardation 

5. Epilepsy 

6. Disease of Circulatory System 
Malignant HYJ:1erten~jon 
Ichaemic Heart Disease 
Myocardial Infarction 
Congestive Heart failure 
Angina Pectoris. 
Chronic R hel.lmatic Heart 
disease with complications. 

7. Detatchment of Retina 

8 Dlseases of N e,,'vous system 

Congenital hydrocephaHs 
Spina Bifida 
Paralytic effect of Pol~myelitit;. 
Cerebral SPllStiC Infantile 
ParalYSIS 

Cerebal Hemipl~gla. 

159· "'"~~: ~~ 
ath:~~~~Cfi1~~~. 

(~) ~~~~rn~ 
~ en~: ~ csi'6llf<lIl ~ ~l CfiT 
~ ~ 001<'1' ~ (; 

(~) ffi ~ 20 tIT 25 qtfF- Cfi1 
~ ~ ~~ W llaft" ari"< 
, Im-" ~ cfi lfC1T'1' ~ ~ aw.ffGa- ;;{r 
~ m (; arh: 

(1J") ~ ~, err rn ~ ~ 
~ rJjl:~l ~ ~ CfiT ~ ~ 
~ fc.w: 7.Rf ~ ~ ~ arflf cot-
~ q;i ~ anct~ cnvr ~ ~ 
CfifJiq Itt' ~ ~ ( ; ~ 

~ Ilk ~ .r.ft (et '". '" · 
WIrt): rn ~ (T;t cm:f ~ ~ 
~t"'lf(41, ~ ~ ~ W11ft' 
~ r.crr~'1f (, ~ q-r.r ~ .rr 
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~ifRfcm~tf ~~e6~ 
ti-~~~c6~( 1 

(_) ~, ~ 1 

(tr) ~ of ~ ~OO It-~ 
~ c6 ~ 21300 f<tilll~n ~l CfiT 
~~~ttCfi~~~ 
~~~m-r(~~ 
~ ~ "t(' 1 I'aft" 3fh lim" cfi 
~ 1 ~ If cwr I I aft , , 3f'h 1'm" If"" 
~ \ilTff ~ 54~lfqd ~ cn1 ~ 
14,180 (I ~ ~ 1i- 8746 
~CfiT~etmf~~~~ 
~ lf1.fT ( , ~ ~ ~fm q;f 
fQ!lC~ ~n ~ ~ 3th wm 31CfN iJfilf 
~ If"" ~ ~'4" {flIT, 

~~.~~~ 
anm.~~.~.~. ~.r.~ 

160· ~ ~ maF'4: q:lfT ~ 
~ IIMnr ~ ~ iICfFf ~ ~ ~ 
~. 

(~) q:u.r ~ ~ 5fThf~;f 
~, f;r+or arTlf Cf1f "ffv.T lfunf ~ qlf 
Cfft~~~m~~~ 
fq-m:t '« 4\~66(0 ~ ~, 

(@") ~ ~~ li-~ Olf~ ;f 
3TtT'f ;mr rl ~ ; 

(ll') em ~ ~fq:cH.I' enT 3tGf ~ rn-
~~m~w ~~t3fh~~ 
~, or ~ 4''31'66(01 ~ ?fiGf ~ ~ 
~; 

('f.T) ~ ~ CfiT ~ ~ lfCf)r;rl 
Cfft ~ *" ~ ~ CflT (; lf~ ~ , 
~ ~ ~ cnrorr ( 3Ih ~ ~ cfi 
~ q;ror~ ~ CflIT f;r~ ~ 
~ ~~; arh 

(T-) ~~~~~~ 
1f ~ tfi1r ~ ~ ~? 

~ an amnw ~ (~ it. ~, 
~) (Cfi)~, "I 

(\f)~ ~ ~ if ~~ 
fcf;1n ( fcl; ~ oq ~~ 1 ~ CI1fcm: 
~ f"...,r~f~d ( :-

lfSlJlf ~r1t Cfif 47,48"'1 

f~~., ~~ ~ 67,347 

'3iri(fT 56.295 
------- ... 

q-)tT 1,71,131 

~ q~Cf)(UI 1i-~ mrn ~­
~enT 33.23 ~ ~~~ 
5I"fCff U ( , 

(tJ") ~ mrn mf~ ;f ~ 
f'clm ( nn {ri ~ ~ 94750 q \Jfj6f)(ol 
~~Cfii~ur mr~~ 
~ ( 31h ~ ~ ~ It ~ q\JIl>jCfl(UI 
Cf)u;r crrr:rl qrf ~ ~ ~ Cffl arm 
(I 

(~) ~ ~m 1979 tn: q'~tjCfi(OI 
~ Cfi1 f?l?l(fol661 ~ ~ ~ ~ 
~ ~ ~~ ~ m ~l Cffl mn-
m~f"ij"~~~:-

42,000 

18,000 

R,OOO 

'~ · .... r ~ ~~~ ~ ~1+1Q ~166 dilfi ~ otl~ ~ otl"'Q+1 

~~(I 

~ ~ 5ITf~ of m-a- fctm 
( filfi ~ Cfil ~ ~ qlfarstilfi 
~ ~ ~ arrm tn: f;rqm;ft,,~ 1 

~1t ~ ~ ~ t.f~ ~ C61 
~ "( I ~~, m ~ ~1+tfi44f 
~~~cn1~~'(or~efi 
~~~(I 

(~) ~ ~ ~ ;f 1fCfiRl 
~ ~ ~ ~ :q (UIGI~'tf ~ iRWT 
~ 1 ~tr.rftr ~ ~ mlf\', ~ 
~m~~~~f;nh:( 1 
~ ~ if'(fr.fT ~ ( ~ ~ ~ 
ti-~ ~ CfIT CfiGl' ~ lfCfiT'f fm;r 
~I 
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I'qq' "q", .n" ~ "~" ., 
~ ""'"" 

161· 1ft ~ ~: Cftff ~ 
anannr~~~en1~~ 
fcfi: 

(~) C!flfT ~ ~ em- ' 'tt", , 'aft' , 
arh "~" cnr am1lr ~ 2!/'i¥{'iiilf(41 
Ciil m;ft ~'4' tn:: ~ mr ~ 
~(; 

(~) ~~ ~ (f1fF- li"" '{~ ~ 
~~~.ft;;(~~, 1980 
~~q1~~cwrTt~ 
~ ~ ~ ~~ qft ~ (; an'r 

(11") {Of ~ cti ~ Cfi1:: ~ m 
~ ~ ;aq (rCR1 ~ CfTF ~ m;ft rn-
qf\r ~ ~ ~~l ~ ancmr m-
\i,w.m arh ~ arrtc;r ~ ~ t(U ~ ~ 
cnl~(? 

~ Ilk I111mr ~ (.n .n. tft. 
mft): (en) ~ ~ ~ li-~ 9:~ 
em; CfiT ~ (, ~ ~ m'1 "t:(' 
1f- 1 6 q'1Sf, CT(q' "~" ti- 23 q1f arh 
em "~" ti- 25 ~ ( I 

(~) ~ 1f ~ ~ ~ ~ ti-
~ ~ srcm: ( :-
Gr~' f;;'qivr'&I'f ~ICn.,~ ~rqi~l hr.:r~r 

~., 1 9 8 0 (JtJi • 
.tr(:t!;; ~ f<:'TO: 
~p'lr i ~ ~) ~.r 'lfi 
~p:'flfer rT ~ 

~ t::07 ~~ 

Gff 33 4 260 
~r 571 H 105 

(11') ;t:~ ~ ~ rn'{ ~ ~ 
, antmr~~~~~~ 
~~~tf~~~~~ 
~ ~ ~ 1f{ {l f;nh ;r{t ~ 
( ~ ~ ~ ~ ~ rnr.r ~~. 
~~~~1f{~fM~ 
( I ~ 3IVm' ~ ~~­
~~ afiq;:<T~~q,:~~ 
~ tn rn-N\tr Bi'ii44lf(41 W ifiif' 51fi 
~~~ ~, q~M" 
W~ I 

Harijans 
12 hrs. 

RE. ATROC!TIES ON HARIJ ANS IN 
ALMORA DISTT. 

SOME HaN. MEMBERS: rose-
MR. SPEAKER: One at a time. 

'li (Iii ''I '"41 "'""" (~): 

are'lf~ ~, ~ q-{. 

MR. SPEAKER: I have admitted 
your calling attention for day after 
tomorrooN. 

'li ~ m:n (~~) : 3f\1f&f 
~, ~~ct1 ~~~ 
q-{ 15 ~ q;1 GfTmf q;f ~ ~ mr t)1IT, '39f cn1 ~ ctt ~ I m 
~~~{t~(--~ q,: 
tt~\Jf ;(fi';:e ~ f<:nrr ~. . . . 

( Interruptions) 

MR. SPEAKER: I have already 
Admitted a call attention motion for 
day after tomorrow. 

(InterruPtions) 

SHRI CHANDRA PAL SHAILANI: 
On a point of order. 

MR. SPEAKER: Under what Rule? 

SHRI CHANDRA PAL SHAILANI: 
Under Rule No. 60. 

MR. SPEAKER: Yes. 

'li ~ nr.ft: tt-~ 60 ~ 
'fi1: ~ t:"" I 113f\1f&f ~ ~ 56 
cfi~~~~~~ fcfi 
~ ~ ~ ~ ~ f'14¥t1".,c:fl .. ~ 
~, of q ~ ~ cnT qCfii('.'i ij(f 
arq;f ~'fR 1f{ ~ {TtrT 3Ih ~ ~ ~ 
~mlCr~~~~ ., " 4 QI.,_,,+tlq ~I 

MR. SPEAKER: Over-ruled. I have 
already admitted a call attention 
motion. 

It ~~: If IfU q ~ 
~~I arN~ ~~I 
l'~ ~ ar'\1r~ if ~ 56 iii ~ 
apr;ft' ~ " ~ ~ 1f)t ~ Ii 
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['5ft' ~ ~~] 
lIT ~ ifR 'UII' {T fct; ~ ~~ ~ ~tIT­
m ~ f.,4'i1'iCf),,(1 ~ '( aT ~ 
~~ 3.~ mnfi, ~ ~ em ~ 
~~~ritrra;h ~~~i 
m ~ ~ smncr cnT f~4+t1~Cf) (1 if 
~~~if'm~1 .,., 

rr~ ~ ~ fq:; ~~ artlf~ \J~ 
~~r',~ v.Tli~ ~ ~ 1{- q-af ~~-zrl ~') 
~ if (T or ~ arq-;ft ~f6' ~ ~ 
~~~q;cf~ ~qft~ 
Cfii q'(l ~ ~ ~ 0;." aIh ~i{f~ ~ 
3th/ tiT ~ i a~,7.fT q'~ ~f~ f;nr-
~ ~ ~ am: ~flo.; ~ srmq ~ 
~ ~ cfi ~ 1i- arq-;rr f'm" ~ I 

(2) ~ ~ra ~ '7.R ~ anq-fa-
~ ~ of ~&i ~ ~l i ~ ar.nr?er 
en ~ cfi q'&f *" {i-, m ~~ ~ 
~ ~ c6 m ~ arh d~'\~I( m 
Cfi1f ~ C611 ~ ~ ~ ~ at ~&1 
~~fq:;~~~~'( I 
lf~ ~I~ ~ Cf)1f ~ ~, ~ ~~ 
~q;f~~~~~ ~Cfft 
~~( I" 

ar\lf&i ~, 1f! ~ ~ ~ ~ fen 
~ ~ ti) iU ~ ~ ~~, cf 
~ 1fu ~ i- ~~ ~ I If ~ iffi"RT 
~ ~ hi ~ 11iq i- ~ mrM~ 
~~,~~~ ~~ 
~, ~~~~mTffl=t')_G~:~-
~~~~~l{T3Ih15~ 
~ ~Cfil ~, ~ 3I'h mf?;lrt ~ 
~;f~~ I ........ 

MR. SPEAKE.R: Nothing should be 
recorded without my permission. 

SHRI RAM VILAS PASW AN: ...•• 
MR. SPEAKER: Without my per-

mISSIon you art: unnecessarily taking 
the time of the House. I am not 
allowing. 
RE. MOTION FOR ADJOURNMENT 

ON SITUATION IN ASSAM 
PROF. MADHU DANDAVATE 

(Rajapur): I have already given a 
notice for an adjoumment motion on 

------------- -
"·Not recorded. 

the question of Assam. I do not want 
to go into the merits of the case. It 
is on the manner in which the Prime 
Minister is handling the issue. Not 
only that; yesterday, while speaking 
on the Televisi<m, the Home Minister 
had alleged that foreign agencies are 
involved and the Opposition is also 
being alleged. The item under dis-
cussion today is only on the extension 
of President's Rule in Assam by six 
months. I have raised the issue of the 
failure of the Union Government to 
settle the Issue through peaceful nego-
tiations. 

MR. SPEAKER: over-ruled. 

PROF. MADHU DANDAVATE: 1 do 
not want to go into the merits of the 
:ase. 

MR. SPEAKER: That is being taken 
care of. 

PROF. MADHU DANDAVATE: I 
want to know w',lether any decision 
!'las been taken that nO adjournment 
motion would be allowed On any 
Llrgent matter of public importance. 

MR. SPEAKER: Why should you 
take it for granted like this? No such 
iecision has been taken. 

PROF. MADHU DANDAVATE: I 
lave full confidence in you. 

MR. SPEAKER: The House has to 
iiscuss certaiu things and 1 will give 
full liberty to the House tor discuss-
ing them. Your point is over-ruled. 
(Interruptions) Will the hon. Member 
please listen to me? We are to dis-
cuss Assam today. 

PROF. MADHU DANDAVATE: The 
statutory resolution which is being dis-
cussed today is not a matter in which 
there is an element of censure. The 
adjournment motion has an element 
of censure and I want to introduce an 
element of censure against the Gove-
rnment. That in why I have given 
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my adjournment motion. Therefore, 
I want to know whether you are 
admit·ing it or not. 

MR. SPEAKER: You are also a 
very :nteUigent person. You cannot 
discuss twice. You can discuss the 
same thing here. 

SH~ tI JYOTIRMOY BOSU (Diamond 
Harbour): Sir, we wa:Qt to assist you. 
Theref.re, in the OPPosition, we have 
decided th&t we will, as gently as 
possflle, try to bring things to your 
kind notice In an orderly manner. 

MR. SPEAKER: You are welcome. 

SH't! JYOTIRMO,Y BOSU: We 
have iecided to draw your kind atten· 
tion oday on four basic issues which 
are agitating the minds of all of us. 
The Harijan issue has been covered. 
Mr. Vajpayee will raise the question 
of hike in price of petrol, diesel, 
.rtilisel~ and other petrol~um pro-
ducts. What I have to submit is this. 
What is agitating the minds of many 
of us very much is the open declara· 
tion of the Chief Minister of a State 
and the Law Minister of the Union 
Government that Presidential form 
of Government is going to be brought 
in... (Interruptions) 

MR. SPEAKER: I have your motion. 
It is under consideration. 

SHRI JYOTIRMOY BOSU: The 
whole Parliament including yourself 
will become a futile exercise ... 
(Interruptions) 

MR. SPEAKER: It is under my 
conside ratio t'. 

Mr. Vajpayca. 

12.15 hrs. 
RE. MOTIONS FOR ADJOURNMENT 

iNCREASE IN PRICES OF CBRTAIN PETRO-
LEUM PRODUCTS ON THE EVE OF THE 

SESSION 

PToducts 

{itt ~ ~ t.ft R ~;f q:;er~,,,'3I~, 
~~~~~lf"~~.y 
ifiT~~1 (~) 

If\'InT ~ : q: crnr arrt:;nre- ~'I 
1ft lin' ~ ~ '11ft : q;eYi.1'~Jf { 

Gfil ~ amft ( ~ ~ ~~~ ~~1 
~ 8th ....... (1IA'tmr) 

MR. SPEAKER: Please don't inter-
rupt. 

\ft ....... tqm ~: ttTr(.i~1f1Tf;e 
~ ~ e6 ~ ~ ~ CliT l{~if ~T 
q ~ q;l atCl~\1'11 ~ (err CillT 
(? (III'NR') 

MR. SPEAKER: I have received 
several notices ... (Interruptions) 

"" ~ tqm~: 3fQlf~: ~T­
~, 1f 3fTCI'Ctft ~ ~ ~ ~ ~):- I 
~ ~ e(Cfiic:o'c61 ~ of 31T~ tf.rrm 
{f ~ fef; ~ ~ if" Off~;f f~lfT 
~m~1 (~) 

MR. SPEAKER: Please listen to me. 
I have had enough of it. First you have 
to decide whether you are to discuss 
certain things there or have a first-
fight here. No, no; it is improper. 

Please sit down. When I am on my 
legs, you have to sit down. (Inter-
ruptions) • 

Mr. Bhagri, please sit down. (Inter-
ruptions) • 

Why don't yoU make him sit down 
(Interrup&i01&l) • 

~arftT~ntf~~~ m 
~~~~~I q6T~f?T:t 
~~(I 

I am very much pained . (I nter-
ruptiou). 

Please sit down. 
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[Mr. Speaker] 

~~~'1'{r~tC~' 
ifi~c6t~~~~{T~emr 
i!fi"m ( 6t 1ft ~ (I ~ ~ 0/ 
u'teT 1fi1d\' ~ 1ft ~ ~ ~~ ~T 
£1 

Please, Mr. Tytler, when the 
Speaker is on his legs, everybody sits 
silent. (Interruptions). 

No question. If you are to do like 
tlili\, nothing is going to come out 
of it. 

Now, everybody is trying to go by 
his own rules. We have certain rules 
and regulations in this House. You 
have this book of rules and regula-
tions. I you are all educated I think 
you have the sense enough to read it. 

Please sit down. No, no. There is 
no one way traffic. Please be silent 
and listen first. This is not a one 
way traffic: it is a two-way traffic. 
You both havt' to go-exist. This 
House belongs to all of you, not to a 
singl{' person and not to a single 
Party All Parties have their say 
and must have their say in this 
House. I shall give ample oppor-
tunity to everybody who has to have 
it, but not like this. When one man 
gets up, the other speaks! No. I will 
give my ruling; I will administer 
according to the rules and regula-
tions. Everybody should not take 
things in his oWn hands and say 
whatever he likes. Now, I shall call 
one by one and rule accordingly, and 
you have to abide by that. 

Thank you. 

~ .... tqtit ~4'fwft:;f- ~~., 
~W-rrfafi~~atft~ ~ 
.(~) 

MR. SPEAKER: Please now, I 
have asked him. It is only with my 
permission that Mr. Vajpayee is on 
his legs. 

Now, Mr. Vajpayee, you 
your say. (Interruptions). 
don't interrupt. 

have 
Please 

.-f\ amrr tqtit .... .q;ft: ~ qT-
~---

MR. SPEAKER: One minute. 
Please listen to me first. I would 
lilte to say.. . ,(lnterruptionB) . 

What is your point? 

SHRI SANJAY GANDHI (Ame-
thi): Mr. Vajpayee is entitled to 
speak but 

~ f;rc:er;r ett mr tf{r ~ =qr~ I 
-tt .n-~ '""~:~,. rn-

~riol~",,~~(~.,.~ 
CfiT ~ '""" ~ (I 

(Interruptions.) •• 

MR. SPEAKER: I am not allowing 
you. Without my permission, what-
ever is said should never be recordt'd. 
This is a permanent order. 

Now, I have got several things. I 
have received several notices of 
Adjournment Motions with regard to 
the rise of prices of petroleum pro-
ducts. (Interruptions) I 

Please listen to me. I would like 
to listen to certain Members and 
then give my ruling. First I call upon 
Mr. Vajpayee. 

Mr. Vajpayee you may have your 
say for two minutes; then I will give 
my ruling. 

~aw~~: ~qi­
~, tr ~ ~ ft \(1' w ~ fC6 
~~~~iTtJlfTl ~~~~ 
tifi "ro" tf ~ ;rtr ", ath 
at'1f'( ~ ~ If ~ qt ~ (fr ~ 
iRr ~"' tr 1IW ~!6 fcnm 1f- ~;m'T ~," i- ~ ~ 
~ \iOf' W~, ~ n-lNr ~ ------ -----··Not recorded. 
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tI'R ~ (t.t ~ ~ ft;r ~ C&! '\'11 ~­
\f(, ~ ~ ~ ~ ~ 1f 
~~~'1l? .n~~ 
q,<W (ISlY a6 ~ (.? CRT~:fR 
~ 1fi't tocf; ~ {f;T ~ ttati m -afi 
~ 'f(t ~ ~~? (~) ~ 
~ ~ m ~ ~ 'fT, antT '{Utn 
~~I ~CfiTw~ 1f 
armt ~ "tml ~ ~ ~~ Cli 
~ ~ ~ 'i'" ff{t ~~, 
..r ~ CfiT ~ aor ~ ~, 
SlrSIl\l~ CfiT ~I a:N ~ ~ 
~ '(, ~ ~ en~ifr (I 
~ q: ~ if fq; 3I'1n: ~ ~r ~;r 
~ ~ ~ ~ amt'11Fr i!?- mrr? 

SHRI JYOTIRMOY BOSU (Diamond 
Harbour): I know it fairly well that 
it is not an additional tax, it does 
not come under the purview of bud-
geting; that much I know. But what 
Mr. Vajpayee ha~ said is full of 
substance. What I am wanting to 
point out to this House is that, if you 
increase, by leaps and bounds, the 
price of energy, the prime-moving 
energy source, then the entire price 
structure, the entire cost of living 
index in the country is going to 
jump and touch the skies. Is that 
what the Government's intention is'? 
Is that what they promised to the 
electorate before the elections, before 
the Lok Sabha elections and before 
the elections in the nine States? 
(Interruptions) I do not want to say 
anything else. The only thing I 
would say is that they are all young-
sters the newcomers; they do not 
know the rules and they will behave 
like this. 

MR. SPEAKER: They are already 
Members. You cannot call them 
youngsters. (Interruptions) 

SHRI SANJAY GANDHI: If it is 
a matter of propriety, why was the 
House not taken into confidence 
earlier ... (lnte-rruptions) 

MR. SPEAKER: I am not giving 
any dec:iaion now. I am listening 

to all the Members. Then I will 
decide. 

SHRI SANJAY GANDHI: If it is a 
matter of propriety that the House 
shOUld have been taken into con-
fidence earlier before raising the 
prices, then it was certainly a matter 
of propriety that the House should 
have been informed when Moshe 
Dayan visited India; the Foreign 
Minister had made a public denial of 
this; the nation was told a lie; the 
House was not taken into confidence. 
(Interruptions) 

MR. SPEAKER: Mr. Indl'ajit 
Gupta. 

SHRI INDRAJIT GUPTA (Basir-
hat): We have not brought up this 
matter with any intention of ... 
(Interruptions) • 

MR. SPEAKER: Will Members 
allow the proceedings to go on or not? 

SHRI SANJA,Y GANDHI: When 
you gave me permission to speak, 
they interrupted me. Now they 
should not object ... (Interruptions) 

MR. SPEAKER: 
silence. Mr Gupta. 

Please keep 

SHRI INDRAJIT GUPTA: We have 
not brought up this matter with any 
intention of coming in the way of a 
debate on Assam. That has got the 
priority and I think that must be 
allowed to go on as per the order of 
business. But we cannot help it 
because it is only yesterday-one day 
before the Parliament was to assem-
ble, that suddenly this announcement 
has been made about a steep rise, a 
very steep rise in the prices of all 
these petroleum products which are 
going to have a very far-reaching 
effect. 

Then, Sir, I find from what has 
appeared in to-day's papers that 
even the hon Minister for Railways 
was taken by surprise and he says 
that it will mean an extra Rs. 70 
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crores on the diesel bill of the rail-
ways. That means that he will 
have a good excuse in putting up the 
l'ailway fares and freights ... 

THE MINISTER OF RAILWAYS 
(SHRI KAMLAPATI TRIPATHI): 
That never surprised me. 

SHRI BHAGWAT JHA AZAD 
(Bhagalpur): He knew it before .... 

(InterrupttOns) 

SHRI INDRAJIT GUPTA: Slr, you 
arc the Cu:,todlan of thIS House and 
you are the custodian of the rights and 
dignities of this House. We would ex-
pect with all due respect to you that 
)' ou wou' d be as pertUl beel a ~ we are 
why such an Imp01'tant announce 
ment whiCh IS gomg to affect the en-
tire economy of the country and lhe 
living standards of millions of people 
shOUld be announced one day before 
Parliament lS to assemble when they 
have every opportunity to come to 
the House and then make a state-
ment here and seek the ap'Jrova1. 
Are you not worried about this at 
all? It lS a questIOn of plopriety. It 
is entirely a question of propnety and 
dignity and honour of this House. 
Therefore, we are pressing this point. 
Even to-day the Minister does not 
come forward suo motu with any 
statement-anything of that kind. 
After all this, if you Say that he is 
going to make a statement we are not 
going to be satisfied. Ple~sed excuse 
me. What is it? They have not con-
ceded that they have any responsibili-
ty to the House to come forward with 
a statement even to-day. That shows 
that their whole intention was to bY-
pass and override the House in this 
matter. Therefore, we are seeking 
YOUr permission and ... 

MR. SPEAKER: I have heard you. 

SHRI INDRAJIT GUPTA: .. .in some 
suitable form you will permit this 
matter to be discussed here and the 
House permitted to express its strong 
views in, the matter. 

~ srhrwr",", (~ ~ 
~): a('\1I"~ ~ , ~ 1f ",'1' 
~ 8th ~ ~ {', 'f';f :Jrr~ 
~1f~~-~mr( I 

~ qm : ;r(t, ~ iffr. i-
WI 

SHRI CHANDRAJIT YADA V 
(Azamgarh): I have got your per-
mission to 1 aise this point. 

S!.r, It IS a clear contempt of the 
House It has never happened-this 
kmd of 'things .... (Inte1'lTUptions) 
Just one day before the House was 
going to Slt.. . ... .. 

(Interruptions) •• 

MR. SPEAKER: Nothing will go 
on record without my permission. 

SHRI CHANDRAJIT YADA V: I 
was saying that it is a clear contempt 
of the House. When the House was 
going to SIt, one day before that, this 
kind of anti-peasants policy of the 
government-lt indicates the anti-
peasants policy of the government-
we witnes<;, to increase the prices of 
petrol, die~e], petroleum products and 
fertilisrs. This concerns the entire 
country, the bulk of the population of 
our country and this is a blatant con-
tempt of the House. And even the 
Petroleum Minister is not pres~nt 
here ..... . 

THE MINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHEN): 
He is here. 

MR SPEAKER: Make yourself vi-
slble--Ml'. Minister. 

SHRI CHANDRAJIT YADA V· I am 
glad that the Minister is here.' But I 
would like that the Minister must 
explain to this House which he owes 
to it, as to what were the circums-
tanaes which compelled him to raise 
the pri.ces. 

There is another thing. I would 
request you. You are the custodian 
of this House and everybody has ex-
pressed his sentiments regarding this. 

• • Not recorded. 
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This goes against the established par· 
liamentary traditions and parliamen-
tary canOns that the Minister should 
come to this House with this kind of 
pro,t)Osals Wohicil concern the etntire 
people of the country when the House 
i..;; going to sit. It has never hap-
pened. You should also see to it .... 

MR. SPEAKER: You have already 
said It. 

SHRI CHANDRAJIT YADAV: 
Therefore. you should see to It that 
the House must get an opportunity 
to discuss this. Otherwise, my fear is 
that some members from the ruling 
sIde will always say that because it 
has teen done by the previous gov-
ernment, therefore, 'we are doing the 
same thing' Sir, the House is not con-
cerned at aU what the previous gov-
ernment has done. Any government, 
if It does anything whictll concerns 
~nd harms the interests of the people, 
the House is concerned and not be-
cause the previous government ha~ 

committed a mistake, therefore, you 
are repeating it now. Therefore, I 
think, Sir this calls for the censure 
of the government. 

SHRI SOMN ATH CHATTERJEE 
(Jadavpur): Mr. Speaker, I am 
not going into the question whether 
it was constitutionally permissible or 
not to issue such a notification. But 
the question of propriety is very 
much involved because the House 
was going to sit a day later. Apart 
from that factor, one very important 
question I would like to place before 
the House. The notification should 
have been laid before the House 
to-day. But that is not being 
laid on the Table of the House. 
From the business for today 
it does not appear to me to be 
so In a matter where the people 
will be concerned or are concerned 
because it is bound to have an effect 
-all round effect-on the economy 
with the necessary price increases 
and. when this House has the power 
to nullify the notifications which are 
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issued under this Act, I should have 
the opportunity to move the motion 
for cancellation of those notifications. 
And so, this should have been brought 
before the House at the earliest occa-
sion. When the House is sitting to-
day, they are submitting So many 
other notifications; they are laying 
them on the Table of the House. DJt 
this vital notIfication should have 
been laid on the Table of the House 
at the very first opportunity so that 
the House will have the opportunity 
of moving the motIOns with regard 
to that. Therefore, apart from the 
propriety of not making the announ-
cement in the House, this, should 
have been laid on the Table of the 
House at the very first opportunity. 

I 
MR. SPEAKER: I think we had 

enough of it. I would now ask Mr. 
Veerendra Patil to explain this. 

THE MINISTER OF PETROLEUM 
AND CHEMICALS (SHRI VEEREN-
DRA PATIL): Sir, the hon. Mem-
ber, Mr. Vajpayee and some others 
have raised the question of propriety. 
Sir . . . (Interruptions) 

MR. SPEAKER: Kindly listen to 
him. You have asked for it. 

SHRI VEERENDRA PATIL: Sir, I 
humbly submit that . . . (Interrup-
tions) 

MR. SPEAKER: Now let him have 
his say. Please listen to him. You had 
asked for it. You are going to get it. 

SHRI VEERENDRA PATIL: Sir, 
I humbly submit that in this case 
there is no question of propriety in-
volved because this is not the firs.t 
time that the ,prices of petroleum 
products have 'been increased. I want 
to remind the han. Members that, 
during the Janata Regime, in August 
1979, the prices of Petroleum pro-
ducts had been increased. Now the 
question is whether, in taking such a 
decisiOn, the House should be taken 
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[Shri Veerendra PatH] 
into confidence or not, I humblty 
submit that most of the Members on 
the other side have got administra-
tive experience. In such cases, there 
is no qU'estion of taking the House 
into confidence. But, I do agree that 
the House should have full opportu-
nity to discuss the implications of it. 
I do not want to shut out the dis-
cussion on it. It is for you.. If the 
Calling Attention Motion is submitted 
to you and if you are admitting it, 
I am prepared to make a detailed 
stat~ment. But, On this, there should 
Ibe no adjournment motion. (Interrup-
tions). If the Speaker suggests that I 
should make a detailed statement, I 
am Iprepared to come before thE" 
HOuse with a detailed statement to-
morrow. On that let them discuss. 
I have no objection. I do not want 
to shut out any discussion on this. 

MR. SPEAKER: You can make a 
detailed statement. 

SHRI JYOTIRMOY BOSU: Sir, I 
rise on a point of order. 

MR. SPEAKER: Under which 
RUle (Interruptions) All of you 
~lease sit down. This is not the way. 

SHRI JYOTIRMOY BOSU: Sir, in 
what the Minister said just now there 
was substance in it at that point of 
time becaUse if these amouncements 
were made too early when the pri-
vate sectors oil companies used to do 
book transfers, they did it to evade 
,payment at the enhanced rate. And 
they might have earned a lot of 
money. But, to-day, when all the 
companies are owned by the public 
sector, ;that situation does not arise 
(Interruptions) . 

"" amrr ~ ~: ~ ~ 
~~~~~~, tf7aT 
arN ~ ~ " ~ ~ ~ ~I ~ 
~ Cfrr ~ ( lIT ~? 

(Interruptions) 
MR. SPEAKER: All of you will 

pleaSe sit down. Now, I have heard 
the Members on the question of an-
nouncement made by Government 

··Not recorded. 

Products 
increasing prices of certain petro-
leum products. In this connection, I 
would draw the attention to an obsl!r-
vation made by my predecessor on 
4th March, 1974 when a similar ques-
tion was raised in the House. The 
Speaker at that time observed-

"When Par liament is sitting and 
important decisions are taken .... 
one thing which I canot ignore is 
that to 'take such decisions without 
informing the House is improper .. " 

In the present case the announcement 
regarding increase in prices of some 
petroleum products has been made 
when the House was not in session, 
but I would point out that it was 
done on the eve of the session. How-
ever, there is no infringement of 
Rules and Constitutional provlSlons, 
but it would have beEd more appro-
priate to announce this increase in 
the House. 

Mem bers know how to pursue the 
matter through notices under !the 
Rules, for example Rules 184, 193 etc., 
which could be considered for admis-
sion. Moreover, opportunities would 
also be available during discussion on 
the General Budget and the Demands 
for Grants of the MiniS'try of Petro-
leum and Chemicals. 

I have accordingly not given my 
consent to the adjournment motions 
on the subject. 

SHRI SOMNATH CHATTERJEE: 
Why the notification is not laid on 
the Table today? (Interruptions). 

'" ~ ~ (flrn) : ar~~ 
~, tf'~Cfrr~~~1 

Shri Mani Ram Bagri and some 
othe1' hon. M embers then left the 
House. 

(Interruptions) •• 

MR. SPEA~: Nothing will go on 
the record WIthout my permission. 
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12.17 hrII. 
PAPERS LAID ON THE TABLE 

NOTIFICATIONS UNDER SUGAR UNDER-
TAKINGS (TAKING OVER OF MANAGE-
MENT) ACT, 1978. 

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION (SHRI BIRENDRA SINGH 
RAO): I beg to lay on the Table a 
copy each of the following Notifica-
'tions (Hindi and English versions) 
under section 21 of the Sugar Under 
takings (Taking Over of Manage-
ment) Act, 1978:-

(i) S. O. 218 (E) published in 
Gazette of India dated the 28th 
March, 1980 regarding moratorium 
from liabilities in respect of Aju-
dhia Sugar Mills Limited, Raja-
Ka-Sahaspur (U. P.). 

(ii) S. 0 219 (E) published in 
Gazette of India dated the 28th 
March, 1980 regarding moratoJ:"ium 
from liabilities in respect of Rai 
Bahadur Narain Singh Sugar Mills 
Ltd., Lhaksar (U. P.). 

(ill) S. O. 220 (E) published in 
Gazette of India dated the 28th 
March, 1980 regarding moratorium 
from liabilities in respect of Shree 
Sitaram Sugar Company Limited. 
Baitalpur (U. P.). 

(iv) S. 0 221 (E) published in 
Gazette of India dated 28th March, 
1980 regarding moratorium from 
liabilities in respec.t of Deoria Sugar 
Mills Limited, Deoria (U P.) 

(v) S. O. 222 (E) published in 
Gazette of India dated the 28th 
March, 1980 regarding mora'torium 
from liabilities in respect of Jija-' 
mata Sahkari Sakhar Karkhana 
Limited, Shankarnagar (Maharash-
tra) . 

(vi) S. O. 223 (E) published in 
Gazette of India dated the 28th 
March, 1980 regarding moratorium 
from liabilities in respect of Seksa-
ria Sugar Mills Limited, B81bhnan 
(U.P.). 

(vii) S. O. 224 (E) published in 
Gazette of India dated the 28th 

MarCh, 1980 regarding moratorium 
trom liabilities in respect of Cau-
very Sugar and Chemicals Limited. 
Cauvery Factory, Pettaivayalai 
(Tamil Nadu). 

(viii) S. O. 225 (E) published 
in Gazette of India dated the 28th 
March, 1980 regarding moratorium 
from liabilities in ,respect of Shri 
Keshoraipatan Sahkari Sugar Mills 
Limited, Keshoraipatan (Rajasthan). 
[Placed in Library. See No. LT· 

795180]. 
ANNUAL REPORT OF INDIAN INSTITUTE OF 

TECHNOLOGY, BOMBAY FOR 1978-79 
THE MINISTER OF EDUCATION 

AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARA-
NAND): I beg to lay on the Table 
a copy of the Annual Report (Hindi@ 
version) of the Indian Institute of 
Technology, Bombay, for the year 
1978-79. [Placed in library. See No. 
LT-796180]. 

Sl'A TEMENT RE. RESULT OF MARKET 
LOANS FLOATED BY CENTRAL GOVERN-
MENT IN 1980 AND NOTIFICATION RE. 
ISSUE OF BANKS (ACQUISITION AND 
TRANSFER) COMPENSATION BONDS. 

THE MINISTER OF FINANCE 
(SHRI R. VENKATARAMAN) : I 
beg to lay on the Table: 

(1) A statement (Hindi and En-
glish versions) indicating the result 
of market loans floated by the Cen-
tral Government in May, 1980. 
[Placed in Library. See No. LT-797/ 
80]. 

(2) A copy of Notification No. 
F. 4 (7) -W & MI80 (Hindi and 
English versions) dated the 19th 
May, 1980 regarding issue of Banks 
(Acquisition and Transfer) Com-
pensation Bonds. [Placed in Li-
brary. See No. LT-798180]. 

NonFIcATloNS LSSUED IN RELATION TO 
THE VARIOUS STATEs UNDER _ 

PRESIDENT RULE 

THE MINISTER OF PARLIAMEN-
TARy AFFAIRS (SHRI BHISHMA 
NARAIN SINGH): I beg to lay on the 

@English versio~ Of-t-tie -Report-;a-;-laid 
uary, 1~IV. 

----on the Table on the 28th --Jan---
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lShri Bhisma Narain Singh] 
Table a copy each of the followIng 
Ordinances (Hindi and English ver-
sions) under article 123 (2) (a) of the 
ConstItution: -

(1) The Essential Services Main-
tenance (Assam) Ordinance, 1980 
(No.2 of 1980) promulgated by the 
President on the 6th April, 19~O. 

(2) The Banking Companies (Ac-
quisition and Transfer of Under-
takings) Ordinance, 1930 (No. 3 of 
1980) promulgated by the Presi-
dent on the 15th April, 1980. 

(3) The National Company 
Limited (Acquisition and Trans-
fer of Undertakings) Ordinance, 
1980 (No. 4 of 1980) promul-
gated by the President on the 27th 
April, 1980. 

(4) The Police (Incitement to 
Disaffection) (Gujarat Second 
Amendment) Ordinance, 1980 (No. 
5 of 1980) promulgated by the Pre-
sident on the 1st May, 1980. 

(5) The Essential Services Main-
tenance (Maharashtra) Ordinance, 
1980 (No. 6 of 1980) Ipromulgated 
by the President on the 12th May, 
1980. 

(6) The Gujarat Essential Ser-
vices Maintenance (Amendment) 
Ordinance, 1980 (No. 7 of 1980) 
promulgated by the President on 
the 12th May, 1980. 

(7) The Essential Services Main-
tenance (Orissa) Ordinance, 1980 
(No.8 of 1980) promulgated 'by the 
President on the 24th May, 1980. 

(8) The Code of Criminal Pro-
cedure (Assam) Amendment Or-
dinance, 1980 (No 9 of 1980) pro-
mulgated bv the President on the 
5th June, 1980. 

[Placed in Library. See No. LT-799/ 
80]. 

PROFIT AND Loss ACCOUNT AND 
BALANCE-SLEET OF TELECOMMUNICA-
TION BRANCH OF INDIAN POSTS AND 
TELEGRAPS Du'l'T. FOR 1977-78 AND 
INDIAN TELEGRA~I (1ST AMDT.) RULES, 
1980 

THE MINISTER OF COMMUNI-
CATIONS (SHRI C. M. STEPHEN): 
I beg to lay on the Table:-

( 1 ) A copy of the Profit and 
Loss Account and Balance Sheet 
(On accrual basis) (Hindi ana 
Eng:lish versions) of the Tele-
communication Branch of the 1n-
dian Posts anrl Tel"egl~phs De-
partment, for the year 1977-78. 

[Placed in Library. See No. LT-800J 
80]. 

(2) A copy of the Indian Tele-
graph (First Amendment) Rules, 
1980 (Hindi and English versions) 
published in Notification No. G.S.R. 
132 in Gazette of India date\ 1. the 
26th January. 1980, under sub-sec-
tion (5) of section 7 of the Indian 
Telegraph Act, 1885. [Placed in 
Library. See No. LT-801/80]. 

12.39 hrs. 
CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IMPOR-

TANCE 
ACUTE pOWER SHORTAGE IN THE 

COUNTRY 

SHRI JANARDHANA POOJARY 
(Mangalore): sir, r call the atten-

tion of the Minister of Energy to 
the following matter of urgent public 
importanc~ and wou'ld request him 
to make a statement thereon: 

"the acute power shortage in the 
various parts of the country lead-
ing to huge produC'tion losses." 
THE MINISTER OF ENERGY 

AND COAL (SHRr A. B. A. GHANI 
KHAN CHAUDHURI): Mr. Speaker, 
Sir, I fully share the anxiety and 
Concern expressed by the honourable 
Members through this Callini Atten-
tion Notice on the acute shortage of 
power in various parts 01 the coun-
try and its adverse impact on pro-
duction. On the 30th of January, 
1980, in reply to a similar Calling 
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Attention Notice, I had made a 
statement in this august House and 
informed the honourable Members 
that while We are fully seized of the 
difficult power situation in the coun-
try, and are taking all necessary 
steps to improve the position, be-
cause of the lower availability of 
power from hydel reser'I,Qoirs parti-
cularly durin, the months of April 
and May, it is expected that power 
position till June, 1980 would con-
tinue to be difficult. That there is 
power shortage, today, in the coun-
try, ther!;' is no doubt about that 
There are various factors responsible 
fOr this. There has been an unprece-
dented drought last year resulting in 
the reduction Of the hydro generation 
to the extent of 30 per cent. States 
depending mostly on hydro have suf-
fered the most. Then there is 10~·15 
annual increase in the demand. In 
addition the demand for power from 
agriculture sector increased dUe to 
drought. Again, most 0'[ the units 
are managed by the State Electricity 
Boards, autonomous bodies, who 
are responsible to their respective 
State Governments. In a federnl 
polity like ours the Centre can only 
render expert advice and help the 
States in the allocations from Plan 
funds. 

Our immediate and prime concern 
on taking over has been to provide 
the necessary direction, support and 
supervision for better management of 
the existing wherewithal 0'£ power. 
The basic fact is that capacity utili-
sation has to be stepped UP. 

Before We took over in January, 
1980, the capacity utilisation was 
only around 45 per cent. Today the 
capacity utilisation is around 48 per 
cent. We intend to improve it fur-
ther and take it to 50 per cent or 
higher. Capacity utilisation in some 
of the States e.g. Bihar, West Ben-
gal, including n.v.c., is extremely 
low. There are various factors such 
as lawlessness, inter union rivalries 
and lack Of suitable working condi-
tions and facilities etc, which are res-
ponsible for this state of affairs 
particularly in the Eastern Region, 

There are other difficulties like in-
adequate supply of quality coal, but 
it is not the scarcity of the coal. The 
main bottleneck is transportation ot 
coal becaUse transportation has not 
matched the increased requirement of 
coal. 

I do not personally think that t..ltere 
are any insurmountable difficulties. 
VarIous inputs haVe to be planned in 
time and the coordination has to im-
prove. 

Accordmg to OUr policy, the Gov-
e rnmont is keen to have super ther-
mal power stations at pitheads to 
meet the power needs of the country. 
In addition it IS proposed to establish 
as earlv as possible a centrally own-
ed and operated National Grid. This 
will mainly consist of 400 KV trans-
mission lines, step down sub-stations 
and load despatch centres etc. At the 
same time we are determined to see 
that thermal power stations run eftl-
clCntly. There are other bottlenecks, 
for example there is lack of quality 
control in manu'iacturing, erection 
and commissioning of main equipment 
and timely ordering as well as sup-
ply of spare parts. Training of per-
sonnel for operation and maintenance 
of more sophisticated larger thermal 
power generating units has to be 
more intensive. We are taking mea-
sures to plug all these gaps so that 
capacity utilisation improves. 

We are also keen 'for the expan-
sion of hydro generation. Unfor-
tunately, the expansion of hydro 

11a5 been neglected. For this power 
planning will have to be done on a 
long term basis. It is alSo, perhaps, 
due to lack of expertise in comple-
ting the civil works like tunnels etc., 
in a shorter time. For this foreign 
technology may have to be imported 
i,[ found cost effective. 

One of the most important long 
term measures for meeting the in-
('reasnig demand is to cut down de-
lays in implementing of new power 
projects. We have made significant 
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progress in central projects in intro-
ducing modern project management 
concepts appropriate to Indian condi-
tions. We propose to give necessary 
assistance and guidance to State agen-
cies also in this regard. 

SHRI JANARDHANA POOJARY: 
From the statement it is clear that 
during the Janata rule, due to mis-
management and lack of co-ordina-
tion among various Ministers, large 
number of power plants have not 
been working properly at full capa-
city. In Karnafaka due to power 
shortage more than 1300 large indus-
trial units and a large number of an-
cilliary units haVe been hit affecting 
the economy of the State, Karnataka 
has been a deficit state in power and 
the Government of Karnataka has 
been pleading with the Centre to 
come to its rescue for solving this 
problem. As has been stated accor-
ding to the estimates prepared by 
the Central Electricity Authority, the 
country will need an additional 29,000 
megawatts of thermal power. That 
means, in order to reach the target, 
we have to have some additional 
thermal plants in the country. Fur-
ther, it has been stated that because 
of power shortage the country is 
facing lot of problems leading to in-
flation etc. 

May I take this opportunity to add 
that most of the state Electricity 
Boards are not interested in increa-
sing the power generation in their 
respective states. I am further told 
that some of the Electricity Boards 
during Janata rule were politically 
oriented. Under these circumstances, 
may I ask the hon. Minister whe-
ther in order to solve the problem, 
the Centre would perform the duty 
of monitoring the surplus power and 
divert the same to the defiCit States 
as and when the need arises. Fur-
ther, will the Centre set up a port-
based thermal plant near Mangalore 
port in order to solve the power 
shortage in Karnataka using coal ex· 
clusively transported by sea as in 
the case of Tuticorin in Tamil Nadu? 

What is the reaction of the Govern-
ment to the proposal of the private 
sector to generate power and to sell 
the same to the Electricity Boards or 
to the Government who in turn, 
would sell it to the 'consumers? What 
is the reaction of the Government to 
a proposal ot the large industrial 
houses to start or set up captive 
POlWer plants in different industrial 
areas with assistance of the World 
Bank? Is the Government consider-
ing the question of transferring 
'power' from the Concurrent List Lo 
the Union List to facilitate stream-
lining ot this matter? 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: Sir, the hon Mem-
ber has asked a number of questions 
and, as yOU know, it is very difficult 
to answer all theSe questions, I do 
agree with him, of course, that the 
power situation in the country is 
very serious. When we came to 
power, We thought that we should 
solve this problem in two ways: One, 
short term solution and the other 
long term solution. As far as short 
term solution is concerned, we notic-
ed that most of the power stations 
did not have coal. We put emphasis 
on proper transportation of coal. 
To start with, only 2800 wagons 
used to carry the coal. We insisted 
and insisted; and the Railway Min-
ister helped us to a great extent. To-
day, slightly more than 3200 wagons 
supply coal to power-stations, But 1 
am sorry to tell the House that it 
js not sufficient. A minimum O'f 3700 
wagons per day is required to carry 
{'oal to different power stations, if 
you want to build up any buffer stock 
Or any stock at all. 

To-day, because we are facing an 
unprecedented drou"ht, we have no 
other option but to put emphasis on 
thermal generation. So, naturally, 
36 billion tonnes of coal is required. 

There is another problem which 
has cropped up. Not only about ade-
quate supply of coal, but about the 
quality of coal also, there is a pro-
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blem. We are lookin, into the mat-
ter seriously. Whenever there is a 
dispute, we are asking the power 
stations to put their men, to super-
vise the quality Of coal at the loading 
point. In cases where that is not 
sufficient we have already passed an 
order for washeries, and for making 
treatment, so that a proper quality 
of coal can be sent to power stations; 
and generation does not suffer. This 
is one thing we have taken very 
seriously. 

You know, Sir, that most of the 
States have their own generation. 
That is looked after by the State 
Government. We don't have any 
effective control on them. We can 
only help, advise and try to per-
suade them You will be surprised to 
hear, Sir, that in some regions, the 
utilization percentage is more than 
50. In some others, it is very poor-
to the extent of 25 per cent. At the 
present moment, we are trying to 
prevail upon them. We are trying 
to tell th€ chairmen of the State 
Electricity Boards, the Chief Min-
isters and Ministers of Power to do 
what is humanly possible for maxl~ 
mization of generation. 

Apart from this, we have arrang-
ed that the State Electricity Boards 
can get the spare parts as quickly as 
possible. Whenever the state Elec-
tricity Boards had approached uS for 
spare parts or other assistance, We 
had sent that assitance. We are not 
satisfied with these short-term mea-
sures. We haVe also started super 
thermal Power &tations. We are tak-
ing this super thermal power to the 
pit-heads because from oUr experience 
We have noticed that coal transport 
is a bottleneck. 

So, if We can take these power sta-
tions to coalfields, We will be able 
to solve this bottleneck. You are 
probably aware that we have started 
2000 MW Singrauli IPower Station 
near the coalfield. You may be 
aware of Korba. You are alSO aware 

of Ramaiundam and the Farakka 
projects. Probably some Of them will 
start their first unit in 1982· some of' 
them in 1983, some of the~ in 1984 
and some of them in 1985 and so On 
and so forth. I can assure the Houae 
that any suggestion given to us for 
starting a power station near the 
coalifield will certainly be consider-
ed because it is our experience that 
carrying coal everyday is becoming 
very very difficult. Apart 'from that, 
in the next five years, I think 19,000 
MW will be added to the installed 
capacity. About his request in his 
State for having thermal power, I 
am not aware of the coal deposit; and 
if I can have that information, I will 
certainly look into it; and it is jus-
tified, we will certainly consider it. 
But in Karnataka, there is no poten-
tail fOr thermal power. 

SHRI JANARDHANA POOJARY: 
My questions were not answered. 

SHRI K. A. RAJAN (Trichur): 
Sir, I would like to say that it is 
having its own effect on the overall 
economy of the State. It is estimated 
that we are incurring loss of Rs. 7300 
c,'rores worth of production every 
year because of the power shortage 
and the consequent impact on the 
factories i" that they are facing lay-
off, closure and all those things. I 
have been following the Minister 
very scrupulously. What is the real 
remedy for this situation which you 
are faCing? If I am correct, in 1979, 
the Plannig Commission appointed a 
study group to go into the whole 
electricity structure of the power 
industry and they have made some 
recommendations on those aspect. 
You know that We are generating 
only 40 per cent hydel power out 
of the total requirement. I'f I am cor-
rect, we are having only 2.5 per 
cent nuclear power. We are depen-
ding more and more on thermal 
power stations. The malady of the 
whole question is thermal power 
stations. 



Power shortage (CA) JUNE 9,1980 Papers laid on the Table 288 

[Shri K. A. Rajan] 
The difficulty is that our thermal 
power stations are situated long away 
from the pit sheds. That creates a 
problem. The quality of the coal 
also creates a problem. The lack oJ 
maintenance also creates a problem. 
Apart from all this, the transmission 
loss in our country is greater than 
atl\r international standard, if you 
take any international standard if you 
estimated assessment is that if we are 
able to redUCe one per cent trantl-
mission loss we will be able to save 
Rs. 20 crores a year. There is a re-
port in which this has been stated. 
Apart from all theSe things, our 
Minister has been making so many 
statements. I am sorry to say that 
he has been groping in the dark in 
running the whole thing, because 
after he came into power he made a 
statement regarding power genera-
tion. He is thinking in terms of al-
locating it to the private sector. It 
has not been the practice in this 
country in the larger interest C1f the 
nation and also the policy of the 
government, the industrial policy of 
the government. So, I would like to 
know from the Minister what is the 
position now because he has been 
shifting his position very often. 

The second pronouncement that 
he made was that every authority, 
electricity authority, whether it is 
a state electricity authority or some 
other, will come under one central 
authority. I could not unaerstand 
what is the 'fascination for a central 
authority fOr everything. What is 
happening in DVC; it has been wor-
king under the central authority. 
What is happening in Delhi, under the 
very nose of the Centre? A central 
authority cannot solve the problem. 
It was reported in the Press also that 
in the Consultative Committee the 
Minister was saying: I am thinking 
in terms of a central authority. Will 
it solve t.he problem? Central 
authority is not the problem. Th~ 
overall strategy regarding po~r 

generation is drifting and the coun-
try is going to shambles. That is 

not only my view. On going through 
the report of the study group I find 
that our country has to depend on 
hyde! power. We are having only 
forty per cent. A survey of various 
all India projects shows that 253 
schemes are lying untapped. 

MR. SPEAKER: I think it is one 
O'clock now. The House will have 
recess till 2 O'clock for lunch. 

13.02 hrs. 

The Lok Sabha adjourned for launch 
till Fourteen of the Clock. 

The I .. ok Sabha re-assem,bled after 
lunch at five minute past FO~J.rteen 

Of the Clock. 

rMR. DEPUTy-SPEAKER in the Chair] 

PAPERS LAID ON THE TABLE-
Contd. 

PROCLAMATION REVOKING THE PRESI-
DENTS RULE IN CERTAIN STATES 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
AND IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SHRI 
P. VENKATASUBBAIAH): I beg to 
lay on the Table a cOPy each of the 
following Proclamations (Hindi and 
English versions) under article 356 (3) 
of the Constitution:-

( 1) Proclamation dated the 6th 
June, 1980 issued by the President 
under clause (2) of article 356 of 
the Constitution revoking the Pro-
clamation issued by him on the 17th 
February. 1980 in relatiOn to the 
State of Rajasthan. published in 
Notification No. G.S.R. 291 (E) in 
Gazette of India dated the 6th June, 
1980. rPlaced in Library. See No. 
LT-802/80] 

(2) ProclamatiOn dated the 7th 
June, 1980 issued by the Presi-
dent under clause (2) of article 358 
of the ConstitutiOn revoking the 
Proclamation issued by him on the 
17th February. 1980 in relation to 
the State of Guiarat nllhHClh~o1 t ... 
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Notification No. G.S.R. 292(E) in 
Gaette of India, dated the 7th June, 
1980. [Placed in Library. See No. 
LT-803/80] 

(3) Proclamation dated the 7th 
June, 1980 issued by the President 
under clause {2) of article 356 of 
the Constitution revoking the Pro-
clamation issued by him on the 
17th February, 1980 in relation to 
the State of Punjab, published in 
Notification No. GSR 293 (E) in 
Gazette of India dated the 7th June, 
1980. [Placed in Library. See No. 
LT-804/80] 

(4) Proclamation dated the 8th 
June, 1980 issued by the President 
under clause (2) of article 356 ot 
the Constitution revoking the pro-
clamation issued by him On the 
17th ~ebruary 1980 in relation to 
the State of Blhar, published in 
Notification No. G.S.R. 303 (E) in 
Gazf'tte of India dated the 8th June, 
1980. rPlaced in Library. See No. 
LT-805/80] . 

(5) PIoclamation dated the 9th 
June, 1980 issued by the President 
under clause (2) of articl(:> 356 of 
the Constitution revoking the pro-
clamahon issued by him on the 
17th February, 1980 in relation to 
the state of Madhya Pradesh, pub-
lished in Notification No. G.S.R. 
305(E) in Gazette of India dated the 
9th June, 1980. [Placed in Library. 
See No LT-806/BO] 

(6) Proclamation dated the 9th 
June, 1980 issued by the President 
under clause (2) of article 356 of 
the Constitution revoking the Pro-
clamation issued by him on the 17th 
February, 1980 in relation to the 
State of Maharashtra, published in 
Notification No. G.S.R. 306(E) in 
Gazette of India dated the 9th June, 
1980. [Placed in Library. See No. 
LT-B07/80] 

(7) Proclamtion dated the 9th 
June, 1980 issued by the President 
under clause (2) of article 368 of 
the Constitution revoking the Pro-
clamation tuued by him on the l'1th 

February, 1980 in relation to the 
State of Orissa, published in Noti-
fication No. GSR 307(E) in Gazette 
of India dated the 9th June, 1900. 
[Placed in Library. See No. LT-808/ 
80] 

(8) Proclamation dated the 9th 
June, 1980 issued by the President 
under claUSe (2) of article 356 of 
the Constitution revoking the Pro-
clamation issued. by him on the 17th 
Februray, 1980 in relationg to the 
State of Tamil Nadu, published in 
Notification No GSR. 308(E) in 
Gazette of India dated the 9th June, 
1980. [Placed in Library See No. LT-
809/80] 

(9) Proclamation dated the 9th 
June, 1980 issued by the President 
under clause (2) of article 356 of 
the Constitution revoking the Pro-
clamation issued by him on the 17th 
February, 1980 in relation to the 
State of Uttar Pradesh, published 
in NotificatIon No. G.S.R. 309 (E) in 
Gazette of India dated the 9th June, 
1980. lPlaced in LIbrary. See No. 
LT-810/80] . 

STATEMENT FE. AGIT~TION BY A SECTION 
OF THE Loco RUNNING STAFF 

OF NORTHERN RAILWAY 

THE MINISTER OF RAILWAYS 
(SHRI KAMLAPATI TRIPA THI): I 
beg to lay On the Table a statement 
regarding agitation by a section of 
the Loco Running Staff of Northern 
Railway. 

Statement 
1 wish to inform the House about 

the dislocation in train services for the 
last two days as a result of sudden 
stoppage of work by a section of the 
Loco Running Staff at some places in 
Delhi Division of the Northern Rail-
way. It is reported that there was 
some altercation between the passen-
gers and crew of TUak Bridge-
Rohtak shuttle train at Sampla Station 
on the Delhi Rohtak section on the 
evening of last Friday, the 6th June, 
1980. The passengers alle,ed that the 
train was detained to enable some 
per.on.s to buy liquor from the nearby 
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liquor shop. The crew, however, main-
tained that the detention was cauaed 
by some minor defect in the engine 
which was to be rectified. The pas-
sengers did not allow the train 
to move and local Railway autho-
rities had to seek help from the 
Government Railway Police and 
the Civil Police of Rohtak district 
in Haryana. It was only on their 
arrival that the train could be started. 
The train suffered a detention of four 
hours. Following this incident the Loco 
RWlning Staff with Headquarters at 
Jind stopped work on the 7th June on 
the ground that the commuters had 
misbehaved with them and the S.H.O., 
G.S.P., Rohtak had also used abusive 
language and threatened the engine 
crew. The Railway authorities met 
the representatives of the Loco Run-
ning Staff on the same day and in-
formed them that the matter would be 
taken up with the State Government 
and in the meanwhile the trains on the 
section would be escorted. Despite 
this, the following day i.e. in the early 
hours of 8th June some of the Loco 
Running Staff in Delhi area and a 
few other places in Delhi Division also 
resorted to stoppage of work. They 
eVen resorted to dropping of fire of 
shunting locomotives and immobilis-
ing the diesel pilots.' They also tam-
pered with control equipment of diesel 
and steam locomotives. In addition, 
they threatened the staff who were 
willing to move the trains. The action 
of these irresponsible staff has resulted 
in the cancellation some passenger and 
goods trains in Delhi Division. While 
the genuine grievances of the staff 
are taken care of, cases of sabotage 
will have to be taken up seriously. I 
hope good sense will prevail amongst 
those who have restored to stoppage 
of work and I would appeal to the 
staff to return back to work immedia-
tely, in the interest of supply of essen-
tial commodities at this critical junc-
ture. I have also requested the Chief 
Minister of Haryana to order a magis-
terial enquiry into the incident that 
took place at Sampla Station on the 
8th .Tune, 1980 and I assure the House 

that whoever is found guilty wiaI be 
tuitably dealt iWith. 

1408 bra. L 

CALLING ATTENTION TO MA'rTER 
OF URGENT pUBLIC IMPOR-

TANCE--contd. 

Acu'Q: POWER SHORTAGB IN 
TIm COUNTRY 

Ma. DEPUTY-SPEAKER: Mr. K..A. 
Rajan tp continue his speech. 

SHRI K. A. RAJAN: Here the 
question is not whether there is a 
crisis or not. But the question is: 
what is the remedy for the crisis? The 
hon. Minister was kind enough to 
spelt out some short-term remedies. 
But I want to know the long-term 
remedies. 

Regarding power structure, I insist 
that in the context of the situation as 
it is, we can only bank on hydro-
power. If we do not do that, we will 
be in difficulties. Even the Export 
Committee bas very categorically 
stated that India has to bank on 
hydro-power. Regarding oil-based 
power, we have got our own difficulties 
for which we are finding out the solu-
tion. I am very sorry to Say that the 
panacea envisaged by you is to take 
over all the State Electricity Boards. 
I do not know how this idea came 
into your head. What is the position 
of DVC which is under your control? 
Most of the states especially West 
Bengal and Kerala have reacted ad-
versely to his proposal. So, I want to 
emphasise that this is not the panacea. 

This is an industry which covers 
nearly six lakhs of workers and majo-
riy of them are under the public 
sector. It includes technical and 
engineering persons also. But the 
position of industrial relations in the 
Northern Zone is very bad. Agree-
ments are not being honoured. Victi-
misation is taking place. Unless you 
put these things in order, the situation 
will not improve. In the light of the 
present situation. We are facing a 
crisis which is on a vast magnitude. 
Tp~ Si1~nt Valley Project in Kerala 
where we have already spent about 
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~. 2.& crores, is awaiUnl your ~. 
rance. It is it project which will cater 
to the whole of. South India-MY$Ore, 
lOlrnataka. Andhra Pr&desh and Tamil 
Nadu. What is the position regarding 
that particular porject? 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: Mr. Deputy-Speaker, 
Sir. I do not know why I have been 
misunderstood by the hon. Member. I 
bave more than once said that it is 
necessary to have more and more 
power stations. And it is obvious also 
because the demand of power is in-
creasing more than 15 per cent not 
only in the city like Delhi but even 
in rural areas. In view of this, the 
generation capaCity has to be increas-
ed. We have been putting emphasis on 
that. 

My hon. friend has said that DVC 
performance is bad. Have I ever 
said that nvc's performance is good? 

SHRI BIJU PATNAIK (Kendra-
para): The hon. Minister said in the 
last session that it was improving. 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: What I meant was that 
the condition of the DVC was bad and 
it was becoming better. But it is not 
upto our expectations 

What is the utilisation capacity of 
n.v.c.? Today, Mr. Deputy-Speaker, 
Sir, it is slightly mOre than 39 per cent. 
What about Bihar? It is slightly less 
or slightly more than 35 per cent. 
What I haVe said is that the genera-
tion has to be maxunised. We cannot 
neglpct this and We have to do this 
and in doing so, it is not the question 
only of D.V.C. D.V.C. has come under 
us only a couple of months back and 
I can assure the House that the DVC 
generation has to be improved. There 
is no way out. The hon. Member has 
asked: "What about B'tladarpur?" 
Well, I think the utilisation capacity ot 
Bhadarpur is the best in the country. 
It is more than 60 per cent. 

SHRI JYO'nRMOY BOSU (Dia-
modil Hartioui): Agtiin you are talk-
ing of percentage. 

sHiu A. B. A. GHANI KHAN 
CUAUQHURI: It is more than 60 per 
cent W'ith a maximum of about 400 
Jl.W for the last three months. 

SHRI JYOTIRJ40Y BO$U: The 
minimum production ot DVC is 450 
MW. When I gave a privilege 
motion ... 

(Interruptions) 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: Mr. Deputy-Speaker, 
Sir, in the last couple of months 
Bhadarpur is doing quite well. There 
is no doubt about that and what I have 
said is that for the sake of power 
India has to be taken as one unit. I 
am not taking away the powers from 
the State Boards. It has been wrong-
ly interpreted. What I have said is 
that their performance, their efficien-
cy, must be bettered. If their per-
formance and efficiency does not 
become better, well we have to think 
of something and I have never pro-
nounced what is that something. 

SHRI JYOTIRMO,Y BOSU: What is 
that something? 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: I have never pronounc-
ed that. 

(Interruptions) 

MR. DEPUTY -SPEAKER: He is 
coming to the point. Please sit down. 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: Mr. Deputy-Speaker, 
Sir, I have talked about National Grid. 
If we do not have the National Grid 
consisting of 400 KW transmission 
lines, if We cannot take India as one 
unit, I do not think we can solve the 
power problem. 

The Chief Minister of West Bengal 
is frantically sending me telex asking 
my help. But I cannot help. How 
can I help if I want to help? A couple 
of days ago I sent some power to the 
tune of 60 MW-from Northern region 
Or some other region, I have forgot ... 
ten-and what happened is that when 
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the power reached West Bengal, the 
transmission loss was in between 20 
have got to do. We may like it or we 
MWs of power. Fantastic, unthink-
able and unimaginable. So, unless we 
have this National Grid concept deve-
loped, unless we set this, we cannot 
overcome this transmiSSion loss which 
is tremendous. Sometimes it is 22 per 
cent, and sometimes even 27 per cent 
of transmission losses were there. 
There are certain essential things we 
may not like it, I do not know. I seek 
the cooperation of my friends in the 
Opposition simply becaUse it is a 
national problem. It is not a problem 
only of the Congress Party. It is the 
problem of India as a whole. It is a 
problem of national growth and how 
that is to be achieved. We want to 
help the State Electricity Boards. 
While Maharashtra Electricity Boards; 
the Gujarat and Madhya Praflesh 
Electricity Boards, are running very 
efficiently, there are some State Elec-
tricity Boards where the capacity 
utilisation is not more than 35 per cent. 
That is all that I have said. 

MR. DEPUTY-SPEAKER: You 
please reply to the points raised by 
Mr. K. A. Rajan. 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: I have replied to all 
those points. 

About the private sector he has raIS-
ed a point. According to the Industrial 
Policy Resolution, 1976, nothing stops 
us from considering a proposal if it 
comes from the private sector, stating 
that they want to instal a super ther-
mal power station somewhere. What 
I have said is that we can consider 
them if they invest money. They can-
not merely criticise us. Criticism 
becomes meaningless unless they 
come forward with concrete sugges-
tions. I have told them that we are 
prepared to consider their suggestions. 
If they are ready to invest money in 
super thermal power. they are clearly 
in tbe picture, but tbere must be some 

conditions, and the conditions are 
clearly laid down. I have said that 
they will not have any authority over 
distribution. Distribution will be 
under the supreme authority of the 
State Board. It is tor the state Board 
to decide to whom to give the power 
Or not to give the power. I have said 
that under certain contractual obliga-
tions, the State Boards can 'buy the 
power, the Central sector can buy the 
power. I have never suggested that 
all the Boards should come under the 
Central sector. What I have suggest-
ed is that the Central sector should 
help these people, give them whatever 
help they want. If they cannot raise 
the standard, we can, it necessary J 

take over some of these Boards for 
two, three or four years, make them 
efficient, and return them. Let them 
run it. We are not anxious to run 
them under the Central sector. That 
is all that I have said. 

My hon. friend is very anxious to 
know about this particular project. 
A team was sent, and I am awaiting 
their report. As soon as I pet the 
report, I will let you know. 

SHRIMATI GEETA MUKHERJEE: 
(Panskura): If words can produf'!e 
energy, then surely we are highly 
protected under the aegis of the pre· 
sent Minister. Unfortunately, that is 
not the situation. 

Secondly, electricity at least has 
positive and negative poles. At one 
point they produce energy, but here, 
with OUr Minister, all his words are 
either negative or positive, contrary 
to each other. Unfortunately, they 
do not ultimately produce energy, only 
prod uce confusion. That being the 
situation, in this maze Of confusion, I 
will raise a few points. 

There is the question of the Centre-
State relationship with regard to the 
production and management of energy. 
Here, the hone Minister says: 

"Again, most of the units are 
managed by the State Elect11.clty 
Boards, autonomous bodies, which 
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are responsible to their respective 
State Governments." 

"In a federal polity like ours the 
Centre can only render expert 
advice and help the States in the 
allocations from Plan funds." 

This seems to be the position stated 
jn the statement. 

Now, I would draw the attention of 
1he hon. Minister to a press report in 
connection with the Consultative 
Committee meeting where he has 
said: 

"One step, I am not certain if it 
will be popular, that the present 
Government has to take, today or 
tomorrow, that power, whatever 
may be the constitutional position, 
whether it remains in the Con-
current list Or the state list should 
be under the supervision of the 
Centre." 

What sense do these two statements 
make? Which is true, this one Or that 
one? He says, he is being misunder-
stood. I would, first of all, say if it 
is so, he should make it clear that he 
does not mean to take over, etc. etc. 
Just now he said that he has been 
misunderstOOd and he meant only a 
national grid. 

Again, the same statement which I 
just now quoted goes on to say: 

"The supervision of the Centre is 
essential for a proper monitoring 
base to meet the needs of different 
regions on a rational basis treating 
India as one unit." 

From this I would conclude that the 
hon. Minist~r wants to take a rational 
view of the power distribution taking 
India as on~ unit. 

Apart from the propriety of the 
Statements made about whiCh I raised 
the question earlier, I would Uke to 
know if this is the way of monitoring 
power distribution takine India as a 
Whole. If this is what 1\e would like 

to say, I would like to quote Mr. 
Chandrashekhar, the Chairman and 
Managing Director of the Eastern 
Coalfield Ltd. Mr. Chandrashekhar is 
directly under the Minister concerned. 
This is what he says. In a report 
published in the Economic Times dated 
15-5-80, it is stated: 

"About power supply, he has a 
grievance that the quantum ot 
supply is the least in Eastern Coal-
field though it requires the highest." 

This is the rational distribution of 
power. It is his own offtcer saYing, not 
me. 

Further, the Minister's statement in 
reply to the Calling Attention is very 
interesting. This is what he says about 
the power generation. I quote: 

"Before we took over in January, 
1980, the capacity utilisation was 
only around 45 per cent. Today, 
the capacity utilisation is around 48 
per cent." 

His concern, anxiety etc. are just 
words. The main thing is, according to 
him, that we are having a fine time. 

As regards the D.V.C., it is not an 
ordinary unit. It is the biggest thermal 
power producing unit. Not only that. 
In our economy, today, it has a big 
role to play. It has an obligation of 
supplying power to the railway tract-
ion of Eastern and South-Eastern 
Railway, to the four out of the six 
primary steel production units of the 
country, to the collieries responsible 
for the production of 100 per cent of 
metallurgical coal and 60 per cent of 
total coal in the land and to many 
other industries of Bihar and West 
Bengal as well as to the calcutta 
Electric Supply Corporation and the 
West Bengal State Electircity Board. 

According to the Minister's state-
ment, it says: 

"At the same time, We are deter- . 
mined to see that thermal power 
stations run e1ftiently." 
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[Shrimati Geeta Mukherjee] 
The D.V.C. is under direct super-

vision of the Centre. Is "the situation 
is ,getting better and better". Please 
allow me to quote a few comparative 
figures. 

In 1977, the capacity utilisation of 
D.V.C. was 49.28 per cent and in 
1:978, it was 59.91 per cent. In 1979 
the capacity utilisation of DVe was 
43.21 per cent; in 1980 the capacity 
utilisation is 39.83 per cent. 

Now, I would like to quote concrete 
ftgures because yOU may say this is 
only. for three months and those are 
for the whole years. Let US see 
month by month. I will take only 
two yeara, between 1978 and 1979. 
In February 1979, in million kilowatt 
hour, the DVC produced 426.49 .... 

MR. DEPUTY-SPEAKER: Mrs. 
Geeta Mukherjee, you can raise some 
!points. You can get the answers from 
the' Minister: why do yoU take upon 
yourself that worry? 

SHRIMATI GEETA MUKHERJEE: 
One minute; I will finish thi. point. 

In March 1979 the production is 
456 and in March 1980 the production 
is 341. Now, this being the situation" 
what are the causes quoted and what 
are the remedies suggested? Look 
at that. 

Now, another thing comes in: '.he 
DVC in the eastern region or the 
capacity utilisation in the eastern 
region. I do not dispute the fact th~t 
many State Electricity Boards, m-
cluding ours, need functioning bett(~ :-. 

Doubtless: but in regard to a thbg 
which is under his oWn charge, what 
is happening? He says there are 
various factors such as lawlessness, 
inter-union rivalry and lack of suit-
able conditions and facilities which 
are responsible fOr this state of af-
fairs, particularly in the eastern 
region. Now, in the eastern region, 
in the DVC" is it mainly lawlessness, 
inter-union rivalry and lack of suit-
able working conditions? 'What 
happens? Today there is even no 

CAairman for the DVC, there is a 
top-heavy officialdom where there 
are five Additional Chief Engineers,. 
one Central Chief Engineer and three 
other Chief Engineers etc. The t')p 
is increasing in absolute terms-that 
is. the number of people-while at 
the bottom and down below .i.t is 
decreasing in absolute terms. He 
does not have a word to say abo'Jt It. 

And what about corruption ;n Dye? 
What about the non .. availability of 
coal, of which he hSmself is in charge? 
And how about improvin, w(\rkers~ 
:participation in DVe. 

NOW, I would like to put this ques-
tion first: (a) whether the Mlllister 
would make clear his real inte:ltions 
with regard to the question of pro-
duction and management power bet-
ween the State and the Centre; (b) 
whether the Minister is prepared t() 
appoint a High Power Commission 
with experts, workers' representatives,. 
representatives of West Bengal and 
Bihar Governments and MPs to go 
into the entire question of DVC to be 
taken up as an experimental centr(' 
for improving generation in the whole 
country. 

In regard to many other things 
which he has mentioned, I do not 
want to go into them. I will raise 
only one point. It i.~ high time that 
we should go in for alternative 
sources of energy other than the fos-
silled sources only. The Science Con-
gress has recommended it in tl big 
way. I would request the Mini..;ter 
to go into that question and really 
have a long-term plan for alterna-
tive energy. 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: Mr. ~uty Speake~". 
she seems to be very much worrIed 
about the DVC' and not about the 
whOle country. 

~ow, I entirely agree that some-
thing has to be done about DVe and 
w~ ,are. doing, that. 
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PROP'. MADHU DANDAVA'J:'E 
(Rajapur): What are you doing? 

SHRI JYOTIRMOY BOSU: What 
about Bokaro and what about the 
High Power Commission? 

SHRI A. B. A. GHANI Ka~ 
CHAUDHURI: Mr. Deputy Speaker, 
Bokaro is a very old plant. There 
are a lot of technical difficulties. We 
are searching t.or spare parts and we 
are trying to obtain the spare parts. 

(Interruptions ) 

Mr, Deputy Speaker Sir, you know 
that normally in modem times the 
life of a power station is something 
like 25 years. This Bokaro power 
station has put in 25 years probably; 
it is an old station and we are looking 
into its improvement. Chandrapura, 
although a new Station, is, unfor-
tunately, not at all a modern Station. 
There is no road; there ia not ade-
quate residential housing. I have 
visited the Station thrice. (Interrup-
ti0Tl.8). There is no adequate housing 
for the workers Or for the engineers. 
Those who want to live and work 
there;' camrot wotk. Thel."e is no 'road. 
There is nO proper link with rail-
ways. With greatest difficulty coal 
has to be ;procured because ther~ JS 
no railways. In Durgapur also, work 
is being done under certain handicaps. 
I can assure the House that, as soon 
as these technical difficulties are over. 
the power generation in DVC is bOUl~C.i 
to iml \fove. 

MR. DEPUTY-SPEAKER: Mr 
Minister, if I have understood thC' 
question, it is this: if the DVC, wInch 
is under the control of Central Gov-
errunent is not functioning well, hoW 
Gre you going to have supervision on 
the Electricity Boards also? That is 
the speci1ic question to which you 
have to reply. 

SHRI A. B. A, GHANI KHAN 
CHAUDHURr: That is exactly what 
I am trying to answer, Mr. De9uty-
Speaker, Sir. ~eept Cbandrapura, 

I all the Stations are very old Stations, 
f and the parts cannot be obtained. We 
.. are looking fOr them. People have 

been sent to various countries, and 
as soon as the parts are avai1ahl~, I 
have no doubt, whatsoever, the power 
generation in DVC will increase. We 
are making radical changes in the 
structure of DVC. That is also we 
have been thinking of, Mr. ~pu~y­
Speaker. We have remov\'!d the 
Chairman there. We are sending a 
new Chairman. The changes that we 
are going to introduce are ready-and 
after h~ joins, we will definitely m~ 
troduce those changes which will help 
to improve the power station,. DVC 
(Interruptions) It will not take five 
years. 

Mr. Deputy-speaker, Sir, w~ are 
fUlly aware of the position in DVC. 
About having a high-powered Com .. 
mittee, We have no hesitation to have 
a high-powered Committee. But first 
we want to give a trial to the struc-
ture that we have already made. If 
we succeed in that trial and if it win 
solve Our problems, then I do not 
think that a high-powered Comm\tte~ 
would be necessary. 

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): WhC'l1 he 
is not in a position to ma"1a~e 1,is 
own house, why is he going to the 
States and sermonising them? It is 
better that the concentrates on setting 
his own house in order. 

SHRI BIJU PATNAIK; The hen. 
Minister does remind the Hous'~ of 
the story of Alice in the Wond£.:rll!l(!. 
That is what we are reminded of. 

SHRI GHULAM RASOOL KO-
CRACK (Anantna.g): r have been 
watching with great interest the dis-
cussion that followed on the power 
shortage in this House and have been 
taking keen interest in the replies 
that our hon. Minister has been 
giving to the most suitable questons 
that were raised on this national 
issue. What I find is that the hon 
Minister is makin, thil Parliament 



30 3 P01Der ah.0t't40e (CA) 

[Shri Ghulam Rasool Kochackl] 
not a place where we have to find ~ 
lutions to the problems but is trytng 
to score points like a lawyer to de-
fend the weaknesses that are basic 
instead of meeting the challenge that 
has been thrown to the Ministr)" con-
cerned. 

The House knows well this fact that 
power sho~ tage is not a new problem. 
It has been there years and every 
time it has been discussed in this 
House and every time we have been 
given an assurance by the Minister 
that we shall be in control of the 
situation and things will lbe 'better in 
the near future. In the last session 
also by way of a I~all attention in this 
HoU:Se, the Minister concerned did ex-
press satisfaction about the progress 
that would be achieved hereinafter. 
But ... 

MR. DEPUTY-SPEAKER: If you 
are specific in putting a question, you 
will get a specific reply. Otherwise 
it will be a long reply. 

SHRI GHULAM RASOOL KOCH-
ACK: I will CC'.:TIe to that question 
also. But the question is: are we here 
only to discuss questions? Or,. is the 
Minister here only to reply to ques-
tions and dpfend himself or are we 
sitting here, both the treasury ben-
ches and others, to find solutions to 
the problems? It is the same ques-
tion-whether th~ ;,tate is at fault or 
the centre is at fa lIt. After all, it 
is a family that h, '; to work out a 
solution to the problem. States may 
say that the Centre is a.t fault and 
the centre would shift its burden on 
the states. Why not it together-
the centre and States to find a solu-
tion? If the relations between the 
centre and the States are not good 
and are not cordial, we ~ease to be 
family members. .so I would sug-
gest in the light of the statement 
given 'by the hon. Minister, have a 
meeting of the Centre and the States 
to thrash out the problem and there-
by not to exonerate one party or the 
other but come to the grips to find 
• solution to the problem. If the 
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States are at fault,. we can diIcwtI the 
problem and a solution can lbe found. 
But if we go on like this saying, "I 
have nothing to do with this problem. 
It is the States which have to do it", 
then we are leading the country to 
darkness. 

May I ask the 'Minister one thing? 
My State had initiated a hydro-
electric project of 100 MW. The 
project report was completed and 
submitted to the government of 
India. But the project has not seen 
the light of the day for want of sub-
stantial funds that have to be found 
so that my State can go ahead with 
that project. This is not one way that 
We are suffering. The States must 
have 'been in their own respective 
capacities suffering from so many 
difficulties that they are confronted 
with such as lack of financial resour-
ces. As the learned minister 
just now said, no concerted effort has 
so far ibeen made with regard to 
hydro-electric power. It is a mis-
fortune that we take this plea that 
hydro-electric power has not been 
encouraged. 

That is why we have to ad_ 
from power crisis. Whatever be the 
diffieculties, let us confront with 
them and find a solution for it. The 
solution is very easy. The hon. 
Minister just now saia that there 
were difficulties by way of transport 
of coal there were certain defects in 
our planning and certain miscreants 
were creating certain troubles. These 
could not have been answer given by 
him. Since there are troubles, we 
have to face them and find solutions 
to thp problems. What is the solution 
to those problems? How far is the 
government going ahead to solve those 
problems? I would suggest that 
the hone Minister may concentrate 
his attention to solve this problem 
and not go on stating that we are 
having the future plan ot action. 
What We are concerned with this 
problem. This has to be solved. Our 
question is: is the power potential 
being properly utilised? What are 
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the diftlcultiea there? What is your 
remedy to remove them? There is no 
answer as to why available power is 
not being properly utilised. If there 
is a question oJ crisis, wliy not do 
away with it on a war footing? If the 
industrial growth or agricultural 
growth is affected, everybody suffers. 
Why: not you take certain drastic 
steps on a war footing so that we are 
able to save ourselves from the pre-
sent difficult situation or crisis. 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: Mr Deputy-Speaker, 
Sir, I have myself visited several 
places including the hon. Member's 
place. He got clearance for one pro-
ject from the Minister. He wanted 
-one thermal power proj ect. On 
,principle I have no objection 
to that provided he can carry 
the coal. It is difficult to have hydro-
project. We also agree to help him 
with some more power trom some 
other States. That is why r say I have 
talked to the Minister not once but 
"twice. The hon. Member knows that. 

MR. DEPUTY-SPEAKER: So, the 
interests of the states are safe in 
your hands. 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: That I do not know. I 
do not think tha,t I can add anything 
to this. 

SHRI GHULAM RASOOL KO-
CHAK: I resent to ibis personal ob-
servations. These are all this per-
sonal observations. "He does not 
know that. I know it." 

SHRt A. B. A. GHANI KHAN 
CHAUDHURI: With regard <1:0 hydro-
electric power project, we have not 
made much headway. You know, Sir, it 
takes a long time-it tales from. eight 
to ten years. The State Electricity 
Boards are very reluctant to accept 
hydro-project. We are in consunlta-
tion 'With the European countries and 
other eountries to ftnd a way out and 
whether the period can be shortened 
and whether it can be done In .Ix 
'Y'eVI. 

Mr. Deputy Speaker, Sir, we must 
put lot of emphasis and lot of re-
sowces on hydro electric power but 
as you know mostly these projeots 
are initiated by the State Electricity 
Boards. It is not the Centre who 
initiates these projects. llf the project 
does not come from the state what 
can we do? 

SHRI BIJU PATNAIK: Sir, the 
Minister is not completely right. 
when Pandit Nehru was the Prime 
Minister he laid founda,tion stone for 
a 2,000 mw project in Orissa but since 
then it is lying idle. Centre has not 
done anything. 

SHRI A. B. A. GHANI KHAN 
CHAUDHURI: It is a new informa-
tion to me. I did not know. (l'nter-
ruptions) . 

Sir, our engineers who are work-
ing on hydro are not experts espe-
cially in making tunnels. So, we are 
looking for expertise knowledge and 
we are putting lot of emphasis this 
time because we are having lot of 
difficulties in thermal power. But 
this year, Mr. Deputy Speaker, it is 
an unusual year due to unprecedent-
ed drought. Thirty per cent genera-
tion has gone down of hydro. This 
has created an unprecedented diffi-
culty in the country. Sir, I think t 
have replied to all the points. 
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SHRI A. B. A. GHANI KHAN 
CHAUDHURI: Mr. Deputy-Speaker, 
Sir, there is a place called kalelgaon 
and we are going to nave a super-
thermal power station there. The 
project report is ibeing prepared which 
bas to be submitted for the approval 
of the World Bank. I am very happy 
to inform the House that there is 
enough coal to meet the needs of 
the power house; the coal pithead as 
quite nearby. About Mu~aft'arpur, I 
do not have enough information today 
with me. I will furnish it leter on. 

RESIGNATION BY 10JEMIBER 
MR. DEPUTY-SPEAKER: I have to 

inform. the House that a letter was 
r~eived iD the Lok Sa:bha Secreta .. 

bJi Member 

riat on 19th May, 1980 trom Shri B .. 
Nr. Bahuguna, an elected Member 
:trom Garh,wal, constituency of Uttar 
Pradesh, resigning his seat in the Lok 
Sabha. The Speaker has .ccepted his. 
rsignation with effect trom the 19th 
May, 1980. 

MATTERS UNDER RULE 377 

(i) BANK CREDIT FACILITIES TO RURAL-
POpULATION 

SHRI RAMAVATAR SHASTRI 
(Patna) Sir, under Rule 3'77, I bel to-
submit the folowing:-

AN HON MEMBER Let him speak 
in Hindi. 

MR. DEPUTY -SPEAKER: He haa. 
aiven the notice in English. 

SHRI RAMAVATAR SHASTRI: 
In spite of nationalisation of Banks 
advances to the rural and agricultur-
al sectors had so far been only 20 to 
25 per cent ot the tola! advances and 
monopolists still had their ftrm grip 
over the bank credit. Naturally, tlie 
aims of giving advanCes to large 
number of rural population are not 
realised. 

During the pre-nationalisation 
days, credit to the agriculture and 
rural sectors had never exceeded 
two per cent. But, during the years 
since nationalisation it now had rea-
ched 20 to 25 per cent. But, this 
must be increased to 60 per cent in 
the best interests of the nation's eco-
nomy, which, due to our faultY' sye-
tern of economic management, was 
capitalistic in functioning. 

In the end Sir, I would urge upon 
the Government to see that the rural 
sector whicn had been given priority 
is given its due share. 

(ii) INCIDENTs OF VIOLENCE DURING 
RECENT ASSEMBLY ELECTIONS 

PROF. M.ADHU DANDAVATE 
(Rajapur): Mr. Deputy Speaker, Sir,. 
with your permission 11 wish to raise 
the following matter of urgent pub1tc 
importance. 



Sir, durinc the recent AssemblJ 
elections in nine-States had under the 
President's rule unprecedented vio-
lence had taken place and it is re-
pOrted that more than 50 persons in-
cluding some Assembly candidates 
were killed. Sir, Bihar presented pro-
bably the worst spectable. Under the 
circumstances, in the interest of fair 
and free elections, it is necessary that a. 
thorough judicial inquiry into these 
violent acts should be instituted ex-
peditiously and those found guilty of 
violence during the elections dealt 
with severely. (An hon. Member: I 
was also attached): Let not your guilty 
conscience speak. 

MR. DEPUTY-SPEAKER: He is 
not speaking on behalf of any party. 

PROF. MADHU DANDAVATE: 
Sir, this will ensure fearlessness on 
the part of voters while participating 
in the democratic process of elections. 

(iii) REpORTED RETREN~ENT OF 
CASUAL GANGMEN IN ASANSOL 

DIVISION 

SHRI SAMAR MUKHERJEE 
(Howrah): Mr. Deputy Speaker Sir, 
with your permission I rise th~ fol-
lowing matter of urgent public im-
portance under RUle 377:-

425 casual gangmen working in 
the Asansol divisiOn are being compel-
led to take recourse to the path of 24 
hours hunger strike from 19-5-80 as 
the first phase of the programme of 
trade union action against the illegal 
retrenchment from 16-5-80. 
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thia act of. re~eDChmen' iJ nothing. 
but merciless killing ot. 80 many live$ 
of poor helpless families, having no. 
measures of subsistence during these 
hard days. I urge upon the govern-
ment to pass an order immediately 
cancelling this illegal and anti-labour 
order of retenchment of 425 casual 
gangmen from service, to save these 
unfortunate poor families trom star-
vation and death. I also demand 
positive steps should be taken imme-
diately to reinstate the poor ~angmen 
and action should be taken against 
those authorities who are responsible 
for this retrencbement. 

(iV) NEED FOR RUNNING MORE TRAINS 
IN MALABAR REGION OF K.ERALA 

··SHRI V. S. VIJAYARAGHA-
VAN (Palghat): On the Mangalore-
Shamoor railway line which connects 
Cannanore, Calicut, Mallappuram 
and Palghat with Trivandrum, only 
two trains are running during the-
night. At the same time, as many 
as 7 Express and Mail trains inclu-
ding the day services, are running 
between Ernakulam and Trivandrum. 
There is nO double track between 
Emakulam and Trivandrum and yet 
some of the Super fast trains such 
as the K. K. Expres and Vinad Ex-
press run on this line whose total 
distance is 221 kms. The running time 
is 4 hrs 20 mts. During this 4 hrs 
20 mts. the Vinad Express has to 
cross at 'five points many important 
trains such as the K. K. Express, 
Malabar Express, Bombav Ja:yanti 
Janata Kottazam Quilon passenger. 
Madra~ Trivandrum Mail, yet Vinad 
Express runs as a superfast train. 

The distance between Mangalore 
and Ernakulam is 414 km which is 
double the distance between Emaku-
lam and Tvm. In the Malabar sec-
tor, the main goods stations are Cali-
cut, Tiroor, KaUai Old Payyannor. 
But, a large number of goods trains 
are running on single track from Sta-
tions south of Shomoor such as other 
Pudukkad Chalkkudi, Ankamali, 
Cochin ha~bour terminus and Qutlon. 

After working for long years as 
casual gangmenl they were retrench-
ed and thereafter from 26-3-80 1 hey 
have been re-engaged as casual gang-
men. There are casual gangmen 
amongst them who have also been 
appointed on the ground of retire-
m.ent of their fathers as gangmen. 
iD'ue to serious drought this year the 
condition of these poor families has 
been very precariOUS. This is an HIe-
~al and anti-labour act of retrench-
Ing the unfortunate distressed fami-
lies in these hllrd days and as such 
-~ .----.----~-.----------------··Th;-~"i-iginal speeCh Was deliver ed in Malayam. 
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At the same time as many as 7 im-
portant Express and Mail trains are 
also running on the same single 
track from Ernakulam every two 
hours after midnight. But, Mangalore-
Shornoor line remains almost empty 
,during the day time. 

During the recent vacations, al-
though some holiday trains Were in-
troduced for Kerala, not a single com-
partment for Malabar was attached 
to any of these trains. Most of the 
passengers coming from Bombay and 
Gujarat belong to Malabar aren. 
Therefore, it is requested that the 
attitude of neglect of Malabar shown 
by the Railways may be put an end 
to. It is also requested that a train 
should be run during day time bet-
ween Mangalore and Trivandrum or 
connecting trains to the trains star-
ting from Ernakulam should be in-
troduced. 

(v) REpORTED RELAY HUNGER STRIKE BY 
MEMBER OF ALL INDIA AppRENTICE 

UNION 

SHRI INDRAJIT GUPTA (Basir-
hat): A rel8ly hunger-strike by the 
All India Apprentices' Union has in 
progress since April 13th, before the 
Labour Ministry's office Shram Sakti 
Bhavan, to ventilate the long-stand-
ing demands and grievances of thou-
sands of young apprentices all over 
the country. 

The Apprentices Act was passed by 
Parliament in 1961. It does not pro-
vide tor any obligation on the part 
of the employer to absorb the appren-
tices after their period of training is 
over. Generally, at the conclusion 
of their trade-oriented training, these 
boys are put out on the streets again 
and are given no special facilities or 
priority tor employment. DUring the 
training period, the apprentices re-
ceive a stipend of only Rs. 130:- P.M. 
which is meagre by any standard and 
quite inadequate in these hard days. 
The prolonged hunger-strike for the 
last 57 days is born out ot frustration 

of these young boys whO And them-
selves jobless even after specialised 
training, and is aimed at persuading 
Government to come forward with 
some progressive amendments to ,he 
Apprentices Act, 1961. 

The Ministry of Labour should con-
sider the matter sympathetically and 
giVe some specific assurances to the 
apprentices, thereby enabliIlg them 
to call off their hunger strike. 

15 hrs. 

STATUTORY RESOLUTION RE: 
CONTINUANCE OF PROCLAMA-

TION IN RESPECT OF ASSAM 

MR. DEPUTY SPEAKER: The 
House will now take up the Statutory 
Resolution seeking the approval of 
the House for the continuance of 
President's Rule in respect of Assam. 
Shall we allot the remaining whole 
day i.e. four hours for it? 

THE MINISTER OF PARLIAMEN-
TARy AFFAIRS (SHRI BHISHMA 
NARAIN SINGH) : The debatE'-
should conclude to day, Sir, to-
morrow, the Government will reo;ly, 
if there is no obiection. We 3hall sit 
upto 6 O'Clock 

MR. DEPUTY SPEAKER: Sl-tri 
Bhishma Narain Singh, the Business 
AdVisory Committee is meeting just 
now. They will take a decision with 
re,,{ard to the allotment of time. W~ 
will proceed for the tim~ being. 

'!1 ~ (.tr wr;fr .. ~ ~); ~tiTe"'r~; 
~, 3I"J1rCfft ~ ~ t:'S.. ?-:·;::o"f'-;.-f-'eii 

~ em qrorr~. 
tt~ ~ m ~ 05 ~.-;:-~::.i~~ 111 6 

'afi aNr.r (I cso:::q fij ~ 37Trr+1 r6 
~ tf" 12~, 1q7l) CiT 
~ ~ ~ \3,!Ej(~OII 01T 1 ') ~, 
1980 ~ U: -.mt ifii 3!tt ~~~" ~ 
~ ~ ~!IiT 8!"'~"h., ~ 
tl" 
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~ .. ,'Tl't, 1980 ~ 'fir ~ ft qq' cttt ~ 1fl ~ q:a--
.~",qW~tf~ ~ ~~q,:~~~q~it 
'fr I ~ ~ ~ ~ er;l fen ~ ~ ~ 'f1nI t I ~ (IlRI";f- qt 
~~~~{fri~~ ttft~~~ ~ ifftarn: 
~ ~ q:t ~ ~1'f ~ iI':" ~ :alct.,tif'Xe Ifft ~ q't ~ ~ h; (II' ~ 
r( ~ ~ ~ It\' ~ ~ ~ ~ ~ ~ ijtlftarR qrf{1f<!q;t'ft ~ 
t ~ qt ~ q: ·jct.($e ar;;r ~ ar~ ~ ~ "" ~ ~ 9j;n",~,., 
... (1 ~ tf'l'tr ;f ~ emr ct1 ~ ~ - ~ ~ q (ij}(ti'" ~ P.,qa,:o ~ ~, 
~ <fi't ~ ~ ~ ~ ~ atihtf\1~I" ~ {ij" arnr Cft ~ f:{~ c6 ~ 
4, ClIO'., ¥i\e i;rr ~ (I -nrr ~a If '(, ~;rfr 1f1'fT I " 

~ 'IT Pan si'4h:';e ~ Cfil alaiff:f r.ni 
6 ~ ct1 ~ ~ en: arh ~ ~~I 
.. {t"'p~~ 1f;f ~ ~ ~ ~ ~~ ~ 
~~(I 

~~r.fi~ ~m cnT~ 
~ fef; m, 1980;f- ~(: ~ 
~ ~ '-fT, Sl'!1T'i 1t'ft ~ ;f ~ a~ 
~~~~"l"Tar~~~ 
~~l ~ ~ ott ~ '-IT fa)) ~ ~rt­
~ cot ~ ~ ~ ~ artft~ • q:rr 
~ ~f ~ ~T 6":arr I ~-;fi -;rTt! 1 '1. 
~ elr !r'CfT'1 +f"ft ~ 3n: ~;j~ m~ tf 
it .1 ~ t~ I ~ ~~~Gj 'i alf ~v.r.rl q-{ 

~ ~ ~ ~ am: ~ 'ltP&1fco;"wl 
~Ofi~~~~tv')~ 

~ .. "'''' .. ~ ~ .tl .. 
~ If Q)\3lle: c( +11 ml"\~ QIT I I~-
-mT qft ~ q1 ~~~-1 ~ '~ ~T 
~lft 1311'< 1(1'1 ~ ~T ~, :s;r ml 
c:fi 1!:~ ~ m~ ~ 31h ~ ~e-r;r 
~ ;f *UPOI{I ~ ~ fcf; 1971 cr,T 
~-3I1tO ~ Of~, ~ ~~i 
~,f;::"41 ~ ~ (, ~ ~ ~ 
Cf)t1f ~ q)( ~ arh a;rq- ~)~., Cfii 
~ Cfi'f mfet; ~Ii Pa ¥i ~ c(' a P4 (01 ~ iff I 
q: ~ Cfi r<'.,I3I" q;i f.,Cfi't"l91~ em, ~­
~ ~ em C!fmr (, q ~ ~ Cfi'{ 

nr, ~ ~ W ~ qi ~ liT'fIll 
anq-~c6~~~(fc1i 
~ ((Ptaia'\1'" ~ ~ ~ qt c6 ~ 
a ~,~ it,. cfi Cfi11T oar ~ "( I ~ 
~ ~ P<t6i\.,(i (t ;rfr, ~ ~ 
~, riiilf~t'r ~ Cfi11I', ~ ~ t 
~;;''3I-~ n ~ ~ {1' ~ '( I 
• q"t ~ Q:1r-C(!r ~ 1I'if1't CfiT 
~ r.n 1fIn ~ ~ q"( dCfi<'ii., 
40 ~ _". .., arm ~ 8Ih ~ 16 

11~ q: ~ ~ ~ ~ If- Gf(IltfT 

~~fc:n~~~~ 
~~ f ~~cnT~~ 
ar~ ~ ~ CfiT ~ m ~ 1l"l1T 
arh ~~ "f(Wt'ij 1f ~ ~ fen 
~~(, lttR~ ~~ 
~~qm ~m ~ 
~ I ~ ~ +ftra-~ If-
~ m i5IT lfr.ft ~, ~ ~ +Ii 
~ ~ ~ ~ mo;;rr.,-~, ~ 
arq;f rn~ q1 m"T ~-~~~ c:~ 
m~~~, ~~~~~ 
~I 

iitW (1Cf; rr " ij"CfiT ~, ~ ~~ 
tmrT ( fq) ~ ~r'i\e:\I-=! ~ n1~ ~ ~ 
~, ~ ~ 'Gfre" ClIT ~ c:6 
~ ~~, '{t" ~ a.~ ~ ~ 
~ ~~ "f{t ffl"dT I ~ t~ ~7t 
(Ttor (--ma-atR-~ ~ ~ en1 
~~~~rr( I ~mWll~ 
1lf1r ( fq) ~11if ~ ~ ~ 
~;mr~~~~~c~ ~ 
Sfh ~ arq-;f ~ ~ f;{Cf)F1a;(, ~ 
tnT;S cr ~ ~ ~ ~ ~ a.ci ~ ~I 
~~~~~1f"~'( 
~ tnr ~ m ~ w: ijf ~­
~ ~ fqijqf< ~I ~ efi mtr ~ 
~~~£t ~~.tfat; 
~ ~ artt1: ~-atijf+ll{i ~ arr-aG-
~ ~ If" arm ~ (, w qt 
'f{t~~, ~~~ 
"1't ~ ~ C6T ~, amn1f ~ 
'1'm cr;T, ~ ~ -'(Ctl'lffif ~ t ~ 
~ ~ 111 ~-~ W 4I<Cfi<i( 
~~~q~~t, ~­
.,,_, ~ t atf'( ~ ~ .. , ~ 



3IS JUl4'E 1, 1" 
I..,. n-tqJ 
ftt4i,(Oiil"> 1i hItt ~ ...., 114ft" (1 ttR( 
1Wt~, ffl- q"( ~ ~ ~ 
~ fci!'lfiii'l 16 ~ ~ hne tf' W 
~~~~~I 8(11"t ~ .....r ~ ~ 1f ifTf'nr qt ~ ri 
(Q' ~ \NrPf ~ ~ ~ if t{ifi 
~'a(1" ~ 16 ~ ~ ft{;C}'d ''I 1f" ~ 
~ I ~ tl~_..~lq ~ ~ 
~ f'c6 q '~I f'146 cfi '1'Rf ~ ctIT ~ 
~ ~ Gllf~¥i''1' ~ ~ f;tetil~fili qT 
~ ( I W"," Cfft ~ ~ Cfi'P.llr 
~ cfi ~, \RO("'~I'H" etif¥1e¥fe ~ 
~ ~ Cfi ~ art< arcnf ~~ 
ct;T~~, ~~~ ~ 
~ tf( t(c:Rli?M"flq ann: ~ ~ ~ 
ri, ~ ~ ~ Cfi ~ ormf 
~ ~ cnr ~ fo.1lrr ~ , ~ 
m+ft~~~~, ~ 
~~1f'"~~~, ~ 
~ ~ '*" artG~, ~ G[ armr 
T, ~~~~~~, 
~ • ~ amr ifii ~ lfRT I 
~~~~~C, ~;r 
~ C6T q;rorr ~ 'f( ~ ~ W 
~~~(, ~~~~;:, qt 
~ ~ ~ (, • ~ f~'ii\4( nn: ~ ~_(--ct mtr f'«rtft at< 
tn:: f(i4",'Ri''1 <tt ~ q;f ~ ~ ~ 
Ut ( am: ~ tftif ~ ~ ~ 
~~(, ~~fmme(~ 
~~ml ari(". 1 5 «eni \iii ~clm 
~ trr fq; ~ ~ ;r{f f'1cifll~~ 
(ar{'T~~J-tT I ~~~ 
~ ~ tf( ~ 40 ~ ofi ~ 
~~+n5~ ~(, ~(, ~~~ 
~ ~ ~ ~, ~ ~ Ol"ij"fln;rr 
~, ~ ~ CfiI(riSi'( qt ~ ~ 
amf';, ~~~~~ 
\;.f ctt~;f~~~~ 
'q_t ~ <t;:;fjG'e~{ tf, \;.f ~ if ~ iI'rn" 
C6l ~ ~ ret; cr ~ ~~­
~~. Tt.~. ~;r~"", ~ 
~ ~ 11ft ~ Clft 1f(, ~ ?fi 
~ \P{1{ut"y ;f, ~ ttC\c::'a(it ci tn"1 
~~tf, n~~~~~ 

~.r m ~ • 26 «, 1980 
cri ~-ammr ¥t",,'f<ti ile .. i\fij 
~ .r ~ ~ .. r 1ftf11ff '"', " .rr ~ .. r ~ w, ~ lfi'<'f ~ 
~ f" Cf)i~ it' ~ Uc1;r 11'1IT I ~ ~ 
~ f'ar; qt tR: dCfi<'1acfi 50 ~ ~ 
~ I ~ 1f" ~ tRfNf 1t1n (fc6 17 
~(~~Cfft~~ ~ 
1flI'1 

~~~arnr~~~ 
~ r( fch w ~ CfiT ~ q;r 
~ ~ ~ att< ~ qt(I@FctJ\ 
~ \;ff qft ~ Gffirl CfiT It ~«'., \3t ( ~ 
~~~;t\;.fefiim;r~ I n 
~ ~ lfllfT ~~, err ~ Cfi ~ 
~ ~ • 11" , 
QI ~ ~ I tfT ,en ~ q-( Cfil1f ttou fCfl .. 
an: ~~, ~ ttf"'t-~I9f ~ ~ ~ 
~~~cnnr~~~ I ~ 
~ fCSl<1Cfi",<1 ~ ~r ~lIT 3th 
hm~~~~( j ~1ffl 
~ f(41~Hf (--# ~, ~, 
~~~~~'f;f~~~ 
~ ~ CfiT ~ tctm- I 3I'N ~ 
if fft ~ orh ~ ~ fq) ~-~ 
~ :S'ROfI ~ ~ amwr-~ ~-
~~Cfi~~~~~ 
~ Tf" ~ 1T1f ar~ ~ ~ q){ ~ 
~ ~ 'Cfli ~ ~ o:¢l ~ ~, 

lf~camr{~~enTW 
(,"'f~!{,~I'f cfi ~ ~ ~ ~ ~ ~ 
( f'Cfi antr a:iq;l ~ qrr ~ ~ 
d, CRt ~ efii arret ~ 1[- tmr ~ 
\iil ~IT ~'T I ~ ~ ~, ~ 
arrq- q)f 3fh arm- Cfi1 ~ ~ ~ ~ 
'ilfiT~~~anq-;f~q1~ 
~ 'CfCRi ~ ctft f~tf)lf<~1 q;1 ( 3fh 
~ ~ ~cr '( fq; ~ 1[- Cflmf ~rl 
~~, ~~~ ~~~, 
arcr;r ~ ~ I 

1f' larnf Cfft \iiI" (fil <'i ct1 ~ q ~ 
~~C~ 311f(CfiT~ 
arQ?iiiftii''1 ~ 1&'t ~ ~ 1t..-' 
tft I ~~1t"~~ant 
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.tt-:v~~ t .~",,".w, 
'"'.~~~~"'~ .. 
~ h1rr '11fT ~ ]ftffif li"!ft" '" ;t n 
\R ~ ~ ~ ~ (I 1(- if(r-
~ tal; ~ 1Ii arN ~ ~ w:: 
~q~'(fct;~~~ 
~ r arq;ft "(P( ~ ~ " arN cfi ~ 
• <'\illf~4..IiI'1 ~ ( {6: tfii ri-~ 
~qw~~ , 

SHRI BIJU PATNAIK (Kendra-
para): Mr. Deputy-Speaker, it \\ould 
have been easier for Us to diSCUS5 this 
matter if the hon. Minister would 
have been kind enough to tell us 
precisely what is the demand of the 
two bodies i.e. the students and the 
Gana Parishad and precisely what is 
the thinking of the Government. I 
would like to know categoricHlly 
from the Minister if he would kindly 
tell that. Then We can discuss tliat. 

~ wh=r tq: ~ ctfT f~44I .. s,ij ~ 
~t+i" (! f.fiT ~ ~ ~ crq) q-p~ ~f: 1~i31 
~~(atn:~~~i;r~"( am: \3'ij' c6 mtr ~ lfm~ ~~ 
CfiT ~ffr(U~44 (, ~ en1 ~ ljJ' am-
~ ~ ~ anti' Cfft \JIIWii?fiI<1 c6 ~ I 
arw ~ tfR1 ~ ~ ~ (, err 1f5 
ffii ~ cf ~ ~ ~ (Ih ~ 
~~ ~ ~ '(, ~ ~ ~ antr Cfii 
GreT ~ ~I ~ ~ ar ~ '( 
~~C6i~~~ aJh 
~ ~ ~ {T~, ~ em;mr 
qmf~1t~~~~ath 
~ Cfii '3'f q1 ~;f- 'Cfl'trn' ~ ~ 
~1~~aT~l(1 

~ ~ ~"( ~ ~ am;: rnfG 
Gf'f, :atr ~ ~ T(- ~ ~ cr~ ~r 
at I\it"(alcol ~ {f ~ ~ ;f- ~ q;r 
q;ief ~ crtfq; treT ~ f2fl W;r ~ 
~ SIh Oif.; ~ ( I ~ ~~1fi 
~~w.r~(, W~~~~ 
Cf)f ~ ~ tfr I '3'f Cfif (f~ ~ ~ fen 
~ ~ ;rtf, ~ ti'- \3';r qIT qtq;1-~ 
ti'- ~ ~ ~ q1 ~ ~ cnl ~I 
~ CfiT .q;1:s'~ 1f h1rr arh 1f ~ 
1\ Cf4 91

t i( co;t ,91 fsht q ii'1 lfT'1 ~ ~ iilO 

qt tr( arT ~ '"" {T 11'( f16 if • 

t ~ 1951 W ~ ~ ~ ~ 1ft 
~~~arar8'li~~~ ~ 
'IT~ qtq,:1iV ~~, ~ itt 
''1 Ghl('t;( 16 ~ ~ t.n ~ t 1fGrIf-n am; ~ if atqM\4"~' lI6 
m'f ~ ~-~ ~ ~ tt'61p.f-
~ q 'IT f'cfi 1971 t ~ m ~ 
~amt(, ~l6~ 1971 ~-­n ~ ~I ~ W "" ~ hi 
~~-qtW~ I ~~1f"..r 
if anq- cnr ~ '"' fat; 8Rn1f 4, q,,~'ff'" a 'if 
~~tcmr, ~~~~ 
~3Ih.q: ~m-r~ 
q;(;r ~ ~ q-( arro:, 3 ~ 10 ~ 
c6 ~ ~ ~ tt, <f ~ ~ arro: {:tt 
~ ~ I 1979 c6 ~ ~ 
~ ~ ~ tf ~ ~ C6T mm 
If-~ ~ em ~ ~ 1TlIT ~ .. '( 
"'" CfiT ~ ~ ~ f«T 1l1IT ~~ 
~ 30 ~ e6 ~ ~ ~ 'if ~r, 
~ ~ CA1r ~ tct; ~ tJ7,Ci 

~~~~~'(ath ~ 
~" "~ .... , ~I ~C0491 {' I OI«I~d 1i ~ f:f) Ofiij' ~r 

~ ~ If- ijCli;(¥t';e arrq; ~ ;f 'iii 
~ ~ q ~ '1T ten ~ q;f+r rtf 
{T ~ (, n arl1f ~ ~ arM" ctIT 
m~~ ~I ~ ~ 
11 NI;:S ij q-( ~ OI'N"," tIT~· 
fija~~Wi"lq ~ ~ ¥f.ad1fGiCf) Cfi1\J. m 
~ ~0I1n:~ ~~m 
'~H1~~~~~~, ~~ ~ 
~~;r~tct;1f~~~~ 
Cf)T f'E1(!l\l1'Wi ~ ~ ~ I q 1Ild-
.. 'a'eslCft ~ ht1~ Gf'f ~ ~ I 
~ ~ 1951 ~ ~ arar ~ n- 1 ~ 
~ ~ ~ 'n: 18, 20 ~ ?i tn'-1Jlq' 
q;f 31m: ~ 'IT, ~~ n 30 ~ 
~~rlfll1~athm~~~ 
~I ~ ~ ~ ~ 1I1f ar ~ 
~~~~~, ~mrQ~ ~ 
1t~~qIT~~1 

~ m~ -m't ~ if '3'f Cfit ~ -aft 
:::so.! C- " p" " if'6'm' ~ 'CfI (;eV1'i"~ Cfi142~;:e.:e if I 

~ "' CifiT iiecmJ ~ ~ ~ ~ 
1I'R m ~ "' il'fT ~ ~ ffq 
~~~ ~~ qt-n: ant 
Ilk ~ ~ 1i'" • ~'ii <,41 M ~ .. .. 
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lSJfi ~~]
ssihrciT ~ weft <.fiT onn:lff;;ofi WiT I
~ Cfi}9 tfit G{T<r ~ ~oj; ~;:~{
~ CfiT t~ fcp:fflll41 Olii ~cfiIT ~T
( 1 ~ ~ ~ ~ <11'lT +iT ~ t:q:j7l'
~ ~ ~ ~~f~q- <.fiT ~fTlY-
~ ~ f\;prr ~I ~ ~r ~lT ~
om ~ (lIT ~ ~a' ~~, f·Jj?,c,'l1
~ ~ ( ~ ~ wfc:rr ~ f;:;n:~
~r- ~q:-.f-ofi oiiT~ '1~ ofi<:;fr ~"IT?
~ ~ +t ~ erOf~ ~r a-r ofiTl1
W <.fi<: ~ (I

~ ~ ~-~ fGfi'n fen 15 w~;.cfi
OIR ~. ~ f'l~)fllI41 Olii ~"'-;j' a'Sf
~ ;rcft~ ~arr fen ~ <fiT ~n:<':~
~ ~ lr4t I ~' +iT 3fIl1'TT 1f+r~
~T, arq;ft ~t1lij>S)~ ~ m+rrr ~1~I
lf ~crr ~ fen ~ ~ ~lf~ci(I'1 ~
<m'r CfiT ~ W fen ~ n:: ~- f~.£
f"l~T?i(4'f cnr f"16flI<;1"1) CfiT ~ ~ (I
~ n:: ~ orRf ~ +iT ~~ fen ~ q-f-.::orr<:
+t ~r( ~ 'i'~ ~~ ~ ;m qf~orr<:otT
~ Gfif Qlf mm ( 3Th ~~Gfif ffir
Cfi<: ~Cfii' ~ ~ (I ~ ~Ofii
~ ~ ~'11 ~~ fqj arnrnm~' ~
~ Cfii ~ ~ f<il4T ~ ~r tZif
~ m ~ ~ fen o:'W ~T 4 0 tfZ~i~
+n~~~ (~ ~ onf +iT <.fiTlJ;'1T
wr ~~, ~ ~f<r<rT OIl? ~frGj~l:[T
~ 1 ~ ~ Cfii q-efRT +IT ~'¥f
«Gl.{+{);C 0fiT onn:r ~~I arrr +iT ~ ~r~ff-
tfil"Cfi ~ fen ~ ~ Gfii "I~

~ 1 3t<n: ~ ~ CfiT GRrRT ( err
tfm ~ +iT ~ GITI1 ofi awi' lfC;f;f-

~ CfiT ~ ~ ~ ~'TTI.

l=r ~ ~~ fc.s m<:r ~ff ~~ +t
~ m~f ~I ~f ~ ~~ OfiVIT (
~ ~ ~ f'+r<;ron<: ~ I m'~~ ~ ~
~ Cfi'f W ~ orRf CfiT ~ w fen
~ %~}~1'1 <.fiT ~1lcTI Cfii ~ +t ~'-
~ 1 ~ f\r~}:C1I'1OfiT Q;"hC11 CfiT
~ ~ +iT Gl'iT( ~ ~rr ~ \3'~cnl
~ +iT ~ +t ~ff W fa)'".IT
~ I I\i~~W 1'1 Cfi't 4;:M CfiT CfiTl!'!f
~~~(manq;f ~
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~ ~I lf ~ ~ +t <iiTIt'fi~
<fi m~ ~ ~ ~ fqj f~~5C1 H Cfi'r
lIJ;rit CfiT ~ ~ n::Cfif411.:wr ~rrt~lTr
~fmcfim~+iT~~w coT
~I

MR. DEPUTY SPEAKER: Resolu-
tion moved:

"That this House approves the
continuance in force of the Procla-
mation, lJated the 12th December,
1979, in respect .of Assam, issued
under article 356·of the Constitu-
tion by the President for a further
period of six months with effect
from 12th June, 1980."

SHRI BIJU PATNAIK (Kendra-
para): I am grateful to the Minister
for having made an explanatory
statement on this issue. It is true
that nobody wants to disturb the
unity of the country, and it should be
protected at all costs. In fact, we
did that.

I would like to take the hon. Min-
ister back to the Chinese invasion
days. Not many years ago for us,
but may be many years ago for the
young people here ... (Interruptions)

I am dealing with the background
of this emotional upsurge, it is neces-
sary for us to know it.

AN HON. MEMBER: Who is be-
hind it?

SHRr BIJU PATNAIK: It is for
the Government to find out.

The important thing is that in 1962
when the Chinese invasion took place,
a beaten Indian Army retreated, and
Pandit Nehru made a statement that
his heart went out to the people of
Assam. A deep scar and wound was
left in the hearts and minds CIf the
people of an Assam, that was undivid-
ed Assam at that time including the
present Assam, Arunachal Pradesh,
Meghalaya and Mizoram. It was al-
most as if India had forsaken Assam.

At that time, all the sign boards
were eliminated form the whole of
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Assam. All the currency notes were
burnt in all the banks. (lntei-rup-
tions)

YOCl may belong to Assam, but I.
was in charge of reeking after this
area. I know a little more than } ou.

Action was to be taken to blow up
almost all the installations, which
lUC1(iiy was stOPped at the last '110-

ment. Although at that time we were
planning intense guerilla activity in'
the whole of Assam a feeling
swept over the people' that India
was prepared to forsake Assam->-
wrongly so, but it was SO.

Since then something has been gro-
wing in their minds? Why is this
thing being done today? Why is this
1951 issue being raised today? That is
because 1951 is the legal cut-off
period when Nehru-Liaquat Pact was
signed-31st December, 1951. From
th?'1that was the agreement which
was' approved by Parliament and a
National Register is suppose.j to be
maintained irom that time, not only
in Assam, but in all the neig bour-
ing areas viz., Tripura Mizoram,
Manipur, etc. Unfortunately, this
was not taken very seriously and in-
filtration in a very large scale took
place into Assam and the adjoming
areas, not only from Bangladesh,
but also from Nepal and from other
areas. There is a very large Nepal
contingent in Manipur, where also
there is some difficulty, in Aruna-
chal and Sikkim. This is the picture
of 'the North East. How, what are
these people asking for? They have
woken up 20' years late. Had they
woken. up 10' or 15 vears before,
something would have been done.
Thev have woken up when three. to
foUl: million people, who are aliens,
are s~ttlp'1 there, T 10Ut it :0 tr~
House: How can anv S'tats occept
such a huge n1Jmb~r-t.hree 10 fall.:

rniIlion !l.liens? What wOll1~ hanpel~ t~
thp indigenous nnnu'lation ')f tn.a.
~tate? J\ssam population i" T~be-
1jp\·p. aboi t 1 r:rore an0 "r tlt'lt. about

'11" .. ' arcnt I1nthree to f'lu" -nuuons, ).0'......... .
cent l'S foreil:1ners Wh0 h~vener .... . ...., ,

come from a foreign country, ongl-'
nally East Pakistan and now Bangla ..
desh. What w'ould happen to the
local population? Land is shared by
all, busincsg is shared by ail, the
l'uturc cpportun.ties al':~ shared by
all. I would like this House to con-
sider, when the hon. Minister said
that these foreigners coul.j be distri-
buted all over the country perhaps,
he has a case there, if it could be
all distributed. But I think, Mr.
Home Minister, it Will be very v::cry
difficult. Even in Bengal, to take back
a few thousands of people, original
Bengalis, who came from Bangladesh
and who were settied in Dandaka-
ranya, When they went back, they
were shunted back with the police
force. (Interruptions) I am not mis-
leading the House. I am saying tJ1C\t
Bangladesh refugees, when they
came, when the East Pakistan refu-
gees came, a part of them were set-
tled in Dandakaranya, but they did
not want to stay there and they
wanted to go back to Sundarbans.
No State can accommodate these
people. I am fully in sympathv with
the Bengal Government. TO St'?.te
can re'llly assimilate a very large
number of outsiders. It is not possi-
ble becaus~ they cannot provide jobs
to their own people; tens of thousands
of their own young men are un-
employed, the pressure from their
own unemployed people is already
there. 'I'hev cannot take Cl very large
number of' outsiders, These are the
nhvsical difficulties before anv Gov-
ernment. It is not a question of this
party or that party. How do vou pro-
DOS~ to do that? I do not think that
It is anybody's case, as far as I have
understood, it is not the cas," of the
"tuclenYs or the Assam Gana Sanr:ram
Parishad tn'1t the peoPle who came
there after 195-1.should he thrown out.
H, is not. thE' case. I believe so. I
believe th= Hornn Minister would cor-
rODfrf:A mv pt.at?n1en-4- '~}.~R.tin ~hp. <1i~-
-ussions with him. thev h"l"I' not sa;r,
th~t. th>;\~:: neorile s'·ou1 ..:] hp t~l.r(n~11".

out. 'T'hev "airl, onv record. ('0rrect
th~ n'!tio~q1 re~jster. vou -an <,!low
them to settle down there. For people
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who came between 1961 aDd. 19i1 I 
believe. they have $aid, make a St~te 
list and give them work permits. 
Work permits are being given all over 
the world. Let them remain there 
and for those who came after 1971, 
as you are suggesting, they should be 
sent back to East Bengal or Bangla-
desh. Or settle them elsewhere. I 
think this is the category-wise de-
mand. What is the difficulty r.ow? 
(Interruptions) I am talking through 
the Deputy Speaker to the Minister. 
What is the difficulty in this? lnstead 
of that, what has the Government of 
India done? They have sent the army 
there. What for? They have sent the 
Border Security Force also there. The 
BSF was created to protect the b()r-
der. The army is there to protect the 
border and to stop the infiltration. In 
spite Of that, you are sending the 
army there to shoot down Indians or 
what. I would like to get a categori-
cal answer from the Government to 
that. For what have you sent the 
army there? To shoot down thE' 
Indians? You now say that a palallel 
mClvement has been started bv the ~o­
called minorities. Who are the mino-
rities? ATe they fOTei~ers or 
Indians? If they are foreigners. I 
haVe no svmpathy with them. If they 
are Indians. ves. Tndian minoritiec:; 
must be protected at all costs but not 
foreigners who havp. inflltTat~rl there. 
tnstead of nutting the CATt before the 
horse. should you not settle as to who 
are the foreigners? 

AN HON. MEMBER: Will you de-
fine the word "foreigner"? 

SHRI BlJU PATNAIK.: I Rm ~ay­
jng, those who have been inflltratin~ 
from East Pakistan or Ban~]qdesh are 
fo"ei~ners. Should ~'OU not first ~e'ttle 
whpther a person is a foreigner or 
not? 

The Home Min;ster himself has cmg .. 
czested that 300.000 forei'(nerfl have 
bee.., pskpd to f!O out. Ie; it ~ )akh!ll 
(lr 30 lakhs? Has it been ~~ttlp.d" I 
do no+ say that you throw all of them 
out. 'qut ~,.qt v'"'u must "e+ermt"p. a9 
per the Nehru-Liaqat Ali Pact which 

is the constitutional position, who llre 
tile foreianers. You can allow them 
to settle there. You can give them 
Indian passport; you can give them 
work penrJts or you can throw theln 
out. That is for the future. Should 
you not first settle how many foreign-
ers are there in the country? Even in 
Vietnam, they have thrown out 1 nul-
lion Chinese people. They have not 
bothered whether they went by boat, 
whether they died on the sea or what 
happened to them. They did not care 
for them. But let US not do anything 
at the cost of the Assamese people, 
four million people settled in a small 
State of Assam. Let the Home Minis-
ter give a guarantee that all these 
people will be distributed all over the 
country. The Assam problems will be 
solved tomorrow. 

Another question is: Why is it that 
he is keeping a dead Assembly alive? 
For what purpose? Why is he keep-
ing it under suspended animation? 
You have new Assemblies everywhr:::-Te. 
it has been done in nine States. You 
are not holding the Assembly elections 
in Assam. You are only pumpin~ in 
the armed forces there to intimidate 
Indians. You are not stopping innl-
tration even now. What do you 
exactly propose to do? You say. the 
minorities are to be protected at all 
costs. I agree with the Home Minis-
ter that genuine minorities, Indian 
minorities. must be PTOtpcted at all 
costs. I also agree that all steps muc;t 
be taken by India to see that India is 
not disinte~ated. I fully a~ee there. 
But where is the question of disinte-
gration here? All these peo!,>l~ are 
only askin~. please find out who dTP 
the foreigners. It is for you to find 
out. You find a suitable mal'hinery. 
what~ver thp machinery to find Clut 
who Rre the fOTei~ners. Then. you dp-
cide what to do with them. distribute 
them Rll ov~,. India distribute them 
I)ver Bay of 'Bengal or whatever a is. 
Tt is for the Governmont and tbe PRr-
liampn+ to de~ide. Why ShOl1M t'hpC!e 
peonle 00 lande-(} only t)n A small State 
nf ACI~uu"', where the people have a 
fe~ing that they are not really a part 
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of India. There is only a small pas· 
sage connecting Assam to the whole 
'Of north-east aDd to the rest of India. 
About 30 per cent of oil India gets 
from Assam. Gujarat bas fought for 
their oil; others are also fighting for 
their rights. What have the Assamese 
people done? You give them their 
due. There is only one bridge so .far 
over the Brahmaputra river. It is a 
small neck and any time the neck can 
be cut ott and the whole of Assam tan 
be isolated. V\1here we were in the 
Government, we agreed to have an-
other bridge over there. Is ~his the 
way of treating an area which has 
~en virtually isolated by the IUvision 
()f India? Many things are to be done 
for them that they are wantin~. It is 
not a question of As~am alone. There 
;0;: the question of MizoTam. ManiouT, 
Meghalaya and, even today, the tribals 
of Tripura arp rai.~ing the-ir v'.'ice. 
All these are burning problems. 

I would ask the Home Minister to 
deal with this problem with r,reat 
sagacitv, with great patience, with 
great forbearance. There is 110 rase 
for saying like beating a drum that 
India'c; lntc!;rity will oe protp.ct ed. It 
will be protected. It is not your busi-
ness. It is everybody's business. 
The minoritv must be protected, of 
course. It should be protected: it is 
lndia's constitutional business. But I 
have no sympathy for the multitude 
of foreigners who are allowed to pump 
in l'nd flourish at the cost of India: 
this I will not allow. 

That is all I wanted to say. 

SHlU H. K. L. 'BHAGAT (East 
Delhi): Mr. Deputy Speaker, I just 
now heard Mr. Biju Patnaik very 
carefully and I am sorry to say that 
his speech in fact very clearly 
betrays the pc,c;ition which some of the 
OprolJition Parties have taken. He 
told Us about the history of 30 years 
or 40 years of Assam-the develop-
ments there, the infiltrations and so 
on and he himself said that the pro-
blem has been complicated for long 
years. He was an honourable mem .. 

ber of the late Janata and Lok oal' 
Governments-because the minority 
Janata is there aDd the Lok Dal is 
there--and neither a very senior and, 
I believe, a capable man. We do not 
know how this problem was aggravat-
ed during his time and it came to 
the fore. I do not knovt where was 
his wisdom which he is trying to dis-
play here and trying to show to our 
Home Minister. Where wa$ he and 
where were these suggestions then? 

SHRI BIJU PATNAIK: I did not 
send the Army. 

SHRI H. K. L. BHAGAT: Please sit 
down. I did not interrupt you; don't 
interrupt me. 

I do not know what had happened 
to him. He says 'We did not send the 
Army'. What did he see? He saw 
Assam burning. He saw the whole 
country going to the precipice of 
chaos. 

You were responsible for the senti-
ments of emotional disintegration 
taking place almost all over the coun-
try, mostly Assam: You did nothing 
but you are taking pride in it. 

Well, Sir, he gives very good advice 
to the Home Minist~r saying 'Deal 
with it with caution; dea~ wi1)h it 
with care; deal with it with sagacity'. 
He has given this advice. I certainly 
support this advice but at the same 
time I have no hesitation in saying-
not because I belong. to my Party-
that the Prime Minister, the Home 
Minister and others concerned have 
dealt with the situation with a lot of 
forbearance, with a lot of patience, 
with a lot of grace, with a lot of 
dignity. This is appreciated not by 
me but it is appreciated by the peo-
ple all over India. 

Well, this issue was made an issue 
in the Assembly Elections. It was 
made an issue in the Elections and 
some of the Opposition Leaders, peI'-
ticularly Mr. Vajpayee there-I have 
read some of his speeches-and some 
others were trying to make it an 
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issue .in the Elections, saying so many
things. Sometimes some people made
absolutely fabricated charges against
the Prime Minister, saying that she is
tryin~ to make capital out of the
Assam situation, while the boot is on
the other leg. Actually some of them
were concocting allegations and their
whole purpose was to excite the peo-
ple, particularly the majority com-
munity, in the state Assembly Elec-
tions and to work up their sentiments
so that they can get more votes, but
all that proved to be a damp squib.
With all respect I submit Sir, that I
bear no ill-will or grudge against any-
body. I haVe perfect sympathy for
the desire of the Assarnese people to
preserve their own culture, to pre-
serve their heritage, to be masters in
their own State. Yet, we have to see
the whole situation in the over-all
interests of the country.

"TOW, Mr. Biju Patnaik asks 'Is their
business in their hands?' I ask
Mr. Biju Patnaik whether he Is not
doing business all over India. He
made a mess of the Steel Ministry.
With respect I SRy he is selling. steel
all over India. I am saying, let us
see the situation. (Interruptions).

Please don't distuiI'b me.
ruptions) .

(Inter _

MR. DEPUTY -SPEAKER: ~
Bhagat, in your speech please
make personal remarks.

Mr.
don't

SHRr H. K. L. BHAGAT: I am
sorry Sir if I have given any annoy-
anca to him. I will not make any
personal remarks. I will not do that:
I have great respect for him. After
all, he is an old Congressman. There-
fore !. haVe great respect for him.

Leave that apart. Now, what I am
saving is that he have to see the
situation ...

MR. DEPUTY -SPEAKER:
Vajpayee ...

MR. H. K. L. BHAGAT:
Vajpaye , and I 'are old friends.

Mr.

M;'\
M~

Vajpayee and Mr. Biju Patnaik have
one thing in common.

MR. DEPUTY -SPEAKER: You
have removed Mr. Biju Patnaik from
their group.

SHRI H. K. L. BHAGAT: Nov.' yeu
have taken me to the other end. 'Both
of them are good Captains. They are
not like the good old traditional
Captains who sink with the ships.
. 'I'heir bO:lts may sink, but they manage
to save themselves. This has been
the story of Lok Sabha elections; t iis
has been the story of the Assembly
elections.

MR. DEPUTY -SPEAKER: But they
have not completely sunk.

They are still in the House.

SHRI H, K. L. BHAGAT:
happy.

I am

Now, Sir, with respect I would sub-
mit that the whole situation has to
be seen in the natonal perspective.
Whatever may be the original inten-
tions or the pretensions of the people
running the :3.gitation, of the people
supno ....ti;j~ l•.ln2 agitation, of the people
manipulating the agitation, of the
people :::"?!.11~'~:_~-; J..1" -; 8gitation. the real
point is this: againct whom is it
actually meant now? 'What shape has
it taken? Ve,·y easily, MT. Biju
Patnaik has said: "I am for minor i-
ties- I want the minorrties to be pro-
tect'ed: this s 01.11d be done, that
should be (lone: it is only a question
of foreign nationals and that should
be taken up." I want to ask him
whether it is not a fact-and I am
sorry to say this-that in his whole
sneech he has not condemned even
t;e ugliest part of the movement
where men and women have been
killed. Even recently, about a fort-
night ago, when a Oriya woman,
Sahu, refused to donate. her nose w as
cut and then she died. And in his
speech there was not one word of
condemnation against violence,
against this ugliest thing... (InteT-
7'uptions)
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MR. DEPUTY-SPEAKER: He has
stood up to condemn it perhaps.

SHRI BIJU PATNAIK! I have re-
.quested the Home Minister to give
us the full facts. No such Or'iya
woman was killed. There is no truth
in what he says, (Interruptions).

SHRI H. K. L. BHAGAT: Is it not
a fact that this movement has turned
against the Bengal is, against the
Biharis, against the Oriyas? Are they
not Indian nationals=-Moitra who was
killed, Neogi who was killed, and
several other people who have been
humiliated and beaten? Even the
MLAs are now being threatened of
social boycott-the Gujarat type of
social boycott I was there in
Gujarat, and the social boycott was:
cut off their water and electricity.
And at one time even a slap was
considered 2.S a part of social boycott.
The same thing is proposad to be
repeated. Nothing is being said It
is said that the minorities should Ut
protected. But what is happening
there? Suppose a man cams thirty
years ago and he is living there; he
has his family and property. Should
they be killed? Should there be
violence against them? Therefore,
what I am saying is that the attitude
of -some of the Opposition Parties and
16ac'ier~- I am going to mention
some of them very clearly-is this:
Assam presents an opportunity, a
situation, to fish in troubled waters,
to pour oil on the fire; here and there,
go and talk of peace. Otherwise, the
intention seems to be to put us, not
only Assam, on fire. I wish to warn
with utmost humility and respect that
it is a conspiracy to create emotional
disintegration in the whole country.
I do not say that the movement ema-
nated with that idea. But this has
been turned by the vested interested
into that ...

AN HON. MEMHER: Who?

SHRI H. K. L. BHAGAT: Even the
foreigners, Mr. Samar Mukher iee
is sittin« in your immediate neigh-
'bcurhood. Mr. Jyoti Bosu is run-
ning the West Bengal Government;

he is the Chief Minister. He is closer
to the scene. ASk him. Is he not
saying that there are foreign elements
in that? He is saying that. The
All India Newspaper Editors Confe-
rence Delegation went there recently.
They hav., said it. A number of
newspaper and weekly reporters, who
have gone there, say that foreign
hand is' there. Have you not read
that? There are organisations which
are issuing pamphlets complete with
all details and very expensive Iitera-
ture and some reports in these week-
lies or fortnightlies which are not pro-
Indira-they are anti-Indira~say
that t'~1ey hav., a lot of money and
forei.gn agencies are there and they
say who ace the for'eig-i agencies.
My dear friend, the situation is this.
~s _the hen. Home Minister very
r ightly said it is a question that India
11",3[0 be saved. If India is weak-
ened, mind you neither Assam wil: be
strengthened nor Orissa or any otl er
State. I read it in the newsnaners
recently-s-I think it was yesterdav or
b-day-that se'me movement is 'U1'O-

posed to be started in Bihar. ~The
idea is that no':-Eihari'2s who are in
b'"siness there should be ousted. That
se<:Y'1S I~O be the idea. Similarly
these movements are being
started e17ewhere in the country.
The whole idea is that the sentiments
of the people can be worked UD and
'1 chaotic situation is created. '1 was
told, I do not have very authentic in-
f?rm~tion-therefore. I am not pres-
sing It to that extent-that even some
attempts and some. soundings . were
done in Orissa that trouble should be
started. . . (Inten·uptions). Anyway
what I am respectfully submitting is
t~a:~ tb is casteism, communalism and
linf{uistic madness-these cobras have
('ome to the fore again. They were
t~ere right from the beginning since
t!T'1P.'immemorial and there hqs been
a fight by these forces against the pro-
g"essIve forces and this fight has ,"one
on in India. When we attained i;;de-
pendence, there were com~u~'ai
troubles and then came Gandhi ii's
rnartvrdom, to save Indian unitv. All
these movements-w,hatever their in-
tentions are-have had one ~ffect ~nd
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that was to weaken and they tend to 
weaken the unity of India and when 
Giani Zail Singh said that the unity 
of India will be maintained, I think 
he is only doing his duty, and he must 
do it. His statement and observa-
tions are very very good. Prime 
Minister went there and she taltted to 
them a number of times. My dear 
friend for whom I have great respect 
because he is now elected from Delhi, 
Shri Vajpayeeji is here; I read a state-
ment of my friend along with Shri 
Ravindra Verma's statement. They 
talked at one place together. They 
say, 'We support this agitation.' What 
are you supporting this agitation for? 
You are supporting this agitation for 
what? You are supporting this agita-
tion-with what? You are supporting 
this agJtation with the stopping of 
oil. You have not condemned it and so 
you are supporting ihe stopping of 
petrol supply which is causing the 
country a loss of Rs. 3 crores a day 
and if you calculate the entire 
amount, it is Rs. 9 crores a day. Are 
you supporting that? You are-ob-
viously because you have not con-
demned it. 

Now what is the RSS doing? In 
the beginning everybody said, 'No" no. 
We are not in it. We have nothing to 
do with it.' Now th~ RSS says 'We are 
in it.' If rne government makes an 
inquiry into the visits of the RSS 
leaders from 1979 to 1980 including the 
visits of Balasaheb Deoras-l am 
speaking wilth some authenticity-and 
various other leaders, they will kinow 
that they held a number of camps and 
pa'rtlicularly at one place after one of 
the RSS camps, in a day or two, com_ 
munal rioting took place. There were 
communal riots and 150 people have 
,been killed. What are you doing? You 
are trying to fan the fire. But our 
leader, Indiraj!. somehow /brought 
then\ to the talking table. Sir, if 
India does not alive, yOU will not live. 
~ndira Gandhi wm not live and no-
hody will live. Save ~ndia. She has 
~ 401ng on with th1a issue only from 

the natiQtUll context. What was the 
fight in the national elections? You 
lost it ~ause you do not have a 
national perspective. You do not have 
a national leader. You are all sec-
tional leaders and the Indian people-
gave a verdict in favour of the leader 
of India. A mere prime iMinister, as I 
said before, will not ,be able to rule 
the COUJIltry. A Prime Minister who 
is only a leader of 1!ae nation will 'be 
able to rule the country. Now in 
her referring this issue and asking the 
people for the extension of the man-
date to save the unity and integrity 
of India apart from the performance 
and better exec'-ltion of policies, she 
was proved right. 

There is another c.rganization known 
as Gandhi Peace Foundation. Name-
of Gandhiji and peace and foundation. 
It is neiCner Gandhiji nor peace and 
! do not know . hat foondation lt is. 
Thpy are interested all !the time to 
create a situation and if some such 
situation is created, jump into the fray 
as negotiators or mediators. I think 
they came up to the fore when the-
N av Nirrnan movement was there in 
Gujarat and what it brought the coun-
try to, we all know. I 'ilave the ,great-
est respect fe-it' Shri Jaya Prakash Ji. 
I saw hilm as a child long long ago 
with a lot of hope. But, ultimately, 
he died a sad man. That was how-
this Ganci'ni Peace FOWldation came 
to the fore ,during the Nava Nirman 
Movement. 

NctW, in Assam, it has become active~ 
OnE' Secretary or whoever 'he is--one 
Shri Radha Krishna-is very active .. 
Study Teams are ,being sent there. 
People are being sent there. Where 
js the money coming from? Who is 
doing this? A number of things are 
lbeing done. A statement appearing 
in the Assam Tribu.ne is with me say-
ing that 'we support the agitation; W'e 
are With the people'. Who are doing 
,th'lt? Tllev say they are the media-
tors. Who have appointed them as 
medialtars? The idea is te get there-
in the garb of mectiators and to create-
compllcations so that Smt. Indira 
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Gandhi cannot succeed in solvi.D8 that 
or the Government Of India may not 
succeed in solving that. !. request you 
to make an enquiry into some ot the 
organisatians working there. I am 
going to mention their names. I 
would request the hon. Home Minister 
to make an enquiry into some of the 
organisations who are close to some 
of the fWlCtionaries of t".nis Gandhi 
Peace Foundation. They are getting a 
lOt of mo'ney. '10 mention just a few, 
there is an Association of Voluntary 
Agencles for Rural Development. It 
has received Rs. 1.40 crores fram West 
Germany and another Rs. 35 lakhs from 

the Ford Foundations. One Society 
far Sericulture in Tirupati has re-
ceived Rs. 90 and odd lakhs from 
West Germany. Gandhi Peace 
Foundation received Rs. 7 la.k.hs from 
West Germany. Some other organi-
Gation in Hyderabad has a project 
called 'Survey of Bonded Labour in 
India' and there are a number of 
other organisations which, on one 
pretext or the other, are getting 
foreign money. I would request the 
hon. Home Minister to make an en-
quiry. Journalists have written 
aiter touring that they have a lot of 
money for this purpose. There is no 
ciearth of money in the movement. 
For this movement a lot of money il3 
being received. Where is the money 
to come from? Foreign money is 
coming either directly or indirectly, 
either visilbly or invisibly. Recentl~ 

my hon. friend said something about 
the Assam ;\liIloritiel'3 Stuaents' 
Union';. Now J do not know whe-
ther Shri Biju Patnaik has followed 
this cloSely. As a leader he must 
have dealt with many many situ&-
tionG. I do not know whether, as an 
ordinary citizen, he has dealt with 
that sort of a situation that takes 
pI8lCe anywher~ Even a small 
rumour creates some problem. Even 
if e, bull starts running in the street, 
it leads to riots. In Assam this kind 
cf agitation is ,oing on. Will not 
the minorities there be panicky 
whether they be original Assamese 
or later entrants? Will they not 

have the fear? Will they not have 
the tensions?-if they decided to take 
out a procession there with the prior 
permiGsion of the authority, a peace-
luI procession. The Ail-India Edi-
tors' Conference said that they did 
not have any Bangladesh flag. They 
said that it was wrong to say so. 
This agitatiOn ic3 still continuing. 
Such an agitation resulted in the 
loSs of precious lives and yet the 
minorities are being linked with that. 
My dear friend, in our country, the 
majority O8Illnot lbe ,sttengthened 
without the minorities. Even if one 
limb goes, the whole body become3 
bad. Unity in diversity alone can 
save the nation. Therefore, it is 
necessary that we see the whole situ-
ation in Assam in that context and 
not in any other context. Pandit 
Jawaharlal Nehru did 13ay that he 
was concerned with Assam. There 
were nothing wrong in that. He 
foWlcl the situation very difficult. 
Shri Biju Patnaik belonged to our 
party in thOSe days. And he was with 
that Party for a long time. He was a 
~reat pet of Pandit Nehru. All this 
is true. This is a complex problem 
and a grave problem admittedly and 
it has repercussions. We have seen 
some leader openly saying that they 
suPPOrt China. Recently one peroon 
by name Goodman-I do not know 
how he is called Goodman-was eX-
pelled from this country. I do not 
know whether Giani ~Ti the hon. Min-
ister would like this or not. I still 
have the feeling that our concept of 
intelligence is so far the concept of 
a policeman in the British dayc;, 
namely: 

I would say our intelligence system 
has to Ibe improved much. It has to 
be made more sophisticated and in-
telligenCe sYstem has to be made in. 
telligent and you should ,be able to. 
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know more than what is happening.
A journalist who went to Assam has
been able to dig up much more than
the Government of IndIa knows. I
do not mean to cast aspersion but
the ~ituation is grave and in this
situation we must all cooperate and
work together and heal the wound.
Let us do it with grace.

Sir, today there was news about an
organisation called "citizens for
democracy" headed Ibv one promi-
nent lawyer Shri Tarkunde. He has
aid that this gcvernmer+ h non-
functioning and within six months
the situation of 1974 will be reached.
Now, what do these organisations
and people aim at? They want to
make more difficult an already diffi-
cult situation. This is not in the
interest of India that is Bharat. Dur.,
ing Indo-Pak war Shr] Vajpayee
went to that area in Pakistan riding
on a camel-x-I have seen his picture-
and put a patch of dust on his fore-
h'C"d and said: "Bharat Ma Ki Matti
Hai", Then he said that Indira
Gandhi had betrayed India and sur-
rendered terr itor is; to Pakistan. He
,,1sl) ~8id that Sim1a Agreement is R.

-betr ayal' but when he became
Foreign Ministe- he said that every-
thing' is all right.

Sir, I do not want to refer to
Moshe Dayan's issue and embarrass
him more. He first denied his secret
visit but later on when it waG made"
public then he said that he wanted
to hide it as it VIas secret but once
it has been made public I ~Jso make
it public. Y01.13<oemto t.hink that
you arC! waitrru; in the wings. Whe-
ther yell will gE't there or not-1
cb not think "all will get there-
but India is above me, above you
"md above all of us.' 'Assam should
be seen in that context and the
country must bo:> saved. With the-se
words I -conclude.

in Assam (Res.)

16 hrs.

[SHRI HARINATHA MrsRA in the Chair]

SEEI SA~\'!AH MUKHERJEE
(Howr.ah) : Mr. Deputy-Speaker,

Sir, now the Assam situation has
reached a very crucial and compli-
cated stage and the situation demands
that all political parties make their
position perfectly clear in regard to
this agitation and the steps to be
taken. Thi., agitation which started
on the question of revision of elec-
toral rolls then included the question
of foreigners, now the question of
deportation, blockade of oil and then
subsequently further items were
added saying tha.t nothing should he
sent outside Assam, far example, tea,
plywood etc. So, our party from
the very beginning warned about
thL3 danger. We have told the
people openly that there are some
genuine basis of grievances of the
Assarneso people. Discontent is
there. But the way the agitation is
being led, it has taken a chauvinistic
turn and also it has taken a secessio-
nist turn. That is why the move-
ment has very dangerous conse-
quences not only for the people of
Assam and those who are non-
Assamess as wen as people livinG in
those north-eastern region, but also,
it has got very serroug consequences
on the unity and integdt" of India
and on the entire economy of tl
country. That is why we want that
proper assessment must be made
about this:-a:bout the nature 'and
character of this movement,

Now a new 13tage has reached
where the agitators of this movement
haVe declared that they will them-
selves identify the foreigners unila-
terally and settle the question of de-
portation. They said that if the
Government of India refuses, they
will themselves drive them physi-
cally out of Assam. So, the ques-
tion of applica+'on 0" r-hysical force
has come in. Now, Game of the r
position partie,S unfortunately are
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supporting this agitation. We think
it is due to some narrow outlook and
for some opportunistic interest that
they are supporting this movement.
I appeal to them to give very serious
'thought to this aspect of the move-
ment, to know who are behind this
movement. I have got some docu-
ments with me. I will place them
before you to show to you who are
interested in keeping this agitation
a.live and in which direction they
want to take this agitation. This
movement has spread to other north-
eastern regions. \¥e have repeatedly
draw-, attention -ibout this. Openly
Cur party has declared that the'
are CIA agents behind it. And now
the RSS is directly involved with
this agitation. Now, they are openly
admitting it. So, the consequences
must be very seriously looked into.
After 15th of May the leadership of
the agitation has started identifying
who are the foreigners. Certain
families were identified and they
were physically thrown out. But
subsequenty I saw a statement of the
Assam Government that all these
thirteen families categorised as forei-
gners are only Assamese people. They
,,'re local fishermen. So. that statem=nt
has come from the Assam Govern-
ment it=elf. So, there are S0 many
vested interests now who are very
active, who want to grab the land
'which now are in Ipossession of those
people who came ihere long before,
either from Bangladesh or from
various other States. and they have
cultivated those lands. They are now
fac'ing this situation. I have got a
report with me. One of the top lea-
ders of the agitation some years be-
fore invited some people to have land
leased by him. It was near about
30 000 acres of land. 'I'hoss people
have got land. That was near about
30 or 40 years before. Now the
same leader wants io drive<them out.

Because he has become the leader of
the agitation. That land will be re-

sold to others at a higher price and
that will ,be a s:ource for earning

money.

Sir, there is nut sufficient tim.e at
my disposal. I am giving you some

of the facts as to who are behind
this agitation. It was On the 12th of

ed Assam. So, on that very day

what happened was this. This is one
cl the reports which I have got.

Here is one of the reports published
in New Delhi weekely by Chaitanya

Kalbag, reporter, who himself was
present in Assam.

PHOF. l\LADHU DANDAVATE
(Rajapur ) : Editor - Khushwant

Sir..;h.

SHRI SAMAR MUKHEHJEE: The
report says:

"'Nas the movement only dir ccta-j
against the illegal immigrants from
East Pakistan and later Bangla-
desh? This was what all the leaders
reiterated. But on 12th April, the
very evening of Mrs. Gandhi's visit,
a small and select audience was in-
vited to a preview O'f a 25-minute
colour documentary of the move ,
mcnt. It was at the Vandana
cinema hall in Gauhati, Obviously
the evening show of the regular
film had been cancelled to accorn-
modat-, the documentary. And the
documentary, for thOse with nag-
.sing doubts, said a lot, a little too
much.

It began with statistics of popu-
lation growth, showing how the
non.Assamess, particularly the

Bengah Muslims, had proliferated.

It went on to show how the agita-
tion had mushroomed in strength
and popular support. There

followed pictures of the martyrs of

the movement and description of
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their martyrdom. Even the cover 
(1f a Bombay weekly 

This must be noted: 

"whoSe editor is one of the few 
s2nior jO.lr .. lalists in the country to 
write glowingly about the move-
ment was flashEd on to the screen 
and a lengthy except from the 
editor's article - 'read out by the 
commentator. At the end, a map 
of United Assam consisting O't . the 
entire north-eastern region (Assam, 
Arunachal Pradesh, Manipur, 
Meghalaya, Mizoram, Nagaland and 
Tripura) glowed On in gaudy red. 
A tu~ was played, we were all 
ac;ked to stand at attention. Later, 
my neighbour told me it was the 
'national anthem' of Assam." 

This is how the psychology has 
been prepared to form one inde-
pendent united State of Assam. So, 
interested parties are behind it. The 
same article has given some names, 
but I have no time to read it. I 
would only like to give tIle re'fer-
ence of the issue, it is New Delhi 
weekly dated 12th May, 1980. The 
same issue contains: 

"Who's behind the trouble?" 

The person Who has written was 
himself present there. It says: 

"On 15th April, I was asked by 
Kamath ... " 

It is Mr. M. V. Kamath, editor of the 
nlust7'ated Weekly of India. 

"to join him arid a few friends 
'for d\nner at a Gauhati hotel. The 
friends were an impressive lot, the 
chiet of the local branch of the 
NCERT: the chief of the As:mm 
State Electricity Board, the chief 
of the local branch of the L.I.C.; 
a senior Superintending Engineer 
of the N amrup Thermal Station in 
Upper Asaam; one at the brothers 
who own the Assam Tribune group 
of papers, a former IFs official 
now ostensibly practising law; and 
a civil engineer. 

It was a policy-planning even-
ing, and I was the odd man out. 
Kamath began by saying 'we have 
been receiving a bad press. We 
have maintained POOr liaison with 
the outside world. We must impress 
upon people that Assam is in 
danger of being a Muslim_majority 
State. We mUst raise a few lakhs 
O'f rupees, set up a committee to-
monitor comments in the o'utside 
press. and send emissaries to every 
corner of !ndia to meet editors, busi-
nessmen, policy-makers and to con-
vince them of the situation." 

All these big bosses are behind 
this movement '1'J\Cy are financing~. 
cit"ganising prop.:igdnda and influenc-
ing the political parties. . 

AN HON. MEMBER: What about 
foreigners? 

SHRI SAMAR MUKHERJEE: I am 
coming to that. -...=-- -

PROF. MADRU DANDAVATE: Is 
it all from this paper? 

SHRl SAMAR MUKHERJEE: Not. 
only from one paper; there are other3 
also. Long before, one secret docu-
ment was seized which was called 
"the Project Brahmaputra", prepared 
by CIA. This was a plan fOr creating 
such agitator by utilising the dissent 
of the people there. They felt: 
"These areas are very sensith~e. and 
there is long-standing discontent. SOr 
We must make uSe O'f this discontent 
in such a manner that troubles can 
be created there." They have sent 
so many agents there to work, in the 

guise Of journaliSts, research 
workers and others. That Projec' 
Brahmaputra was prepared lon~ 
before. When Mr. Carter came 'to 
India, ne mentioned in tile course of 
his speecn: "ASsam and the eastern 
parts of India are very backward. 
We are prepared to help develop. 
that area. So, America is very 
much interested in the development 
at that area. Very recently, at thP.' 

Calcutta airport, one man has been 
caught and sent back to KathmanduM 

ms name is Godman. He was caught 
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with lOme papers. From the papers, 
it is supposed that he is a paid man 
of CIA. He has been given free 
passport, free visas and everything 
free. He is meeting the underground 
leaders very freely. 

Here is one hand-bill published in 
Assamiya. At the end of the hand-
blll, it is written: "Publicity Depart_ 
ment, U . S.A . (East) . " This is a 
photostat copy of that handbill. 

MR. CHAIRMAN: When exactly 
",as this pamphlet published and dis-
Ilrilbuted? (Interruptions) 

SHRI SAMAR MUKHERJEE: I 
'can't say Tben about 'Newsweek'. 
An arti('le appeared in it, with a 
map. And in that map, Assam has 
been shown as being outside India. 
These are the connecting links and 
ramIfications. From this, it can be 
clearly understood that foreign hands 
'are very much active. Voice of 
America is circulating almost daily 
news O'i • his agitation in a magnified 
and o:le-sided manner. BBC is also 
propagating a one-sided version. 

These agitators are claiming that 
the agitation is peaceful. But so 
many murders and brutal atro-
cities have taken place. So 
'llany houses haVe been burnt and 
looted. There are some stories here. 
I have no time to read them. 

MR. CHAIRMAN: Please finish 
your speech within the allotted time. 

SHRr SAMAR MUKHERJEE: I am 
reading from the writing of one 
woman novelist, Nirupama Bur-
gohain. She visited certain camps. The 
families there Were evacuees 
Their houses had been burnt, and 
,their people were killed and burnt. 
It is a long quotation. There is no 
time to read it. I am readinl only 
few lines. 

"We started talking to these un-
fortunate people in these over-
crOwded Camps. We were sur-
Prised; shocked and terrified by 
the narration of horrors committed 

against them. Not only were their 
houses burnt and looted, some of 
their relations were murdered. 
Their only fault was that they were 
Bengalees, Bengalees who had 
their education in Assamese, who 
could Sing local songs and take 
actIve part in Assamese drama and 
theatre, Bengalees whose accep-
tance of Assamese culture was 
total. These Assemese-Bengal~s 

haVe lost their home, etc.""'" 

'The total number Of refugees in 
both the camps were about 3,500, 
then. They were from Khudlya 
Khatkatara, Kudra Katla, etc." 

Then there are so many stories of 
atrOCIties given by her. Now she has 
been removed from the paper where 
she was working. Now our friend 
Shri Biju Patnaik said that 40 per 
cent of the people are foreIgners. 
They have come here. 

SHRJ BIJU PATNAIK: If you, 
want to verify it we shall have it done. 

SHRI SAMAR MUKHERJEE: How 
can yOu verify it? You are defending 
them. 

SHRI BIJU PATNAIK: Would you 
like if I were to say that you 
Bengalees also colonise? 

SHRI SAMAR MUKHERJEE: The 
same writer has written as follows: 

"Substantial numbers of immi-
grants from EaSt Bengal were-
c::ettled on 5,967,000 acres between· 
1930 and 1940 and on 8,S,26,OOO. 
acres between 1940 and 1950. 
Population counts among the immi-
grants are at best unreliable." 

There are many people who have 
come before 1951; that why the agi-
tators are claiming that 1951 should 
be the cut aft year; but sO many 
people have come before. Now they 
are identifying all of them to be 
'foreigners. Here the question 18 
whether they are minorities or 
foreigners. You say, they are forei-
gners. We say they are minorities .. 
linguistic minorities as well as reli-
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-giou,S minorities. There are tri.bal 
people also. So, those who are con-
ducing the agitntion, their view is 
that 4.5 million people are foreigners. 
Another report says there are 5 
million people. Now l:fie agitation IS 
that tne people of Assam should 
organise themselves to throw physi_ 
cally those 5 million people out ot 
Assam. How can you throw them 
physically out of Assam without 
organising riot~, bloodshed and so on. 
That is now the situation in Assam. 

Now they have taken up this re~­
ponsibility of removin~ them physi-
cally and that is why they have taken 
up underground organisational work. 
A secret circular has been issued to 
all the units not only in ASsam but 
also to north eastern regi~'1. We 
have got a COpy of that circu1ar. 
This circular was placed before the 
meeting called by our Prime Minister 
on 31st May, 1980 It says: 

"Formation Of secret sodety in 
different levels with underground 
Hqs. under single leadership wi.h 
strict discipline, code and condu('t. 
•• • Select those Assamese nolitl-
cians, Government servants, ex-
ploiters, etc., who acted against 
the interest of the society Select 
thosE' non-Assamese politicians, 
dalals, Government servants, p.x-
ploiters, etC. Fix-up a date for local 
trial." 

I am not reading all this: I am 
reading only reJ~vant sections. It 
further says as follows: 

"Cut-oft train communication 
'from Banarpur to Lumdin~ and 
connect North Caehay District with 
road communication." 
It goes on further:-

"Isolate Luunding from all sideo). 

Bangladeshi Muslims should give up 
the id~ qt lIllaking Assam a Muslim 
State; they should not forget the re-
cent disturbances in Alifarh, Jam-
shedpur. etc. and activitiea of RSS 
against them. 

in Altum (Rea.) 

It saYS further: 
Bengali rECruitment for state 

government posts should be stopp .. 
ed. Bengali employees of railways, 
banks, insurance, P & T, tea indus .. 
try, ONGe, A.G., private under-
takings should be disturbed. Ben-
gali students studYing in university, 
colleges and all education institu-
tlOns should be dIsturbed. Stop 
purchasing of articles from Beng~li 
shops and selhng essential commo-
dIties to Bengali". Calcutta based 
newspapers should not be allowed 
t() cu'cubte in Assam. BeJ.1gali films ~ 

~·~1c . .l]d not be allowed to be sc.:(cn. 
ed in As~am cinem:l hoPs As~r 

m'se police personnel s')ou'd re 
post.:-ri. In Bengali pockets, indl1~­

trjal belts, towns, Banglade"h, N':J.~n­
land Meghalaya, Arunachal Pra-
desh' borders. 

Deportation of foreIgners-Hindus 
should be pushed back through 
Dawki polike po')t (Me~hnlaya) 
And Muslimc; should be pUJheu b"l' k 
thrOll{!h GolakganJ Pollce P()st We-
should develop friendship Wltl-t Thai, 
Buddhists cultural societies. 

Evel'vboriy know') that thic; i eo ~ ('T .. \ 
organisation; they w(>re propogatmg 
that orh.1in~ny. All of As~am was p~"T 
of Indo China and that thE're was 
that old cultural affinity with Thai-
land It has come in the press that 
the Amprican -ambassador repeatedly 
'\1isit~d Assam: the American Con~111 
in Calcutta also reoeatedly visited 
Ass~m. Thert:> is also a rpport thtlt 
Thailand ambassador reoeatedly vi~i­
ted Assam 'and northeastern region. 

MR. eHA!RMAN: When did these 
visits !begin? 

SHRI SAMAR MUKHF.'RJEE· That 
came in the press; the Home Minis-
ter a~o mentioned that; I do not re-
mc:lmb~r the exart dai~s. The Ac:<sam 
administration is now run by the 
Santp"am Parishad. I hav~ an Admit-
card here. The railway e-en~al mana-
ger, NEF RailwaY' ha~ to seek I a per-
mit trpPl $anl1'am Parishad to get to 
lWork ~e of bra ~loy_ in. the 
oftlee. This is the "'oblem. The big 
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officers are directly involved in the 
agitation; government employees are 
directly involved in it and the entire 
administrafion is involved in it. 

MR. CHAIRMAN: What about the 
Governor? 

SHRI SAMAR MUKHERJEE: 
Governor also. All the names arc here, 
the names of those who are behind 
this movement. In that the first name 
is that of the Governor. I did not read 
it. 

A four man delegation of Editors' 
~Conference visited Assam and they 
have issued a statement recently 
which has appeared in the papelS; it 
saYS that the agitation is not at all 
nOll-violent and that agitation is 
directed against all non-Assamese 
people. The People's Union of Civil 
Liberties have also visited the areas 
and camps where murders and otro-
cites have taken place and they have 
a lso submitted a report. 

A,N HON. MEMBER: What i~ your 
suggestion 

'SHRI ~·Al\lAn MlJKHERJItE: You 
shov1d first understand the (.'ilo.racter 
0:' t1:c movement. Of and, suggestions 
will not come. They will come· out 
of the character Cit the movement. A 
situation has come when entire Ir.dia 
must be roused against this type off 
seces.:;;:onist ,::hauvinism. The agitators 
mL1~t be made to withdraw this agita-
tion and sit for ne[.!otiations. The 
entire reality must be taken to the 
'people c.f Assam because the I~ommon 
people do not know thes~ facts; they 
are given garbled one-sided versions. 

SHRI JAGDISH TYTLER (Delhi 
Saclar): Those who are responsible 
should ,be punished. 

SHRI SAMAR MUKHEitJEE: The 
\ Pl'otection of. the minorities must be 
guaranteed' by the Central Govern-
ment. When there is riot, without 

~ Army nobody can protect the minori ... 
ty. It is pur experience. If army is 
Withdrawn, who will protect their live$ 
When so m8tly people have been 
murdered? Dead bodies have been 
found. The dead bod7 of a tea gardett 

labourer has been found. Whenever· ... 
there is riot, army should come to 
prevent it. Assam Police, the Home 
Minister himself observed, is murder-
ing or killing people. There was. 
firing at Bijni. People want that 
there should be a judicial enquiry. 
They have given names of the ofRcers 
responsible for it. I have got the 
names with mc. There should be judi-
cial enquiry and all those respon-
sible must be severely punished. 

Now the question is how can the 
peoples grievances be removed? 'I'nat 
IS the nai-ional issue. The Government 
must give a serious thought for the 
development of ll\ssam-1question of 
unemployment, question of removal 
()f b'1ckwal'dness. The problems can 
be solved if there is proper planning 
and implementation. Peoples genuine 
grievances must be taken note of. An 
atmos}Jhtre must be ~reated where 
a discussion can take place. They 
can express their grievances and Gov-
ernment can suggest measures which 
can be -taken to remove tho~c grievan-
ces. This if) a very serious question. 
N Ow it is not a national issue but it 
hn'" bc~ome an inter-national issue. 
Th; rC:lctionary agen::-ies are taking 
undue advantag.:!. They are utilising 
the agitation for their nefarious pur-
poses. 'I'h~~" want to distnte~!'ate 
India. t11e No··th Eastern Region, Our 
party has b~en firm on the principle 
of unity of India. ThRt is why our 
party people have bpcn attacked by 
the Assamese. Shri Hire Gohain, Rea-
der, Gauhati University, did not side 
with them. He stood firm for the in-
tegrity and unity of India. He has 
been attacked. Shri Nirupama Bargo-
hain a Novelist, has been put under 
pressure. Shri Nandeswar Taluk-
dar's house who attended the first 
Conference covened by our Prime· 
Minister had been gheraoed. He 
wanted to stand as a candidate tor 
the Parliamentary elE~tion. These peo-
ple forced him not to file nomination. 
So, this type of attack is going Oft. 
M.L.As. are also their target. Tbey arE" 
gheraoed. They have asked the As-
sattlese to spit on these people' When. 
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-they pass in the street. They genera .. 
te hatred. In this waY' they are crea-
ting certain types of phychology. All 
these {acts are now coming. 

The most important thing is to tell 
· the Assamese people that the whole 
of India is awake about their problem. 

· The purpose for which the agitation 
was started, the issue has already 
.seized the attention of the whole 
'Country and the Government of India 
is also moving. Though we are not 

· satisfied with their slow movement. 

The problem is. still 1,tne people arc 
~going to West Bengal. There are 6,000 
or 7000 people in camp there. More 
are now going. Unless the atmos-
phere is normal, more people will 
rush towards West Bengal. West 
Bengal is very much concernf!d with 
it. You COnllPare West Bengal witt. 
Assam. 60 per cent working force in 
West Bengal is non-Bengali. Had we 
re-acted in the same way as they are 
doing, the situation in West Benga 1 
would have been different. In West 
Bengal we have stood firmly for the 
unity of all nationalities in India-
unity of linguistic, ethnic and national 
groups. We know that unity of India 
can be pres~rved if all these groups 
get guarantee that their language, 
and culture will be protected. That 
requires further extension of demo-
cracy. But unfortunately the leader-
ship of this movement has passed into 

. the hands of those elements who are 
being guided by vested interests. Here 
is a report that Marwari businessmen 
are giving huge amount of money .... 

MR. CHAIRMAN: You have spoken 
fOr half an hour. Kindly conclude. 

SHRI SAMAR MUKHERJEE: I 
;-am concluding. But the question of 
. their culture being overwhelmed has 
no basis. Even the 1971 census 
figures say that Bengalis are only 
12 per cent. Therefore, their main 
argument creating emotion that they 

-will be outnumbered by Bengalis has 
:'llo basis. 

MR. CHAIRMAN: You are not 

concluding. You are beginning ano" 
ther chapter! 

SHRI SAMAR MUKHERJEE: Un-
fOl·tunately" I have got such a person 
in the Chair from whom ,] am getting 
frequent interruptions on such an 
ilDlPortant debate. 

MR. CHAIRMAN: I quite agree 
with you. If yoU sit here, you would 
do exactly the same thing. 

SHRI SAMAR MUKHERJEE: Not 
so much interference. At least I am a 
man who interferes much less. 

The situation is such that national 
conciousness has to be roused 
throughout India and the public opi~ 
nion shculd force these leaders to I 
withdraw the agitation and sit for 
negotiations. 

Regarding the cut-off year, ob;~c­
tive reality must be taken into conSI-
deration. When the Consensus was 
arrived at, the Assam leaders were 
also present and they . also took into 
consideration the objective reality. 
They admitted that all are nO't forei-
gners and a large chunk of the peo-
ple are real inhabitants of Assam, 
who have come long before. That is 
why there was a general consensus, 
although Mr. Vajpayee's party's re-
presTmtative did not agree. That con-
sensus had that objective basis. That 
shou1d be kept in mind while settling 
the foreigners question. But the agi-
tation is not 1imited to foreigners 

now. They haVe now openly declareJ: 
"We do not want to give tea, p~y­
wood etc." I have got a resolution 
passed by a convention at Tinsukia 
which was held on 2nd May by the I 

plywood workers. They protested 
against the call of the leaders of the 
agitation. The leaders' call was that 
no plywood would go outside. There 
are 20,000 workers and thev h3ve 
stated that if this materialises all 
the factories will be closed and the). 
are on the ,point of starvation. NoW 
the people are having a very bitter 
experience, because the entire econo-
my is in doldrums. The administra-
tion is not all funtioning. The real 
administration is run by the leaders 
of the agitation. Through bitter ex-
perience, the people will come to learn 
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"that the way they are continuing this 
.agitation is not beneficial to the As-
:;S8mese p~le themselves and it is not 
good for the unity of the country as 
a whole. That is why sobar sense 
must be restored. 

While concluding, I say that there 
is no other alternative than to extend 

1he President's rule there for another 
'Six months. 

SH.RI SANTOSH MOHAN DEV 
(SUchar): Mr. Chairman,. I rise to 
support the extension of President's 
Tule in Assam by another six months. 
At the ,rer"~ outset, I convev my 
heart·felt thanks, as a lin-guistic 
minority from Assam, to those poli· 
tical parties and leaders who accepted 
the invitation of our l~ader, Pri~e 
Minister Indira Gandhi and came to' 
the meeting to solve the Assam issue. 
Regarding thOSe parties who boy-
cotted the meeting, I hope in future 
good sense will prevail on them and 
they will also participate in the dis. 
'CUssion to solve this national as well 
as international issue, which is burn-
ing the whole Of eastern India, parti-
cularly Assam. The Assam move-
ment now is mastE"r-minded by high 
cac;te people like the Bral-tmins 
Xayasthas and the KaJitas. We have 
to go deep into the question whether 
they are the real Assamese. If you 
go into the history of Assam, you will 
see that Kacharis Maran, Chutiu, 
Bodos, Mipirs, Ravas, Ahams, etc. are 
the real Assamese people. Ahoms 
came to Assam in 1228 from Thailand. 
They ruled Assam upto 1838. They 
accepted the Hinduism. They came 
and settled in Assam and made their 
kingdom in Garigaon, Sibsagar Di. 
trict in Assam. 

The Bengali Members will be pleas-
ed to know that the present leaders 
who have master·minded this move-
ment came originally from Nadia 
District of West Bengal brought by 
the Ahoms for their religious work. 
If you see their surnames, they are 
GOSWamis. Sharmas, Bhattacharjees,. 
BandOpadhyaYaB, etc. Now, they 
claim to be the sons of the soil. And 
the orllinaJ. Aasamese. as mentioned 

,above, are ~eing termed as non-
Assam.ese. Even the tribals and 
Ahoms are being called foreigners. 
They sav that Kacharias, Chutias, 
BodOS,. Mi,pirs and Ravas are not the 
people of l~~Jm. Ultimately, the 
day will come when our friends, the 
present-day agitators-Brahmins, 
Kayasthas, Kalitas and others who are 
master-minding this agitation in As-
sam-will have to go back to Bengal 
because the 40 per cent of the lin-
guistic minority people will not lie 
rtown and accept things like that as 
Mr. Biju Patnaik has said a few 
minutes ago. We are the citizens of 
India and nobody can threaten us to 
take away our right of citizenship. 

I must thank the Prime Minister. 
Smt. IDdira Gandhi. who has stood 
solIdly with us. We are grateful to 
all those political parties which have 
stood by us to solve this problem. I 
hope, they will be with us all the 
time. We will lead our movement in 
a non-viOlent way. 

This agitation is eight months long. 
Who ha~ started this agitation? Is tt 
the people of Assam who have atart-
ed this agitation? No. It is these 
vested interests who are doing picket-
ing, organising bandhs and have 
closed oil fields. The Government 
officers go in the morning for law 
and order duty in Government vehi-
cles. In the same vehicle,. his wife 
goes for doing picketing and his son 
goes fOr collecting donation for the 
Sangram. 

Starting from June, 1979 up-todate, 
if you go into the records of this 
movement you will find that during 
the first week of every month, they 
will either ];sten to the Prime Minis-
ter or the political. leaders of any 
party to call off the agitation. Why? 
Because they will have to take their 
salary from. the exchequer though 
they will not do any work for the 
whole month. They are organising 
bandhs, strikes and are getting money 
from the Government. During these 
8 montbF long. when the Prime Minis-
ter had three sittings with the agita-
tors, the Home MInister had four sit-
tinp and I do Dot know how many 
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sittings the offiCials liad with them, 
they did not agree to any settlement. 

They say that this agitation is non-
violent. If it is so, may I ask the 
Bharatiya Janata Party and the Lok 
Dal how Dr. Anjan Chakravarty, 
Robin Mitra and other minorities were 
killed in the various phases of the 
agitation? Mr. H. Saikia, the eX-
Home Minister of Assam was going 
to be killed with the help of a bomb. 
The culprit who was arrested be-
longs to the J atiyabadi Dal. If a CBI 
enquiry is conducted into these kil-
lings. the cat will come out of the 
bag. I demand a eBI enquiry On this 
incident. 

The hon. Members will be sur-
prised to know that on 26-5-1980 the 
linguistic minority ;people came in a 
procession in the Bijni town upto a 
POlO: wlle,'e thpce was no I~.,!tlon 1 ~'t. 

. The ADC, SDC and DSp came 3'1d 
told them: you cannot go further but 
you can submit t}le memorandum. 
They accepted the memorandum but 
arrested the persons who came to 
submit thp. memorandum only to pro-
voke the peaceful and non-violent 
mmorlty oemOrl."t,l aiers. 'Vhat was 
the reason to provoke the minority 
p,..on ,,.,, Wf,P'l t;"~ J' only saiu: ··yu..l 
please send this memorandum to our 
Prime Minister through the Governor 
or t1 1 rough Mr Sf"lrin." 

Hearing this demand of the min()rity 
the S.D.C., Mr. Sai~if-l ordcred firing. 
But 0 C. ~aid "B11nk firing." But 
the SDe then snatched away a gun 
from a constable and injured the O.C. 
with the help of the bayonet and he 
himseo' started fh in~ and injured 
many innocent processionists of the 
linguistic and religious minority 
community, though they were peace-
ful. You will Le pleased to note 
thaf at that :particular point the 
Raiasthan Arme.d. Pol;ce were tllSO 
there, but in spite of getting the firing 
order they fired in the air, but not 
on the public as they knew that before 
firing first lathi charge or tea~aas 
should' have been used. The am 

~I 

police takes' instructions fttoa 
AASU or from the oftlcers align" 
with them, ,but not from the loyal 
officers of the Central Governmen1:. 
During the firing, 72 rounds were 
fired by the Assam police and about 
60 people were killed and still the 
guilty poliCe and GQvernment officials 
were not taken to task by the high 
authorities in Assam. Tllis is the situa-
tion in Assam. I deman'd a judicial 
inquiry into the Bijni incident to 
bring the culprits to book in order to 
restore the confidence of the minori-
ties of Assam. The Assam police 
arc active participants in this move-
ment and they are taking all types of 
steps io stop this minority led move-
ment. But the minorities havf;> got 
the right to ventilate their grievances 
and they will do sO in spite of all re-
sistence from the ASRam police and 
the AASU. I would request the hon. 
Home Minister and the other Central 
Government authorities that Assam 
polk~e ::-.hould be sent to the border 
areas to 1Jro+~(t 11-10 bOl..drl' of A~:;a1\. 
All the Assam poLce stations should 
be m;::',ll1er b" CRP, BSS ~nd other 
St-:te 'o'ice battn1ions and police 
officin~s from other parts of the coun-
try should be ,po:::ted in Assam f'O 
that th'2 minor:tics 81!d liTJ'~uisticl 

peoDle feel secure there. Otherwise, 
whatever round tabl~ conferenres 
are be'ct, nothing w~ll be fruitful be-
Catl<~e they will sabo'! n 7,e any ~olution 
arrived at the round table confcTPnce. 

There should be another 200 All-
India cadre officers. They ~hould be 
poste1 immediately in Assam to take 
charge of Assam in all the districts 
land sub-div:sional towns of Assam. 

One Mr. Sarin or one Mr. Rama-
murti or Mr. Baveja or Mr. Ramesh 
Chandra cannot tackle this problem 
unless there is a whole change of set 
up in Assam administration now. 

While coming 10 the proolem of lin.-
guistic and reHrrio1_'~ minorities. our 
friend Mr. Biju Patnai~ wl10 is a 
respectable man-I am sure lie is 
much more aged than me and h~ ~ 
in politics long before I had come-



.. ;has rpention4¥l about Pandi$ Jaw •• _Jal Nehru. But he has for,ot-
.... the pled'f (liven by Pandit Nehru, 
~ Vallabllbhai Patel and Paudit 
PaJat to the people of the then East 
Pakistan that the people of India 
would always welcome them if they 
.qp-ated to 'India due to partition, if 
_,. trouble takes place in East Pakis. 
taD and that if they came to India 
they would be accepted. And they 
came to India from 1947 onwards. 
2be Government of Assam took grant 
work crores and crores of rupees and 
loans from the Central Government 
for rehabilitation of these people in 
.Assam and they have accepted these 
refugees jn Assam during those 
days. 

About one Mr. J. N. Hazarika, who 
was the Chief Minister of Assam, I 
was surprised tQ see in the library 
yesterday that in his capacity as Par-
liamentary Secretary he stated on 
the floor of this Parliament that there 
was no infiltrator in Assam. Whoso-
ever had come to Assam, he had come 
through proper channel through check 
post and aU such people have been 
rebllbilitated in Assam and there are 
DO foreigners in Assam. Now he also 
claims that Assam is full of foreigners. 

One Mr. Mahendra Mohan Chau-
dhury, ex-Chief Minister of Assam, 
has returne1 his tamra patra and 
said that Assam is full of foreigners. 
]!at fror.n 1947 to 1971 he served the 
Asaam Government in different capa-
eities as Parliamentary Secretary, as 
Bevenue Minister and as Chief Mi-
Dister. What did he do during his 
time to solve this problem? Now he 
is saying that all these refugees are 
Bangladeshis. Whether they are 
1Iindus or Muslims, they are all fore-
ipers. This movemen\ in Assam ori-
.maUy was started by AASU for 
-eeonornic backwardness, but unfor-
tanately the Assam Gana Sangrarn Pa-

Tisqad has taken the upper hand. The 
Bhatti,. J anata Party and also the 
t..o][ Dal are supporting them. Now 
'the RSS has taken active part in 
~. They .are traiDin, the boys 
ill every nook and corner &ad they 
.., I.B-13. 

are sa~ that tP.eit abn is to Oust 
Muslims from AsSam thereby creat-
ing communal dishatmony. It is a 
Slur 011 th~. The Bhatatiya Janata 
Party has ,one in the nine Ettates' 
elections with their stand on Assam 
whereas our Prime Minister has gone 
'With ber stand. lAnd tlte pek)ple 
have accepted her stand and reject-
ed their stand Vajapayee Jl should 
take the views of the 9 States' people 
and amend his stand accordingly. 
Our Prime Minister has also explain-
ed her stand on Assam, and the people 
of nine States have given their ver-
dict. So, the Assam situation should. 
be looked at in this perspective and 
judged as a movement not only 
against the Bengalis or Bengali Mus-
lims, but against the Oriyas, Biharis. 
Nepalese, Punjabis, etc. 

As. Mr. Mukherjee very rightly 
pointed out, only ,two days back, one 
of the educationists of Assam was 
badly beaten up by the AASU boys 
because he is not supporting the 
movement. The MLAs and MPs. who 
have supported the Prime Minister's 
stand are being threatened with dire 
consequences that they will be kill-
ed. This is t'he state of aftairs Ul 
Assam. And still they say that it is 
a peaceful movement. 

I would like to ask the Bharatiya 
Janata Party why they participated. 
in the last Rajya Sabha elections and 
got Mr. Biswa Goswami elected. On 
the one hand, You take advantage 
of the voters' list, and on the other 
hand, you say it is full of foreigners' 
names. 

It is asked why the Assam Assem-
bly has been kept alive and why the 
MLAs are drawing their salaries. Are 
there instructions from the Dharatiy. 
Janata Party to their Members to re-
eign? No. There are 122 Members in 
the Auam Assembly. Of these, 51 
beloDg to the Congress! I would re-
quest the hon. HOIne lIinister to give 
us a chance to form a popular Minis .. 
try~ YQU c~ control As_ fronl 
Delhi DOW becaUH uatori\WlMJr. • 
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section of Assamese ofticers in the 
lower echel9D' to a Jl'eat extent are 
ulvolVed in the movement, and the 
poor Adviser cannot control them. 
If you give a chance to us, we can 
10 to the public, convince theJn, aI?-d 
bring things to order. A popular Mi-
nistry can be formed with the help 
of PTC and other independent MLAs. 

It is said that the Prime Minister 
is colluding with the Chief Minister 
of West Bengal. Let anybody be 
the Chief Minister of West Bengal. 
As Bengalis we look forward to the 
people of Bengal to safeguard our 
inrterests. We shall ask them to 
.tand by us. 

The other day in Calcutta one of 
my friends from AASU was saying 
that Calcutta is a cosmopolitan city. 
I told him that it is correct that 
Calcutta is a cosmopolitan city, but 
aimilarly Assam was also a cosmo-
politan State. Bengali Muslims and 
mndus have assimilated with the 
mainstream of Assam. Though As-
samese is now their mother tongue, 
do you e~t in 1981 census that 
they will declare Assemese as theiI 
mother tongue? They will never do 
it. They have faced bullets and at-
rocities. The RSS is trying to create 
a situation in Assam against linguis-
tic and other minorities. I told him 
"Sitting in Calcutta, you and lean 
discuss this, but will I be able 10 say 
this in Dispur? This is the difference 
between Calcutta and Gauhati:' What 
you can say or do in Calcutta. you 
cannot do in Assam. What applies 
to Calcutta, applies to Bihar, Orissa 
Punjab etc. There are Bengalis, 
Oriyas etc., everywhere. As :Mr. 
'Bhagat said, Biju Patnaik is 
going all over the country doing busi-
ness. He is not stopped because he 
is an Oriya, but he cannot go to 
Assam. Why cannot a Bihari or a 
Bengali go to Assam? The situation 
should be looked at from that pers-
pective. I would humbly request the 
hon. Minister to look into the Bijni 
incidents. I would also request that 
the persons who were responsible for 

the flrin, ineidtrit on the mlnori~ 
who were voicing their protest 
against the minority movement 
should be brought to book: and puni-
sheet.. Otherwise, more officers Will 
do the same thing. There should be 
a judicial inquiry. Until and unless 
these people come and sit for a dis-
cussion the linguistic minorities will 
not sit idle. You will be pleased to 
know that Ahoms are coming out 
with a movement there within three 
or four days. They will also vice 
their feelings against AASU. WhY 
they could not do this so long was 
because of the attitude of the Gov-
ernment there and other officers. You 
will be surprised to know that many 
of the doctors refused to treat the 
persons who were injured in the in-
cident on 26th May. They were tel-
ling that they were all foreigners. 
The other day, the Prime Ministerp 

said that from Delhi, a batch of doc-
tors were sent to Assam for eradica-
tion of Malaria. Do you know what 
the Assam people have said, what the 
Assam Health Department have said, 
they have said t'11at they do not take 
any direction from the Government 
of India. Wherefrom are they taking 
the direction then? It could be either 
from some foreign land or Bhara-
tiya J anata Party or Lok Dal. Either 
of these two should own it or ..... . 

MR. CHAlRMAN: Or may be from 
Yam raj himself. 

SHRI SANTOSH MOHAN DEV: 
May be. I would request that this 
Assam movement should ,be looked 
at in this background and should be 
solved once and for all. I will make 
only one appeal before I conclude. In 
future if there is any other confe-
rence to solve this problem the 
representatives of AMSU and the 
linguistic minorities and ASSO should 
also be called to participate in it 10 
that they can all ventilate their feel-
ings. 

SHRt INIDRAJIT GUPTA (Basir'-
hat) : They will not come. 
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smu SONT6su MOHAN DEV: 
We will send them. 

saRI INDRAJIT GUPTA: AMSU 
will come, but AASU will not come. 

SHRI SONTOSH MOHAN DEV: 
AMSU will ventilate the feeling ot 
the minorities. 

.;1 would once again appeal to the 
Home Minister to give Us a chance fOr 
the formation of a popular ministry 
so that his (burden of responsibility 
will be lessened. We will share the 
responsibility with you and we will 
be able to solve the problem in Assam 
with the help of other national politi-
c,l parties of the country who are 
coming forward to help Us in solving 
this problem. 

With these words, I conclude. 

SHRI FRANK ANTHONY (Nomi-
nated-Anglo-Indians): Mr. Chair-
man, Sir, I have expressed very strong 
feelings in this matter because, if I 
may say so with humility I have 
been against any Itendencies of re-
gional chauvinism. I can quite un-
derstand Mr. Chairman, the legiti-
mate fears, cultural, linguistic demo-
graphic with regard to their identity. 
But I cannot understand the move-
ment that has increasingly exposed 
the basic inspirations, basic inspira-
tions of the worst kind of regional 
linguistic chauvinism merging into 
rank communalism. I say this with 
respect 1hat at least some of the lea-
ders of this agitation have exhibited 
not only an intransifll!o.t but arro-
gantly int~nt attitude an un-
compromising adherence to some 
kind of a deadline 1951, talte it or 
leave it. The Prime Minister has 
gone out of her way, more than once, 
tb try and meet them, more than half 
way. But we have seen the culmi-
nating arrogance, that the agitationi-
sta will decide who the foreilJlers 
are and worse than that the agita-
tlonista wW, if necessary deport these 
people. This, in my respeetful submis-
sion, is not only irresponsibility but 

immaturity gone mad merging into 
rank criminality. 

I can understand some defeated 
parties' attitude of frustration, tryin, 
to fish in troubled waters. But these 
protestations that this movement is 
not bnly non-violent but p~triotic 
is demonstrably untrue. From the 
beginning, it has been violent. I re-
member reading an account in the 
States~ that several villages 
~n Barpeta and Nalbari were at-
tacked: about 4,000 Bengalis had to 
flee; they went into camps in Assam; 
some overflowed into West Bengal, 
naturally inflaming the passions of 
the people in West Bengal. There 
have ,been a number of killings from 
the beginning. I think, it was a team 
of professors from the Jawaharlal 
Nehru University who went 1here 
and tried to study the situation there. 
They said that the number of per-
sons killed will never be ascertain-
ed. But they put the figure--they 
said' it was a conservative estimate, 
an under-statement-at that time, in 
the beginning, of 90 persons having 
been killed. 

Then, we have a very heartening 
development-I refer to it advisedly 
that the linguistic minorities have de-
cided rather to die on their feet than 
to live on their knees. I met a num-
ber of Assamese people who ·have 
been Ministers, leading lawyers-I 
do not want to name them-and 
some 'people who have Ibeen in the 
Central Government and they have 
told me what the real position is. 
This violence has been accentuated 
after the minorities have decided to 
fight and die on their feet, if neces-
sary. The claim that this is a patriO-
tic movement is not only disingenu" 
ous but a cynical perversion. 

I can understand-Mr. Vajpayee is 
here; I have great regard for him-
1he twist given by the Jana Sangb. 
!.t is in keeping with their phil()80phy 
-1 think, one of the oftlce-bea1"erl 
sajd it-that only unpatriotic people 
would want' !areig:ners to continue to 
live in It'Q part at India. I ask: I. 
it patriotic to deliberately cut oft the 
life-line of essential suppliel? All 
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three retinenes were closed. I have ,ot the ~ wi1b me-I do not 
know whether they are correct; they 
were given to me by Mr. P. C. Sethi-
that ., 1000 .metric tonnes of ker06ene 
and 1500 metric tonnes of diesel per 
day were stopped. The loss on ac-
eount of this stoppage was about Rs. 
GOo crores. But the loss to the 
national economy not only has been 
incalculable but it has been absolute-
ly staegering. t ask this also: IS it 
patriotic tor 1Jle Government ser-
vants to be able to jOin a movement 
to cut oft essential supplies, 11a.e life.. 
lines of essential suppl.i.es, to the 
whole country? Have they the right 
not only to join a movement but also 
to demand that they should ~ot be 
suspended? Have they a right to 
demand. tulrther to receive their sala_ 
ries? It is an utterly perruclous 
doctrine. 1 do not understand how 
the Jana Sangh can clearly, not by 
ilmplication, support tthis that Gov-
ernment servants can cut off the life-
lines of the nation. Stripped of 
verbiage, this is disingenuoUs ration-
B lisation. Thia is a declaration of 
war against the whole country. What 
has happened in Assam is not only 
rank insanity but it is rank treason. 
I say that advisedly, as a lawyer, and 
I will tell you why a little later on. 

There bas been an open anti-Indian 
sentiment, an open threat of secession. 
Look at the sort of expression of their 
basic feelings. I am told and, I be-
lieve, that they refused to take part 
in a meeting with the Prime Minister 
unless they nad their own interpreter. 
Here was one body of persons, pre_ 
51.J1mably Indians, insisting on their 
own interpreter sitting at a meeting 
with the Indian Prime Minister. 

17 hI'S. 

What g!l"eater d~tra1lion ooult1 
you have at this basic secessionist 
complex which bas become now the 
dominant motlve? From the begin-
ning ifnere has been an attitude of 
intolerable sece9Sionism and a threat 

to have • commot\ front. Unforiu-
natel), in the north-eastern reJiop 
YOU have this insurgency element. 
and now there is another threat that 
they win join UIP and make Assam 
a part ot the whole secessioniSt com-
plex. From the very 'beginning there 
has been an arrogantly intransileD;t 
attitude which exposes their basic 
inspirations. 

I don't lthi.nk anYlbody has refelTeci 
to this. .AssaIn has, unfortunately, a 
long history of linguistic ohauvini5m 
and lbecause of this Melbalaya broke 
away. As far as I can remember, as 
lang Iback as 1950 there was carnage, 
against whom? Muslims, yes, bu1 
against Indian Muslims. They were 
driven out of ~.tle country. And what 
is the motive? :I;t is very clear to 
anybo1y who has a semblance of 
objectivity. The dominant motive is 
to try to make Assam uni_lingual and 
there is a blatant resentment ag81nst 
the Assam Official Language Act. 

I have met a number of Assamese. 
One gentleman told me-he is a very 
capable lawyer and he was a Minister 
at the Centre--that these peoplle are 
arrClgating to themselves the ri~t of 
saying they are the real Assamese. 
The real, original Assamese 
are being sought to be treated as 
foreigners. (InterruJJtJi.ons). He 
should know it. I don't want to tell 
youl his name because he was in the 
former Government. 

So this is whatt I wanted to say. 
They want to make Assam unUm-
gual: they want to try to instal the 
cOI"lditions set by tflle States Reorgani-
sation Commission. You may 1"8-
mem bar that the states ReorganisatiOn 
Commission has said-whether it be 
a recommendation or not--Jthat onl7 
States which have at least 70 per cent 
of the people speaking a particular 
tongue can be uni-lingual. This is nOW 
the effort of the preseot secession-
ist agitation. And this is a two ... proDC-
ed Procl"UStean pTocess--one of terror, 
to make the non-Assamese declare 
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themselves Aaaameae ... peak!na (non-
Assamese in the senSe that their 
mother-tongue is not Assamese) or 
just to mUl'der ($ drive them out. 

I read the statement 1t1h~ other day 
of the SlJjperintendent of the 1951 
census in Assam. He made a state-
ment that because of the uevious 
motives behind the Assamese linguis-
tic chauvinism, ibe percentages of all 
the languages except Assamese had 
been brought down. This is one of 
the reasons why the agiJtators want 
to have this 1951 curt-off date, because 
they feel they will get support from 
this manipulated 1951 census. And 
there is an effort noW, according to 
what my friends have said, to drive 
out about four million people. My 
friend there has said it would be 
about six to seven million. There are 
about six or seven lakhs of Muslims 
involved. 

I can understand the thrust of the 
Jana Sangh-because. as soon as there 
is an anti-Muslim thrust, they come 
in with bath their feet. Today we 
see-what is their present label? !,: 
keep forge1ting the Janata labels-
that they call themselves the Bhara-
tiya Janata whiCh is just a synonym 
for the RSS, Jan Jangh tandem. They 
have come in with 'both their feet be-
cause it is an anti-iMuslim tfu'ust. 
But it is a thrust not only against 
Muslims but ilt is a thrust primarily 
against Bengalis also.! say thlS 
because they resented the Assam 
Official Langualges Act lbecause under 
that Act, Mr. Chairman you may re-
member that Bengali was made the 
official language of Cachar and the 
Assamese people-those secessionist 
linguistic chaulVinists-tlave never re_ 
oonciled themselves to :&engali being 
tbe Oftlclal Lang'U~e anywhere in 
Assam. BecaUSe the Bengalis settled 
1Ihere in large numbers and they 
haVe made their cOntribution, they are 
principal target. As my friend has 
said, there are Biharis and MarWaTis. 
What abaut' Nepalese? Somebody 
came to see }me tbe other day from 
the AaMm jGOrkba Sammelan. He 

said the Nepalese did not invade 
Assam. 'n\ey went there. They 
were invited there and they went-on 
special pennits. 'nley are alao ihe 
object of attack rtoday. 

Then, may. I say this- -nobody has 
dealt with this-that it is not only 
glib but ignorant non-sense to invoke 
Constitutional suppori for 1951 as the 
cut.off date? Wbat does the Con~·titu­
tion say? The provisions are contained 
in articles 5 to 11. Article 11, in 
terms, limits the period of l.'ile Cons-
titultion in respect at citizenship. The 
Constitution only refers to citizenship 
between the period 1-3-1947 and 
26-1_1950. After that, citizenship 
will be determined by Parliamentary 
legislatioo, and Parliament has passed 
the 1955 Act. For the benefit of my 
friend. Mr. Vajpayee, let me tell him 
what the 1955 Act says. It envisages 
what most civilized countries do. Any 
person lborn in India after 28-1-1950 
is an Indian provided, of course his 
father is not a foreign envoy or an 
enemy alien.. What about the Indian 
Muslims who were driven out of 
Assam durinlg the 1950 carnage? Sure-
ly, they would come back as Indians 
and most certainly their children 
would be Indians ... 

SHR! RAM JETHMALANI: (Bom-
bay N arth_ West): When did you last 
read the Citizenship Act? 

SHRI FRANK ANTHONY: I have 
done as many cases as he has. t 
know, mY friend appears for smug-
glers. I also appear for smugglers. 
Let me tell him, I was appearing for 
a Muslim tthe other day and I won 
my case. The Central Government 
will determine citizEmSllip... (Inter. 
ruptions) 

Now, they say that the determina-
tive factor Will be some 1951 Citizen-
ship Register. Mr. Chairman have 
you ever known at any register Ja 
India to ,be an~ins but prefunctory? 
We spend crores on our el~toral 
roJIIs. t rernemlber BaJ_ Babu tellUlc 
me as President, 'YOU -:.' my name 
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is not on the eleetoraJ. rolli', also a 
much I_ser a person like mYself. My 
name was not on the last electoral 
rolls. For 35 years I was in Parlia-
ment and on the electoral rolls. I 
always take a certified copy. Last 
time I saw that my name and mY 
wife's name were not there. Then I 
phoned Mr. Shakdher, a friend of 
mine. He gave a raspberry to the 
electoral officers. Three times I sent 
my P.A. Then I went. At last my 
name was put on the electoral rolla. 

These people talk. of some vague, 
nebulous 1951 Citizenship Register. 
What will happen if the U.P. emulat-
es Assam and says, "we will kick out 
every Hindu from West Punjab who. 
is not registered" Who is registered? 
The lawYeri only talk Punjabi. in the 
DeW High Court. They are all 
Hindus driven out from the Punjab .. 
Not one of Ithem has a document 
showing registration as an Indian. 
The U.P. could denude itself of mil-
lione; of HiDldus from the PUilljab if 
they ask them to produce documents of 
registration. These callow youth now 
say that the 1951 Citizenship Register 
will be the determinative document. 
Then how will you de-nationalise? 
Whom are you going to de_national-
ise? It is a complex process and it 
will be a heart breaking process. Ai; 
I last told my friend Mr. J ethmalani, 
the Central Government alo.ne will 
determine who is and who is not a 
citizen. You dare not leave this to 
any Assamese official. And when I 
~ay this, I say this adVisedly, infected 
by the same virus. I was told by an 
Assamese that nobody, from the 
judges of the High Court downwards 
dare be objective. A very senior per-
son told me this. They are all rub-
j eet to pressure. Their wi'Yes are 
threatened, their daughters and sans 
are threatened. They dare not be 
objective. He told me this. He is an 
Assamese. I C9n tell you his name. 
He is very respected person end 
a very capable lawyer too. 
He said 10 Assamese students can 
keep 10,000 MuaUma on their knees 

because they have the whole Assam-
ese administration behind them. 
including the Pollee ... 

MR. CHAIRMAN: I think: if you 
mention his name, his life will be in 
danger. 

SHRI FRANK ANTHONY: He said 
that he will not go back to Assam be-
cause they know his feelings and he is 
not a Congressman. 

Therefore, as I said, Mr Chairman, 
what has happened is tragic. The 
Prime Minister has gone more than 
half way to meet these people and I 
have no doubt that she will find a 
solution. As I said they may have 
legitimate fears but don't be misled 
by their alleged support. Some people 
___ orne of them. had lunch with me, the 
officials who have gone from here they 
tell me that if rule of law is establish-
ed, it will be long drawn process and 
it is like the Augean stables sO far as 
the administration is concerned. They 
told me that 70 per cent of the Assam_ 
ese today including the Assamese-
speaking people are not behind this 
movement. It is a movement orches-
trated by fear and that is what the 
Prime Minister will have to remove. 
The Prime Minister owes it to the 
country and what the country stands 
for that it its integrity and its concept 
of secularism. She has to be firm about 
this. There is no doubt about these 
people. Some of them have accepted 
at reasonable attitude and fanned 
linguistic feelings. But I have no 
doubt that the whole country and .he 
majority of the people of ASlam 
would be behind any firm action taken 
by the Government. 

SHRI INDRAJIT GUPTA (Basir-
hat): Mr Chairman, Sir, the debate 
so far as it has proceeded--I ~ 
anticipating somewhat because some 
friends here have not yet spoken-
does seem to indicate that On the basic 
issues involved, there is a large 
measure of agreement in this House. 
So far Mr Biju Patnaik has struck a 
somewh,t discordant note and I think 
it will not be unfair to la7, juclgb).c 
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1rom what we read in the Press 
everyday, that my friends!)f the 
Bharatiya Janata Party and the Janata 
Party itself, may not be quite in tune 
with what others in this House are 
feeling and it is for them to speak and 
e~lain. 

This movement in Assam has now 
developed to a stage where we have 
got to consider seriously how to bring 
it to an end. This is the material issue 
now. It cannot be allowed to go on 
indefinitely. It has gone on for g 
months doing immeasurable harm and 
damage to the whole fabric of 
national unity and integrity of this 
country. There are oninous signs 
already in various States which can-
not be anything but a sort of reaction 
to what is happening in Assam and 
the sooner these things are scotched 
before they develop further the better. 

In my city of Calcutta already you 
will find slogans written up on the 
walls in the streets saying that if 
Bengalis are not allGwed to live peace-
fully in Assam or if they are driven 
out, then we must take revenge and 
see to it that non-Bengalis are driven 
out of Bengal. People are at work 
and some forces are active and are 
trying to stir up this kind of thing. 
I am quite confident that, as far as 
West Bengal is concerned, despite 
everything that is happening and des-
pite all the sentiments and justified 
sentiments that have been arroused 
and despite the fact that not 4000 or 
5000 but close to 10,000 people are 
now living in refugee camps in Ali-
purdwar in North Bengal, I am quite 
confident that the democratic and 
secular traditions of the people of 
Bengal and the movement the're in 
which the leftist forces are, of course, 
quite strong, will not permit, will not 
permit despite all the provocation-
this cancer of provincialism to run 
riot. But it is a very dangerous situa-
tion. Now, Sir, I want to say only one 
Or two things because I do not want to 
traverse all the grounds which have 
been cov~ed by other friends. I am. 

not trying to show what actually Is 
the nature of this movement. I do 
not wish to add to that. It is quite 
obvious now to everybody. 

MR. CHAIRMAN: Repetition has to 
be avoided. 

SHRI INDRAJIT GUPTA~ As far as 
possible . One question has to be 
asked. In all humility, I am saying, 
the people who are organising and 
are leading this movement should be 
asked for a categorical reply to the 
question whether they consider non-
Assamese people who are citizens of 
lndia, who belong to other States of 
Iadia, also to ,be "foreigners" or not. 
They must giVe a categorical reply to 
this question. In their press statements 
and all that they are repeatedly say-
ing that their agitation is aimed only 
against foreigners. But~ in order to 
avoid repetitions, I am only indicating 
that everything that happened upto 
now is a blatant contradiction to 
these statements. How many of the 
people who haVe been killed, who have· 
been assaulted and whose houses have 
been burnt and SO On are foreigners 
in the true sense of the term? They 
were all people of Our own country. 
So, they must be pinned down to give 
a reply to this question. 

Secondly, Sir, people from Ass$l1l 
might have gone out to other States. 
It is not as though they are conduc-
ting this agitation within the confines 
of Assam it is argued that in Assam 
there is a justified fear, apprehension, 
that Assamese in Assam might get 
overwhelmed in the future-sometimes 
they may be outnumbered .. by the 
foreigners, it is the main basis of their 
fear. Even Mr. Patnaik has said that 
there are four million or five million 
foreigners. I do not know how he 
knows that. Who has proved that. 
Anyway I do not want to go into that. 
B'Ut, even if it is accepted for the 
argument's sake that there is a legi-
timate apprehension, what is the 
dimensiGn of that problem hal to be 
found out. But, SUPPOSe there is a 
justltled 'apprehension, what 11 tit-
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apprehension in Manipur? What is 
the apprehension in Mizoram ?What b 
the apprehension in Meghalaya? I 
think the total number of Manipuris 
living in Manipur-the hon-Manipur-
is of aU descriptions living in 
Manipur-will not be more than 
six or seven per cent. Then, how 
is it that the same slogan, the same 
demand, is being raised throughout 
that area 'drive out the foreigners'? 
Unhappily we saw recently in Imphal 
and other parts of Manipur, the actions 
which took place. The people who 
were the main victims of these actions 
there was not a single foreigner among 
them-were all people from other 
states of our country, whether they 
are Biharis, Punjabis, Bengalis or 
such people. !t is they who fled in 
panic for their houses had been pil-
laged and burnt. So, there is a con-
tradiction to the statements and 
declarations. They repeatedly say that 
they are only against the foreigners and 
not against the Indians. But, everthing 
that is done in practice is otherwise. 
The victims are our own people from 
other parts of India. 

However, I would say that 1 would 
not consider that the people of Assam, 
Manipur etc. are OUr enemies, They 
are our own people. Trey are our 
brothers and sisters. They may be 

misguided for the time being by some 
forces. We have to bring them back 
into our national main-stream. We 
have to work for their reconciliation. 
We have to solve this problem. Cer-
tainly I agree with Mr. Patnaik. If this 
is what he meant that the problem 
cannot be solved ultimately by bullets. 
It cannot be solved ultimately by sheer 
force of military pressure on them. 
Obviously that cannot be done. Any-
body understands it. It is common-
sense. Defending the rights of the 
minorities is a different matter. That 
does not apply only to Assam. For 
protection of the rights of the minori-
tf~ certainly in any part of the coun-
tr,,. sterneat me88Ul'e or actioo haa to 
be taken even by the Army. Some-

times it has to be done· by the ~ 
for the sake of protecting the rigIdIJ 
of the minorities. 

I am prepared to say that to delead 
the life and property of the minorities 
wherever they are threatened in any 
part of the country, if necessary, bul-
lets have to be used but you cannot 
solve this Assam tangle now sim.P17 
by means of troops, bullets or all that. 
You cannot use machine guns agaiDat 
the people. It will make the situatioa 
more complicated. Therfore, there is 
no other way except a negotiated set-
tlement and that is, I believe, what 
has been attempted. Negotiated set-
tlement must be sought by all of us. 
(Interruptions) 

The mere fact of the Army being 
there and carrying out flag marches 
does not, lD my opinion, amount to 
repression. 

AN HON'BLE MEMBER: Mr. Patnaik 
said why should the Army be there! 

SHRI INDRAJIT GUPTA: I do not 
want the Army to launch repressiom 
but it IS a sensitive border area of this 
country and so many people have 
referred to the foreign agencies opera-
ting there and trying to take advan-
tage of this situation. Everybody 
knows how literature talking about · 
secession from India and which speak.s 
of India as a foreign country is dis-
tributed. I feel that solution can onlY 
be found ultrmately, even when tile-
Army is there, through negotiations 
and discussion. There is.DO 
other way. It has gone too-
far. It cannot be crushed by 
military means. I do not think the 
Prime Minister is harbouring any sUCh 
ideas. There must be some rappmt 
and some negotiated settlement shOUld 
be brought about. What should be 
the principles behind that settlement? 
I am not trying to spell out an,. for-
mulae. 

Ttlere are so many statements about 
the foreigners in Assam. Some have 
gone to the extent of puttin.a the 
number at Ove million and ou.. 
have said that there is not a am.Je 
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tore1Jner. I do not know how many 
foreiJners are there. But we cannot 
now ignore this question that a 
certain number of people Who are 
not Indian citizens and who have 
come over from East Pakistan or 
Bangladesh illeially and settled there 
will have to be detected by a ma-
chinery and by a process which com-
mands the confidence of everybody 
concerned. Such a type of machinery 
and process has to be instituted in 
which both the sides, broadly speak-
ing both the sides which are opposed 
to each other, will have confidence. 
That has to be devised by the gov-
ernment. 

Secondly, Sir, what will you do 
with fnese people whom you have de-
tected as foreigners? I am not pre-
pared to spell out at the present 
moment. Some may be given Indian 
citizenship, if they want to take it. 
There 1S provision fOr that. Some 
may be Stateless people. There can 
be another category of people who 
should be deported. But deported 
where! I do not know whether 
President Zia-ur-Rehaman will 
oblige us by saymg that you bring a 
few lakhs of them to my border and 
I will accept them. Now, we should 
not be obsessed with impractical 
ideas. The first job is one of detect_ 
ing these people and the basis on 
which they should be classified as 
'foreigners. How many of them can 
become Indian citizens? Some of them 
may be willing to apply for Indian 
citizenship. There is no harm III 
making them Indian citizens. Some 
can be Stateless. ThOSe whom you 
want to get rid of after fU7l, well it 
is for you to spell out how you want 
to deport them. It is for you to 
spell out. The machinery and the 
process must be such as commands 
the confidence of both those who are 
_ying that huge number of foreigners 
are there, as well as those who feel 
that this thing is being misused or 
exaggerated. A neutral Impartial 
machinery must be set up. At leaM" 

Sir, we will demand as a basic 
l'rinciPle that no Indian, no bonaflde 
Indian citizen, who belongs to any 
part ot this country, is to be harassed 
in any way or attacked in any way. 
That cannot be tolerated. That will 
be the end of this country. Once 
that is allowed, once this Government 
in any form, direct or indirect, comes 
to this idea thinking that it is rele-
vant only for Assam. I will say, no, 
it is not relevant only to Assam. The 
right 0'[ every Indian citizen to go 
and travel in any part of the country 
to settle in any part of the count.ry--
he mayor may not do it, that is a 
different matter-to seek employ-
ment opportunity in any part of the 
country is the foundation_st.one of 
our national unity. And if this is 
wrecked to subscribe to this theory 
that they won't be allowed, and it 
they go there, they will be harassed 
and driven out, that will be the end 
of talking about Mother India and 
Akhand Bharat and the rest of it. So, 
we must stand firmly on this princi-
ple and there should be no quarter 
of any kind to any secessionist or 
anti-national activities. 

Now I come to this question. Only 
two Or three minutes I would need. 
What is this? Yes, it is reported in 
the Press that the Gana Sangram 
Parishad wanted to invite the inter-
national preSs so that the real story 
of the Assam movement and the 
extent of the foreigners probl~m.Play 
come to light. This is the demand of 
the Gana Sangram Parishad that the 
Indian Press is giving a distorted and 
lopsided and prej udiced report of the 
movement. So, the int.mational 
Press, the foreign Press should be 
allowed to come in. This demand 
came to such a pitch that even a 
person like Mr. Golap Borbora, who 
is a great champion of this move-
ment, and who a few days ago, 1 
read it in the press,1iid threatened 
that on the opening day O'f Parlia-
ment he is goini to stage a stay-in 
strike Or Satyagraha here-I don't 
know whether he is doing it •• 
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present-even Mr. Golap Borbora 
had to come out with a statement 
,Protesting and he said and I quote: 

'The Indian Press had aiven wide 
coverage to the ASsam movement. 
While some newspapers and newS-
magazines had supported the 
movement, a few others had been 
critical of it. But, by and large, 
the coverage had been adequate and 
baJanced.' 
Then he said: 

'The issue behind the present 
agitation is an internal affair of the 
country. I fail to see why it UJ 
being sought to be 'internationa.. 
lised'. by bringini in the inter-
national pres!.' 

Then the report says: 
'He called the Parishad .tatement 

'deplorable.' .' 
So, even a person like Mr. Golap 
Borbora, with all his sympathies for 
this movement . . . (Interruptions). 
All right, if he is sane, very good, 
but the Parishad people, by the same 
standard then, are not sane! And they 
wanted the international Press to 
come to Assam and to internationalise 
the whole issue. 

Then, Sir, much has been said 
about Goodman or Godplan Or what-
ever his name is,-I don't know 
whether he is a Goodman or a God-
man. But I want to ask the hon. 
Home Minister: Why this gentleman 
was favoured with an entry permit 
tor visiting this region? It is report-
ed-rightly or wrongly. I don't know, 
he can tell rus-that he hal been 
moving about fOr some time, not only 
in Assam, but also in Meghalaya and 
other parts of the North-East Fron. 
tier region, meeting various people: 
he visited the offices of AASU: he visi-
ted the OffiCe of the )(~a SW-
dent's Union in ShUlong; he came back: 
he is apparently based on Khatmandu 
from where he operat~. He is a 
foreigner and nobody doubts that he i. 
a foreigner: he is not an Aaamese. 
{ don't know how as a foreigner he 

was permitt~d to enter this regioa, to 
move about here witliout-a permit. 

MR. CHAIRMAN: Who is this 
gentleman? 

SHRI INDRAJIT GUPTA: Mr. 
Goodman Or Godman-may be Good-
man. Either he had a permit Or he 
did not have a pennit. If he was 
given a permit. I want to know why he 
was given a permit. It he had not been 
permitted, I want to know why he 
was allowed to wander about there 
without a permit. These questions 
haVe to be answered. Because, one 
case has come to light: there may be 
so many more. As far as we are able 
to see all these bodies that we talk 
about like the CIA and-,so on . . . U 
they are not trying to take advantag~ 
of the present disturbed situation in 
the North-Eastern region, I would be 
very much surprised-I would credit 
them with more intelligence; Shri 
Vajpayee would also credit them with 
more intelligence. We have seen the 
operations of the C.I.A. in various 
parts of the world. It tl1eY do not 
try to take advantage of a situation 
like this, when will they operate? AI 
has been said earlier, Our Lnteillgence 
must be much more up and doing and 
must behave in an intelligent way 
and uncover and unravel these things. 

Today newspapers have reported 
Shrimati Indira Gandhi. If it was 
wrongly reported, she will correct it. 
She is reported to haVe said yesterdq 
in the meeting of her Parliamentary 
Party that some people say that 
there are some 'foreigners' hands be. 
hind this movement, but we have no 
clear evidence or proof of it, or it is 
very difficult to prove it. In the same 
newspaper in another column, our 
Home Minister in his address to the 
All India Newspapers Editors Con ... 
ference says very categorically-and 
he said on a previous occasion in 
Parliament al80-

AN RON. MEMBER.: He aaid 
today also. 
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SlUU INDRAJIT GUPl'A: .. , that 
there is evideJlCe of foreign interven-
tion; foreign hand is worm, there. 
I think. the Prime Minister anci the 
Home Minister mould try to ,et 9n 
to the same wave-length .first of all 

THE PRIME MINISTER (SHRI-
J4ATI INDIRA GANDHI): There is 
no difterence; we are on the !ame 
wave.length . 

SHRI INDRAJIT GUPTA: Is it 
your wave.length or his wave-
length. , . 

SHRIMAT!. INDIRA GANDffi: It i8 
exactly the same wave-length. 

MR. CHAIRMAN: I hope you are 
concluding now, Mr, Gupta. 

SHRI INDRAJIT GUPTA: I will 
conclude now because I do not want 
~ repeat as to what this movement 
is. Sir, fi~e members of my party 
have been killed; one Bengali and 
tour Assamese. I can give you the 
names, if you want. Several haTe 
been assaulted and injured. 

MR. CHAIRMAN: I think, they 
have been killing irrespectiTe of 
Party affiliations. 

SHRI INDRAJIT GUPTA: But it is 
not true that they are killing only 
non.Assamese . 

MR. CHAIRMAN: That is corre<!t. 

SHRI .lNDRAJIT GUPTA: Sir, 
everybod~ < has got his own report 
about the holOCaust Which took place 
in Nalari in North Kamrup district. 
But our report is that not less than 
500 people were killed in the Nal-
bari incident. W:ho are the people 
who have supplied them with ve· 
hicles, trucks and lorries which 
transported these rioters to these 
areas? Not a hair on the heads of the 
owners of those vehicles has been 
touched. They are the people from 
outside belonging to a particular 
eommwnity, particular trading COIli-

munity. They are very clever ia 
these matters. 

In any case, I would just end by 
saying that let Us put out from our 
minds all thoughts that this move. 
ment can be ended by anythinl 
except a negotiated settlement. It 
is not possible now; it has gone too 
far. And that negotiation must be 
on the basis of certain principle. oa 
which the Government of India 
should stand firm and say that there 
would be no. compromiSe on thoae 
principles, come what may. 

During the last session, before it 
ended, the Home Minister assured US 
many times that they were not go in, 
to move an inch back from the cut-
off year of 1971. I am not so keea 
now for inSisting on a particular cut-
off year. That is the least part of it. 
They s3id that they were not goinl 
to budge trom that consensus of the 
meeting that was held and that the 
year 1971 should be taken as ~ cut-
off year. But no sooner than the 
Parlaiment had adjourned, wjthia 
two days from the mouth of the 
Governor of Assam, L. p. Singh a 
proposal was made to the leaders of 
that movement: "Why don't you 
agree to the year 1967? You give up 
1951 and we give to 1971." That was 
interpreted by them as a Sign of 
weakneSS on your part . They re. 
jected it. ET~n ::lOW th:?y say that 
they Would not Hsten to anything 
short of 1951. 

Those people who said that they 
cannot speak in any language excep' 
through an interpreter suddenly dis-
covered that they did not know 
English or any other language. 
I do not know who is drafting their 
statement for them. I doubt if such 
students who are a bit diffident about 
their knowledge of English, or fluency 
in English can draft the kind of 
statements which are appearing in 
English every day. SomebodY very 
efficient is drafting thOse staatementl. 
They are a very well drafted, I should 
say. SO, there are many people now, 
mixed up in this movement. 
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I suppose the silver lining in the 

cloud i8 that the AASU hu come for-
ward and said: "As far as students are 
concerned., We are interested, we were 
interested and even now We are inte-
rested only in one issue, i.e. of detect-
btg foreigners and disposing of them. 
But there are other people." They 
ha\1e said, "there are other people 
in this movement, in the Parishad who 
have got other aims, other political 
aims and who are trying to misguide 
and lead this movement somewhere 
else, and we are not part of that". This 
is what they have said. 1 do not know 
whether this is the correct position or 
not. If so, I will congratulate the 
students to that extent, i.e. they are 
at least willing to demacrate themsel-
ves from force whom they are recog-
nizing as having some ulterior moti-
ves, which are of a dangerous, anti-
national charaC'ter. I don't believe 
that the students would be anti-na-
tional, like that. They may be all 
very much agitated and worked up 
about something. But I think if they 
come to realize that they should not 
be used as pawns and tools by certain 
other forces who want to take this 
movement to some other undesirable 
goal, then it win be a very good and 
healthy thing. And certainly through 
this process of negotiation and discus-
sion, we should try to get thilS position 
clarified, and see that an early settle-
ment comes about. On this iSStue. at 
least, I think most of the political par-
ties in this country would stand firm-
ly for a negotiated settlement but on 
the basis of these principles~ And 
this business of foreigners must not 
be allowed to be used as a clock and a 
cover to carry out pogroms and at-
tacks against-whoever they are-
Bengalis or Biharis or people coming 
from other parts of India. That can-
not be tolerated. It is happening 
every day. We are powerless to 
l)revent it. it seems. 

What are we talking about-the 
A,rmy being sent to kill our own 
Indians? Was the Army able to do 
anything in Mainpur? Hundreds of 

people have fled fram Manipur. Were 
they foreigners? They were not for-
eigners. But the Army, I think, was 
not ordered also; i.e. "when you see 
such things happening, you ju.t take 
out your machine guns, and shoot 
down everybody-men and women" I 
don't want them to do that. 

You cannot cure this problem only 
by using arms against the people. That 
is true. But t*'ne Army has also to 
guard the security of the country-on 
the borders. That We should be very 
firm about. It is now time that this 
whole madness is brough to an end: 
and fresh initiatives must be taken 
by Government to bring these people 
to the negotiating table and to settle 
this matter once and for all, on the 
basis of sound principal On which we 
must take a firm stand. It is not a 
questoin of one states, or of one com-
munity Or two communities. The 
entire futUre of the country, the inde-
pendence, unity and the integrity of 
the country are at stake. We must all 
work for that, solidly together. 

SHRI P. A. SANGMA (Tura): 
What is happening in Assam and in 
the north-eastern region to-day is a 
peculiar phenomenon which perhaps 
has nO precedent elsewhere. Many 
hon. Members who have spoken ear-
lier, have expressed their fear that if 
the situation in Assam is allowed to 
continue, then there may be a lot of 
repercussions, and similar movements 
else-where in the country. Some-
body has pointed out that similar sen-
timents are now being expressed in 
Orissa, Bengal and some other States 
like Bihar. I would go a step further 
and say that such a sentiment may 
not only haVe reper~ssions in our 
own country; it may also have reper-
cussions in the international arena. 

17.40 hrs. 

[MR. SPEAKlCR in the Chair]. 

Many things have been said about the 
nature of the movement. But one 
thing I want to make this Houae to 
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realise is the real feeliaa' that is JOinI 
on in tbe nortb eastern region. The 
'Problem of Ass~m cannot be studied 
in isolation; it bas to be studied in a 
broader way taking the north eastern 
region as a whole. 

What is important to understand in 
the north eastern region today is the 
political trend that is emerging. I 
would like to draw the attention of 
the HOUse to a particular statement of 
AASU (All Assam Students Union). 
They said that they had no faith on 
the national parties; national parties 
cannot solve this problem. If we look 
at the agitation in Meghalaya which 
is my State or in Arunachal Pradesh 
We find that this is the movement 
where some national parties are in-
volved but they are using the regional 
parties of that area as the instrument. 
Therefore I would say that it is very 
important for the rest of the country 
to understand the political trend that 
is emerging in Our region. 

The movement is part of a larger 
crISls-an ideological crisis that is 
going on. There is a conflict between 
the ideology of regionalism and nati-
onalism. There is a conflict between 
the ideology of living in isolation 
and joinihg the mainstream of natio-
nal life. There is a conflict between 
ideology of protection and liberation, 
between safeguard and competition 
and between culture and modernisa-
tion. The basic issue that emerges out 
of the popular slogan of foreign na-
tionals w~lich has almost become a 
style in the north eastern region is 
the preservation of the identity and 
the culture of people. 

There are two schools of thought. 
The regional parties say that their 
identity can be preserved by being in 
the regional parties. Once they join 
the national parties. more outsiders 
will come, more foreigners will come; 
they will be outnumbered. Therefore, 
they cannot protect them-selves; they 

cannot safeguard themselves by beiDC 
in the national parties. There are 
leaders in the north eastern :region 
who are natioaal minded, who beloDl 
to national parties; and they ,ay that 
if we want to preserve our identity, 
it is only by joining the national 
mainstream that we can safeguard 
ourselves, because we cannot protect 
ourselves; somebody has to protect us. 
It is the Constitution of India which 
protects us. Take the case of Mcgha-. 
laya or other tribal areas. It is the 
Sixth Schedule in the Constitution 
which provides protection for the 
tribal people. They have been pre. 
serving their identity and culture only 
because of the Sixth Schedule in the 
Constitution. If today Parliament 
which is ruled by the national party 
decides to do away with Sixth Sche-
dule of the Constitution where is their 
identity? Can a regional party in 
Maghalaya or Arunachal Pradesh say 
that their identity can be preserved 
if Parliament today decides to take 
away Sixth Schedule from the Cons-
titution? It is not. Therefore, the 
tribal leaders of Assam or other parts 
of the north eastern region are trying 
to convince the people in the area that 
it is only by joining toe national par-
ties that they can come up. This is a 
serious problem in our region. I 
haVe told you that the choice is bet-
ween living in isolation and joining 
the national mainstream. If we want 
to go in for development, we do not 
have people of our own; we do not 
have engineers, technicians, doctors, 
etc. If we want development, we 
have to bring people from outside. 
then regional parties will say: out-
siders are coming tn: our identity is 
lost and that kind of thing. Shall 
we therefore remain backward, re-
maio in isolation? Or shall we join 
the national mainstream The prv-
tection which is given to the tribal 
areas in the northeastern area in the 
6th Schedule has not worked very 
much. We have discussed this with 
the national leaders, with the Prime 
Minister we discussed this point re-
cently: the point is: protection fa 
there but people are incapable of 
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(Shri P. A. Sangama] 
protecting themselves. It is some-
thin, like glving a gun to a persoD 
who does not know how to fire. So 
PJOple belonging to the national par-
ties, people who rule this country 
should realise that if we Iwant to 
bring a lasting and permanent solu-
tion to the problem in Assam and 
Northeastern areas, a- serious attempt 
must be made to bring people to the 
mainstream of national life. If we 
encourage regional feelings and allow 
regional parties to come up, this issue 
can be solved temporarily but I can 
tell you that there will be nO perma-
nent solution. Therefore, my appeal 
to the national parties will be to keep 
this point in mind. I was in fact 
aurprised when some of the national 
parties refused to attend the meeting 
convened by the Prime Minister .... 

PROF. MADHU DANDAVATE: To 
put the record straight, our party 
only demanded that the meeting be 
postponed because 31st was the day 
of counting. There are other fac-
tors. 

SHRI P. A. SANGMA: Prof. 
Kadhu Dandavate is a trade union 
leader; there are many we are trade 
union leaders. We have been in a 
humble way stUdent leaders and 
youth leaders and have also been 
leading some movements. Launch-
ing a movement is not a new thing. 
It was there from the time demo-
cracy was born. What is the main 
idea of demonstration or movement? 
The main idea or objective of a 
movement of this kind is to draw the 
att~ntlon of the government to the 
problems which we are trying to pro-
ject. Today the Assam movement 
has drawn the attention of the gov-
ernment. The Prime Minister and 
80 many national leaders have re-
peatedly and categorically stated: we 
tully appreciate the sentiments of the 
people of Assam; we understand 
their problems; we will solve this 
problem. Their attention has been 
drawn. Yet the movement is being 
earried on. Many members have 

appointed out the effect of this move-
ment on national economy. I do not 
want to deal with this. The people 
in the northeastern region are the 
worst sufferers in this movement .. 
Arunachal, Nagaland, Manipur; 
Meghalaya, Mizoram and Tripura 
have to go through Assam, to go out 
or to come in. Even my statep 
Meghalaya, two districts, East and 
West Garo hills have no direct road 
link from their headquarters to the 
state capital. We have to pass 
through Assam. After the last par-
liamentary session when I went to 
my Constituency, the day I reached 
there, I contacted the District Ad-
ministration. They told me that 
the rice movement had stopped. For 
the entire two Garo districts of 
Meghalaya, the quantity was 137 
quintals. We had 1,300 Htres of 
Kerosene for the two districts. There 
was no diesel. There was no petrol. 
There was no bus service from Gau-
hati to Tura, no bus service from 
ShilIc.'1g to Tura. Ev~n within the 
District there was no transport com-
munication at all. There was no 
telephone communication because 
there was no power. Because of 
shortage of diesel, there was no power 
in the entire distrift. From 6.30 to 
9.30 there was power. It could not 
being used in telephone exchanle. 
That time was not enough to charge 
the battery which was being used in 
telephone exchange. Postal and 
telegraph services were completely 
dislocated. Even to communicate 
this particular situation to the Prime 
Minister, I had to take the help of 
police and para military tele-commu-
nication system. There was no com-
munication. 

The price of sugar was Rs. 10 per 
kilo. It was nat available at all. 
Salt was being sold at Rs. 6 per kilo. 
The Deputy Commissioner asked me 
to go to his place and said that there 
were only 1,300 litres of kerosene. 
All over the district the school and 
college examinations were going on. 
People were complaining. J:.,aw anel 
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order had to be maintained. How to 
diatribute 1,300 litres of kerosene? 
We ultimately decided that we would 
give one litre each to pOlice station and 
some to hospitals and whatever was left 
over we would give to the students 
appearing in the examination. This 
was the condition in Arunachal Pra-
desh, this was the condition in Megha-
1aya and this was the ~.ondition of the 
people in the rest of the North !)as-
tern Region. 

In the name of the foreign na-
tionals' issue or in the name of any 
issue, people should not be aHowed 
to die of starvation. Therefore, the 
immediate solution has to be found 
out. But, again I want to stress in 
the long term measure, the national 
leaders should think of how to bring 
the people in the North Eastern Re-
gion in the mainstream of national 
life. This was almost achieved dur-
ing the time of Prime Minister Indira 
Gandhi before 1977. By 1976 most of 
the regional parties were convinced 
that their future lay in joining the 
mainstream of national life. There-
fore, most of the regional parties 
mergo,ed into the Congress Party. 
They Were becoming national-minded. 
What happened in b~tween? A very 
unfortunate thing happened. Shri 
Biju Patnaik is not here. He had 
laid that they had not sent army to 
Assam. They had not done it. Well. 
they ha~e not done anything, 1 quite 
agree WIth him. Whatever had been 
done previously, had been undone by 
them; whatever had been constructed 
previously, had been dismantled by 
them. During the entire 21 years 
of Janata rule, the entire thing was 
mishandled in the North Eastern 
Region. Well, I will not blame all 
tHe Janata leaders. I will blame 
particularly the then Fnme Minister 
Shri Morarji Desai. He g.oes to Shil-
long aDd says, "You haVe to learn 
Hindi in one year. If yOU cannot do 
that, you go out of India'. I chal-
lenled him here on the floor of the 
House and said, "I will learn your 

Hindi in one year, but YO\l must also-
learn my Garo in one year'. He 
went to Nagaland. Six Naga leaders 
came to see him. The first question 
he put to them was, "Are you Indian 
citizens?" The Nagas were provoked 
and they said, "We are Nagas". Then 
he said, "I will not talk to you; you 
get out.', Then it was reported that 
he called Laldenga, the Mizo leader, 
not to solve the problem of Mizos,. 
but only to utter one sentence· "I 
don't trust yOU" He goes to London. 
meets Phizo and says, "I will exter-
minate the Nagas". These are the-
things which go to the root of the 
sentiments of the people of the area. 
One character of the tribals which 
you should understand is that this 
kind of forcible imposition cannot be 
accepted by the people that side. You 
say "If you do not learn Hindi in one 
year, you should go out of India'" 1 
will not blame the entite J anata Party 
for this. But the then Prime Minis-
ter said it. Those who were in the 
Sixth Lok Sabha know that there was 
a member by name Shrimaifi Rano ShaL 
za from Nagaland. She belonged to file 
Janata Parliamentary Party. When 
she went to discuss the N aga problem 
with the Prime Minister, he said, 
"You do whatever you like. I do 
not care for territory. If you want 
to go away, gel away!". !magine thE" 
Prime Minister of the country talking 
on these lines! Is this the way to 
handle the situation? If we do not 
make an attempt to bring these people 
into the mainstream of national life 
I think we cannot have any perma~ 
nent solution to the problem. There 
are many people who think in the 
Centre that the tribal people are very 
much averse to the national parties. 
It is not so. I have been in the Con-
gress from the very beginning of my 
political life. Even during those 
days when the regional parties used 
to rule Meghalaya, I have been all 
along, in the Congress. During the 
last Parliamentary election, in Assam 
and Meghalaya there was a move-
ment that there should not be any 
election until the foreign nationa)s" 
names were delet~ from the electoral 
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[Shrt P. A. Sangama] 
roDs. 500 to 600 ftudents came to 
gh.erao me saYing,' "You should not 
ftle your nomination". I put them 
.several questions. I asked, ''what is 
your demand"? They said, "the foreign 

. b.ationals' names shouli be deleted". 
I brought the electoral rolls and told 
them, "Here are the electoral rolls. 
'Whoever are foreign nationals accord-
ing to the Government, their names 
bave been deleted. If you have any 
additional names of foreir.Il nationals, 
tell me.~ Ther said, "we do not 
know". I said, "If you 'yourselves do 
not know who are the foreign na-
'tionals, how can you say that {oriegn 
nationals' names should be deleted? 
Who has given you the power to say 
that there should not be election? 
Who has given the power to the 500 
students to speak on behalf of 6 lakhs 
of people in the constituency? If the 
6 lakhs of people think that there 
should not be elections, let them not 
come to the polling booths. This is 
what I said in every election campaign 
-of mine. But there was 87 per cent 
to 90 per cent polling in many parts 
of my constituency out of which my 
party, Con gress-I got 14 per tCen t VQtec; 
of the total votes cast. We have not 
only won in every Assemly segment, 
but we haVe practically won in all 
-the polling booths. The so-called 
regional parties, who are trying to 
-create problems in my district and 
also in Meghalaya .... 

SHRI M. RAM GOPAL REDDY 
only lost t'ileir deposit but they drew 
a stations blank in many polling sta .. 
tions. 

SHRI P. A. SANGMA: They not 
only lost their deposit but they drew 
a stations blank in many polling sta-
tions. 

It is not a fact that tribal people 
are not for national parties. We 
have a Congo (1) Government in 
Arunachal Pradesh. In the last elec_ 
tion in N8Igaland, out of perhaps 32 

seats which we have eant.ted, we 
have won IS seats In spite 01 all the 
efforts of Shri George Fernandes, 
being there permanently. We han 
won the parlialIrentary Beat also in 
the last parliamentary poll. 

18 hrs. 

THE MINISTER OF INFORMA-
TION AND BROADCASTING AND 
SUPPLY AND REHABILITATION 
(SHRI VASANT SATHE): He 
went to Chikmuglur also. 

SHRI P. A. SANGMA: I advise the 
people sitting on the opposite, if yo,", 
are sincere in solving this problem, 
please do not try to play with the 
things which are going on there. 
Do not try to politicalise the issuE'-. 
Do not try to encourage regIonal 
sentiments which are going on in the 
region. If you do so, then there is 
no meannig in making long speeches 
here on national integration or unity 
of the country. If you are really 
sincere in solving this problem, then 
You should not encourage these re-
gional feelings. 

18.01 hrs. 

BUSINESS ADVISORY COMMITTEE 

FOURTH REPORT 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI BHISHMA 
NARAIN SINGH): I beg to present 
the Fourth Report of the Business 
Advisory Committee. 

MR. SPEAKER: Now, the House is 
adjourned to meet again tomorrow at 
11.0' clock. 

1802 hrs. 

The Lok Sabha then adjoumed tin 
Elevem of the Clock on Tuesday, Jun. 
10, 19801 Jyaistha 20, 1902 (Saka). 
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